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LOK SABHA 

Mondal/, SeptembeT 28, 1964iAsvina 
6, 1886 (Saka) 

The Lok Sabha met at Eleven of 
Lilc Clack 

[MR. SPEAKER in the ChaiT] 

ORAL ANSWERS TO QUESTIONS 

r~~f~~: 
I "l1~R~i I ~ Im'm'I' fffl\' 

* 4. 2 3. ~ 510 ;;;0 n1ff : 

i"l'~~ I "li ,fto ;;;0 ~ : 
L .-rr ~ rm'If : 

W ltfC'l\~H ::r"ff '<1: 'iI"'ff.r ifi'T fi'1T 
'1';~ f::r. 

( ::r.) w ~r.t ~'l' -iT ~n:'f.T~· if; 
m1:f m'f<f, ~ m'Jlil'l' if; m if 
~ ::r.T.t it. f~ ~ if ~ ~ ifi'T 
ooifi'T~;~'" 

(.,) 1fR ~, if! ~~ ~ ~ 
~ Sfif.TT ifi'T ~ srm- 'fi"nt 'l; ~~ 
~~l'1t~? 

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8. RaJU): (a) 
Yes. Sir. 

(b) Attention is invited to State-
ment made in the House on the 21Jt 
September, 1964. 
12.7 (Ai) LSD-I. 
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~~f~i': f~~ :~~ 
if; ~ 'llf'T.fr« ~;:rr lIi't, ;;ft ~ 
§'!!IT ~. ~if; ilRfifcr fm I ~ ~ 
'if1WiT ~ f'fi" '3'''f<r.r f1J~ it. f~ m 
srf!/Te1'li' 'llll:(f it !!IT ~ ~ ~f.:rit;) lIi't 
fu~ ~'lf lIT 'llf'TaTlf ~f'f<f, ~~ if ~ 
;;mflf ? W ~ 'fi"r '1ft 'fi"){ m;:rr iI'''IT 
;;fT l'1t ~ ? 

Dr. D. S. Raju: Yes, some techni-
cians are likely jD come from Russia. 

Mr. Speaker: Will there be train-
ing of our people here? 

Dr. D. S. Raju: Yes, Sir. 

.-rl~f~~: mi~ 

<fi$ (NT itm ift ~ ~f\ir it ~ 
'l1: ~ ~ ~ ifi'T ;;mIT ~, 
~, ~ mfcr ~ f~ ",:tlr zriIT 'l1: 

~ ~ ~ .,:1' srf~ ~ ~ ~ lIT m 
~ ~ ~ ~ !!ITq f'fi"~ or,~ OfTifq ? 

~~ :~~it<€~ 
!!IT lTlIT ? 

~ ""'" f~~ ~ : "mf<=," if 
!!IT ;;rrm t I 

The MiniSter of DefelICe Procluctlo. 
In the Minlstry of DefellCe (Slut 
A. M. Thomas): Regardlng'the train-
ing of ordnance factory employee .. 
there is a specific scheme to get tht!m 
trained in USA, UK, France, Germany 
-all these countries. 

", Sl~~ ~''''f : ~ 'l'tt 
;;iT it qljT ~ ~ it m ~ 
.~ ~m t ~ it ~ 'fIF'fO!i 
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ronq-rl~~~.::rr~ 

~ iF ~ if eft fcrnm: ~ arnTl!T 
q-r, 'l': ;ffit;rr iF ~ if ~ fm 
m~mrq-rl~~~~ 
R; w ;ffit;rr iF fcrnm:: iF fu1:!; 1ft '('f 

~l ~ ~ ~m 'f>'t iifTCf'iftcr 'if<'f ~ 
~, lIR ~, eft ~ f~ w ~ ? 

The Minister of Defence (Shri 
Y. B. Chavan): If I remember 
right, I had made a reference to 
what we did about OUr requiremen1s 
of the Navy in Soviet Russia; I had 
sions made a reference to our dISCUS-
sions in the US. I had made a 
specific reference to acceptance of the 
proposals to the UK Government 
about the construction of frigates in 
the Mazagaon dock and the expansion 
of the Mazagaon dock itself. 

~r ~ f~: ~ 5ff~lT 
Jim ;;IT 'f>'t ~ it <m" erm ;;rrfB': 'fit 
gt f'f; ~ ~-.q~ ~ ~c hf~"f 'it 
~ it fW!; <f!ln: ~ m ~Zf 1ft ~ <:QT ~, 
~ ~Ai' it ~ 'fiR iff ~ ~ 'I;Ih: m 
m~~~~~~ ? 

~r~~~:~'f;)~ 

~ ~, ~ it m if ~ ~ ~ I 

fm 'f>'t m iff m'fiT ~, ~if,r m 
if; <iR ~r if,J{ ~ lft ~ ~ I 

Shri Rameshwar Tantia: Were: any 
conditions stipulated by the USSR 
against the use of the military aid? 

Shri Y. B. Chavan: No conditions 
are a ttaohed. 

Shri D. C. Sharma: Will these pur-
chases from the Soviet Union be 
made on a long-term basis, on a 
barter basis and on a ruPee basis? 
It so, how will payments on thl'se 
different items be made? 

Shri Y. B. Chavan: Normally, the 
rupee payment arrangement is that 

the payments are to be made in terms 
of export trade. 

Shri RaDp: May we take it that 
steps are being taken to see th .. t 
there is adequate co-ordination in the 
use and interchange of as many of 
these defence equipment items as we 
can get from the USSR, USA and UK 
and that our personnel at every level 
are also being trained in such a way 
that they would be able to make use 
of these at short notice without being 
embarrassed at the time of fighting! 

Shri Y. B. Chavan: Yes, the neces-
sary co-ordination and training of 
personnel are also taken into account. 
We also take care that the security 
of both the countries is not compro-
mised in any way. 

Shri Indrajit Gupta: The Defenoe 
Minister's statement shows that 
Soviet-made plant and machinery, 
jigs and tools and so on in the 
development of the MIG factories 
are going to be supplied under the 
latest agreement. When the earlier 
agreement was entered into in 
August 1962, did our Government 
think that these items would be 
provided by indigenous manufacture 
and therefore, there was no provi-
sion for them then? If so, how tar 
has this contributed to delay in the 
establishment of the factories? 

Shri Y. B. Chavan: There was a 
thought here that possibly We might 
be able to fabricate some of' ilCse 
things, jigs and tools in our own 
country. After study of the project 
report, we found that it was not 
possible to that extent. That waif 
Why it was found necessary to enter 
into a supplementary agreement. 

.n "0 ,"0 fF{iI" : mm 1!'m 
aft 1!0 ~o ~o m;::o ~ ~ 
~~if~if;~~ 
~ lI>'T ~ flIWft ~~, 
~ ~ it ~ ffif<ffi if mr ~ ~ 
~~,~~~~~m 
mrft~~? 
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Shrl Y. B. Chava.n: I do not think 
these comparisons are valid and 
necessary. 

Wage Boal'd for Workl.ng Journalists 

+ f Shri S. M. Banerjee: 
Shn D. C. Sharma: 

'424., Shri p. C. Borooah: 
Shri P. R. Chakravertl: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether the Wage Board for 
working journalists and non-working 
journalists has started its work; 

(b) if so, what progress has been 
made; and 

(c) whether the Board has recom-
mended any interim relief pending 
submission of the final report? 

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a) 
Yes. 

(b) The Quectionnaire approved by 
the Wage Board for Working Journa-
lists was sent to the various news-
paper establishments, and Workers 
and Employers' organisations- on 15th 
April, 1964 asking for their rep~ies 

by the 15th July, 1964. Followmg 
~any requests for extension of the 
time limit, the Board has decided to 
take into consideration all replies 
received upto the 30th September, 
1964. Notice required under section 
10(2) of the Working Journalists 
(Conditions of Service) & Misc. Pro-
VlSIOns Act, 1955 calling for repre~en­
tations from newspaper establIsh-
ments, etc. was also issued on 
15-4-64. The Board has held four 
meetings sO far. 

The Questionnaire approved by the 
Wage Board for Non-Journalists has 
also been issued and replies are due 
by the 15th November, 1964. The 
Board Illas held five meetings so fnr. 

(c) No. 

Shri S. M. Ba.nerjee: want to 
know whether both the working 
journalists and the non-journalists 
have demanded immediate interim 
relief, and whether Government has 
issued any instructions to the Wage 
Boards for grant of interim relief to 
them? 

3hri D. Sanjivayya: So far as the 
working journalists are (xmcernea, 
the Indian Federation of Working 
Journalists requested the Government 
that interim relief should be granted. 
This request was made in April, and 
it was forwarded to the Wage Board 
In May. Thf' Wage Board for Work-
ing Journalists is considerinp: tl"3 
que:,tion. 

With regard to the non-journalists, 
the requests were made direct to the 
Wage Boar:!. and the Wage Board is 
considering it. 

Sl!ri S. M. Banerjee: In view of the 
fact that the prices of alI commodities 
'have gone up, and there is a general 
Increase in the cost of living index, 
I would like to know whether Gov-
ernment would iSSUe the necessary 
instructions to the Wage Boards for 
paying interim rclief at the earliest 
opportuni ty. 

Shrl D Sanjivayya: That is what 
I have alreadv said, but both the 
Wag" Boards met on 22nd and 23rd 
Seotember at Bombay and they have 
oostooned further considera tion of 
this - auestion: to 20th October. 1964. 
Probably they would meet in Delhi. 

.!Ihn S. M. Banerjee: May I submit. 
that my information is that some of 
the employers did not want this 
interim relief to be oaid. Will Gov-
ernment issue necessarv instruct'ons 
to see that before finalisation of the 
report, they consider this issup of 
interim relief. and not delav it, 
because it is being opposed by the 
employers? 

Shri D. Sa.njlvayya: The very fact 
t.hat we haVe referred this question 
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to the Wage Board goes to show that 
W~ are interested in giving some kind 
<>f interim relief to the working 
journalists and the non-journalists. 
but at the recent meeting of thl' 
Wage Board for Working Journalists 
ht:ld at Bombay, the management 
representatives raised the question of 
the capacity of the industry to pay. 
They wanted that question to be 
examined. 

With regard to the Wage Board for 
non-journa:ists. they wanted to know 
whet.her this Board wa<; competent 
to consider this question. They have 
made a reference to the Government 
with regard to that. 

Shri D. C. Sharma: From the reply 
given by the hon. Minister, I find 
that the Wage Boards for Working 
.Journalists and non-journalists are 
caught in the wheel of the karma of 
questionnaires and their replies, ;Ind 
I th;nk it is a masterpiece of post-
ponement of the decision. Mav I 
know if the GO\'prnmcnt has any 
power to act irrespective of the 
re<-ommendations of the Wage Boards 
in view of the urgency of the situa-
tion and also in view of the soaring 
prices that are prevailing? 

Shr! D. Sanjivayya: This karma 
of issue 01 questionnaires and getting 
replies is the same with regard to 
all kinds of wage boards. It cannot 
be difl'erent for these Wage Boards 
for Working Journalists and non-
journalists. We would see that 
matters are expedited as early 'IS 
possible. 

Shri A. P. Sharma: Are Govern-
ment contemplating to set up any 
more wage boards and if so what 8re 
the industries which thev are con-
templating and will they be in the 
public sector or the private sector? 

Shri D. SaDjivayya: It is a gene-
ral question. However. I will answer 
it There is a proposal to ,et up a 
";age board for port and dock labour 
and also for the engineering indus-
tries. 

Shrlmati Savitrt Nigam: May 
know when this wage board was set 
up and what was the due date for 
the submission of this report and. 

Mr. Speaker: That is enough 

Shri D. Sanjivayya: The wage 
board for worki,ng journalists was 
established on 12th November 1963 
and the wage board for non-journa-
lists was set up on 25th February. 
1964. No time-limit had been fixed 
for the submission of their reports. 

Shrj K. N. Pande: Interim relief is 
also part of the wages and so does 
the Ministry think of referring this 
issue also? 

Shri D. Sanjivayya: I have :;lreaJy 
stated that with regard to working 
journalists this issue has been refer-
red to the board and with regard to 
non-journalists they have received 
representations direct. 

~,,~"" ~~ 
+ 

r "'lT~mro 
I 'li~f~: 
I,"~f~~ 

* ..n~~: 
4251 '" ~ etmn-

,.r.~ : 
I ~;f\'o 51'0 ~ 

L.n ~q 1fTVi~ 
w ~~ ;f')fT ~ iR'rf.f 'fiT 

!i'rT m fit; ~ it ~ " if; Iflf-
~ lll1' mr <IlTit lll1' fum if lprT 

~§f ~? 

~-1IImi ~" u;tI ~ 
(~~Tir.A):~ ~~­

i!iTfuT it ~ ~ ~m it ~ 
5~"<IlT;ft~wm~..,~ 
«tij: gcrrf ~ ~ Rqr ~ I mm t fit; 
~~ ~ ~ ~ ~m 'tit w.t-;;nif 
ifJ;[fl1'!'O~~1 
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~~~~ :it~ ~ 
~1'1T ~ fit; ~ ~ f:'f~ if; ~ 'fq:~e1<f;" 
nr~~~~<:F!fif ~~ 
~ cf ~ mil" ~ ~~ 'llf~ <it~­
it fiRR ~ if 00 qm ~ 9;ffi ffl if; 
lff~UIl&if"<i'q 'fl~ <it ;ffi 'fl rn 
srf~'fii'f PrnT ~ I 

~$q' : llf: m ~ ~ ~ 
it ~ t I ~ ~ ~Tq- '" ~ 
;r.rr m >::r ;;rmr ~ I ~ m 1:ifiTi ~I 
~ ~ I ~ ~ ~ fmrrm <m'flJ<'f 
if~~~m;;nitml ~mfui 
mi <rrRT <1RIT ~ ~R ~ ~T ~ I 

'lr ~m'Jft : ~ ~ ~ 
for.~~~if;~e1<f;"~<mf 
<it filfV"iffi ~ ~ for. ~., ~ if ~ 
if ~ f~ rr:rr ~ I ~ ~ID ~t1'1T ~ 
('fT rn or.t{ mf"1'1> ~Jff'TI mf{ ~r 
~T<:fT t q'f 'ft9 !If'\<: if,"l'fT ~ T ~ I 

Shrimati Lakshmi Menon: That is 
not the work of the UN Obsernrs. 
They only see that the cease-fire iine 
is maintained properly and if then' 
is any violation then they take notice 
of it 

Mr. Speaker: When they give a 
decree or a dl!(:ision that one country 
is guilty of breach of the cease fire 
line, is any further action taken or 
it ill only a Tl!(:ord there. 

Shrimatl Laksbmi Menon: No fur-
ther action is taken. 

.n~~:w ~.;r1f' 

~ 'llf~Rr'f 'fi"'T ~ ~ 4 0 0 ~f'fli" ,. 

~ 'i''f ~ ~ 'lfT'Ii1f'll" ~ I it 
~ ~1'1T ~ fif; 'mT ~1Rf ~ ~ 
if; q#eJ~ it ~ f~' <it" 00, !lfR 

l:lft m ('fT;off if; ~i1"fI if ;o;1fTi't ~r 
IF< ff>llf('f fr I 

The Minister of Defence (Shd 
Y. B. Chavan): I am making a state-
ment about these matters immediate-
ly after Question Hour. If the hon. 
Members want to put questions about 
it later on it will be much better 
because I am giving all the detai s. 

Mr. Speaker: I may not allow at 
that moment. Mr. Yashpal Singh. 

Shri S. M. Banerjee: Will it be on 
the cease-fire violations? 

Mr. Speaker: He is making a state-
ment on cease fire violations? 

Shri Y. B. Chavan: Yes. Sir. There 
is one more specific question about 
violations. 

Shri Hari Vishnu Kamath: That 
may not be reached. 

Mr. Speaker: The hon. Minister 
would make a statement. I have 
been collecting all these notices that 
have been given during the last few 
days and I will allow an opportunity 
to all those Members who had given 
these notices. 

11ft ~ f~ : rn it ;;rr-r !J'f>'i< 

B flfi ~ m If,fIR <'IWf fit;".,fr 
~ ~ ~ fl>R tf!f~arlfi E '" lfi::r 
IF<: ~ ~ I 'f'-IT l<~ 1T~ ~ for. n ~ 
~ ~ imr ~ ii'r ;;w, 'f:r{ ~\1T'f 
~r ~ ~, ~or.'f L.~ if'ffi ~ <fr ;;ftq" 
mfSlti '" tftfu<rt 'if<iiit ~ 1R <f ~ 
i!\t ~ I 

Shrimati Lakshmi Menon: The 
cease-fire line is 570 miles and there 
are 39 observers. 

Shri Ranga: We could not hear. 
She goes at the pace of the Punjab 
Mail. 
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Mr. Speaker: The Punjab Mail is 
not as fast as the Grand Trunk Ex-
press! 

Shrimati Lakshmi Menon: TIl<' 
length of the cease-fire line i, 570 
miles, and the number of observers 
as on 1st September, 1964 is 39. 

~ ~ f~ fmcRf'i: it~;rr 

~ ~ f'f. <m;;it <nf~wFr to <r~~ 'fft 
1rt1T 'f. r ~~ ~ 'fln ~ lff7<f "nr.r< 'fft 
~ ij- 'fftl"li ~ I l1"R ~ if ~ 1rt1T 'fft 
~ crT W 'fft I 

Shrimati Lakshmi Menon: No, Sir. 

Mr. Speaker: His question is ,,:hc-
ther this request has been mad,' by 
the Government of India-the ~'e(luest 
for an increase in the numbe:' of 
observers. 

Shrimati Lakshml Menon: W" :lId 
not make the request. 

Shri Rameshwar Tantia: M,,> 
k.:ow whether the Jammu and 
Kashmir Government complained 
regarding the activities of ~on1P of 
the UN observers and, if so, may I 
know whether the Government made 
an enquiry into that? 

Shrimati Lakshmi Menon: I want 
a definite notice for that. 

SJiri Kapur Singh: Does the in-
crease in the number of UN obser-
vers as a rule tend' to increase or 
decrease the violations of the ceas~­

fire line? 

:llr. Speaker: Order, order. Shri 
Shivaji Rao S. Deshmukh. 

• 
Shri Shlvajl Rao S. Deshmukh: 

May I know whather it is a fact that 
the alleged increase in the number of 
UN observers has no relationship 
with the extension of the demilitari.~­
ed zone on the cease-fire line? 

ShrimaU Lakshmi Menon: No, Sir. 

Shri Hem Barua: Although the 
Minister of State in the Ministry of 
External Affairs has just now said 
that India has never requested for an 
increase in the number of observers 
of the UN team, the hon. Minister 
of Defence said On the floor of this 
House that India requ,ested for an 
increase and all that; whatever that 
might be, in view of the mounting 
violation of the cease-fire line by 
Pakistan, may I know if our Govern-
ment are convinced of the urgency 
of increasing the number of the ob-
servers of the UN teaIIl and, if so, 
may I know what steps have the Gov-
ernment have taken to bring this to 
the notice of the Security COLincil? 

Shrimati Lakshmi Menon: The UN 
team visited India about some months 
:Jgo and then afier inspc:ting t"e 
cease-fire line--

Mr. Speaker: I also have 'l11 impres-
sion that the Defence Minister did 

,say like that. 

The Minister of Defence (Shri 
Y. B. Chavan): It is a fact that, 
really speaking, we did make the 
suggestion. When Mr. Bunche visit-
ed India, I did make that suggestion 
to him also. I do confirm that state-
ment. 

Shrl Hari Vishnu Kamath: Was it 
not accepted? (Interruption). 

Shri Ranga: She gave a different 
answer. 

Shrl Hem Barna: Sir, on a poin.t 
of order, and I request you to excuse 
me for ralSmg it. The Defence 
Minister just now admitted that he 
has made the request, and On the 
face of that, the Minister of State in 
the Ministry of External Mairs says 
that Indian has never requested them 
for an increase. 
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Mr. Speaker: Therefore, the state-
ment made by the Minister of State 
in the Ministry of External Affairs 
was not correct, and that has been 
,corrected. Now, what else does he 
'Want? 

Shri Banga: One Minister says one 
thing, one particular statement, and 
.another Minister says another thin," 
When we asked the other Minister, 
he was good enough to say no. Is 
that the way this Government is 
functioning? Are We to ac~ept such 
statements here? I do not k..""lOW 
'which Minister's duty it is; but sure-
ly, it is the duty of the Government 
to apologise for making such incor-
.rect statements. (Interruption). 

Shri Hem Barua: It affects the 
security of the country and ,herE' 
should be a certain amount of co-
ordination among the Ministers. 

Mr. Speaker: The Ministers have 
taken note or would take note of 
the proceedings that have taken 
place. 

Shri lIari Vishnu Kamath: The 
Defence Minister had not finished his 
statement. when he was interrupted. 
(Interruption) . 

Mr. Speaker: Order, order. It 
.stands corrected. 

Shrimati Lakshmi Menon: The 
-question was asked whether the num-
ber of observers has been increased. 
I said yes. The number has been 
increased by five. This increase was 
flot due to the suggestion made by 
the Government. This has not been 
.at our request. That is what I said. 
(lnterrnption) . 

Mr. Speaker: Order, order. Several 
Hon. Members are standing. They 
should sit down now. We are deal-
ing with the question. 

Shrl RaDga: Surely, they are ex-
pected to give answers with a due 
~ense of responsibility. 

Mr. Speaker: I have called every. 
body to order. But the hon. Member 
is still on his legs and pressing it; 
would he' take me along with him or 
would he allow me to proceed? 

Shri Ranga: Certainly, I allow it, 
Sir. 

Mr. Speaker: That is very good; 
am very happy in that company. 

The question is this: 

The Prime Minister and Minister of 
Atomic Energy (Shri Lal Bahadur 
Shastri): May I say a word, Sir? 
Wherever we make mistakes I think 
we should immediately accept it. 
The other day, I myself made a state-
ment: I had stated something about 
Pandit J·awaharlal Nehru's will, and 
I came up to the HOUse to correct it. 
Sometimes it does happen that the 
Minister of State does not see a 
particular file. It might be disposed 
of by the Minister directly. In 
regard to this matter, the fact is that 
we did represent; we did tell the 
authorities there that they-the U.N. 
Observers-should strengthen them-
selves and they readily agreed to it. 
They took some time. As iVIrs. 
Menon said, they have now added five 
people. 

Mr. Speaker: But Mrs. Menon said 
that the increase was not due to our 
request. 

Shri Lal Bahadur Shastri: There-
fore I got up and I thought I should 
make the final statement. This should 
be taken as the final thing. 

Some Hon. Members f'ose-

Mr. Speaker: Not so many at a 
time. I would request hon. Members 
again that when one Member is 
identified, the other must sit down 
immediately. Then alone we can 
proceed in an orderly manner. 

Dr. L. M. Sinrhvt: In view of the 
increasing violations of the ceaseflre 
line by Pakistani troops, has the 
Defence Minister ever considered or 
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discussed the possibility of askillj;( a 
larger number of United Nations 
troops to avert such violations? 

Shri Y. B. CbavaD: No, Sir. 

Shri S. M. Banerjee: When we 
have asked for more UN observers, I 
want to know whether with the in-
crease in their number, the violati(}ns 
are also being increased. 

Mr. Speaker: Order, order. That 
bas been. put and I did not allow it. 

Shri S. M. Banerjee: What is the 
use of such observers, I do not know. 
Wbat is the specific function of these 
observers? Is it a fact that with the 
increase in their number, violations 
have increased and they are unable 
to function? 

Mr. Speaker: I do not allow that 
question. The function of the obser-
vers is to observe. Then, if they are 
not there on the spot, the thing is to 
be brought to their notice by any 
country that feels aggrieved. With 
the increase in the number of obser-
vers, of course they would be avail-
able at a greater number of post,. 
That. is all. Whether they can 
decrease the number of violations or 
other olfences-that is not possible. 

Shri Shinkre: As the number of 
cease-fire violations by Pakistan is 
increasing day by day and practirally 
the cease-fire line is made of no 
value, will Government or the 
Defence Ministry at all consider the 
possibility of further action directly 
without any interference from the 
UN Org8.njsation? 

Mr. Speaker: That is always there; 
we are also accused in many cases. 

'" (I~$"(i.,;q : ~ lfi:; ~ 
~ t f~ ~ ~ <ml1R if ller<ll ~m: 
g ~ ~ ~ Cfif; rnf~ it f'fi"ir.ft <IT'" 

f,11 fr mm 'f>T ~ f<rn· ~ ~h" 
m«r ~ ~ it f'RRt <rJ7 'nf"l'f;;r;; 
;f.t ~mn 'fiT ~ flr.>.rr ~ ? 

~.~ 
~T~I 

,"lIioto~: ~~ 
~ q<: ~ 'f>T ;;IT ~ f~ lflfT ~ 
!flIT ~ijc 'l'if ~ fit; ~ ~ 
~ if f'ffiRf €;if.,ifli{ifl ~Tm ? 

~.mt .m ('* m~): 
~ilrf~f~~;r~r 

fit;~~~~Tm~ I 

,*~~qtvr: ~a-r ~ 
fit; ~ l1ilf ll'lrf ~·Ift 'Ifr ~T 'fir ~ 

Shri Harish CbaDdra Mathur: At 
one time We had asked fOr a reduc-
tion in the number of UN observers, 
and the number was- reduced. We 
had also insisted that no personnel 
from USA might be there. May I 
know how the situation has changed 
now? 

Shrimati Lakshmi Menon: There 
are no personnel from USA. The 
countries represented are Australia 
Belgium, Canada, Chile, Denmark', 
Finland, Italy, New Zealand, Norwav 
Sweden and Uruguay. . , 

Shri Harish Chandra Mathur: My 
question was, at one time we our-
selves asked for the number to be 
reduced and the US observers to be 
withdrawn. May I know how the 
position has changed? Whv do we 
want now a larger numb~ of ob-
servers? 

Mr. Speaker: NU'm'Jer of violations 
had increased and we .... 

Shri Harish Chandra Mathu.r: I 
want to know whether it is because 
of increased number of violations 
that w~ 'Jsked for an increase in the· 
number of observf>~.~? 

Mr. Speak~r; Ht' wanis to kn<>w 
why this increase has been asked for 
when w~ had previously asked for ~ 
decrease'! 
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Shrimati Lakshmi Menon: The Unit-
ed Nations Organisation sents its own 
representatives and it was found 
necessary to increase the number of 
observers; therefore, it was incrtJased. 

Mr. Speaker: Next Question-Shri 
M. L. Dwivedi: 

Shri M. L. Dwivedi: Question No. 
426. 

Shri Hem Barua: Sir, I rise to a 
point of order. Again, the hon. 
Minister by her statement ... 

Mr. Speaker: Order, order. The 
previous Question is over and the 
next questIOn has not yet been ans-
wered; how does a point of order arise 
in between the two? 

Shri Hem BanIa: It arises :frpm 
the last reply given by the hon. 
Minister. 

Mr. Speaker: That reply was to a 
supplementary on the previous ques-
tion. That is over. We haVe pro-
ceeded to the next question. I may 
be allowed to go a little bster-I am 
being obstructed. 

;m: 

~ 

r.nlfo""o f~ 
* \:::~~ 426.~ .n~~ : 

I sftq;~ : 
..... , W)<'i,," : 

l ..... ' '-'0",0 ~: 

1M ~ -qar ~ ~ <t't ~ 
1f;~if f<li : 

1Mm;mrmili~~ 
~)~~~msr~n:ilimr~ 
~ ~ l'f<:'W it ~ ~r il'frf 

~ 

(li) ~ ~, ffi ~ ~ m 
ip,fT ~, ~ ~ili ~ ~ f~ t 
~ 

(1T) ~ fem-~ ~ ~ 
it 1fT1T AA 'fiT ~ 'fiT f.r;m ~ ~ 
~ ~, m ~ili ~ <'ITlf ~"ffl ? 

~ flf'ln1T q ~ (sft ~~): 
('li) ~ itf I lfi'tt ;rf ~ 'iI'Jro 

~il'f~~~-rn 'fiT~ 
~ m:~ <it m: mr ~ 
msr ~ ~ I mU ~ m; mr m 
'Ii'ift~ a<f ~ ~ ~ ~ fit; 
~m:~¥~~~~ 
~ if; '!fuR ~ ~ ;r@ ~ tffif I 

(li) ~ ~ 'f@ ~ I 

(1T) ~ If': fcRR ~ ~ ~ I 
mm~f.t;fem-~~~~ 
'W'('1(Yts<;:I'l ~~ W<nmit it m 
wm: ~ ;;m!,''TT ~ qf'(lffif <it ~ 
<t't &l'I1\1'T ~ ma<f; ~ ~ 

I shall read the answer in English. 

Mr. Speaker: No. When there is 
siMultaneous translation ..... . 

8hri P. Venkatasubbalah: The Eng-
lish version of this particular Ques-
tion was not being given. 

Shri Umanath: There was no trans-
lation. 

Mr. Speaker: I QIll sorry if it wa~ 
not there . 

SIIri S. M. Banerjee: He could not 
understand. 

Mr. Speaker: Order, order. I am 
very helpless in certain circumstan-
ces. Leaving this particular instance 
aside, I just want to enquire from 
hon. Members, how is Our translation 
working'1 

Shri Hari Vishnu Kamath: On the 
whole it is satisfactory. 
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Mr. Speaker: Are hon. Members 
able to follow that? 

Some hon. Members: Yes. 

Mr, Speaker: If in this particular 
instance it has not been followed, or 
the translator could not do it, the 
Minister might read the English ver-
sion also. 

Shri D. C. Sharma: The translators 
. are doing very well. 

~ ~,iI~Qj(""4 : ;wrcm:: ~ ~ 
iterr ~ 
~ ~'mf : ~ ~m ~ fit; 

w~~nfT~<tITm~WT~ I 

Shri Bhagavati: (a) No. 1o'C'!11"J3-
tion of a new scheme is not nece~,ary 
since the objective of the telngraph 
service is to transmit all telegrams on 
wire in the Quickest possible lm:2. Th" 
disposaJ of telegrams by post is re-
IIOrted to occasionally when nonr.al 
communication links fail and are not 
resorted within a reasonable time. 

(b) Does not arise. 

(c) The proposal is under considera-
tion. The GlolYal Satellite Communi-
cations System is expected to provide 
improved international te:ecommuni-
cations facilities and greater traffic 
handling capacity. 

eft ~o <'1'10 f",u : it ~ ~ 
~ fiti fcmff .m em: ~ iI>'t ~ 
it~~~~vfiQj'mm . * wft, !lI'R: qiI' ~ ~ ~ ~ m 
~ ~ WdIlll ~ ~ ?~ 
~W~ ? 

Shri Bhagavatl: At present India's 
enti,re overseas communication traffic 
is handled mainly by high frequency 
radio circuit. We have direct radio-
telegraph service with 24 countries, 
we have direct radio-telephone ser-
vice with 24 countries, we have direct 

radio-photo service with 8 countries 
and we have direct telex service with 
4 countries. Apart from that we 
have services to other countrie~ by 
switched service but this is inadequate 
to meet ilhe demands. The demands 
are growing every day and, therefore, 
it is proposed to participate in the 
GlolYal Satellite Communications 
System and also in the Commonwealth 
Submarine Cable system. 

11ft ~o ,,"0 fr"i\, : it ~ 
'Ifl'@'T ~ fit; ij-~ *c ~ SI"ro'I1 rn 
il;f~~itf~f~~~~ 
iI>'t ~ ? lfll'T'1.0 n;110 n;11'0 'q'i-:o 'If·h. 
l{o ~o 'Q;o ij- ~,·nTi.f'"'rcr c¥), ~ ? 
'4IR f~ \lfCf1Sll' if 'R ~ 

~~ m~~~ 

Shri Bhagavati: There was an inter-
national conference in USA on the 
24th July, 1964 at which an agree-
ment was arrived at. The signatories 
to !ohis agreement are United King-
dom, Canudo. Australia, Japan, 
France, Italy, Switzer;and, Germany 
USA and certain other countnes. 
Under this agreement all thOse coun-
tries who want to participate In this 
venture have been given six months 
from 19th August, 1964 to tak" a ~hrlrC 
in the capital cost. India is con:;'I~"l'illg 
this proposal. No decision has yet 
been taken. It is expected that this 
system will come into vogue in two or 
three years. 

Shrimatl Savitri Nigam: May I 
know whether telegrams which could 
not be sent by wire system are being 
sent by ordin'Bry post or by e:x;press 
post? What are the main featureS of 
the US submarine cable system? 

Shri Bbagavatl: When the ovemead 
lines fail due to some natural calami-
ties Or other causes we h'Bve to resort 
to ordinary post. The number of tele-
grams sent oy post is coming down 
every year; it is only one per cent 
of the total operation. It has come 
down still f~her: recently. When 
there is any breakdown in the lines 
we h-ave to resort to ordinary post. 
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Shri Ranra: He is not answering 
the question. The question was whe-
ther it is sent by ordinary or express 
post. 

Shrt Bhagavat1: It is sent by ordi-
nary post. 

Shrimati Savitri Nigam: Why is it 
;not sent by express post? 

Shri Bhagavati: We will consider 
that. At present, it is sent only by 
ordinary post. 

Shri D. C. Sharma: What steps are 
taken by the Government to expedite 
the receipt of the telegram by the 
addressee? Because I find sometimes 
tha t letters or postcards reach the 
addressee earlier than the telegram. 

Shri Bhagavati: Government are 
taking several measures to expedite 
it. 

Shri D. C. Sharma: What is the re-
sult of those measures? 

Shri Bhagavati: I can give some 
figures. 

Mr. Speaker: Not so many figures; 
he might place a statement on the 
Table. He can also say whether 
there has been any improvement. 

Shri Bhagavati: There is some Im-
provement. 

Shri SbJvaji Rao S Deshmukh: 
Since we are opposed to sateliites on 
earth, what ,prompted Us to seek sate-
llites beyond earth? 

Mr. Speaker: II couJd not follow 
him. Is he in the space or on the 
ground? 

Shrl Bhagavatl: Because, there will 
be much improvement. 

Shri Hari Vishnu Kamatb: Is the 
Minister aware that in those cases 
where telegrams are, somewh9.t ano-

malously, sent by post the telegram 
charges are not refunded to the send-
er automatically but only if he makes 
an application and if so wh9.t action 
has been taken to' remedy the situa-
tion? 

Shri Bhagavati: When there is any 
complaint from the sender, we re-
fund the money. 

Mr. Speaker: The hon. Member de-
sires that the money shOuld be re. 
funded automatically without any re-
quest being made. 

Shri Shagavati: That is not I'l"HCti-
cable. 

Shri Hari Vishnu Kamath: Why is 
it not ,practicable? Every office 
keeps a record. 

Shri Bhagavati: We have examin-
ed this question and found it is not 
practicable. 

8hri Hari Vishnu Kamath: I am 
sorry. When I made a. complaint it 
took nearly three months to get the 
refund. Woenever anybody else 
makes a complaint, he has perhaps to 
wait for SIX months or more. The 
position should be rectified. 

Mr. Speaker: I agree with Shri 
K'lImath; but perhaps in other cases 
it might not take as long as it does 
in Shri Kamath's case. 

Shri Hart Vishnu Kamath: I do not 
know Sir. what happened in your 
case. 

'lit ..... 0 if! 0 mrtl : f'if;oi't ffi<: 

~ ~f~f.t; rn: t~ it~ 
~ iifA ~, ~ it ~ ~ ;;rA-
t l!1roIT, m; ~ ~ tm ~ ? 

Shri Bhapvat1: In 1963-6' 
24,96,87,588 telegrams were handled 
out of which 14,92,498 were sent by 
post, that is. 0.5 per cent only. 
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-tt ~ '"'" i-m : rn ~ 
~ it; ~Rf ~ I ~ ~ i<:ft1IT1f 

~ ~ ~ ~ q;ie i<furT1f ~ ~ I 

rie ~ ifi't ffi ~ fuwr 
~ 1f;;r ""' m-r ;;mIT ~ Wflfi ~ WJk 
~~Rf~~~~ 
~ ~ !fu:c rnr ~ ~ 'lhrr ~ 
~ 

ShriBbagavati: That is not so. 
have already given the figure of both 
ordin-ary and urgent telegrms. 

-tt (jq~IiH""C : 111 rn f~ i\' 
~.( ;;rffi ~ ~ mm:vr m ~ '1ft ~ i\' 
~l ~ '3~ flfi ri;;fl i\' ~ iJif rn 
~ ~ ;;rffi ~, ~ ..mm.- w ;fiff 
'IffilT ~ ? 

Shri Bhagavati: No, Sir. 

Shri Kapur Singh: Are the Govern-
ment aware that ordinary telegrams 
from Delhi and Chandigarh to J"g-
raon invariably arrive later than 
ordinary maii, if so, why do Govern-
ment not abolish the Jagraon TpJe-
graph Office? 

Mr. Speaker: That is a good sug-
gestion. The hon. Minister might 
consider it. 

Shri Llladbar Kotoki: The hon. 
Minister has just now said that it is 
not practicable to refund the charges 
of telegrams which are sent by post. 
M-ay I know whether Government 
propose to examine the question and 
refund such overcharges Wlhen tele-
erams are sent by post'! 

.Shri Bhagavati: I h-ave already 
stated that there are practical diffi-
culties. This quesiton has 're<:ently 
been examined -at the instance of the 
hon. Minister himself, but it was 
found that there are certain difficul-
ties of accounting and others. So, 
we haVe issued instructions to expe-
dite p-ayment· whenever there Is any 
complain~. 

Family Pension Scheme lor .Ja" ... 

+ r Shri Surendra Pal Sin&'h: 
·U'7, ~ Shri lndrajit GuPta: 

L Shri Yashpal Singh: 

Will the Minister of Defence be 
pleased to state: 

(a) whether a new Family Pension 
Scheme for Jawans has been put into 
operntion by the Defence Ministry; 
and 

(b) if so, the main features of this 
scheme? 

The Deputy Mi.Jlister in the Ministry 
of Defence (Dr, D, S, Raju): (a) Yea, 
Sir. 

(b) A Statement is laid on ifhe Table 
of the House. 

The main features of the new 
scheme of ordinary family penSion 
introduced on the Defence side, in so 
far as it applies to Jawans (Junior 
Commissioned Officers and Other 
Ranks), are as follows:-

1. The pensionary benefit is -ad-
misiible to widows and child-
dren of those Jawans who 
were in service on 1-1-1964 
or join service thereafter and 
who die while in service or 
after retirement with a retir-
ing or disability penslon, on 
account of causes neither at-
tributable to nor aggravated 
by service. The Jawans must. 
have put in at least one year's 
continuous service at the 
time of deathiinvalidment. In 
the case of those who retir-
ed before 1.1.1964, the s~heme 
does not apply if they were.! 
"re re-employed or recalled 
;n service on that d-ate or 
thereafter. 

2. 'l.1he rate of pension is 30 per 
cent of .pay, subject to a mini-
mum of Rs. 25 p.m. if the pay 
last drawn by the deceased 
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11'81 below Rs. 200 p.m. and 
15 per cent of 'P"iy subject to 
a maximum of Rs. 96 p.m. 
and 'a minimum of Rs. eo 
p.m. if the pay was Rs. 200 
p.m. and 'above but below 
Rs. 800 p.m. 

3. The family pension will be 
glVen to the widow untl; 
death or remarriage which-
ever is earlier; and !.!1ereafter 
to the minor sons till they 
attain the age of 18 ye'Jrs and 
to unmarried minor daught-
ers until they attain 21 years 
of age or get married, which-
ever is earlier. 

4. Jnwans. on completion of 15 
years qualifying service will 
be allowed a special gratuity 
equal to two months pay in 
addition to normal pension-
ary awards. In the case of 
married personnel this gratu-
ity will not be paid but their 
family will become eligible 
for the family pension. 

Shri Surendra Pal Singh: Would 
this new pension be somewhat bigger 
in quantum than the old mmily pen-
SIOll w IHell was in force before the 
151 January 1964; if so, what is the 
actual increase in terms of 'IDoney and 
how much would the additionoal in-
crease cost t.he national exchequer? 

Dr. D. S. Raju: The new family 
pension scheme has ,E(ot definite ad-
vantage over the old scheme. Under 
the present scheme the most impor-
tant thing is thoat even if jawans die 
for causes not attributable to mili-
tary service, the family will get pen-
sion; previously it used to be that. 
only when they died for reason. at-
tributable to military serviCe the 
family got the pension. Secondlv, the 
famililies get pension for the rest of 
their lives tili the widows remarry 

Shri Surendra pal Slngh: We know 
all that. Ha, the quantum of the 
pension actually been increased bv 
say Rs. 2, Rs. 3, Rs. 4 or Whatever 
it is? 

Dr. D. S. RaJu: The total amount I 
cannot .give; but the pension varies 
from Rs. 25 to Rs. 150. I cannot give 
the total amount. It has been in-
creased difinitely. 

Shri Surendra Pal Slnl'b: By how 
much' 

Mr. Speaker: That he does not 
know 

Shri Surendra Pal Singh: May we 
know if the old and aged parents ot 
those iawans who are unmarried or 
w1dowers would be e[i.gible tOI' th~ 
new pensIOn: if not, why not? 

Dr. D. S. l~aju: Family means only 
w1ie. and r·h,. 'ren. It' does not in-
clude other people. 

8hri lndraiit Gupta: Sir, the state-
mellt. as to the retrospective part of 
It. says thllt f.tlose who were in ser-
VIC,· on 1-1-1964 and subsequent!,. 
wljl be eli,E(ible. It also says that 
1Jl the case of those who retired be-
fore 1-1-1964, this scheme will not 
apply if they were re-employed again. 
Am I to take it that -all those who 
retired before 1-1-1964 and were not 
SUbsequently re-employed will all be 
eligible? 

Dr. D. S. Raju: They are not ellg1-
eible. 

Shri lndrajit Gupta: What is the 
meanmg of this then? Please look at 
the statement. If I might read it out, 
lt says clearly: 

"In the CUe of those who re-
tired before 1-1-1964 the $chemt! 
Qoes not apply if they werelare 
re-employed or recalled in ser-
vice on that date Or thereafter." 

That means, according to this. all 
thOSe who retired before 1-1-1964 and 
who were subsequently not re-e'/n-
ployed are eligible. 

Dr. D. S, Baj1I: It does not apply 
to' people who died before 1-1-1:'64. 
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They must he in service on and ait,,1' 
1-1-1964 to be entitled to the pen-
sion. 

8hri Indrajit Gupta: Retired. 

'11 ~ 1J:tff J : r iflIT 1~ 
~ omr 'Rm f~ ~:t~ ~ f'fi" ~ 
~ ~ <it ~ it 1ft :mIT ~, :a-q 'fi"T 

t(ifi ~ \ll1T l"fi"q"r it ~ <it W'R it 
RlIT ;;rrif, m'fi" ~;;il;r m 'R WRT 

"'l'4'1f"'4T~ ~ ri ? 
~~~ :~m ~ 

!m: ~ ~ I 1Wf'1"l"!f ~ ~ ~ 
f'fi" ~ 'iI11R 1ft ;;rrif I 

'11 itirn"'rmf 1!C(1 : it ~ ;;n;r-:rT 

~ ~ flti iflIT ~ omr rn: m f<r;m: 

~~1 

~ $tr: f'l'm: <rga" ~ 
gllT ~ 1 

15fT ~I<'f f«~ ~;;il;r wf-
I!;if it .;r~ f . ~ ;ITt l]"ir, m ;;il;r ~ 1f'H 

mcm it ~ .m: "iT ;;il;r fm<n: ~T ~ 
~, B ffi;fi ~ it f~ ~ ~ 
fifiQ'1T ~ ~ it *r: ~ ~ ? 

Dr. D. S. Raju: I can give it, but 
I want notice for this. 

Shri S. M. Banerjee: From the 
stat"ment it appears, as put by my 
hon. friend Shri Indrajit Gupta, that 
Ibis· pensionary benefit is admissible 
to widows and children of those who 
were in service on 1-1-1964. I want 
to know what is going to happen to 
the families of those jawans who were 
killed during the Chinese aggression. 
It clearly means that this sooeme wLl 
not apply to those who died in Octo-
ber, November and December, 1962. 

Dr. 0, S, Raju: Those who die in 
actual field service conditions have 
got their own pension benefits. 

Dr. Sarojini Mahishi: May I know 
the position of jawans in the Terri-
torial Army with reference to the 

application of this family pension 
scheme? 

Dr. D. S. RaJu: It applies to all the 
temporary commissioned officers, 
E.C.Os and short service comm!~sion­
ed officers provided they are married. 
order to boost up their pension be~e­
motion is always there. 

Shri M. R. KrishDa: May I know. 
as Ule officers of the Defence forces 
are given time-scale promotions in 
order to 'boost up their pensIOn bene-
fits, etc., whether the same tbing is 
done for jawans and JCOs? 

Dr. D. S. Raju: The time-scale pro-
motion is always there. 

0.;1"1 fWf OfrrTtf'IT: it ~ "lR'n 

~ ~ f'fi" "4l~r if;~ if; ~ "iT 
;;il;r mt lJit, qlff ~ ~ 'fi"T 
~ RlIT l'fl:rT t I m~ rt, \'IT W f~ 
l'fl:rT ~ ? 

The Minister of Defence (Shri Y. B. 
ehavan>: For those who die in the 
fields, in aetu'dl field service condi-
tions, there arc special benefits. This 
scheme applies to those pcrson c ''''.0 
d;~ in the n~rmal couro(' while in 
service. We have made payments to 
the families of those persons who haVE' 
(Led in th" fields. 

National Defence Fund 

+ r Shri Rameshwar Tantia: 
I Shrl Bishanchander Seth: 

I Shri Dhaon: 
Shri Onkar Lal Berwa: 

·4211,~ Shri B. P. Yadava: 
I Shri Bapi.: 
I Shri J. P. Jyotlshi: l Shri Himatsln&'ka: 

Shri E. Madhusudan Rao: 

Will the Prime Minister be pleased 
to state: 

(a) the total amount collected so far 
under the National Defence Fund; and 
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(b) how much of it has been spent 
.so far? 

The Parliamentary Secretary to the 
Prime Minister (Shri Lalit Sen): (a) 
The total amount brought into the 
Central Account of the National De-
fence Fund upto the 19th September, 
1964 was Rs. 57.98 crores. 

(b) A total expenditure of about 
Rs. 33 crores has so far been iluthoris·-
eel. 

Shri Rame6hwar Tantia: May I know 
whether it is a fact that some mis-
appropriation of the National Jefence 
Fund has been done by some persons 
and, if so, whether the Government 
has enquired into that, and may I a·150 
know what was the amount involved 
and what stePs they are taking~ 

Shri Lalit Sen: Various ~omplaints 
regarding misappropriation have been 
received by the Prime Ministc;· from 
time to time. As the responsibility for 
collection df these funds rests solely 
with the States, all such complaints 
are referred to them for necessary 
action. 

Shri Ramesbwar Tantia: May I know 
whether the Government will continue 
the National Defence Fund scheme? 

Sbri Lallt Sen: Yes, Sir. 

-n ~~ \'II'r;:r i\!n : ~ lf~ ;;r!;r.:r 
~ ~ f'fi <:T$ <m m 'fir &'f 
qfli~ f'fiif f'fiif 'fiTlif <n: ~ f~ 
~m". ~ I 

IItr <mrff ~: ~,~ ~ 
;;it~'fir~~, ..... 

~~ ~q : lf~ <mm ~f;;r,z 
fit; ~ ~ qfl-I'fim: fit;;r f'fiif 'fiTlif 
<n: ~ fit;ln ;;rrnr ~ 

IItr ~ ~ : ~ ~ ~ 27 
~1i~~~fm ~ 
~ q;: '" !!IT tyf ~ ~ ~ 

m1fi t:{f+if'1a"l~ ':m: R ~ ~ ~ ~ 
m1fi m ~ <n: 35 on.-~, 

'I'f gm ~ 

1It!~: WW1A"~~~ 
!!IT WIT <R"iT f'fi W ~ it <m m 
g;.1i<'!T <:m: ~ iR It>( ~ ~, ;;it f'fi W <mr 
:~~f'fiW~if;~ 11 ~ 
T~Hmif~~~~~ it 
ffi iR It>( ~ ~ ? 

sr~ ~f ~T 'Q"U!m~ ~T (-n 
""'" ~~) lft 'ffl: ~ 
<!iTt f~ ~ It>( ~ '!iT <mr <r@ ~I 
<'!f'fiif ~ <'frtrt !!IT ~: ~ m-
~ ;, f'fi ;;it <'frtr ~-<r~ ~ ~ 
~, <f m ~, i'tf'fiif ~ ~ if 
<!iTt~.,.~m.:~~~ 
rn if; fur!: ~ ~ w-r itift ~ if;T1f 

fit;ln ~ it, 'ffl: .,. ~ I ~ :;fu!:; 
f~ ~ ~ ~ '1ft ~ I ~ <!iTt 
~~~~~,m.r;;r ~ 
~, 

P..Tf ~o 51'0 -~: ~ ~ ;;rr;r.n-
~ ~ f~ <:T$lf <m ~ if;~1i if 
~ '!it f;;rn;ft f~ ~ 
l!mR ~ qm ~ri m.: 'flfT ~ l!mR 

it ~ff ~ ~ f~ G:T fifi ~ 
O'lfmi if; ~ ~ ~ ~ 'fiG;lf 

~;;rr<l" 

IItf "I'r;:r ~ ~rro ~ ~ 

m ~1 iR!T ~ f'fi f~ f~ 
qnf, i'tf'fiif ~~ ~~ ~~ 
~ ~ ft;rm ~ f'fi ~ ~ '!it ;;rtq-
~ ~ ~ m~ '!it;;rrif , 

Shrimati Tarkeshwari Sinha: May 1 
know whether under the Centrally 
sponsored scheme, the whole amount 
whiCh has already been collected by 
the State Governments has been audi-
ted SO far, and if so, whether any 
shortfall has been noticed? 
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Shri LaUt Sen: In December, 1963, 
a circular was sent to all the States 
;lsking them to withdraw the old re-
Ceipt-books and havE' an audit conduct-
ed with regard to all the collL'ct;om; 
made by them. As. far as we know. 
they are taking necessary action in 
this mattel·. 

>;fl~"<q~ :~~~~T 

if; 'Jm it <rnTl:fl lfln'r f'fi lJ'R ott ~ 
f~Fi' ~l:l'R 'l'q-r 'fiT fl:n;rr ~ I ~ ~ 

..-r.;;rr 'fTl;m r f'fO f'fi('f>!" ~1'lt' if; lJOR ott 
I~~ 5I'!:TR :r<.:lT if; m:r mt ~ <ItT 
f<mfi it Q;~ ~ ~T ott .;iT< ;, 
ffi ",)q- if f~ ~'1lIT f~lfT if1IT ~ I 

>;fl ~ ~ ~: ;;IT 1it, 'ifR, 
~, <rm f~Fi' 'l;{1t ~, ~« ~ ~11 WGlqn 

<R: fir. f'fi(fiIT lJiR'AT ~ m ~~ ~ lJiR 

'f>T WGT~T <rt, '<if orm ~ ~ I .rf'f."f 
~~ if iffl-it f;u'~lft R?: ~;f~ 'fi't 
~ I ~it ~T fuft~) 'fOr fif;m~ ~q-cnf 
'"' <ItT ~A ~T ificT ~ I ~~ ~l 
1if 'fiT ~Q: <mf ~ 'fO, ~T l'Jt •. n f<f, 
li'l'lfT ~ 'fi7it ott, ~1<: ~ ~ it <m 
Tf;;ffiT ~t, .,) '3'~ ott, ~ f'i~ Re 
~~13 ~r ~ifT 'Wfr I ~.n~ '<€! 
iffif T<1' 'R ~ trf ~ I ~ f'fi ~T 
m<'m ~ if ~ ~, ~l1l'l'+'f~J if ~ 
;tt ;;rr ,~t ~ ( 

~i ~~ ~:~it<:ii:t 
q~ ~lTrI'~T ;, fif,i'f<fT "'1m 9;f'T1.<T ~ ? 

>;ff .~ ~ : ~ m~ ~ ij1'fQ 

i'f~~~ f!: I 

Shri Himmatsin)ljl: May I know the 
total amount 01 gcld collected tor the 
National Defen~e fund? 

Shri Lalit Sen: The total amount 
with the N.D.F. is 2340237.483-1 !2 grIDs. 

Shrt Solankl: How much ot this gold 
has been utilised for purchase of 
weapons and armaments? 

Shri Lalit Sen: As I have already 
state-d, a total amount of Rs. 27 crore. 
has been authorised for buying de-
fence equipment. 

..n 'UIf«~ IfI'G'i-q :~, ft 
;;rr;m ~T r f'fi 'ifl;ft 9;f~ ott 
~rfiT 'f>1 ~,if it ~ ~ ~ ~-
5ffiT"HT ;f.t >;If"", ~.r,m ~, ;;r;t f'fi 
!To'T ;f.t <TsT m~ ~, 1ft IFf ~'fif(;ffl 

'fi7it <it ~ it r.m'~"fill 'l;{1if 'f>T 
ifll1' 'f'T'''1 ~ I 

~~:~~'Imf 
~ <'liT ~ I ~ g ~~ it?: '1fT 'lTf.irnT ~ I 

Sbri A. N. Vidyalankar: May I know 
whether any rules have been made for 
the disbursement of these fur. l~' 

Shri La) Bahadur Shastri: Yes. there 
are rules governing the disbursement. 

..n ~;r.{: ~ ~ ;;fRifT 

'Il'il'CfI t f.f.' 'flfT ~ <mf l1'f g f'fi ~ 
lI'!:TR +tlit 'fiT q';;ffif if; ~ ~ +tqT 
it f~ m ~ <fu;rr "fT, ~ it ~ tfur<;r 
f;m;rr lfT ? 

~~ : >.it {;:~;i1c1 ~ I 

~ ~ f~ : ~ \IT.f 'fiT;;rcrR 

~T 'flfm. I 

~ ~ : ~« 'fiT ~qr.r f'lfOA'T 
",'T ~ ~, 9'-iif'fi {l'<:: ~ ~qr ;;ftgll 
"l1 ;m ~T '1'PfT ~ / 

.n ((1hq((i"" :;;rcrTif f~ 

'fTf~t!. I lf6 ~ 1"[T ~ lfft 
~f\' ~ I 

~ ~ : ~ '3'if 'f>1 ~ fit; 
<fi! ir.r~ ~ 'fiT ~ fl::m 
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Shrl IDdraJit Gupta: The hon. Prime 
Minister said a little while aio that 
the Central Government had issued 
directives to the effect that no positive 
drive should be continued. What is 
the present attitude of Government in 
those cases where in1irect donations 
to the Defence Fund were organised 
by people who agreed to work on Sun-
days or extra hours, extra ~hifts and 
so on? In their case, would this be 
there voluntarily or could they revert 
to their former working system where 
t.hey wanted it? 

Shri La! Bahadur Shastri: If it was 
voluntary, then it is open to them, H 
'they want to continue, to do so. It 
would be most welcome. If they do 
not want to continue, I :10 not think 
GoveTIU1lent will in any way compel 
them. 

Migrants from Indian Enclavel! in 
East PakIstan 

+ r Shri Yashpal Singh: 
.429 J Shri Indrajit Gupta: 

'") Shri Bade: 
L Shri Vidya Cha.ran Shukla: 

Will the Minister of External Affairs 
be .pleased to refer to lhe reply given 
to Starred Question No. 917 on the 
6th April, 1964 and state: 

(a) whether people residing in 
Indian Enclaves in East Pakistan are 
stiII migrating to West Bengal due 
to insecurity Of the life and property 
there; and 

(b) what was the response of the 
East Pakistan Government to the firm 
protest that was lodged with them at 
the State levEil? 

The Minister ot State IJl the Minis-
try of External Affairs (Shrimati 
Lakshmi Menon): (a) Yes, Sir. 1886 
persons have! come over to West 
Bengal from Indian Enclaves in East 
Pakistan between 22nd March and 
31st August, 1964. However, the situa-
tion in the Enclaves is now reported 
to be peaceful. 
1267 (Ai) LSD-2. 

(b) The East Pakistan Government 
has denied allegations of haraosment 
caused by Pakistan nationals to the re-
sidents of Indian Enclaves. 

11ft Q1mf f~ : iflfT ~ ~ 
iffi'T ~ ~ f<t; ~ <:l;wRT fm <'I'm 
~iJ~ifm~~? 

Shrimati Lakslunl Menon: I have not 
got the figure, but JlOW the situation 
is normal and there is no fUrther mig-
ration from the enclaves. 

11ft ~ f~ : iflfT ~ !fiT 
'm~f.t;::;ft~~.rttT~~ 
~1 ... :ST<!fItlm 'lilt ~Tfu<;r ~ if, 
lflm 'l;fR ~ ~~ ¢~ ~ if 
orgcr f~ ~ ~ ~ ~ ~ 3i'R 
~ -ga- ~ lit Wfr ~ ~, 
~~,<:ft~~~it;m 
~.~ fif;lfT ~ ? 

Shrimatl Lakshmi lUeaon: They are 
given the same relieI and rehabilita-
tion ·benefits as other refugees from 
East Pakistan, although they are not 
refugees. 

Shri Inclrajit Gupta: Smce these are 
Indian enclaves, Indian territory, what 
is there to prevent, if necessary, our 
despatching troops or security forces 
and posting them in those .9.reas to 
see that the inhabitants are not haras-
sed in any way? 

Shrimati Lakshml Menon: The hon. 
Member would recall there id an agree-
ment regarding exchang~ t'f Indian 
enclaves in Pakistan with Pakistan 
enclaves in India. The proposal is un-
der consideration. Necessary legisla-
tion has been pas.,ed We are only 
waiting for demat'~ation so that the 
date can be fixed. 

SIlrl Indrajit Gupta: My question 
Wall not about exchange of enclaves 
but about protection of the inhabitants 
in Indian territorY who are beml 
subjected to repression or har.assment. 
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Why cannot We take steps to directly 
protect them because it is our terri-
tory? 

Shrimati Lakshmi Menon: The diffi-
culty is of sending anybody across, 
Pakistan to the lndian enda'les for 
this purpose. 

Mr. Speaker: Ncxt question. 

~ ~ fit; ~ 444 ~ ~ f<:rIIT ;;nit 

~~~~~~I 
~~::;fT""'~lfm 
~~i't~~1 

~~ : 1ft R:rit ~ ~ 
~~ I ~~i't1{9;fIlf<'l.'R 
'R ~ mi<: ~, ~ 'l<: ~ ~ 

Dragon's Project 

+ (Shri Hem Raj: 
·430. ~ Shri Ramachandra Ulalta: 

l "hri Dhuleshwar Mccna: 

Will the Minister of Defence be 
pleased to refer to the reply given to 
Starred Question No. 389 on the 2nd 
MarCh, 1964 and state: 

(a) whether thE' investigations iuto 
the allegations of corruption in the 
Dragon Project have been completed; 
and 

(b) M so, the result thereof? 

The Deputy Mini:!ter In the Ministry 
Of Defence (Dr. D. S. Raju): (a) Yes, 
Sir. The investigations by the Spe-
cial Police Establishment have been 
completed. 

(b) The final rp.ports in respect of 
four cases are aWdited from Special 
Police Establishment. In the remaining 
case, the question of ta'king depart-
mental action ag9inst three officE'Ts is 
under consideration. 

ShrI Hem Raj: HoW' many officers 
involved have been found guilty in 
tb1s? 

Dr. D. S. Raju: The officers in the 
'fourth case in which investigation ha~ 
been completed are Lt. Col. K. P. P. 
Nair ..... . 

Mr. Speaker: The numtcr. 

Dr. D. S. Raju: Five. 

Shri Hem Raj: V'.'hat action has been 
taken against those officers? 

Dr. D. S. Raju: Two officers have 
been suspended so far. 

Shri Ramachandra U1aka: What is 
the nature and extent of the punish-
ment awarded to the oftlcers against 
whom the investig~tions were com-
pleted? 

Dr. D. S. Raju: 'rhe departmental 
committee will deal with it and award 
the punishment. 

Shri Ranga: May I know whether 
the report of this inquiry committee, 
Or at least a summnry of the report, 
would be placed on the Table? If not, 
will it be placed at least before the 
Estimates Committee or the Public 
Accounts Committee? Because we must 
know the nature 01 the offences cum-
mitted by these people, under what 
circumstances and SO On. There was an 
eaz'lier committee also to inquire into 
the Tusker project. 

The Minister of Defence (Shri Y. B. 
Chavan) These are not committees as 
such. They are police investigations. I 
do not think police investigation re-
ports would be placcd on the Table. 

Shri Banga: On these investigation 
reports, action is bein~ taken. There 
were other investigations on the 
Tusker project and so on. Crores of 
rupees are going down the drain. That 
is why I said that either to the Esti-
mates Committee or to the Public 
Accounts Committee Or to the Pub-
lic Accounts Committee it must be 
made available. 

Mr. Speaker: The Minister might 
consider it. 
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Shrl Barl Vishnu Kamatb: The 
Dragon project is, I believe, the 
Bhutan road building project. May 
I know whether, after the Dction taken 
in these c.ases against some officers who 
were found guilty, there has been 
greater expedition and a keener sense 
of urgency in this road building pro-
ject of Bhutan? 

Shrl Y. B. Cbavan: Certainly. Natu-
rally, these enquiries have a healthy 
effect on the work, morale and the in-
tegrity of the personnel concerned. 

Credit to Coal-l\Une Workers 

+ 
-431 J Shri IndraJlt Gupta: 

. L Shri Yashpal Singh: 

Will the Minister 01 Labour and Em-
ployment 'be pleased to state: 

(a) whether coal-mine workers are 
being allowed to buy goods on credit 
from fair price shops; and 

(b) if so, whether similar facilities 
are proposed to be givell to other in-
dustrial workers also? 

The Minister of Labonr and Em-
ployment (Shrl D. Sanjlvayya): (a) 
The tripartite agreement is either to 
set up consumer cooperative stores or 
fair price shops where credit :racHities 
will be given to workers. In the cOal 
fteIds, at the moment, there arc 10 fair 
price shops and 186 consumer coopt'ra-
tive stores. The ten fair price shops 
which haVe recently been opened do 
not offer credit facilities yet but the 
consumer stores generally do so. 

(b) The agreement referred to nbove 
applies to all industrial establishments 
emPloying 300 or more workers. 

Shrl Indrajlt Gupta: What are the 
types of goods and commodities, apart 
ifrom foodgrains, which are being sup-
plied to the stat! in the coalfields 
areas? 

Sbri D. Saajivayya: So far as the 
fair price shops are ~oncerned, they 
deal in rice, wheat, wheat products and 

sugar, but the consumer stores deal in 
many other articles like cooking 
medium, cloth etc. 

Sbri Indrajit Gupta: May I know 
what steps Government has taken to 
ensure that these stores or fair pdce 
sh.oPs are kept supplied adequately 
With the necessary commodities? 

Shri D. SanJlvayya: The Statp Gov-
ernment take the responsibility to 
send supplies to fair price ,hops, 
whereas the consumer co-operative 
stores purchase in the open market; 
sometimes, they are also recognised as 
fair price shops, in which case, they 
get supplies from the State Govern-
ment. 

"l1~ f~: mm if ~ 
~ ~ sr~ ~ iflIT ~ if It 
~1R ~~ ~ lfi'l (CI\iITlf 
~Tlf7IT~lll~if~~if~~~ ? 

(ofr) ~ ~ 

Shri D. Sanjivayya: In Delhi, there 
are 34 establishments which employ 
300 and more than 300 workers out 
01 which the number ot existing' con-
sumer co-operative stores is 15. 

Shrl S. M. Banerjee: In view of the 
fact that a decision was taken in a 
tripartite conference in November, 
1963, that all industrial units em-
ploying 300 or more than 300 workers 
should have consumer co-operative 
societies, I want to know whether it 
is a fact that, with the exception of a 
very few, none or the big industrial-
ists have established consumer co-
operative BOCieties!or their workers; 
and if so, what steps have been taken 
'by Government to punish those who 
have violated this agreement. 
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Shri D. SlUljivayya: So rar as th~ 

private sector is concerned, moce' than 
50 per cent of the establishment<, 
have complied with this request, and 
in so far as the publtc sector is con-
cerned. it is more than 70 per cent. 
In any case, 'legislation is bein" under-
taken. 

Shri Mohammad Elias: May I know 
whether Government is aware of 
one of the circulars ot the Indian 
Chamber of Commerce and the Bengal 
Chamber of Commerce instructing 
their members not to implement the 
tripartite decision to open cunsumer 
fair price shops and co-operative 
stores in their factories and therefore 
there is great resentment in the fac-
tories among the workers for not im-
plementing the decision? May I know 
what Government is thinking of doing 
to implement the decision? 

Shri D. Sanjivayya: This hus been 
brought to my notice just now. We 
will certainly ask those employers' 
organisations not to go back on the 
tripartite agreement. III any ca~e, as 
I said earlier. legislation is being in-
troduced soon. 

WRITrEN ANSWERS TO 
QUESTIONS 

Indian Teachers in Burnla 

-432. Shri P. K. Deo: Will the Minis-
ter of External Affairs be !llea~eci to 
state: 

(a) the number of Indbu teachers 
t:lrown out of employment in Burma. 
since the decision of the revolutionary 
Government in Burma prohibiting 
teaching of any languaga other than 
Bunnese; 

(b) whether these teachers have 
migrated to India; and 

(c) the number out of t!lem who 
found employment in India? 

The Deputy Minister in the MlnIIItry 
01 btemal'. Airairs (Shri Dble8h 
S~h): (a) A. a result ot Burmese 

being made the sole medll.lm of In-
struction in schools and c.:>lleges in 
Burma, about 110 teachers are out of 
employment.-

(b) Out of these, 49 have so far 
returned to India. 

(c) The number of those who have 
secured employment India is not 
known. Only a few applications for 
employment have been received ~ 
Government or India and these were 
forwarded to the Educational Institu-
tions for sympathetic consideration. 
The State Governments have also 
been requested to assist persons re-
turning from Burma in finding alter-
native employment in India. 

Technical aid from West Germap,y 

.433 I Shri Ramachandra Ulaka: 
. "L Shrl Dhuleshwar Meena: 

Will the Minister of External 
Affairs be pleased to refer to the replJ' 
given to Starred Question Nu. 1025 on 
the 13th April, 1964 and state: 

(a) whether any decision has been 
taken by the West German Govern-
ment to initiate a prugramme for 
India on the lines of tile American 
Peace Corps for rendering technical aid 
for Indian industry and agriculture; 
and 

(b) . if so, the nature thereof? 

The MInister of State ill the Mlnls· 
try of El[tema~ Alrairs (Shrimatl 
Lakshml Menon): (a) Yes Sir. 

(h) The Government of the Federal 
Repub'lic or Germany hiI'Ve o!!ered to 
send some German volunteers to India 
under the German Development Ser· 
vice Programme. The Government of 
India have at present accepted the 
offer of the services of 8 volunteers. 
These volunteers would have agricul-
tural training and. expenditure and 
will work in Himachal Pradesh. 

The programme will be covered by 
an operative agreement between the 
two Governments which is at present 
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under discussion and is expecled to be 
finalised in the near fulare. 

Violation of Cease-Fire Line 

r Dr. L. M. Slnghvl: 
I Shrl P. C. Borooah: i Shri J. P. Jyotlshl: 

*434. Shri Vishwa Nath Pandey: 
Shrl BacrI: l Sh,1 Rem Raj: 
Shrl Swell: 

Will the Minister of Defence be 
pleased to state: 

(a) in how many cases (il cease-fire 
vi~lations in Jammu and Kashmir dur-
ing the past three month3, U.N. 
observers have held PakisLan guilty; 
and 

(b) in how many cases the cease-
fire violation awards have been passed 
against India? 

The Minister of Defence (Shrl Y. B. 
Cbavan): (a) and (b). Dudng the 
months of May, June and July, 1964, 
the U.N. Chief Observer awarded 59 
cease-fire violations against pakistan 
and 51 against India. 

Eucharistic Coarr_ 

rShrl U. M Trivedi: 
Shrl 1'. S. Chaudhary: 

as. -< Shrl Rukam Chand 
I Kachhavalya: 
L Shrl Prakuh Vir ShBlItrl: 

Will the Minister of Estenaal Mairs 
be pleased to state: 

(a) whether the Eucharistic Cong-
ress of Roman Catholics is scheduled 
to take place in India this year; 

(b) what led Government to agree 
to the holding 01 the Congress In 
India; and 

(c) whether Government have re-
ceived any protests against this move? 

The Mlnl'lter of Stat~ In the Minis-
try of Externa. Affairs (Shrlmatl 
I.aksbml MeDOn): (a) Yes Sir, the 

Eucharistic Congress is to be held in 
Bombay from 28th November to 6th 
December, 1964. 

(b) The International Eu~haristic 
Congress is held onCe in five years, by 
rotation. Many international Con-
ferences are held in India from time 
to time. India's selection as venue 
for the 1964 Eucharistic Congress is a 
befitting recognition by Head of 'the 
Catholic Church, of India's policy of 
secularism, which ensures equal treat· 
ment towards people of all faiths. 

(c) Yes Sir, Government have re-
ceived two communications against 
the holding of this Congress in India 

GratUity Benefits for Indian Army 
Ofllcers 

*06. Shrl R. G. Dubey: Will thp 
Minister of Defence be pleased to 
state: 

(a) whether it is a fact that the 
Junior Commissioned Officers and 
other rank, in the Indian Army lire 
not entitled to the grant of any gra-
tuity even after completing the full 
length of service; 

(b) whether it is also a fact that aU 
Commissioned Officers and other civi-
lians working in the Defence Force, 
Headquarters are entitled to the grant 
of such gratuity under the new pen-
sion-cum-gratuity rules promulgated 
by Government; and 

(c) if so, the reasons for this dis-
parity in the matter of giving this 
benefit to the J.e.os.? 

The DetJllty MinIster In the Minis-
try of Defence <Dr. D. S. Raju): (a) 
JUnior Commissioned Officers and 
Other Ranks in the Indian Armv who 
have completed the fulI length of 
their service may have, at the' time 
of their discharge/retirement, a quali-
fying service 01-

(1) less than 15 years 

or (iI) 15 years and over. 

In the case of (i). they are entitled 
to a service natuity if they have a 
minimum qualifying colour service ,.,1 
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5 years. In the case of (ii), they are 
entitled to a service pension; in dddi-
tion, they have been allowed, under 
the orders regarding the New Ordi-
nary Family Pension Scheme intro-
duced from 1st January, 1964 a spe-
cial gratuity equal to two months' pay. 
This special gratuity is not paid to 
married personnel, but their families 
will become eligible for the family 
pension in the event of their death in 
non-attributable circumstances. 

(b) Permanent Regular Commis-
sioned Officers, whose qualifying ser-
vice is less than 20 years may be 
granted under the military rule; (New 
Pension Code), a retiring gratuity if 
they have put in at least 10 years 
qualifying service. If their qualifying 
service is 20 years Or over, they are 
entitled to a retiring pension in addi-
tion to which no gratuity is admissi-
ble. Permanent Civilian employees 
working in the Armed Forces Head-
quarters get a death-cum-retire-
ment gratuity in addition to their 
pension which is at a reduced scale, 
under the Liberalised Pension Rules 
introduc~ in 1950 for civilian Central 
Government servants. 

(c) JCOs (as also Other Ranks and 
Commissioned Officers) are' not 
governed by the Liberalised Pension 
Rules, but by military rules under 
which no reduction has been made in 
the scale of pension. Accordingly, the 
benefit of death-cum-retirement gra-
tuity is not allowed to them. 

U.S. Scholarships for Information 
Olllcers 

-'3'1 J Shrimatt Renu Chakravartty: . L Shri S. M. Banerjee: 

Will the Minister of Information 
and Broadcasting be pleased to state: 

(a) whether it is a fact that U.S. 
Scholarships have been made avail-
able to some Information Officers of 
her Ministry; and 

(b) it so, the reasons for sending 
Indian Journalists for training to 
U.S.A.? 

Tbe Minister of lDformation ani 
Broadcasting (Sbrlmatl lncUra 
Gandhi): (a) Yes, Sir. 

(b) It is essential that the officers 
of the Central Information Service 
who have to cater to the requirements 
of the varied and increasing activities 
of Our Information Service should be 
well-versed in Mass Communication 
techniques. So far officers of this Ser-
vice, since its formation, have had no 
training in foreign countries where 
these techniques have made rapid ad-
vances. 

An offer of four fellowships in Mass 
Communication Techniques received 
from the United States Agency for 
International Development under the 
Indo-U.S. Technical Co-operation 
programme was, therefore, accepted 
and four officers have been sent out 
for training which will be of about 
ninp months duration. 

Firing by Pakistani Troops 

r Shri P. C. Borooah: 
-438. ~ Sbri p. R. Cbakraverti: 

l Shrimati Savltri Nigam: 

Will the Minister of Defence be 
pleased to state: 

(a) whether Pakistani troops fired 
on Indian posts West of Naushern 
(Jammu) on the 10th September, 1964 
with mortars and machine guns; 

(b) if so, the number of persons 
killed or injured, if any; and 

(c) what efforts have been made to 
persuade Pakistan Government to 
avoid such intrusions? 

The Mlnlster of Defence (Sbrl Y. B. 
Cbavan): (a) Yes, Sir. 

(b) There were no casualties on 
either side. 

(c) The U.N. Chief Military Obser-
ver has made certain proposals for 
controlling the activities of the umed 
civilians in the vicinity of the cease-
fire line. BeSides, the Government of 
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Pakistan have accepted the Govern-
ment of India's proposal that the two 
<:ountries should consider ways and 
means of avoiding incidents across the 
cease-fire line, with a view to res-
toring tranquility in the area. The 
Government of Pakistan have expres-
sed their willingness to discuss the 
matter with the Indian High Com-
missioner in Karachi. 
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Production of H.F.-24 lets 

r Shri Harl Vishnu Kamatb: 
·440. ~ Shri Yashpal Singh; 

L Shrl Buta Sblgh: 

Will the Minister of Defellce be 
pleased to refer to the reply given 
to Starred Question No.5 on the 7th 
September, 1964 and 'to supplemen-
taries raised thereon and state: 

(a) whether a concrete plan has 
been formulated and finalised for the 
development and production of H.F.-
24 Jets In India; 

(b) whether any foreign technical 
Or expert aid and assistance has been 
offered and accepted; 

(c) if so, the names of such country 
or countries and the nature of the 
aid; and 

(d) the other main features of the 
planT 
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'l'Iae MiDister of Defelice Prodllctioa 
1D. the Ministry of Defelice (Shr1 
A. M. Thomas): (a) H.F.-:U Mk. 1 
has already been developed and a pro-
duction plan for this mark has been 
finalized. However development of 
better versions is in hand. 

(b) and (c). This aircraft has been 
designed and developed in India with 
the help of a German Te3m of experts 
engaged by HAL. Assistance from 
foreign countries in designing work is 
not envisaged. However. assLtance 
from certain foreign countries would 
be necessary for development of H.F.-
24 Mk. II and for increasing their 
rate of production. 

Discussions have taken place in the 
past as also a delegation headed by 
Special Secretary (Department of 
Defence Production) is currently in 
Cairo for negotiations with U.A.R. 
authorities for mutual collaboration . 

. The U.S. Government has been ap-
proached for aid for stepping up the 
rate of production. 

(d) The plan envisages: 

(1) a planned increase in the pro-
duction capacity of the fac-
tory 

(ii) continuous development of 
better versions of H.F.-24. 

(iii) switching over to production 
of a better version as soon 
as it is developed. 

BonllS Commission Report 

rShrl P. It. Chakravertl: 
-441 1 Shri P. C. Borooab: 

. Shrimatl Savltri Nigam: 
Sbrl Yashpa! Singh: 

WIll the Minister of Labour aDd 
Employment be pleased to state: 

(a) whether Government haVe of 
late taken a decision to further modify 
the earlier Government decisions on 
Bonus Commission Report; 

(b) if so, in what respect; and 

(c) what is the precise modification 
to be made? 

The Minister of Labour and Empluy-
ment (Shri D. SaDjivayya): (a) to 
(e). Copies of the Resolution annuunc-
'ing Government's decisions on the 
Commission's report were pla~ed on 
'the Table of the Sabha on the 7th 
September, 1964, in reply to Starred 
Question No.8. In a statement made 
by the Labour Minister on the 18th 
September, 1964, it has been clarified 
that in the legislation to be promoted 
to give effect to the recommendations 
of the Bonus Commission as accepted 
by Government suitable provIsions 
would be included so as to safeguard 
that labour would get in respect of 
bonus the benefits on the existing 
basis or on the baiis of the new for-
mula, whichever be higher. 

Wage Board tor Tea Plantations 

(Shrl P. C. Borooah: 
I Shrl BlbhutJ Mlshra: lSbrl K. N. Tlwary: 

Sbrlmatl Jyotsna Chanda: 
Shri K. N. Pancle: 

Will the Minister of Labour 011 
Employment be pleased to state: 

(a) whether the Central Wage 
Board for Tea Plantations has recom-
mended further interim increase in 
the tea workers' wages; 

(b) it so, to what extent; and 

(c) by what time the Board is ex-
pected to submit its final report? 

The MInister of Labour and Em-
Ployment (Shri D. Sanjlvayya): (a) 
and (b). Copies of the Resolution 
showing the interim recommendations 
of the Wage Board and Government's 
acceptance thereof were plared on the 
Table of the Sabha on the 7th Sep-
tember, 1964. 

(e) It is not possible to say at this 
stage as to when the final report of 
the Board win be SUbmitted. 
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Electronic Computor 

·443. Shri P. K. Deo: Will the 
Prime Minister be pleased to state: 

(a) whether lately one Electric 
Computor (the biggest in Asia) has 
been installed in the Tata Institute of 
Fundamental Research in Bombay; 

(b) its main functions; 

(c) whether it will be available for 
other scientists and scientific organisa-
tions in the country to solve their 
problems; Bnd 

(d) how far it will be helpful to 
promote the industrial growth in this 
country? 

The Prime Minister and Minister of 
Atomic Energy (Shri Lal Bahadur 
ShastrI) : (a) Yes. 

(b) and (d). A statement 
the required information is 
the Table of the House. 

giving 
laid on 

(c) Yes. It is .already being ~o used. 

Statement 

The computor installed at the Tata 
Institute of Fundamental Research, 
Bombay, is a CDC 3600 system manu-
factured by Control Data CorpQ1'ation, 
Minneapolis, Minnesota. U.S.A. and is 
one of the most advanced computors 
in the wo:ld. It is a stored pro-
gramme, general purpose digital com-
putor system with a high-speed 
memory capacity of over 32,000 we,rds. 
lts design permi~s future utilisation 
of eight such memory blocks. 

2. The main function of the com-
putor is to carry out computations 
which are so large in magnitude or 
of such compbxity that they cannot 
be carried out by normal ~uman 
labour even aided by mechanical sys-
tems such a; desk calculators nnd 
small computors. Such computations 
arise in many diverse fields, for eXllm-
pIe, in aeronautics, meteorology, reac-
tor technology. economics and re-
search in areas Of pure science such 

as elementary particle physks, cosmic-
rays, crystallography and so on. 

3. The computor will provide a 
creat unpetus to those aspecls of re-
search which depend UPOn large scale 
high speed computation and thUs in-
directly help the industrial and eco-
nomic growth of the ~ountry. It could 
also be of vital aS3istance In the work 
of the Planning Commission. 
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Pakis$an's Invitat10n to Foreip 
Minister 

·«5. Shri Rameshwar Tantfa: Will 
the Minister of Extemal Mairs be 
pleased to state: 

(a) whether it is a fact that i'aicis-
tan has sent an invitation to the 
Foreign Minister of India; 

(b) if so, the reaction of Govern-
ment thereto; 
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(c) whether any date has been 

fixed for his visit; and 

(d) the main topics to be discussed? 

The Minister of State in. the Mint.-
try of External Affairs (Sbrimati 

'Laksbmi Menon): (a) Yes, Sir. 

(b) A reply hils been sent that the 
Minister of External Affairs would be 
glad to visit Pakistan. 

(c) No, Sir. 

(d) The entire range of Indo-Pak-
istan problems will be discussed when 
the visit takes place. 

Strictnres Against External Affairs 
Ministry Officer 

f Sbri Hari Visbnu Kamatb: 
*4'16. L Sbri Yasbpal Singb: 

Will the Minister of External Affairs 
be pleased to refer to the reply given 
to Unstarred Question No. 536 on the 
14th September, 1964 and state: 

(a) whether in the course of the 
judgement convicting the Cashier of 
the Indian Embassy in Moscow for 
misappropriation, the Special Judge 
Delhi, passed strictures in the con-
duct of a Superior Officer of the said 
Embassy, now an officer in the Exter-
nal Affairs Mini.;try; and 

(b) if so, the action taken against 
the said officer? 

The Minister of State in tbe Minis-
try of External Affairs (Sbrimati 
Laksbmi Menon): (a) Yes, Sir. 

(b) The matter is under coIllide-
Tation. 

FIring by Pakistani Troops 

{ 
Sbri P. R. Cbakravertl: e"" Shrl P. C. Borooah: 
Sbri D. C. Sharma: 

Will the Minister of Defence be 
pleased to state: . 

(a) whether it is a fact that Pakls-
tani troops fired several thousand 

rounds with machine gl,lnS in the 
Mendhar Sector of Cease-fire line area 
in Jammu and Kashmir on the 12th 
SeJltember, 1964; 

(b) if so, the number of persons 
injured or killed in the firing; and 

(c) government's reaction thereto? 

The Minister of Defence (Sbri Y. B. 
Chavan): (a) On 12th September, 
1964, there was heavy firing in the 
Mendhar sector. Pakistan troops fired 
with light machine guns and medium 
machine guns from across the cease-
fire line on our posts in Mendhar 
area. The fire was returned in self-
defence. 

(b) None. 

(c) Cease-fire viOlation complaints 
were lodged with the U.N. Military 
Observers. Suitable precautionary 
measures have been taken on our side 
of the cease-fire line. 

Military Activities of Chinese 
in Ladakh 

r Shrl P. C. Borooah: 
.4'111 j Shri D'. C. Sharma: 

'") Shrl Bagri: 
L Shri Shashi Ranjan: 

Will the Minister of External Affairs 
be pleased to state: 

(a) whether Government had lodg-
ed a protest with China against the 
continued military activities in 
Ladakh through a note dated the 28th 
July, 1964; 

(b) if so, the nature of military 
activities referred to in the note and 
the period to which these activities 
relate; and 

(c) the Chinese Government's reply 
thereto? 

The Minister of State In the Minis-
try of Extel'Dal Main (Sbrimati 
Lakshmi MeDon): (a) Yes, Sir. ' 
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(b) The note of the Government of 
India dated 28th July, which has been 
released to the press, related prima-
rily to an instance of seven armed 
Chinese military personnel intruding 
into an area near Fukche in Ladakh. 
This area falls in the 20 k.m. demili-
tarized zone specified under the 
'Colombo Proposals. Similar mili-
tary activities, where small Chinese 
patrol parties intruded into Indian 
territory, were observed near Kongka 
La, Jara La, and Chang La areas in 
Ladakh. 

(c) The Chinese Government have 
replied to this note on September 1 
denying that they had carried out 
military activities in the demilitarized 
.area. 

Pak. Nationals In Garden Reach 
Workshop, Calcutta 

"449. Shri 
Will the 

Hari Vishnu Kamath: 
Minister of Defence be 

-pleased to state: 

(a) whether there are Pakistani 
nationals among those employed in 
Garden Reach Workshop Ltd., Cal-
cutta; 

(b) if so, how many; 

(c) whether any of them recently 
submitted his or their resignation; 
;.and 

(d) whether the same was accepted? 

The Minister of Defence ProducUon 
In the Mlnlstry 01 Defence (Shrt A. M. 

"Thomas): (a) Yes, Sir. 

(b) Now 48. 

(c) During January to June, 1964, 
35 Pakistani nationals had submitted 
their resignations. 

(d) While all were accepted initial-
ly, one clerk was permitted to with-
draw his resignation as he owed a 
lot of money to the Credit society, 
with a view to safeguard the interest 

,of several Indian nationals who had 
,stood surety for him. 

Employment of Women Worken 

{ 
8hri Rama Chandra 

1326 Mallick: 
. Shrl Ramachandra Ulaka: 

Shri Dhuleshwar Meena: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) the number of Women register-
ed in various Employment Exchanges 
in Orissa as on 30th June, 1964; and 

(b) the number of such candidates 
who were provided with employment 
during the period January to 30th 
June, 1964? 

The Minister of Labour and Employ-
ment (Shri D. Sanjlvayya): (a) 
2,477. 

(b) 707. 

Persons Registered in Employment 
Exchanges In Orissa 

r Shri Rama Chandra Mallick: 
13%'7. ~ Shrl Ramachandra Ulaka: 

L Shr! Dhuleshwar Meena: 

Will the Minister of Labour and 
Employment be pleased to state the 
number of persons, both skilled and 
unskilled, registered with various 
Employment Exchanges in Orissa 
State as on the 30th June, 1964? 

The Minister of Labour and Employ. 
ment (8hri D. Sanjlvayya): 81,718. 
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Shift System In Ordnance Factories 

1129, Shrlmati Savitrl Nlram: Will 
the Minister of Defence be pleased 
to state: 

(a) which of the Ordnance Fac-
tories in the country are engaged in 
(i) one shift; Oi) two shifts; and (iii) 
three shifts; and 

(b) whether anyone of them haa 
been working to the fuliest capacity? 

The Minister of Defence Production 
III the MlnIstry of Defence (Shrl A. M. 
Thomas): (a) The Chemicals and 
Explosives Factories, having processes 
of a continuous nature, are workin&: 
on three shifts. All the other Ord-
nance and Clothing Factories are 
working on two shifts. 

(b) All the factories had been 
working to the fullest capacity. 

FUm on Untouchability 

1330. Shrl Rama Chandra Mallick: 
Will the Minister of Information and 
Broadcastlne be pleased to state: 

(a) whether any assistance has 
been given or proposed to be given 
to the Government of Orissa for the 
p-oduction of film in Oriya language, 
on the Removal of Untouchability 
during 1963-64 and 1964-65, so far; 
and 

(b) if so, the total amount given 
or proposed to be given and the 
details thereof? 

The Minister of information and 
BroadcastIng (Shrlmatl indIra 
GandhI): (a) No, Sir. 

(b) Does not arise. 

• 
Recistratlon in West Bengal 

EmplO)'ment EJ:chanees 

1331. Shrl Rama Chandra Mallick: 
Will the Minister of Labour and 
Employment be pleased to state the 
number of persons both skilled and 
unskilled registered with various 
Employment Exchanges in West 
Bengal as on the 30th June, 19641 

The Minister of Labour and Employ-
ment (Shrl D. Sanjlvayya): 4,88,787. 

Retirement of J.C.Os. 

1332. Shrl R. G. Dubey: 
Minister of Defence be 
state: 

Will the 
pleased to 

(a) Whether it is a fact that the 
J.C.Os. in the ASC(SD), cadre of the 
Indian Army are made to :"etire from 
service even before completing 56 
years of service; and 

(b) if so, the reasons for this dis-
parity? 

The MinJster of Defence (Shrl Y. B. 
Chavan): (a) and (b). The terms 
regarding retirement from service of 
J.C.Os. are Similar in all arms of the 
Service and are not linked with age 
limits. Subedars and Jemadar Head 
Clerks ASC(SD) retire after comple-
tion Of 28 years I>~nsionable sLrvice 
whereas Subedar Majors [Clerks ASe' 
(SD)] retire after completion of 5 
years tenure as Subedar ~ajor or 32 
years of service whichever is earlier. 

J.C.Os. ASC(SD) who originally be-
longed to IACC, on combatisation in 
1942, were, however, giv~n I'n option 
to continue in service upto :55 years of 
age or 30 years of service whichever 
Was earlier. Those who accepted this 
option have alone been allOWed to 
continUe in service likewise irlespec-
tive of the service limits. 
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Lease or Land at Mall Road, Agra 

1334. Shri S. N. Chaturvedi: Will 
the Minister of Defence be pleased to 
£tate: 

(a) whether the Defence Ministry 
in pursuance of Government ;x>licy 
o()trered to lease a plot of land Ilear 
the crossing of Mahatma Gandhi Road 
and Mall Road, Agra for a petrol fil-
ling station to the Indian Oil Company 
On termination of the lease of this plot 
on 1st November, 1963 in the name of 
Burmah Shell Co. and the Indian Oil 
Company accepted the offer; 

(b) whether it is also a fact that 
the execution of this lease in favour 
'Of the Indian Oil Company is held up 
because Burmah Shell Co. has not 
vacated its possession; and 

(c) if so, the steps Government pro-
lIose to take to evict Burmah Shell 

Co. from this plot and hand it over 
to the Indian Oil Company? 

The Minister of Defence (Shri Y. B. 
Cbavan): (a) to (c). Land r.leasur-
ing 295.41 sq. ft. comprising Survey 
No. 131/392, under the management of 
the Cantonment Board, Agra, was held 
on lease' by Messrs. Burmah Shell 
and Company for a period of 5 years 
which ended on 31st March 1957. On 
expiry of the lease in 1957 the Com-
pany applied for renewal of the lease 
for a period Of 5 years. When the 
application came for consideration of 
Government, it was found that the 
Company had applied for an area of 
land actually occupied for a :viasonary 
Kiosk, a pipe line, and a Petr,,; pt,mp 
only. It. was felt that the Govern-
ment would be deprived from leasing 
out small bits of land inter-lying for 
any other use. The Company was, 
therefore, advised to apply for the 
lease of a compact area which ,hould 
include the land already in their occu-
pation and inter-lying areas and also 
a portion of land used as an approach 
road to the Petrol Pump from the 
main road. The revised '1ppiication 
was received by the Cantonment Board 
on 2nd February, 1962 which included 
the additional area. The Cantonment 
Board recommended lease from 1st 
April 1957 to 31st March 1967. At th~ 
time of consideration of the apph-
cation for regularisation of the lEoase, 
the Cantonment Board was asked to 
consult the local representatives of 
the lOG in case they were interested 
in the site. The Cantonment Board 
enquired about the interest of the 
IOC on 31st July, 1963. The IOC 
expressed their interest in the land 
on 26th December, 1963 Dcc~ll1panied. 
by an applicati(;n on tho pl'escribed 
form. The Cantonment Board, there-
fore recommended the grant of l~ase 
to Messrs. Burmah ShelI and Com-
pany upto 31st March 1964 and thE're-
afteI' to the IOC. The terms and con-
ditions of the lease of plot to the IOC 
as well Ill! the terms and tha period 
for which the occupation of land by 
Messrs. Burmah Shell and Company 
after 31st March, 1957 are to be regu-
larised are under consideration. 
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The occupation of land by Messrs. 
Burmah Shell is not unauthorised 
and the question of their eviction does 
not arise. The question of execution 
of lease for this land in favour of the 
IOC has to await a decision on the 
period of lease to Messrs. Burmah 
Shell and Company. 

CoJlUllUllication faeHities in Raigarh 
District 

1335. SJui V. B. Deo: Will the 
Minister of lCommllJlications !be 
pleased to state: 

(a) whether the Block Centres in 
Raigarh District in Madhya Pradesh 
are not connected with the District 
Headquarters at Raigarh; 

(b) whether in view of the p')or 
transport and communication facili-
ties being provided in this backward 
area Government haVe under consi-
deration any proposal to link Jash-
purnagar and other Tehsils in the 
Raigarh District with the District 
Headquarters with telegraph and tele-
phone lines; and 

(c) if so, whether this will be done 
in the current plan period or provid-
ed for during the next plan? 

The Deputy Minister in the De-
partment 01 Communications (Shrl 
Bhagavati) : (a) Two Block Head-
quarters are connected by telephone 
and telegraph to Raigarh and one by 
telephone only to Raigarh. A state-
ment indicating the provIsIon of 
telephone and telegraph facilities at 
Block Headquarters, is laid un the 
Table of the House. [Placed in Lib-
rary, See No. LT-3255/64]. 

(b) Of the four Tehsils, three are 
already provided with telephone faci-
lities. There is a proposal to link 
Jashpurnagar to Raigarh by telegraph 
and telephone. 

(c) Efforts will be made to com-
plete this work during the Third Plan. 

Roads Constructecl by Chinese in 
Occupied Ladakh 

1336. Sh-ri Manabendra Shah: Will 
the Minister of Exteraal Mairs be 
pleased to state: 

(a). whether Government are aware 
of the fact that the Cbinese have con-
nected by roads all the seven posts 
which they esta·blished in illega1Jy 
occupied Ladakh; and 

(b) whether any protest was lodged 
with the Government of China? 

The Minister 01 External Atfall'll 
(Sardar Swaran Singh): (a) Yes, Sir. 

(b) In the various notes sent to 
the Government of China between 
February and September, 1962, the 
Government of India have protested 
against the iIlegal activities of the 
Chinese in the occupied areas of 
Ladakoh, including the clearing and 
construction of roads. These notes 
have been published in the White 
Papers placed before Parliament. 

Special Stamps 

f Shri Ram Harkh Yadav: 
133'7. l Shri Murli Manobar: 

Will the Minister of Communica-
tions be pleased to state: 

(a) whether it is a fact that Gov-
ernment propoSe to issue special 
memorial postal stamps in 1965; and 

(b) if so, the detailed description 
of the stamps? 

The Deputy Minister In the Depart-
ment of Communlcatloll!J (Shri 
Bharavatl): (a) Yes Sir. 

(b) A statement showing the de-
tails of the new stamps so far announ-
ced for 1965 is laid on the Table of the 
Sabha. 
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Statement 

--- ----------------
SI. Name of Issue 
No. 

I. Lala Lajpatraibirth cen-
tenary 

2. XX Congress-Interna-
tional Chamber of Com-
merce. 

Date of 
Issue 

28th January 
1965· 

Februarv 
1965· . 

3. Jamsetji N. Tata- (125th March 1965. 
year). 

,.. National Maritime Day 5th April 
1965. 

5· Abraham Lincoln (looth 15th April 
birth anniversary). 1965. 

6. International Telecornmuni- Mav 1965. 
cations Union-(ITU)- . 
Centenary. 

7. International Co-operation Date to be 
Year-ICY announced 

later. 

S. Vidyapati-Poet of Mithila Date to be 
announced 

later. 

Alleged Firing by Indian Anny 

r Shri D. C. Sharma: 
1338. ~ Shri Vishwa Nath Pandey: 

L Shrl N. R. Laskar: 

Will the Minister of Defe_ be 
pleased to state: 

(a) whether the Pakistan Govern-
ment have charged the Indian Army 
with opening fire on civilians on the 
Pakistan side of Kashmir at Ferozbun 
village and reported one civilian killed 
without giving a specific date and has 
complained to the United Nations 
military observers group for India and 
Pakistan about the violation of Kash-
mir cease-fire line; and 

(b) if iO, the facts of the case and 
action taken in the matter? 

The Deputy Minister In the Minis-
try of Defeaee (Dr. D. S. Raju): (a) 
Pakistan lodged a cease-fire violation 

complaint with UN Military Observers 
that on 3rd June 1964, Indian troops 
fired one burst of LMG and four 
single shorts at a place about 1000 
yards west of Ferozbun. In the com-
plaint there was no mention of one 
civilian having been killed. 

(b) There was no such inctllent and, 
therefore, the question of anyone ha-
ving been killed does not arise. Tile 
Chief Military Observer has dis-
missed the Pakistan complaint. 

Hotel and Restaurant Workers 

1339. Shrl Yashpal Singh: Will the 
Minister of Labour and Employment 
be pleased to state: 

(a )whether the persons eng>aged in 
hotels. dhabas and restaurants in 
Delhi are not allowed weekly holidays 
under the Delhi Shops and E.~1:'8blish­
ment Act. 1954; and 

(b) if so, whether it is proposed to 
amend the Act to do away with this 
provision? 

The Minister of Labour and EmP-
loyment (Shri D. Sanjlvayya): (a) 
Such persons are allowed weekly 
holiday; exemption has, however been 
granted in the case of hotels which 
employ only one cook and one swee-
per. 

(b) Does not Brise. 

Influx of Refugees from East Pakistan 

1340. Dr. L. M. Slnrhavl: Will the 
Minister of External Affairs be 
pleased to refer to the reply given 
to Unstarred Qupstion No. 190-C on 
the 1st June, 1964 and state: 

(al whether Government have 
taken any decision regarding the 
team to be deputed by the Inter-
national Commission Jurists to study 
the causes of influx of refugees from· 
East Pakistan to India; and 

(b) if so, the nature thereof? 
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The MIDIster of External MalTs 
(Shrl Swann Sinrh): ('a) It is not for 
the Government of India to take any 
decision regarding an enquiry by tile 
International Commission of Jurists. 
As the House was informed on the 1st 
June. 1964. some preliminary ex-
changes had taken place with the 
International Commission of Jurists. 
We subsequently understood that they 
felt unable to proceed with the 
enquiry. 

(b) Does not arise. 

Uranium Ore Millin&' Plant Near 
Jamshedpu~ 

r Shri Rameshwar Tantia: 
1341. J Shrl Bishanchander Seth: 

") ShrI B. P. Tadava: 
L Shri Dhaon: 

Will the PrIme Minister be pleased 
-to state: 

(a) whether the Union Government 
are considering a proposal to set up 
a uranium ore crushing and milliItg 
p;oant at Jaduguda near Jamshedpur; 

(d) what will be its per-day capa-
from any foreign country is required; 

(c) if so. what kind of assistance 
and fram which country; 

(d) what will be its per-day capa-
city; and 

(e) the total estimated expenditure 
involved? 

The Prime Minister and Minister 
of Atomic Enerl'Y (Shri Lal Bahadur 
Shastri): (a), (d) and (e). Yes. A 
Uranium Mill with a capacity of 1,000 
tonnes of are' per day and with pro-
vision for future expansion is being 
set up at Jadugudoa near Jamshedpur, 
at an estimated cost of about Rs. 4.29 
crores. 

(b) and (c). It has been designed 
and is being built by Indian scientists 
and engineers, and no foreign techni-
cal assistance is required in setting 
up tltis mill. 

Work Load in Ordnance Faotorles 

1342. Shri S. M. Banerjee: Will the 
Minister of Defence be pleased to 
state: 

(a) whether the workload in ord-
nance factories has considerably dec-
reased; 

(b) if so, to what extent; and 

(c) whether this foall in workload 
is due to the fact that many items 
have been given to the trade? 

The Minister 01 Defenee Production 
in the Ministry of Defence (8hr1 
A. M. Thomas): (a). No, Sir. 

(b) and (c). Do not arise. 

U.N. Seminar on Humanitarian Rirhts 

1341. J Shri R. G. Dubey: 
L Shrl Jashvant Mehta: 

Will the Minister of Extel'Jlal 
Aftalrs be pleased to state: 

(a) whether the U.N. Seminar on 
Humanitarian Rights WII' held at 
Kabul in May, 1964; and 

(b) if so, the recommendations 
adopted in this seminar? 

The Minister of External Aftairs 
(Shri Swaran Sinrh): (a) A seminar 
on Human Rights in Developing Coun-
tries, organised by the U.N. in co-
operation with. the Government of 
Afghanistan, was held in Kabul 'rom 
M'ay 12 to 25, 1964. 

(b) A formal report of the 
Seminar has not yet been received. 
According to bhe draft report prepared 
by the Secretariat, however, the 
Seminar made the following recorn-
mendations:-

(1) That the U.N. Secretary-
General should bring the 
report of the Seminar to the 
attention of the next sessions 
of the Commission on Human 
Rights and the Commission 
on the Status of Women; and 
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(2) that the Commission on Hu-
man Rights should underbake 
as soon as possible a study 
of the special problems re-
lating to human rights in 
developing countries with a 
view to helping in the solu-
tion of any special problems 
thut may exist. 
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Training in Submarine Warfa.re 

1346. Shri Surendra Pal Singh: Will 
the Minister of Defence be pleased to 
state: 

('a) whether it is a fact that the 
Indian Navy proposes to start a course 
of training in submarine warfare' 
and ' 

(b) if so, when this proposal will be 
given effect to? 

The Minister of Defence (Shri 
Y. B. Chavan): (a) and (b). Yes, Sir. 
Certain aspects, mostly theoretical, of 
submarine warfare are a:ready a 
part of the training courses conducted 
in India. 

Defence Plall 

134'. Shri D. C. Sharma: Will !.he 
Minister of Defence be pleased to 
state: 

(a) whether the talks with the Uni-
ted States on aid for Indioa's Five 
Year Defence Plan started in May, 
1964 have concluded; and 

(b) if 50, the outcome thereof? 

The Minister of Def_ce (Shrl Y. B. 
Chavan): (oa) Yes, Sir. 

(b) A statement has been made in 
the Lok Saobha on the 21st September, 

1964 indicating the outcome of our 
talks with the United States Govern-
ment. 

Air Accident Near Ahmec1aapr 

r Shrl Rameshwar Tantla: 
1348 ) Shrl R. S. Pandey: 

• ") Shrl Vlshwanath Pandey: 
L Shrl N. R. Laskar: 

Wi!! the Minister of DeIlIe~ be 
pleoased to state: 

(a) whether it is a fact that a 
pilot was killed in an air accident 
near Ahmedn'agar on the 13th June, 
1964; 

(b) it so, whether any court of 
enquiry has been ordered by Govern-
ment; 

(c) whether the report of the en-
quiry has been submitted to Govern-
ment; 

(d) if so, the details thereof? 

The Minister of Defence (Shrl Y. B. 
Chavan): (a) Yes, ne'<lr Poona, about 
32 miles south of Ahmednagar. 

(b) Yes. 

(c) Not yet. 

(d) Does not arise. 

Army Centre In Orissa 

r Shri Vishwa Nath Pame,.: 
1349. ~ Shrimati Savitri Nigam: 

L Shri Yashpal Singh: 

Will the Minister of Defence he 
pleased to state: 

(a) whether Government are consi-
dering to establish a new army Centre 
in the State of Orissa; 

(b) if so, when and at what place; 
and 

(c) the total cost thereof? 

The Minister of DefelICe (Shrl Y. B-
Chavan): (a) to (e). Various pro-
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posals to locate Army units and estab-
lishments in various States including 
Orissa are under consideration. 

It would not be possible to give 
details as these proposals are still 
tentative, and Government have yet 
to decide finally. 
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Flying A«:ident near Hoshlarpnr 

{ 
Shri Vishw& Nath Pandey: 
Shrimati Savitri Nigam: 

U51. Shri Yashpal Singh: 
Shri Daljit Singh: 

Will the Minister of Defence be 
pleased to state: 

(a) whether it is a fact that some 

officers died in a flying accident near 
Hoshiarpur on the 15th May, 19M; 
and 

(b) io! so, the cause of the accident? 

The Minister of Defence (Shrl Y. B. 
Chavan): (a) Yes. The details have 
already been given in reply to Un-
starred Question No. 508 which wall 
answered on 14-9-1964. 

(b) The Court 01 Inquiry could not 
esta17lish the precise cause of the 
accident. The Court has opined that 
there was no technical failure in the 
aircraft and has ruled out the possi-
bility of ,any sabotage. The Court alsO 
considered whether the accident could 
have occurred due to loss of controL 
In view of the condition of the 
wreckage, however, the Court did not 
find it possible to investigate this 
aspect fully but has opined that, 
though very remote, the possibility of 
the loss 01 control cannot be ruled 
out. 

Flying Accident near Coim,batore 

( Shri Vishwa Nath Pandey: 
1352. ~ Shrimati Savitri Nigam: 

L Shri Yashpal Singh: 

Will the Minister of Defence be 
pleased to state: 

(a) whether it is a fact that 
Lt. Jayal of the Naval Air Squadron' 
died in a flying accident near Coim-
batore on the 19th May, 1964; and 

(b) if so, the cause of the accident? 

The MInister 01 Defenee (Shrl Y. B. 
Cbavan): (a) Yes, Sir. 

(b) From the available evidence, 
the most likeb- cause CIt the accident 
was that the pilot failed to effect r~ 
covery of the aircraft at an altitude of 
1000 feet while carrying out dum.Il17 

dives. 
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MiUtary Hospital at POODa 

(Shri Vishwa Nath Pandey: 
1353. -< Shrimati Savitri Nigam: 

L Shrl Yashpal Singh: 

Will the Minister of Defence be 
pleased to state: 

(a) whether Government is con-
sidering to establish a Military 
Hospital \l'or providing special treat-
ment for chest diseases at Golibar 
Maidan, Poona; and 

(b) if so, when and the total 
expenditure involved therein? 

The Minister of Defence (Shrl Y. B. 
Chavan): (a) Yes, Sir. 

(b) (i) Phase I of the project con-
sisting of domestic accommodation 
for Hospital staff is under execution 
and is expected to be completecl by 
the 15th October, 1965. Estimated cost 
is Rs. 40.975 lakhs. 

(ii) Phase II of the project con-
sisting Of Wards, Technical and Office 
accommodation for' the Hospital is 
under consideration of Government. It 
is expected to be completed in three 
years. Estimated cost is approximately 
Rs. 112.78 lakhs. 

Special Type of Plastic 

1354. Dr. L. M. Slnghvi: Will the 
Minister cd! Defence ,be pleased to 
state: 

(a) whether it is a fact that special 
type ,,! urethane plastk foam has 
been devised by the Defence Science 
Laboratory, Delhi, for uses like 
building huts at high altitude; and 

(b) if so, wheUter it is possib'le to 
utilise this plastic foam on a large 
scale, and for other purposes also? 

The Minister of Defence Production 
In the Ministry of Defence (Shrl A. M. 
Thomas): (a) The Defence Science 
Laboratory Delhi has' been carrying 
out investigational research on ure-
thane foams using indigenously 

available ingredients with a view t() 
its manufacture. The results obtained 
so far have been promising. The use 
of such foams in defence equipment 
will depend on their physical proper-
ties, which are under study. 

(b) As the research work is still 
in the experimenta'l stage, it is too 
early to visualise the utilization of its 
results for large-scale production. 

Climbing Course for Women 

1355. Shrlmati Savitri Nigam: Will 
the Minister of Defence be pleased 
to state the number of women, who 
have completed training in the climb-
ing course from the Himalayan 
Mountaineering Institute, Darjeeling 
and are considered fit to join climb-
ing expeditions? 

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): The 
Himalayan Mountaineering Institute; 
Darjeeling run two types of courses-
Basic and Advance. 105 women have 
so far been trained in the Basic Course. 
Out of these, 22 women have been 
given further training in Advance 
courses. 13 women are considered fit 
to join climbing expeditions. 

1354. 

Trunk DiaHlng System 

rShri P. C~ Borooah: I Shri Vishwa Nath Pandey' 
Shrl Ram Harkh Yadav: 1 Shri D. J. Naik: 
8hrl C. M. Kedarla: 
Shri Dharmallnpm: 

Will the Minister of Communications 
be pleased to state: 

(a) the names of the towns bet-
ween which automatic subscribers. 
trunk dialling system is likely to be 
introduced by the end of the Third 
Five Year Plan; and 

(b) which cities are proposed to be 
connected with such system during 
the Fourth Five Year Plan? 
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'fhe Deputy Minister in tJae Depart-
meat of CODUlluniea&iOlll (Shri 
Bhagavatl): (a) Subscribers Trunk 
Dialling has already been introduced 
between Delhi-Agra, Lucknow-Kanpur 
.and Delhi-Jaipur. It is likely to be 
introduced between the following 
.towas by the end of Third Plan: 

Delhi-Kanpur 
Delhi-Lucknow 
Delhi-Meerut 
Agra-Kanpur 
Agra-Lucknow 
Kanpur-Varanasi 

(b) It is intended that the impor-
·tant cities having Automatic Tele-
phone Exchanges should be inter-
connected for STD facilities during 
the Fourth Plan. Detailed proposals 
will, however, be drawn up after the 
financial allocations for the Fourth 
Plan have been laid down by the 
Planning Commission. 

Promo!ions via I.F.S. 

1357. Maharajkumar Vijaya Ananda: 
'Will the Minister of External Mairs 
be pleased to refer to the reply given 
10 Unstarred Question No. 159 on the 
1st June, 1964 and state: 

(a) the number of promotions 
made to I.F.S. so far from persons 
'serving in the Information Service of 
'India; and 

(b) the proportion of such promo-
tions in relation to promotions made 
'from I.F.S.(B)? 

'The Minister of External Aftairs 
o(Shrt Swaran Slngb): (a) Five. 

:(b) 1: 3.4. 

AVRO-"'S 

r Maharajknmar VIJaya 
135S. { Anaada: 

L Shrl Yashpa) Singh: 

Will the Minister of Defence be 
pleased to state: 

(a) the progress made in the 
manufacture of Avro-748 and Gliders 
in the factories at Kanpur; 

(b) to what extent the pace of 
manufacture would adequately meet 
the defence requirements; and 

(c) whether Government have any 
plan under consideration to manufac-
ture the same elsewhere in the coun-
try so as to accelerate the production 
in the context of the present Emer-
gency? 

The Minister of Defence Production 
in the Ministry of Defence (Shri A. M. 
Thomas): (a) Four 748-aircraft 
have been completed so rar and six 
more are in various stages of produc-
tion. 52 gliders have been completed 
so far and 25 more are in various 
stages of production. 

(b) Steps which are being taken to 
increase the rate of production are 
expected to enable us to adequately 
meet the defence requirements. 

(e) No, Sir. 

Patbankot-Leb Road via Manali 

1359. Shrl Hem Raj: Will the Minis-
ter of Defence be pleased to state: 

(a) whether Government have 
undertaken the construction of the 
Pathankot-Leh Road via Manali; and 

(b) if so, when the work is pro-
posed to be started and under whOM 
supervision it will be done, whether 
by the State Public Works Depart-
ment or the Border Roads Organisa-
tion? 

The Minister of Defence (Shrl Y. B. 
Chavan): (a) The construction of a 
road from Manali to Leh has been 
takerlln hand. 

(b) Except for a stretch of about 
110 miles, which has been entrusted 
to Punjab P.W.D., the road will be 
constructed by Director General 
Border Roads. 
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Border Roads ill PuDjab 

1360. Shri Hem Raj: Will the 
Minister of Defence be pleased to 
atate: 

(a) whether the Punjab Govern-
ment had requested for bull-dozers 
for the construction of roads in the 
border areas of Lahaul and Spiti from 
the Border Roads Organisation; and 

(b) if so, how far their demand has 
been met? 

The Depu Iy Minister ill the Minis-
try of Defence (Dr. D. S. Raju): (a) 
Yes, Sir. A request was received from 
Punjab P.W.D. 

(b) The services of th~ee bull-
dozers (in addition to the four already 
supplied) have been placed at the dis-
posal of the State P.W.D. for use on 
roads in these areas which the State 
Government are constructing on 
behalf of the Border Roads Organisa-
tion. 

)[anm and Hamlrpur Sub-Post 
Omces 

1361. Sbri Hem Raj: Will the Minis-
ter of Communicatious be pleased to 
state: 

(a) whether Government have 
received proposals for raising the 
Kangra and Hamirpur Sub-Post 
Offices to Head Post Offices and Mandi 
Post OffIce to a Postal Division in the 
Kangra Postal Division; and 

(b) if so, the decisions taken 
thereon? 

The Deputy Minister ill the Depart-
ment of Communicatlous (Sbri Bhaga-
nti): (a) Yes, Sir. 

(b) While proposals for the conver-
sion of Hamirpur Sub-office into a 
Head Office and formation of a Postal 
Division for Mandi district on exami-
nation were found not justified accord-
Inl{ to the existing deDartmental 
stand;\rds fhe prnpMal f~r the con-

version of Kangra Sub-office into a 
Head Post Office is under examina-
tion. 

Local Telephone Call Cbarges 

1362. Shri P. R. CbakraverU: Will 
!the Minister of Communicatious be 
pleased to state: 

(a) whether the local telephone call 
charges are determined region-wise; 

(b) the consideration of fixation of 
rates; 

(C) whether the charges in Calcutta, 
Bombay and Dhanbad are the highest 
in India; and 

(d) if so, the reasons therefor? 

The Deputy Minister In tbe Depart-
ment of Communications (Sbd 
Bbagavati): (a) The local call charges 
are determined telephone area-wise. 

(b) The main considerations are: 

(i) Annual recurring expenditure 
on the capital inves'ed as well 
as expenditure on mainten-
ance and operation. 

(ii) Revenue from call charges 
based on the calling rate. 

(c) The local call charges in the 
Calcutta area telephone system and 
the Bihar Coal-field area telephone 
system are higher than the charges in 
other telephone areas in India. 

(d) Calcutta: The annual re2urrlng 
expenditure was high due to the 
high cost of replacement of 
the earlier manual exchange sys-
tem by modern automatic exchange 
system. The calling rate at Calcutta 
was found to be very low. To 
balance the revenue with the expen-
diture, a charge of 15 Paise per call 
was fixed for Calcutta. 

Bihar Coa'.jield area: This tele-
phone system covers an extensive 
a"ea. The recurring expenditure of 
the exchange and junction plant is 
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heavy and an increased cal! charge 
of 15 Paise per call was therefore 
fixed for this telephone system also. 

The local call tariffs were fixed in 
1960. These are proposed to be 
reviewed in 1965. 

1363. r.f;lQ'~~ .ro: w 
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passports to Visit Pakistan 

136'. Shrl DaIjlt Singh: Will the 
Minister of External Mairs be pleased 
to sta'e the number of app'ications 
received in 1963-64 f~om Indian citi-
zens for passports to go to Pakistan 
and thp number of those to whom 
passports were granted? 

The MInister of External Mairs 
(Sbrl Swaran .singh): The number of 
applications received during the period 
January, 1963 to July, 1964 from Indian 
Citizens for passpo~ts to go to Pakis-
tan was 1,84,208 and the number of 
passports granted during the same 
period was 1,43,388. 

These figures do not include infor-
mation in respect of the Union Ter-
ritory of Andamans, which are await-
ed and will be placed on the Table 
of the House as soon as they are 
available. 

Land for Airfield at Patbankot 

1365. Shri Hem Raj: Will the 
Minister of Defence be pleased to 
slate: 

(a) the extent of land acquired for 
the construction of an airfield at 
Pathankot; 

(b) whether it is for military or 
civil pUrposes; 

(c) the number of industries and 
residential people to be ousted there-
from; 

(d) whether any acquisition pro-
ceeding had been started for the pur-
pose before taking over the posses-
sion; and 

(e) if not, the reasons therefor? 

The Minls'er of Defence (Shrl Y. B. 
Chavan): (a) to (e). An area of 402 
acres of land has been acquired at 
Pathankot under the Land Acquisi-
tion Act, 1894. A further area of 378 
acres has been requisitioned under 
the Defence of India Act, 1962. 

Requisitioning of the land was 
resorted to as its possession was 
immedia'ely requi-ed for the use of 
the Indian Air Force. The acquisi-
tion of ~02 acres of Ipnd involved 
ousting of 32 families. There were 
no industries on this area. The 
number of industries and the persons 
ousted from thp requisitioned land 11 
n"t slVailable at Ilresent. 
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IIlcHaIlII In KeD,a 

J Shri P. K. Deo: 
1"6. 1. Shrl L G. DaM,: 

Will the Minister of External Aftaln 
be pleased to state: 

(a) whether large number of 
Indians have recently come back from 
Kenya due to the "Africanization" 
policy of the Kenya Government; 

(b) if so, their actual number; and 

(c) where they are being rehabili-
tated in this country? 

The Minister of External Aftalrs 
(Shr! Swaran Singh): (a) and (b). 
Some persons of Indian ongln 
employed in Government services in 
Kenya have recently come back from 
there. Although their exact number 
is not known, it is estimated to be 
about 3.000. 

(c) The repatriates are free to 
settle down wherever they wish. 
Government are also helping those 
who may be in need of assistance. 

Riots In Singapore 

J Shri P. R. Chakraverti: 
1361. '\. Shri Gulshan: 

Will the Minister of Extemal Aftaln 
be pleased to state: 

(a) whether it is a fact that inter-
racial rioting started on the 21St July, 
1964 in Singapore, resulting in several 
casualties; and 

(b) whether any Indians have been 
involved in the riots? 

The Minister of External Aftalrs 
(Shrl Swaran Singh): (a) Yes, Sir. 

(b) No, Sir. We have no informa-
tion of any Indian having been 
involved. 
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Indian Foreign Service (B) 

r Shri Rishang Kelshing: 
Shri Bade: 

1370. ~ Shri Bukam Chand 
I Kachhavalya: 
L Shri P. C. Borooah: 

Will the Minister of External Mairs 
be pleased to state: 

(a) whether at the time of forma-
tion of Indian Foreign Service (B) the 
employees were drawn from all the 
States of India; 

(b) if so, the reasons for the d.is-
parity in figures; and 

(C) tbe number of officers drawn 
from each State? 

The Minis3er 0{ ExtemalrAftairs 
(Shri Swaran Singh): (a) At the 
time of formation of IFS(B), appli-
cations were invited from Govern-
ment employees in all the States. 
Applications were considered by a 
Selection Board and those found sui-
table were offered appointments in 
vari~s grades. 

(b) Tbe selection of clUldidates 
depended upon their suitability and 
no consideration was given to their 
residence in different States of Ute 
Union. 

(C) The number of Officers who 
actually joined the IFS(B) at its 
initial constitution from various 
States is given below: 

I. Andhra Pradesh 13 
2. Assam 7 
5· Bihar 10 

4· Bombay' 5 
5· Himachal Pradesh 2 
6. Jammu & Kashmir 
7· Kerala 7 
8. Madhya Pradesh 4 
9· Madras 15 
10. Mysore. 5 

II. Pondicherry 3 
12. Punjab 17 
13· Tripura 2 
14· Uttar Pradesh . 14 
15· West Bengal 7 
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Construction of Air-Fields In Nepal 

J Shri P. C. Borooah: 
13'72. L Shr! P. R. Chakraverli: 

Will the Minister of External 
Mairs be pleased to state: 

(a) the progress so far made in the 
construction of air-fields in Nepal by 
the Indian Aid Mission and the extent 
of work still remaining to be done; 
and 

(b) by what time the work will be 
completed? 

The MInister of External Mairs 
(Shrl Swaran Singh): (a) and (b). 
A st!lt.-ment jq laid on the Table of 
the House. [Placed in Librarv, See 

. No. LT-3257/64]. 

Paklst8lll Labourers In Lubbacberra 
~ 

13'73. Sbrl SWf'Il: Will the Minis-
te... of Edemal Affairs be pleased to 
state: 

(a) whether it is a fact that 
Pakistani labourers continue to come· 
and work in our side of the border in 
the Lubhacherra area of the Khasi-
Jaintia Hiils in Assam; and 

(b) if so, the action taken by Gov-
ernment in the mp.tter? 

The Minister of Edemal Affairs. 
(Shrl Swaran Singh): (a) Yes, Sir. 
The Pakistani tea garden labour ha·.~ 
at times trespassed into the pruned 
area of the tea garden in Lubhacherra,. 
in United Khasia-Jaintia Hills, in con-
travention of the Ground Rules. 

(b) Efforts have been made by the 
J ndian Platoon Commander and the 
Company Command2r to meet their 
Pakistani counterpart, under the· 
GrOUnd Rules, to stop this trespass, 
but Pakistani Commanders are avoid-
ing such meetings. 

Casual Labour System in Bombay 
Docks 

1374. Shrl Mohammad Elias: Will 
the Minister of Labour and Employ-
ment be pleased to state: 

(a) whether the casu'al labour 
system in Bombay Docks has com-
pletely been abolished; and 

(b) if so, the total number of casual 
labourers since absorbed directly by 
Government? 

The Minister of Labour and Em-· 
1I10yment (Shrt D. Sanjivayya): (a)' 
The stovedore workers in the Bombay 
Docks covered by the Bombay Dock 
Workers (Regulation of Employment) 
Scheme, 1956 have been registered 
and decasualised. The chipping and 
painting workers, coal workers, and 
food grain workers covered by the 
Bombav Unregi<tered Dock Workers 
(Regulation of Emplovrnent) Scheme, 
1957 have b~en listed but not yet 
registered and decasualised. 

(b) The total number of registered" 
stevedore workprs and listed workers 
as on 1-1-1964 was 4730 and 3090, res-
pectively. .. 
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Total Area of bUlla 

1375. Shri Mohammed Elias: Will 
the Minister of Labour and Employ-
ment be pleased to state: 

(a) whether it is a fact that the 
Indian Labour Statistics 1964 publish-
ed by the Research Bureau of Minis-
try of Labour and Employment has 
shown the tot.al area of India as 
12,28,402 square miles which is 33,195 
square miles less than the figure 
shown in the Reference Manual of 
the Research and Reference Section 
of Ministry of lnfonnation and 
Broadcasting; and 

(b) if so, which of these two figures 
are correct? 

The Minister of Labour aDd Em-
ployment (Shrl D. Sanjivayya): (a) 
Yes, Sir. 

(b) The area figures published in 
'Indian Labour Statistics, 1964' relat-
ed to only thOse areas where the 1961 
census had been conducted. The area 
figures appearing in 'India 1963' 
related to the who"1e country includ-
ing that area of Jammu and Kashmir 
under foreign occupation, where the 
census could not be conducted in 
1961. 

MJ.Gs. from U.S.S.R. 

r Shri Brij Raj Singh-
1376. ~ Kotah: 

L Shri P. C. Borooah: 
Will the Minister of Defence be 

pleased to state: 

(a) whether Government propose 
to purchase 38 MIG aircraft 1.om 
U.S.S.R. pending manufacture of such 
aircraft in India; and 

(b) if 90, on what terms? 

The MInister of Defence (Shrt 
Y. B. Chavan): (a) As indicated in the 
statement made in the Lok Sabha on 
the 21st SeptF>mb"T, 1964. a certain 
number of MIG-21 aircraft are being 
purchased from the Soviet Govern-
ment which, together with supplies 

under the August 1962 agreement, 
would enable us to re-equip thl-ee of 
our Fighter Squadrons with MIG-21 
aircraft. 

(b) The above purchase will be 
paid for in rupees which Can be used 
by the Soviet Government for pur-
chaSe of goods and articles in lndia 
according to the existing arrange-
ments. ' 

Bulletins on Prime Minister's Dlness 

J Shri Bade: 
1377. L Shri Brij Raj Singh: 

Will the Minister of Information 
and Broalkasting be pleased to state: 

(a) whether it is a fact that no 
medical bulletins were issued On the 
recent il,ness of Prime. Minister: 

(b) if so, the rea90ns therefor: and 

(c) who was responsible for briefing 
the press on Prime Minister's health? 

The Mlnister of Information and 
BroadcastiDg (Shrimati Indira 
GandhI): (a) Yes, Sir. 

(b) The illness was not considered 
serious enough to necessitate the 
issue of medical bulletins. Official 
information on the health of the 
Prime Minist~r was, however, ~up­

plied to the Press twice a day in the 
beginning and once daily .ater on. 

(c) Press briefings during the 
Prime Minister's illness were conduct-
ed by the Press Information Bureau. 

Canteen StaJr In Defence 
Establishments 

1378. Shrl S. M. Banerjee: Will the 
Minister of DefenCe be pbased to 
state: 

(a) whether any final decision has 
been taken on the quest.ion of treat-
ing the Canteen employees in the 
Defence Establishments including the 
Ordnance and clothing fa:tJries as 
regu ar Government employezs lnd 
if not, the reason therefor; 
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(b) whether it is a fact that t.he 
~tor-General Ordnance Factories, 

'Calcutt-a has agreed to this; and 

(e) if so, when a final decision is 
likely to be taken? 

The Minister of Defeaee (Shri 
Y. B. Chavan): (a) No, Sir. The 
question is still WIder consideration. 

(b) Does not arise. 

(c) All possible efforts are being 
made to expedite finalisation of the 
matter. 

Periodical brought out by Indian 
Embassy in Paris 

1379. Shri H. N. Mukerjee: Will thc 
Minister of External Mairs be pleas-
ed to state: 

(a) whether it is a fact that our 
Embassy in Paris brtngs out a periodi-
cal called "Nouvelles de l' Inde"; 

(b) whether his attention has been 
drawn to the report that it comes out 
somewhat irregularly, the month's 
issue being often delayed beyond it; 

(e) whether he has noticed certain 
inaccurate and defamatory statements 
about conditions in Iondia, our lite-
racy figures, tihe quality of our films 
and film teehnieians in "Nouvelles de 
l' Inde" for the month of April, 1964 
(No. 25); and 

(d) whether Government propose 
to get the matter =efully examined 
SO that its defects are recti1led? 

The MiDister of External Affairs 
(Shri Swaran Singh): (a) Yes Sir, it 
is a monthly journal. 

(b) Issue of the journal have, 
sometimes, been delayed but steps 
are being taken to remedy this. 

(c) The reference appears to be to 
a signed article by Shri Paul Guerin, 
a well-known film Critic, which ap-
peared in the April, 1964 issue of the 
journal. The criticism contained in 
the article is of a constructive nature 

and the general tenor is of sympathy 
and understanding. 

(d) The strengthening of staff of t~ 
Embassy handling publicity work is 
WIder consideration, 
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Telephones at Residences of p. and T. 
Ofllcials 

1382. Shri Ramanathan Chettiar: 
Will the Minister of Communications 
be pleased to state: 

(a) the total number of telephone 
connections at the residences of 
various categories of officers and staff 
of the Posts and Telegraphs Depart-
ment posted in Delhi and New Delhi; 

(b) whether it is a fact that all 
these telephone C'01lnections are un-
metered so far as the booking of out-
going calls is concerned; 

(c) if so, what machinery has been 
devised to prevent the misuse and 

also direct dialling for trunk calls for 
outside stations; and 

(d) the measures taken or proposed 
to be taken to reduce the number of 
such residential connections to meet 
the rising public demand for tele-
phone connections in DelhijNew 
Dellii? 

The Deputy Minister in the Depart-
ment of Communications (Shrl 
Bhagavati): (a) 477. 

(b) and (c). All trunk calls are 
booked and billed for. While coils 
made On service matter are certified 
as such, calls made on private busi-
ness have to be paid for. All local 
calls and all subscriber dialled trunk 
calls are metered but are not bille!i 
for. 

(d) The telephones are sanctioned 
after taking into account the essen-
tiality of the telephone in the interest 
of service i.e. to meet the require-
ments of operation, ma1ntenance, ad-
ministration, etc. of the various p. & 
T. Services. 

AcquIsition of Land for MilItary 
Purposes 

1383. Shrl Harl Vishnu Kamath: 
Will the Minister of Defence be 
pleased to state: 

(a) whether Goverrunent propose 
to acqutre land in or near Bordha, 
Hoshangabad District, Madhy-a Pra-
desh, for military purposes; and 

(b) if sO, the details thereof? 

The Minister of Defence (Sbrl 
Y. B. Chavan): (a) No, Sir. There 
is no such proposal at present. 

(b) Does not arise. 

P. and T. Employees 

138f. Shrlmati Ramdularl Sinha: 
Will the Minister of CommunicatIolIS 
be pleased to state: 

(a) whether any memorandum was 
submitted to him on behalf of the P. 
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and T. employees on the occasion of 
his visit at Patna on the 21st August. 
1964; IIIIId 

(b) if so, the demands of the em-
.J)loyees and the reaction of Govern-
.ment thereto? 

The Deputy MiDist.er in the Depart-
ment of Communications (Shr! 
-Bbagavati): (a) Yes. 

(b) A statement is placed on the 
Table of the House_ [Placed in Lib-
rary. See No. LT-3258J641. 

Boaslnr Programme for Army Ofllcen 

1385. Shrimatl Renuka Barkatak!: 
'Will the Minister of Defence be 
pleased to state: 

(a) whether his Ministry has decid-
ed to launch a big housirg programme 
for army officers and J_e.os_ who 
have families; and 

(b) if so, the names of the stations 
selected for this purpose? 

The Minister of Defence (Shrl 
Y. B. Chavan): (a) and (b). It is 
the policy of the Government to con-
struct married accommodoation for 
-Officers and men within their entitle-
ments to the extent of availability of 
resources in a phased manner. Pro-
jects for construction of married ac-
commodation haVe been taken in hand 
at various stations. It will not be in 
the public interest to mention the 
names of those places. 

Women Labourers 

1387. Shrl ViJshram Prasad: WiiI the 
Minister of Labour and Employment 
be pleased to state: 

(a) the total strength of women in 
India's labour force all on the 1st 
-June, 1964;- and 

(b) the comparative figures in 
;regard to the employment of women 
In advanced countries of the world? 

The Minister 01 Labour and Em-
ployment (Shri D. SanJlvayya): (a) 
The information upto 1-6-64 is not 
available. The figure for 1961 was 
59.4 millions . 

(b) The latest information regard-
ing other countries is as given below: 

Country 

France 

Germany(West) 

United King-
dom 

U.S.S.R. 

Canada 

United States . 

Economically active 
population (in millions). 

Year 

Total Female 

1958 19'8 6'6 

1961 zS' 8 9'S 

195 1 z3'z 7'1 

1959 109'0 56 '6 

1962 6-6 1'8 

1962 74'7 24'S 

Source; The Year Book of Labour Stati.tics-
1963- Internationa I Lob our Office. 

Book on late Prime Minister Nehru 

1388. Shri E. Madhusudan Rao: Will 
the Minister of Information and 
Broadcasting be pleased to state: 

(a) whether Government propose 
to bring out any book in the memory 
of the late Prime Minister Shri 
Jawaharlal Nehru; and 

(b) jot so, the salient features there-
of? 

The Deputy Minister in the Ministry 
of Information and Broadcasting (Shri 
C. R. Pattabhi Raman): (a) and (b) 
(1) This Ministry has already brought 
out a publication in English and Hindi, 
in memory of the late Prime Minister, 
entitled "Jaw,aharlal Nehru-Homage", 
the contents of which are as follows:-

0') The passing of Jawaharlal 
Nehru. 
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(2) A life sketch. 
(3) What Mahatma Gandhi said 

to him? 
(4) Homage from Indian 
(5) Tributes from the 

Statesmen. 

leaders. 
World 

(6) Homage from the Indian 
Press. 

(7) Tributes from the World Press. 
(8) What he stood for? 
(9) Excerpts from his "Will & 

Testament". 

Versions in the regional languages are 
.under production. 

(2) It is a:lso proposed to bring out 
"Homage Publications" in English 
and Hindi, based on the tributes paid 
to him in broadcasts ·from the various 
stations of the AlI India Radio. 

(3) The production programme of 
the Publications Division for 1964-65 
also include the following publications 
-on the late Prime Minister: 

(1) Jawaharlal Nehru's Speeches 
on Planning . 

(2) Jawaharlal Nehru's Speeches 
on Independence Days. 

(3) Jawaharlal Nehru's Speeches, 
Vol. V. 

(4) Children's Nehru. 

Abolition of Contract Labour System 

1390. Shri D. C. Sharma: Will the 
Minister of Labour and Employmeat 
be pleased to state: 

(a) whether the Engineering Maz-
·door Sangh has demanded the aboli-
tion of contract labour system in en-
gineering units in Delhi; and 

(b) if so, the reaction of Government 
thereto? 

The Minister of Labour and Employ-
ment (Shri D. Sanjlvayya): (a) The 
Government is not aware of such a 
demand. 

(b) Does not arise. 

Coal Min1n1' IndllStrJ' 

1391. Sbri Eswara Reddy: Will the 
Minister of Labour aDd Employment 
be pleased to state: 

(a) when the Wage Board for Coal 
Mining Industry is likely to submit its 
report; and 

(b) the progress made so far? 

The Minister of Labour and Em-
ployment (Shri D. Sanjlvayya): (a) 
The Board has aln.ady mooe recom-
mendations for grant d! interim wage 
increase. It is not possible to indi~ate 
precisely the date by which the final 
report would be submitted. 

(b) The programme of inspection 
visits and hearings at the colliery areas 
is expected to be completed by the end 
of this month. 

Mine Mechanisation Training Institute 

1392. Shri Eswara Reddy: Will the 
Minister dt Labour and Employment 
be pleased to state: 

(a) whether Government have con-
sidered the proposal of starting a Mine 
Mechanisation Training Institute at 
BelJampalli, Andhra Pradesh; and 

(b) if so, the nature of decision ar-
rived at? 

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and 
(b). The entire question is still under 
consideration of the Government of 
India. 

Regional Hospital at Ramagundam 

1393 Shri Eswa.ra Reddy: Will tM 
Minist~r of Labour and Employment 
be pleased to state: 

(a) the up-to..date progress made re-
garding the construction of a building 
for the Regional Hospital at Rama-
gundam, Andhra Pradesh; . 

(b) whether adequate supply of ~ 
ment and steel has been arranged by 
the Coal Mines Welfare Organisation 
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as the construction of the building has 
come to a stand-still; and 

(e) if so, the quantity since snp-
plied? 

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a) 
The foundation at the building has 
been concreted and masomiry work in 
clinth is in progress. 

(b) ann (c). 47.70 Metric Tonnes of 
cement have been arranged. Action has 
been taken for procurement of steel 
and additional quantities of cemEt:t 
required for the construction work. 

M.E.S. Sina 

ISM. Shrl S. M. Banerjee: Will the 
Minister of Defence be pleased to 
state: 

(a) whether it is a fact that some 
thousands of cement bags were found 
set at M.E.S. Sirsa recently; 

(b) if so, what action has been taken 
against the officers concerned; 

(c) how much amount is involved in 
this loss? 

The Minister of Defence (Shri Y. B. 
Chavan): (a) 459,95 Metric ton ('e-
ment was found partially set durmg 
the stock taking conducted in March, 
1964. 

(b) A Court of Inquiry has already 
been ordered to fix responsibility. The 
proceedings of the same have not yet 
been finalised. 

(c) Loss assessed i9 Rs. 60,000 ap-
proximately. 

1395 ..... om~~: 
lflIT """ *"" ~ ~ ..IT tm ~ ~ : 

(<ti) ~ ~ ~ if ;rt 
.-~ iii tfO'f iii ifR ~ ~ ~ 
itaiU~~~~~~, ffi ~ ~ 
t4>d.,"j4&f If I ; ~ 

(_) ~~ !tit ~ q 
~ ~ ~~ 'fiT If~ ~ 
mnrr;:ft if f~ m- w ? 

!I'tA .m ~ "11! mim ~ 
('" m<'f~ mrn ) : (lfi) ~ ~, 

9 '3frf, 196·1 ~ 25 f~, 1964 
(flfi~~..IT 17~rt~1 

(_) m ~ ~ ~ ~ 9 

~ 1964 ~ 31 ~, 1964 alfi ltiT 
ftmm O!f'm ~ ~ ~ "(li' rorr 
tm~I[~q~lfInl~ 
~ L T-3259!64]1 

Alternative to Uranium 

1396. Shri Surendra Pal Singh: Will 
the Prime Minister be pleased to state: 

(a) whether in view of the dwindl-
ing uranium tieposits all over 
the world, Government are 
making attempts to find some 
other suitable alternative to ura-
nium for use in our nuclear power 
plants; and 

(b) if so, what success has been met 
in this direction so far? 

The Prime Minister and Minister of 
Atomic EIlergy (Shrl Lal Bahadur 
Sbastri): (a) and (b). The established 
reserves of uranium in India are 
sufficient to IlUPPort a nuclear power 
capacity of over 9 million kw of elec-
tricity which is much more than E<n-
visaged even at the end of the Fifth 
Plan. India has the largest deposits 
of thorium in the world, and the long 
range objective af Government is that 
the country's nuclear power pro-
gramme should be based on thorium. 
The programme will be in three stages, 
the fiIr·st stage being reactors fuel~€'d' 
by natural uranium, which will pro-
duce some plutonium, the second being 
reactors fuelled by this plutonium anlt 
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producing same uranium 233 from 
thorium and the third breeder react.;rs 
... hich wi'll run on the thorium-ura-
nium 233 cycle. In these last stage re-
actors, more fissile material will be 
produced than is burnt in them and 
they will only require a feed of a ft!W 
~ of thorium !for breeding purposes. 
With the commencement Of the con· 
atructiCill of a 200 MWe station at Rana 
Pratap Sagar in Rajasthan and the 
PNposed installation of additional 
nuclear power based On natural Ula· 
nium reactors, the first stage has be-
gun. As the Houa is aware, a plant 
for treating used fuel elements and ex-
tracting from them Ute very valuable 
Ilssile material plutonium has been 
completed and. i. iD operation at .the 
Atomic Ener-g J:stablisbment, Trom-
bay. It is this material which will :form 
the bridge to Wr \1118 of thoriutn for 
the generation of electrielty Inlm ato-
mic energy. 

1m. Shri E. MadhMWIu RaG: Will 
Ute Minister of Dele_ be pleased to 
state: 

(8) whether it is a fact that the 
Emergency Commissioll$ have now 
been discontinued; 

(.b) the reasons Uterefor; and 

(c) the numl::Jer Of olftc!!!'" recruitM 
under Emergency Commissions sincl' 
the Chinese invasion ih 1962? 

Tbe lIfjm.ter fit Bet_ (Sbti Y. B. 
Clmvaa)! (., Yes, 9tr; in respeCt of al1 
Arms and Services except Atiny Medi-
cal Corps Remounts and Veterinary 
Corps. The last batch of Emergency 
Comntissioned cadets is nOw under-
~ training and will be comihls-
&ioned in January, 1985. 

fb) The emergency reeruitmeni tar-
,et ha; tleen reached in thete A.. __ 
and Services. Normal reeruitment wi!} 
~ be made by lI'aming Per-
~ Regul81' CoDUlloiRioDS and 
9hert Serviee Regular CommiasicIDa. 

(eo) 8439, ~ kntiy :M:erdIeal 
~ and R.emOU1lts a ' V~inSry 
~. 
1267 (Ai) LSD-15. 

~ Ii ~~IIA 

13'8, "'''~ : ~ ~ 
.~~lliS:~iI>"t~ 
Ifill]" f.t; : 

(iii) .rr ~ " t fiJ ~ 
(~If sr~) it ~ =tml ~ ~ 
f.nJivr ~ l;ijT l ; ~ 

(.) lIft~. m q' lR (Ai iR ~ 
~IfR~)~lIRlR~~~ 
rorr~ ? 

'J...n'~ ~ ~( .. 
~'1M): (If;) ~ (_). ~ 
it~~~~qh:I5I~ 
~ 1fif ~ ~ iA ,~ ~ 
't~y ~ "'r.t ~ mT ~ I ~r\lt 
~ ~ sfurT1J ~ iR" ~ AA fiI;it"freT 
tl~W-.nmr~t~ 
~~~~~~lfinf 
~~~~'ti't'(ffln:~ i I 

'A.vro' P1aoe Maatil~ Pfojeti 

( IiIbria.tt ~1t1l'i lUg .. 1t 
\399. ~ Shri P. C. BCmIaiJI.; 

L Sb.rI p. a. flIuIki1aftitl: 

Will the :illrinister at bettuil:e be 
pleased tb stae: 

(a) whether the 'Avro' plane manu-
fact.uring project has entered intO some 
di1!lculties, which have thwarted fur-
ther progress of the project; 

(b) if so, the nature of the di1!l-
cuhies; amt 

(c) the action taken to extricate the 
project from the!Ie troubJe? 

the ~ 0; D&teute Prciciudkm 
iii tile Mbdstry of De'fence (siDi A. It. 
Thomas): (/I) Jq'o, Str. itowevet, the 
pr04uetiOft of A vro 748 aircraft is be-
hind sChedule. 
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(b) and (c). Aeronautics India Ltd., 
are at present carefully examining 
the potentialities at their Kanpur Divi-
sion and necessary ~teps to mcrease 
the rate of production are expected to 
be taken by them soon. 

Workers' Cost of Living Indl'x 

r Shri P. R. Chakraverti: 
1~. i. Shri P. C. Borooah: 

Shri Vlshwa Nath Pandey: 

Will the Minister of Labour and 
Emplo)'Dlent be pleas~d to state: 

(a) whether the workers cost of 
living index in Assam, BengoJ, Bihar 
and other areas in the North East con-
tinues to rise since the beginning of 
1964; 

(b) if so, what was the index at 
the end of each month durmg the year; 
and 

(c) how far the wages of the work-
ers in each area have risen during the 
period? 

The Minister of LabOur and Employ. 
ment (Shri D. Sanjivayya): (a) and 
(b). A statement showing the Consu-
mer Price Index Numbers (base 1960-
}OO) in different Centres of A..OS3m, 
Bihar, West Bengal and Orissa for the 
period from January to JUl1e 1964 is 
placed on the table of the House. 
[Placed in Library. See No. LT-
3260/64]. 

(c) The information is not available. 

Army UDlforms 

1401. Shr! Brij Raj Singh-Kotah: 
Will the Minister of Defence be pleas-
ed to state: 

(a) whethe any of the l)t!Ience Re-
search Organisations or institutions 
have conducted research regarding the 
auitability of the type of uniforms to 
b~ worn by our armed forces; 

(b) if so, the details thereof; and 

(c) if not, the reasons th~re{or? 

The Minister of Defence ProdUctiOD 
in the Ministry Of Defence (Shrl A. M_ 
Thomaasl: (a) Research & Development 
is being continuously carried out in the 
Defence Establishments fOr designing 
and improving the perfonnance of 
uniforms and other specialised clothing 
items for use of the armed forces. 

(b) The researches relate to type of 
uniforms suitable for varying climate 
such as extreme cold, moJ<!rate col~ 
and tropical conditions. 

(c) Does not arise. 

Sainlk Samachar 

1402. f Shri K. N. Tiwary: 
l Shri A. S. Salgal: 

Will the Minister of Defence be 
pleased to state: 

(a) whethet\ it is a fact that tbe--
Translators in Sainik Samachar were 
re-designated as Assistant J ournali~ts 
and their pay scale was revis~d to bring 
them at par with that at Assistant 
Journalists; 

(b) whether it is also a fact that 
the present seales of As.>istant Journa-
lists in P.I.B. is Rs. 270-485 while that 
of Assistant Journalists in Sainik 
Samach4r is Rs. 210-425; and 

(cl whether Governmen~ have any 
proposal under their consiueration to 
bring the scale of pay of Assistant 
Journalists in Sainik Samcrehar t() 
those of P.I.B.? 

The Deputy Minister In the Ministry 
of Defence (Dr. D. S. RaJu): (a) The 
translators in 'Sainik Samaehar' were 
redesignated as AssistaJllt Journalists 
and their pay-scales (Rs. 150-10-290-
E.B.-l&-380 for .graduates and Rs. j30-
5-160-8-200-EB-8-256-8-281) f'lr non-
graduates) were revised (to Rs. 200-
10-290-1&-320-EB-15-425) so as to brinrr 
them· at par with the scale of pay 
which had been sanctioned for Assist-
ant Journalists in the Press Informa-
tion Bureau before the ;!ormation o~ 
the Central Information Service. 
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(b) With the fonnatioll of the Cen-
tral Information Service, senior As-
sistant Journalists of the Press Infor-
mation Bureau were, a'!t.er a careful 
screening, included in Graae IV of that 
Service on a scale of pay o! Rs. 270-10-
290-15-485. 

(c) Since the duties and responsi-
bilities of offiCP.l's of Grade IV of the 
Central Information Service are higher 
than those at Assistant Jourm\'lists in 
'Sainik Samachar'. it would not be 
proper to equate their pay-s:ales. In 
fact the duties and responsibilities of 
offic~rs of Grade IV of the Central In-
formation Service have been held to 
be comparable to those of Sub ·Editors 
of 'Sainik Samachar' find accordingly 
the scale of pay of the latter has been 
reviged sO as to bring it at par with 
that of the former. 

Ambassador in Nepal 

1403. Shrl Yashpal Singh: Will the 
Minister of External Allairs be pleas-
ed to state: 

(a) whether the post of the Ambas-
!<aIior in Nepal is lying vacant for a 
considerable time now; an~ 

(b) if so, the steps taken to fill that 
post? 

The Mbdster of Extemal Aft'airs 
(Shrl Swaran Bmgb): (a) Tho post is 
vacant since 20th May, 1964, 

(b) Necessary steps are being taken 
to fiII the post soon. Howeve!, it might 
be borne in mind that the 9Ppointment 
of an Ambassador does take time. 

Memorial for JawlUIS Killed In 
Ladakh 

1104. Shrt E. Madhusudan Rao: Will 
the Minister of Detenoe be pleased to 
state: 

(a) ..... hether any monument. have 
been erected at Ladakh in memory 
of our brave Jawans who fell in the 
last W'Ilr with the Chinese; 

(b) if so, the details thereof; and 

(c) if no such monuments have so 
far been constructed whether the 
planning of the same will now be 
taken in hand? 

The Minister 01 Delence (Shrl Y. B. 
Chavan): (a) No monument has been 
erected lor our J awans who died in 
Ladakh fighting. One monument has 
been constructed for the Kumaon 
Regiment's soldiers. 

(b) the monument referred to above 
has been constructed at Rezing La at 
a cost of Rs. 282.59 nP. from the 
Kumaon Regimental Fund. A 
marble slab for this memorial was 
presented by the Marble Association 
Of Rajasthan. The memorial will be 
maintained by the Kumaon Regiment. 

(c) A proposal was taken up some 
time ago for the construction of ·a 
National War Memorial in Delhi but 
on account of the continuance of the 
emergency it has been kept in abey-
ance. 

Forelp Aid tor Tibetan Refugees 

{ 
Shrimatl Savitri Nigam: 

14M-A. Shri P. R. Chakravertl: 
Shri. P. C. Borooah: 

Will the Minister of Extel'Jllll AJrairs 
be pleased to state: 

(a) whether Government's atten~ 

tion has been drawn to the London 
reports about the disappearance of 
alarming quantities of aid sent to 
India for Tibetan refu.&'ees and other 
charitable objects, according to which 
upto two-thirds of the aid shipments 
fail to reach their destination; and 

(b) if so, whether any inquiry r,as 
been made into the matter and if so, 
with what result? 

The MinIster of External Aft'alrs 
(Shrt Swaran SJnll'h): (a) Yes, Sir. 
The report of the Sunday Time.~ 

(London) dated 13th September 1964 
is highly exaggerated and gives an in-
correct account. There have 1been 
hardly any losses in the gift consign-
ments for Tibetan refugees received 
from abroad. There was certain 
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delay in the clearance of consign-
ments from Bombay port during the 
period August 1963 to March 1964 but 
tbis has not resulted in any appreci-
able lOIS. 'Ole Sun.da.lI Times report 
has been contradicted ,by ~ Central 
Relief CommiUee (India) and most 
Of the 'Voluntary agencies giving aid 
for Tibetan refugees. 

(b) The matter was discussed with 
the Central Relief Committee (India), 
which co-ordinates receipt II!Id dis-
tribution Of aid from voluntary agen-
cies for Tlbetan Refugees in India, 
and they have conftrmed that the re-
port referred to above is highly exag-
gerated and every effort i~ being 
nmde to 'make maximum utilization of 
the aid. 

~'PQme.a IIonier 

( Sbrimatl SaYitrl NIpm: 
1M6-&. ~ Sb.ri P. K. Chakravertl: 

L Shri P. C. Borooah: . 

Will the Minister of External Mairs 
be pleased to state; 

c· .. } whether a border slip..system 
has of late been introduced on the 
KariIngani-Paltistan border for the 
migrants coming from Pakistan in. 
order to check illegal Pakistani in-
filtration; and 

(b) if so, brOad features of this 
system?' 

'ftle MIDJ8eer of Enema} AffairIr 
(8Ilr.I 8waran SfDgh): (&-) Nt), Sir. 

a.), J::>oI!!s !lOt arise. 

!Z.OO hn. 

CALUNG ATI'ENTtON 'l1O MATl'm 
OP UliIGENT PUBUC IMPOB.TANCl!: 

RaoIrrm DISCODRY OJ' DEFENCE MAPS 
IN A nlurr PARCEL AT PlPARIYA 
&uLWAY S'l'ATIQH 

Sial S. IlL BBDer:lae nCanpur)': Sir, 
I eaU !be attention of tfte. Miniswr of 
Detence .. the foUawing matter of 

ur,ent pu·blic importance and I re-
quest that he may make a statement 
thereon; 

"The reported diaeov8l';y Of ~ 
fence maps in a fruit-plU"Clel at 
PLpariya Railway Station (Madhya 
Pradesh)." 

'this railway sartiaa is in Mr. 
Xamath's eonst:iiuestcy, Sir. 

The MiDfseer or DefeDee (Shri Y. B. 
Chavan): Mr. Speaker, Sir, A report 
appeared in same newspapers on 21st 
September 19M that Defence maps of 
Ladakh and NEFA depicting newly 
built roads, bridges and military out-
posts were foUnd recently in a fruit 
parcel at Pipariya station on the 
Jabalpur-Itarsi section of the Central 
Railway. 

2. The fact is that a soldier at 
Ranikhet sent a pucel 0( loPPIes to a 
JeO at Pachmarhi, Railway Station 
Pipariya. The parcel was receiYed 
at PipariYa OJI. 6th. September 19M. 
As its delivery was not taken till 
10th September 1964, it was auction-
ed by the Bail'W'a7 authoriiies. On 
opening the pan:el, t.wo thin sheet. eI. 
tracing paper, ODe containin, a 1'OIIIIIa 
&ketch of Ladakh and the other of 
NE'P'A were fbund. The tracing 
,paper containing the Ladakh sketch 
was piaced fglded .. uwer ctWer ter 
the- contents of the ~ClIl, wWe the 
NEFA sketch waS' found. in fl.ve 
pieces, each piece being 'Used for 
wrapping an appbp. The de1lches 
Were sei2led·})y the- GoYemmant "l~ 
way Police, too aseeriaift if tb~ w_ 
any urterfO!' motive. Prime&. ~, 
there is nothing of security value or 
militar,: importance ill these sketdles. 
No maps depictiDg newly built roads, 
-bridges and military out-posts in 
L.adakh and NEFA: W8!'e fouad in> tile 
pareel Ev.en so, the circum.tances 
in which these sketches came to 
Ranikhet and were thus used are 
being inVfttjjjgated. 

8hr1 S. M. BaaerJee: it wanl to 
know whether the persen. to ~ 
this parcel was sent aRd the person 
who· sentthisparcrel hlULbetI'D interro-
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gated and if so whether something 
has come out of that interrogation? 

8hrt Y. B. Chavan: As I said, this 
infonnation I got immediately from 
the civil authorities, that is Chief 
Secretary of the State Government. 
The military authorities have been 
asked to go into the details and I 
have not got the 1fetails at present 
before me. 

Shrt S. M. Banerjee: Sir, this was 
tabled seven days hack. If this is 
the !fate of calling attention notices, 
I do nat knctW what is gainC to 
happen. 

Mr. SPeaIrer: It wu ADt .even 
daY3, but at least ~ days. 

Shri So M. Banmjee: It ill more than 
that. 

Mr. Speaker: When was it received 
and sent to the Minister? I shall 
find it out. But this complaint is 
correct, as I said earlier also. Mr. 
Banerjee has put in certain words 
that I do not like and I at once at 
that moment also expressed my dis-
approval; yet I agree with him, in-
spite of that, with the substanCe of 
his complaint. His complaint was 
justified. In that calling attention 
notice he said that they were left 
only to become history and there is 
not that urgency that is implicit in 
calling attention notices. When a 
notice has been received and so many 
days hll'Ve expired, then to say that 
just now intimation has been receiv-
ed-that does not look nice. 

Shrl y, B. Chavaa.: Two channels 
of enquiry were involved. We have 
to get information from the Chief 
Secretary naturally. The whole 
thing took place in the Railways. We 
have got information from the Rail-
way Police. Our first reaction was 
to find information from them. We 
got it. There is the military Channel 
there and from them aIm I 'am trying 
to'tret information. 

Shri S. M. BanerJee:..l attach some 
importance to this because the frUit 
was sent by an army personnel .... 

Mr. Speaker: That is be~ enquir-
ed into. I attach the same import-
anCe and I think every hon. Member 
does the same. 

Shri Bfa Ba.rua (Gauhati.): From 
Walcott's mysterious flight out or 
India. 

(An Hon. Member: into and out 
of India). 

Mr, Speaker: I would request the 
other hon. Members to .keep silent 
and allow him to fiy wherever he 
wants. 

Shri Bem Barua: Let me try to fly 
aga:in, Sir. From Mr. Walcott's 
mystery ilight into and out or India 
1iown Ito· tlJe discovery of tht!1Ie defeuce 
papers in a truit basket at the rail-
way station, it is a .ordid tale of ati-
ministrative lapses. May I know what 
steps ·the Government have taken to 
see that defence papers are not made 
marketable commodity and whether 
the Government have by now caught 
hold or these persons, the sender of 
the defence -papers and the receiver 
01 the defence papers, and tried to find 
out the secret behind this move? 

Shri Y. B. Cbavan: As I &aid, cer-
tainly I want to fiDd out those who are 
_ itault and Hit b found that they 
are responsible certainly we will take 
action. 

Mr. Speaker: Their anxiety h whe-
ther the consignor >and the consignee, 
both, have 'been interrogated SO f~r 
or have been taken into custody, or 
some action taken against them. 

SbrI Y. B. Chavan: As I said. we 
have asked the military authorities to 
enquire into the matter. I have not 
got the details. I am not sure whe-
ther they have investigated or illterrc;r 
,ated by nOW. We have to wait 

.n~~ (~): 1fIIT~ 
~ it lIi'it ~ IfflI" <n: "I'tt ~r ~ 
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[Ilf\' ~r;r f~~] 
f1f; ~ f~ ~ ~ ~ <tiTf 
mi~lIT~~~tIT~ 
~~lflITlll~~~A;~ 
fnriik 'fiT IIftt SlifiV it "IT ~ :;ft;;rl 
11ft wam ~ ~ 'Iffif l!i't I 
Sbri Y. B. ChavaD: Naturally, it is 

expected that every person who is 
connected with defence activity and 
who has got access to any important 
document like Dl<IPS, etc., should use 
them with discretion and with care. 
Those who do not take that care, cer-
tainly make themselves liable for cer-
tain action which will naturally flow 
out of it. 

Sbri KaPIlI' SlDcb (Ludhiana): I 
want to know whether ~ Govern-
ment are aware that espi.ms and espi-
als, that is, in common parlance, spies 
and their activities, are alarmingly on 
the increase in our COWl try and, it so. 
whether the Government propose to 
overhaul our entire security system. 

8hri Y. B. Cbavan: I can say we 
must take care about these matters 
and we are trying our best to take 
care in these matter. 

Mr. Speaker: He says they are on 
the increase; whether the Government 
admits or not. 

8hri Y. B. ChavaB: I cannot give 
any opinion about that: whether they 
are on the increase or not. 

~ ii41~t(.,,,,, i~ (ifuT) : it 
~.~~""Tf~cr~ 
f~ ~a iPt I ;mIT ~ om: if tIT 
~~T ~lGlf if ~ f~ ~ ~ ~ 
'1ft ~ifi"r ~~ ~ qft if it ~ ~ 
~om:ifitl 

Shri Y. B. Chavan: I have given the 
information that they were onLv these 
maps. Certainly they were maps of 
NEFA and Ladakh. There were no 
other papers. 

8hri D. C. Shanoa (Gurda3pur): 
May I know whether the Defence 

Ministry has any appropriate appara-
tUs for screening all those persons 
who have something to do with the 
preparation of these defence maps, 
with the keeping of the defence maps 
and with the despatch of these defence 
maPs to the various headquarters at 
the Defence Ministry? 

ShrI Y. B. Chavan: Yes; there is a 
C'Omplete set of rules about it and the 
procedure is fixed. 

Shri Bari VilIhnu Kanlsth (HQllhan-
gabad): Have reports of similar inci-
dents been received from other places 
in our country in the past. and even 
if it be not so, is the Minister in a 
position to categorically and tlrrnly 
state that in so far as this case is con-
cerned, stern action will be taken 
against those who are responsible 
even. if necessary, by court-martial? 

Shri Y. B. Chavan: I can certainly 
assure the House that it things are 
found out, which are not right an<i if 
the peTsons responsible for this ore 
found, certainly we will take st.ern 
action on it. 

"" r'"" .... ~ (~) : ~ 
~~~~lfi?~~ij­
~ lflIT 'IT, f~ Ollf'fi'f ~ 'l"N ~ lflIT 
'IT ~ ~ ,,~ Olffiffl 'fiT 'l"N If !IT 

1fT? 

'1'1" Q"'''.(1(iq ~: 'l"N (fT itt 
mr~'I'ffl~~1 ~~~ 
~ ~ 'AT 'IT I :a-ij- ~'" ~:ft~\: if 
~ 'IT ~ ~q'~~T ~ ~ ~omomo 
~. 'l"N ~ lflIT 'IT I 

Shri Hem Barna: 1 think they do 
not know whether they were Indian 
fruits or foreign fruits that were sent. 

'f1"~' (f~): ifu. ~'" 
~ 'fiT srv;r ~ I ~ 1!'iift ~~ om 
~T'>I1ll"~ro~T~~f~ 
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~ \f;;rr f~ * ifT1f 1Rr lfIrr, 1ft ~ 
<tit 73'm: ~ lfiT ~ l!IQT ~ I ~ oitf 
·~1ft~r€l 

~~:~~f<ti~ 
m ;it ~ lfIrr t I 

-it pq ~ ~m : tfT~"f If\: ;;rT 
1'fIlr f.I'.-r ~ ~ ~ 1ft ~ ~ ~ 
tl 
~ ~: ;;it <'I1tr ~ 

'4i': ~~ ~!fiT 1ft ~ ~ ~I 
~~~~~,~~~ 
~: ~ fui ~T ~ ~ f.!; ~ lffif ~ 
~~*mr~~1 

-it~ .... ~: ft~ 
~ ~ f.!; ~ <mf;:r * JitR f~ 
~ lfiT ifT1f fu'liIT I!JT I mM f~T 
<tit ifT1f 1ft ;nr !f<: f<'f1'i'T ~ I 

'A'~~~!~: ~ ifT1f ~ 
mr ~R qf.t qR lfiT m I ~ ~.,.­

~ ~ ~ ~ l1.~T it. mr ;;it 
~ ~ 'W~, lIT ~ iffi'I1 * 
mr~qrore-~ I ~~~f~ 

~*mr~lffif~~~~1 
~ i'fT ~T ~f.!;~~.,.~ ~i 
it flff~ ~ ~ ~ ~m f~ 
" If(': ~~"lT ~t ~ ~ I 

Sb'ri Ranga (Chittoor): Are we un-
derstand that the Minister does not 
have the inlormation from whorr. and 
to whom the parcel was sent? 

Mr. Speaker: He h~ said that. 

·Sbri Jashvant Mehta (Bhavnagar): 
Th,e Minister stated that in these maps 
the roads which were constructed re-
~ntly were not shown. May I know 
if these maps are authentic military 
maps and they were of which year? 

Sbri Y. B. Cbavan: As I aaid my-
self, naturally this whole Matter ha3 

to be processed through military chan-
nel. It is not for the military people 
to sit and give their opinion whether 
it is a military map or not. 

-it ~ iii",,", : ~ ;it 0\'T1Il 
11ft ffifi ~ ft;:ff it tT ~? 

"" ~fdi,., ~ : "lIT ~ fi it, 
tT ~? 

aam ~ : fltf.m<: ~ if 
ifT1f *m ~ f.!; om-~ cmrr ~ ~ 
om- qf.t cmrr ~ I 

"" CI~tiii*i(iiii ~: ft ~ 
~~ml 

'It! ~ ~ (f~) 
~W1lf ~ ;;ft ;;-~ f~ ~ qrore-
5f~ gm ~ ~~ qh: m;rffl. 
~ ~ ifq;r qh: ~ ~ ~'1l'<f I 
W ~ it "tID oitf f1{'lfTlT ~ f~ it 
~ ~R ~ ~ ~ ""it 'ryj 
;;mt? 

1ISf! ClM*i(tiii ~: it( ~. 
if m'1;f m ~)m f.!; ~ ~ lfIrr t : 

"Even so the circumstances in 
which these sketches came to 
Ranikhet and were thu3 used are 
being investigated." 

~. m ~ ~ f~ it ~o ~~ qr' 

~I 

lZ,12 hn. 

STATEMENT RE: CEASE-FIRE VIO-
LATIONS BY PAKISTAN . 

Mr. Speaker: The Defence Minister 
is making a statement on recent· VIO· 

latiQIlS of the cease-fire-line. He may 
llIake It. 

Shri :UemBarua (Gauhatl): May I 
cal! his attention, Sir? 
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Mr_ Speaker: I:will allow ques-
tions, because his statement is in con-
nectI.<m with all violations of the 
Cease-ftre line. 

The Minister or DefenCe (Shri Y. B. 
Cllavan): Mr. Speaker, Sir, as the 
Houae is aware, incidents on the 
Cease-fire line have been taking place 
from time to time. At times Pakistan 
makes calculated attempts to step up 
tension by increasing the number of 
incidents. Unfortunately, we are 
passing through one such phase, in 
which deliberate attempts are ,being 
made to increaSe tension. 

There has been an abnormal in-
ctease in the freQuency of such inci-
dents since 21st June this year. 
Pakistan has resorted to heavy and 
indiscriminate firing on our posts and 
plcquets, and has raided and intrud-
ed into Our territory with regular 
troops and armed civilians in CDm-
plete disregard of the provisions of 
the CeasI!-fire Agreement. She has 
alao been constructing ,bunkers and 
trenches and strengthening herself 
generally along the Cease-fire line. 

Such incidents were most numer-
OUS in the month of July. Their 
number fell off in August, but has 
gone up again this month. 

. In September, so far, there have 
been as many as 163 incidents. They 
have occurred mainly in the Akhnur, 
Mendhar Naushahra, Tithwal, Uri 
and Gurais Sectors. Apart from their 
increasing frequency they have some 
features which are indicative of cer-
tain trends. Firstly, the numbers 
taking part have increase. Secondly 
1he aim is to attack a remote village, 
• post or picquet held by a small 

:body of our troop!l, so III to over-
whelm it and do as much damage and 
cteatruction as pOPible before help 
can arrive. 

The third feature is that the at\llclts 
are well-planned and pre»1ed with 
determination. Pris!)ners taken. have 

confirmed this pre-planning. The 
result is that casualties are high, in 
fact they are higher in September 
than in any preceding month. Since 
1st September We have lost 37 per-
sons killed including 4 villagers, 17 
men wounded and 8misaing. Pakis-
tani casualties as definitely known to 
us are 72 killed and 2 wounded. 

Finally, Pakistan is using armed 
civilians for these raids into Indian 
territory, without any attempt at 
concealment; in fact, with a degree 
of publiCity. These armed civilians 
have been responsible for many de-
predations, and for creating lawleaa-
ness and subversion on our side of 
the cease-fire line. These gangs are 
certainly a major factor in mounting 
tension in the area. 

I shall not recount all the incidents 
which have taken plaCe durine tbe 
month. I shall mention only those 
about which Honourable Members 
haVe given calling attention notices. 
as well as some seriOUs ones which 
have occurred during the last week. 

One at the notices is about an inci-
dent in the Mendhar Sector on 14th 
September. Pakistan troops fired 
several thousand rounds with MMGs 
and LMGs on our posts that day, ·but 
their firing WlI8 ineffective and we 
suffered no casualties . 

Another notiCe i..~ rl!oll'arding the 
clash on the Poonch border resulting 
in the loss of three Indian soldiers 
and one officer. On the 17th, one of 
our patrols oonsisting of an oIRcer 
and 4 Jawans was ambushed by 
Pakistani troops near Poonch on our 
side of the Cease"fire Line. Simul-
taneoualy they fired at two of our 
posts in the same area to cover this 
ambush. The patrol lost 3 Jawans 
killed while the officer is missing. 
Presumably he has been taken 
prisoner. The PakHtanis luffered two 
known caeu.alties. 

On the 12nd., there were four I ... i-
OUI incident.. In the fir.t oLlr' .. ",oj 
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clashed with a Pakistani-occupied 
Kashmir patrol near Tlthwal on our 
side of the Cease-Fire Line. As a 
result, 19 of their men were killed 
and 2 woundM. They left ,behind 1 
MMG, 1 LMG, 1 rifle and 1 Rocket 
launcher. We had no casualties. 

In another caSe there was a clash 
between our patrol and a Pakistani 
patrol on our side of the Cease-fire 
Line in the Gurais Sector. There 
was heavy exohange of fire for half an 
hour, in which 12 Pakistani soldiers 
were killed. The intruders with-
drew across the line sufferine" some 
more casualties in the process. On 
our side one officer and four Jawans 
are missing. 

The same day in the Gurais Sector, 
Pakistan-occupied troops came over 
the Cease-fire Line and attacked our 
posts. There was an exchange of 
fire for about 20 minutes, and also 
hand-ta-hand fighting. In the en-
counter about 20 Pakistani soldiers 
were killed. On Our side, one officer 
and 3 others were killed and six 
Jawans are missing, ·believed killed. 

The last incident relating to the 
22nd instant is the one in which 
Pakistani troops fired at a UN jeep 
proceeding to a picq uet to collect 
mail. A tyre burst, and the jeep 
had to be a,bandoned for the time 
being. It was later recovered by 
our patrol. The UN representative 
was appraised of the position. 

On the 23rd, Pakistani troops, in 
some strength, crossed the ceaee-
fire line in the Uri Sector and attack-
ed a patrol, which hsd a strength of 
three JCOs and :M soldiers. There 
was heavy exchange of fire and hand-
to hand fighting. Ultimately the 
Pakist-anis withdl"ew when re-inlol'ce-
ments were sent out to our troops. 
We lost one JCO, 8 soldiers and one 
constable killed, 6 soldiers and Ohe 
constable ~ed and one 'soldier 
missing. The Pakistanis were seen 
cah'ying awayn1t\e of their dsual-
'1iU. 

bll Paki8tan 
I would wish to assure the House 

that we are fully consciOUs of the 
seriousness of the situation and are 
doing all in OUr power not only to 
lessen tension but also to prevent 
encroachments on our side of the 
cease-fire line. Apart from bringing 
these violations of the cease-fire line 
to the notice of the UN Observers, it 
will be seen by the Hon',ble Members 
that all steps are -being taken to en-
SIlTe that such adventures are not 
profitable for Pakistan. It will be 
noticed, that the known Pakistani 
casualties haVe been more severe· 
than ours. We would of course 
much rather ensure that there were 
no incidents and no casualties. To-
that end, we haVe over the last ffIW 
months. agreed to the suggestions of 
the Chief Military Observer calculat-
ed to lessen tension. Among them' 
was a major proposal to prohibit the 
entry of armed civilians within the 
500 yard wide zone on each side con-
cerned if such tresspass took place. 
To the best Of our knowledge,' the 
Government of Pakistan has not yet 
a~epted the C.M.O·s suggestion. 

I may mention that the Govt. of 
Pakistan have accepted the Govern-~ 

ment of India's proposal that the two 
countries should consider ways and 
means of avoiding incidents along the 
cease-fire line so as to prevent tension 
in the area. They have also express-
ed their willingness to discuss the-
subject with the Indian High Com-
missioner in Kantchi. Since, how-
ever, Our High CommiSsioner is on 
leave owing to illness in his family, 
We have requested that Pakistan High 
Commissioner may 'be authorised by 
the Pakistan Government to discuss 
the matter with us in New Delhi. 
The U.N. Chief Military Observer has 
also been requellted to Ulle !lis good 
offices for arranging a meeting of 
military commanders to work out 
ways and means to prevent incidents. 

Shri Hem Baru.a: We were told" 
some time back that there was an 
interim ceue-ftre agx-eement with 
PaltistIft on the case-fire l:lne ir. 
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[Shri Hem Barua] 
Kashmir and judging from the inci-
dents since then Pakistan has not im-
plemented that interim cease-fire 
agreement. In the context of that, 
may I draw Goverrunent's attention 
to the latest statement made 'by the 
President of Pakistan fo the effect 
_that the same principle on which the 
.country was divided should be ap-
plied to Kashmir and, if so, in the 
face of that, may 1 know whether 
.-Government still are hopeful of the 
possibility of solving the Kashmir 
issue with Pakistan through negotia-

.tion? 

AD Hon. Member: No reply is 
'forthCOming. 

Shri Hem Barua: Let the Prime 
Minister enlighten us. 

Mr. Speaker: Normally, when a 
statement has been made by a parti-
.cular Minister, the supplementaries 
should be answered by him. In this 
~, the Statement has been made 
by the Defence Minister. So, the 
.question should be addressed to him 
alone. 

Shri Hem Barua: The Defence 
Minister might not ·be in a position to 
give a reply. In that case, it is for 
the Prime Minister to give a reply. 

Mr. Speaker: So far as supple-
mentaries to a question are concern-
ed, the rules relating to Questions 
apply. 

Sbri Hem Baroa: Sir, on a point of 
.order. 

Mr. Speaker: Is it a point of order 
that I am standing here? Because, 
nothing else has happened. 

Shrl Hem Barua: Something seri-
.ous has happened. 

Mr. Speaker: Supplementaries to 
the questions are to be put to the 
Minister who is primarily and speci-

fically concerned with that subject. 
When supplementaries are put to the 
calling attention notices, they should 
be addressed to the Minister who is 
in charge of that subject. 

Sbri Hem Ba.rua: I agree with your 
ruling and I ·bow down to that. But 
today morning when I put a supple-
mentary question to the Minister of 
External Mairs, it was replied to by 
the Defence Minister. So, during 
the question hour your specific ins-
truction or rule was violated. 

Mr. Speaker: Since We are dealing 
with violations, certainly there may 
be some deviations. 

Shri Y. B. ChaVBn: I do not know 
what the question is. I can only 
say one thing. As far as violation! 
are concerned, naturally, We have 1.0 
make double e/fort. One is to pre-
vent with strength to see that such 
things do not recur; so that if they 
try to cross the cease-fire line to 
punish them if possible. Secondly, 
at the same time, we have to try at 
the political level through the High 
Commissioner to see that the tension 
is decreased. These are the twa 
ways in which we can function. I 
think on both directions We aTe mak-
ing e/forts. 

Shrl Hem Barua: My question par-
ticularly the latter part, has not ·beeR 
answered. It was very specific. I 
said that the President of Pakistan 
has stated that the same principle on 
which the country was divided should 
apply to Kashmir and in the face of 
that statement, comin,g as it does 
from the President of Pakistan, do 
Government think that the steps that 
the Defence MinIster visualizes 1.0 
solve this problem through negotia-
tion could be possible? 

The Minister 01. External Affairs 
(Shri Swaran Singh): So far as the 
positions of Pakistan ancl India on the 
question of Kashmir are . concerned, 
they are fully known to 'IIlJ of us. 
We have got one view and they have 
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got another view and there is a great 
deal of divergence between these two 
views. Our approach, has been that 
there should be an effort made to 
solve this difference of approach by 
negotiation and by peaceful means. 
There is nothing wrong in it. 

Shri Hem Bal'llll: Unilateral ap-
proach? 

eft B1Wi'r 'IA ~ (icmr): 
<m l1'eft ~~11 if ~ ~ fit; ~ 
~ ~f.:!ot; ~A' if lH"U ~ 
l'flt, ~ ;;rr;;.:rr ~T ~ fit; /fliT ~ if 1ft 
~if~~f.:!ot;~~~wn: ~ 
~ m ~ m ~. ~;ffi;n;r f~ 

~ ~~'Q; W~~ ~Tlrrtn: 
.r.mr !I;Iq;:ft ~ ~ ~ if ~ 
f.r;m: fit;m ~? 

Shri Y. B. Chavan: I cannot give 
1he number of prisoners because I 
should not give it out at this stage; but 
('ertainly we are taking steps to 
strengthen our defences and this shows 
that th!'y are effective. 

~ ~ (f~) ~T'f 
f.11'1iT ~~ tn: mwr~ 'f:7 ~ ~ ~ 
~J'{ ?r ~ <f.t \TT ~ Q't ~ ~ m 
w ~ ~~~liT 'fiT ~ ~ f~ 
;ftfuitifilf "'If; ~ m ~ :::rtr ~? 
om- ~ tn: m<m: w ~~ fif;m: 'f:7 

. <it ~7 
Shri Y. B. Chavan: I do not think 

our foreign policy is in any way 
defective. 

Shri S. M. Baner~ (Kanpur): It 
is evident from the statement of the 
han. Defence Minister that this is a 
calculated attempt to shoot the pe3ce-
full. people of .'~ashmir alld terrorise 
them and have internal sabotage in 
Jammu and Kashmir. Then, what 
titepshave been ta~n .l;)y GCilvern-
ment to counteract this' and have 
Government inade'it' abundantly clear 
to Pakistan that no negotiations with 

by Pakistan 
them, whether at the Home Ministers' 
level or at the Prime Minister and 
President level, can take place unless 
they stop this firing and crossing the 
cease-fire line? 

Shri Y. B. Chavan: I have already 
indica$ed the steps taken to prevent 
cease-fire violations. 

Mr. Speaker: The other thing that 
he says is that this should be made 
known to Pakistan that we would 
not enter into negotiations. This iI 
according to him, this is not Govern-
ment policy. Government policy h8lt 
been made clear by the hon. Minister 
of External Affairs, namely, that in 
spite of our knowing the all that is 
happening on that side, we stm be-
lieve that we should make an e1!ort 
to resolve those differences and min-
imise the cleavage. 

Shri S. M. Banerjee: My submis-
sion is only this. 

Mr. Speaker: Now he has heard 
that. 

Shri S. M. Banerjee: I have heard 
Shri Swaran Singh very clearly and 
after that I asked this question. They 
are violating the cease-fire line, they 
are killing our people and are doing 
all sorts of fanaticism. I want to 
know whether on our part also Gov-
ernment is going to take adequate 
steps to protect our people at the 
border and, secondly, make it clear 
to Pakistan that we shall not nego-
tiate unless they stop violating the 
cease-fire line. 

Mr. Speaker: Answers to them have 
come. The first the Government is 
doing and the second the Govern-
ment is not prepared to do. 

Shri P. Venkatasubbaiah (Adoni): 
want to know whether it is a fact 

that during the frequent cease-fire 
violations that have been made by 
the Pakistani arms and ammunitions 
supplied by America were frequently 
used and, if that is so, whether this 
fact has been brought to the notice 
of the United States of America. 
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by Pakistan 
8bri Y. B. Chavan: So far as our 

eramination goes, there is no proof 
to show that the ammunition or 
weapons used are American. 

""~~(~):~ 
~~it~~~it<tt~? 
~, <:it ~ ~ <iT~ ;n1Tfu; ~­
!fiR ~ ifI'If ~ ~ ~~ ~ ~ q'tt 
~~;Ift~~~ 
~~'fT.~<:it~oo t 
~m: ~ ~ if ~-~ ~ f.t;q-r 
~? 

Ift~'m~: ~ 
~ 11R f<f;Irr t , 
~~~:wlfi't~m 

'fiT W <ir{ ~ f.t;q-r ~? 

Dr. L. M. S~bvi: The hon. 
Minister said that specific steps are 
being taken to prevent the recun-ence 
of such incidents. We would like to 
know what these specific steps are 
and whether among those specific steps 
are also included some steps to see 
that the liability of crossing is on ~he 
offending party and th9.t the offending 
party is made to pay for every viola-
tion. 

Sbri Y. B. ChIIv .. : Liability of the 
offending part;y and action 'lobe taken 
against it is not certainly the part that 
we can do; but as regards the speci-
fic steps I did make a mentioa. One 
was suggested by the CMO, major 
proposal to prohibit the entry of armed 
civilians within 500 yards. That was 
a very good suggestion. We accep-
ted it. We want the CMO'and other 
authorities to persuade the Pakistan 
Government to accept that. 

Dr. L. M. SiIqiInrt (Jodhpur): What 
is 'the answer to my specific question 
in respect of making theol!endlng 
pay for these violationS! 

Mr. lIJIeIIIter: That cannot be done. 

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-

PORTANCE 

ALLlCGED TAPPING OF Tli:LJ:PHONEOr 
ClUJIII' MDttftER OF PuIllJAB 

'"P" "IA ~ (<<m): 
~~, ~ m~if'h< ~ ~ 
~ f,rl:;ri';;rf~ f~ ;1ft ~'R ~ ~ 
~ 'fiTq ~ """ ~if f~ ~ ~)7 
SI'f'i;rr ~ ~ R; ~ ~~ m it ~ifi 'n~ 
~:--

"~ ~ ~ IfQfT t ~OOif' 

'fiT ~ ~.rrcn);f ~ 
it '! g ifilf;ffi'l:!lt iHU ififlf(f 
~ ;;rr;rr ," 

~~~(.{~): .~ 

OlM """ iPfm ~ ;;mrr ~, 
Sbri Bau&'a (Chittooc): Mine too, Sir. 

~ ~ m ~ q,n (iii\' 
(Rq~~): ~$*~ 
~1f~~m~~r"T 
R;~..;r~~~r*!~ 
ifili~ q'~ t l!6lf ~ ifir~Ol~ 
<n: il:)if ~T omrqrn- 'ti'T ... '" e- il:r 
ifilC ifi7: ~ ~~<fa'l~:l' 'fiT ~VrT ~ ~ 
if , q'~ ~ * ~ifi ~ *"r 
'1fT ~;m: ~r e- fmlr if ~)7 ~~'f.f 

W~*~T"'r'if'ifrifirqr , 
~ ~ ifir ~ ...-r trf ~ ~ ~­

~ ifil!i;nfro ~ ~ ~~ 
~ ~ ~-(f1"{ fi!Nf1T * Cf"If 
~t~~~~"'Rf 
.e-(t~~~«~T'fI'~ iti~ 
it ~ 'If\' 'Ifln'II' ~ f'"'IT t 1 

W~'f'::I1af~~~ 

iti1'flf-m: ~~q'iifTiI' ~ ~''''ir 
ro~ Jt* -i ..Qf;r"lw~'lII'''r 'I ,.-pfi-

.~ ~fqWIIM ll"t-~ ~",".n­
~~ ~ ~ 1I't Ifm'fl{lfT 1fT re qr ~ 
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'"" ~ ~' trf ~-~ tro '«IT 
~ ~ ~ ~, l'f'illiefl ~ ~ 
~"'~~~tr~~$cJtt~ 
~~, I 

~~~N~~r~~~~ 
'R Wf ~,'Ift ij 1(( ...... M iii) I' ~ 
"f~fm~._6T~r~ 
W~ , 
Shri~: That iIJ all ()qr 

ulephones for years and years. This 
Government is no better than the 
British Government. (InteTTUptions) 

1iIuiauKI, ae. QllalinvuUJ: It a 
odmIe by the C.I.n. 

Slari S. lII. BMaerjee: Thia shoWd 
have been replied by the Home 
Xinister. He a not inte~ted in 
:tapping. 

tit ........ 1QJIIIIm: ~ ~ ~ 
~ ~ fi!; ;m lM' ~~~~!f 
f'ti w ~ if; ~ 1iGiT t IJU ~ 
~ ~~it~i]'it~,f~ 
n~ llij ifi'PJ, ~ ;;mtJ. t ~ ~ 
~ 1I{ ~. a'lIi ~ ~flli f~r 
..,.)1ff if; ~r.r .rr ~ ;;n% ~ I 

~~~~:it~ 
.~fI.r~~;rIlQT~ 
~ I (Interruptions.) 

srI ;nqqrf, (~) : ~~­
~,it~~~t ? 

~ ~ : 'lfR'iTlf ~ ~ 
'<pi ~ f'ti 1flIT' ~) ~ 1UOt.l'f {T tm 
~. fltf ~ ~ ~ 'W\' if. ~ 
~ ~ gtt' ~ $ ~ 1I'No l,Il 
'IfJlf ~. ~, ~ ~, lI1'ft', ~~ 
~tf ~ iIT ~T ~ , ~ ~ 1f;T 

~ ~m~t-f~w~~ 

Urgent Public Importance 

...=rt ~ ~ ~-f.I> ro \4Q',,'TI!r., 
~ it ~ .rr ttf ~T ~ ~ , 

~gf.~",,: ~~t 

f1Ir 'fTlIf' lIT ~ ~ ~ f1ti ~ ~ 
JI'dt it ~ ~ ~ ~)m- I -s:~ 
~ it qr- ~o ;;fio ,ii ~ ~ 
flIit~, ~"ltt~~1#l« ~);f 
tR ~ gt vft" I ~ lIiifT f.I; ~ 
~~m~~~~~w 
~" <n ~ ~ l ~ q1ft 
~ fnri~ if ~ J6 m~ ~ 
W:q.1!f ~ <tir ~, ~ ~ ~ ~, , 

~ "\lltWlfIM mff iii" ~R 
1jt~~'Ift~t, ~~ ~~ « m:fim ~ ~ , ~ <tiff ~ 
~~~it~wmf ~, 
ffi ~ ~ ~ <{tTl f.!r IRI' ~ ~ ~ 
w (rer ~ I 

~ ~ ~ (;tWIT) : IRT 
m:om: if; trnr ~ ~ '1ft « ~ 
~ ~,f<ti ~R it ~ ~ rn 
tR .rr ~Ifrt: i\'ful;r.rr lfi't itf '1: ~ -; ~ . 
~ ~ ;mmur tq: a ~.{<"{ 

!Wifi'PJit~~ ~ a IW ~ it 
l{'ti iIJC( 0) li, t f.I; \I1n: ~'l lfilt 
i~:!tf rn '1ft lfi'tfmr "1') ~, 
ffi ~,~ ~ 'JJ., ~ Olfi f.I> m 
f ~ it.~,~, .r.m. mflr.:r .,. ~, ;;r) f.I> 
~~~,~;;r)~ ~~ 
'1ft 'iiI1U '1ft iITa', lfi1:aT, t, 0) ~ q 
n ~ar t f<ti \1111: '{~ ~ ~ .;Pr 
~~, ~T, ~'cmr ;r.;r ~, 
~~~:;p;fr~1 

~ .., • .no ....... 1 (~) : 
~"""'~~~f'~·u 
~~ , 
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Shrl P. Venkatasubbaiah (Adoni): 
The Chief Minister of Punjab has 
made a statement on the floor of the 
Assembly that his telephones are 
being tapped and now the hon. Minis-
ter says that he is convinced that there 
is no such tapping. May I know on 
what grounds the Chief Minister could 
make such a responsible statement on 
the floor of the Assembly without 
ascertaining the facts? 

Shrl SatYa Narayan Sinha: It is 
not for me to say why he made that 
statement. But it is a statement of 
fact that he said that he made that 
statement on suspicion. When he 
was asked to give some clue, he could 
not give it. He said that it was 
absolutely on suspicion that he made 
that statement. And the Home 
Minister of that State came . 

iliff r>" ~ ~~!fTlf : "tlOl< rfOfT 
'tOT .m~ ~ CffifOIi ~ m<IT ~ I 

~ ~ : ~ ~~lf;fo 
;:;mf ~R ¥' 

li'rr>"~~: ~f;lf~~, 
;;rif~m~~~f~~ 
~, m mrN .rn ~Prr ? 
Shrl Satya Narayan Sinha: Some 01 

my hon. friends are more royal than 
the king. What. can I do? Those 
people in Punjab are satisfied with 
what happened. If my hon. friends 
opposite are not satisfied, what can 
I do? 

PAPERS LAID ON THE TABLE 

NOTIFICATION UNDER COMMISSIONS OF 
INQUIRY ACT 

The Minister of Finance (Shrl T. T. 
KrlsImamacharl): I beg to lay on the 
Table a copy of Notiflootion No. GSa 
1228 dated the 28th August, 1964, 
regarding conferment of powers on 
the Monopolies Inquiry Commission 
under section 50 of the Commissions 
of Inquiry Act, 1952. [Placed in. 
Libra71l. See No. LT-3251/64]. 

Shri Barl Vishnu Kamath: (Hosh-
angabad): On a point of clarification. 
Has any date or deadline been set 
for the submission of the report of 
the Monopolies Inquiry Commission? 

8bri T. T. Krlsbnamachari: The 
notification does not refer to it. 

8hri Bari Vishnu Kamatb: Apart 
from the notification, has any date 
been set for it? 

Mr. Speaker: The notification does 
not refer to it. 

REPORT ON ESCAPE OF WALCOTT AND 
GOVERNMENT'S DECISION THEREON 

The Minister of Defence Produc-
tion in the Ministry of Defence (8hri 
A. M. Thomas): On behalf ofShri 
Kanungo. I beg to lay on the Table a 
copy each of the fol!owing papers:-

(i) Report of Shri L. C. Jain. 
Secretary, Department of 
Communications, in respect 
of the escape of Mr. Daniel 
H. Walcott in a Piper Apache 
aircraft on the 26th Septem-
ber, 1963, from Safdarjang 
Airport. 

(it) Memorandum giving G<:>vern-
ment's decision on the above-
Report. [Placed in Library. 
See No. LT-3252/641. 

AIIPRENTICESHIP (THIRD AMENDMENT), 
RULES 

Main conclusions of 22nd Indian 
Labour Conference 

The Deputy Minister In the Ministry-
of Labour and Employment (8hri 
R. K. Malviya): I beg to lay on the 
Table a copy each of the following 
papers:-

(i) The Apprenticeship (Thira 
Amendment) Rules, 1964. 
published in Notification ·No. 
GSR. 1181, dated the 27th 
August, 1964, under sub-sec-
tiOn (3) of section 37 of the 
Apprentices Act, 1961. [Placed 
in Libra71l. See No. LT-3253/ 
64]-
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(ii) Main conclusions of the 22nd 
Session of the Indian Labour 
Conference held at Bangalore 
in July, 1964. [Placed in Lib-
rary. See No. LT-3254/64]. 

Shrl S. M. Banerjee: Regarding the 
second item, may I know whether 
the main conclusions include the 
discussion on price also on which cer-
tain decisions were taken? May I 
know whether Government have ac-
cepted the recommendations made by 
that conference? 

Shri R. K. Malvlya: The proC'eed-
ings have been laid on the Table of 
the House. 

Shrl S. M. Banerjee: I want to 
know whether Government have ac-
cepted the recommendations made by 
that conference? 

Shri R. K. Malviya: All, that is 
mentioned there in the proceedings. 

INTIMATION RE. CONVIC-
TION OF MEMBER 

Mr. Speaker: I have to inform the 
House thit I have received the follow-
ing telegram, dated the 25th Septem-
ber, 1964, from the Sub-Divisional 
Magistrate, Gonda:-

"Shri Ram Sewak Yadav, 
Member, Lok Sabha, has been 
arrested today, during party 
gheTa dalo demonstration in my 
court, on a charge under section 
228, Indian Penal Code, read with 
section 480, Criminal Proce'::urc 
Code, and sentenced to pay a fine 
of Rs. 200 only, or in default to 
undergo simple imprisonment for 
one month. Shri Ram Sewak 
Yadav has been sent to Distdct 
Jail, Gonda. Fine not paid.". 

PROVISIONAL COLLECTION OF 
TAXES (AMENDMENT) BILL. 

TIre Minister of Finance (Shrt T. T. 
Krlshnamacba.ri): I beg to move for 
leave to introduce a Bill further to 
amend the Provisional Collection of 
Taxes Act, 1931. 

Mr. Speaker: He wanted to make a 
statement at 1 P,.M. Would he make 
it now or afterwards? 

An hon. Member: It was Shri Manu-
bhai Shah who wanted to make Ule' 
statement. 

Mr. Speaker: I am sorry. It was-
Shri Manubhai Shah who wanted to 
make a statement. Is he bere? If he 
is here, he can make it now. I find 
that he is not present here just now. 

The question is: 

"That leave be granted to in-
trod uce a Bill further to amend 
the Provisional Collection of 
Taxes Act, 1931.". 

The motion was adopted. 

Shrl T. T. KrlshDamacharl: I intro-
duce the BilJ.t 

l2.38 hrs. 

MOTION RE: INTERNATIONAL 
SITUATION-contd. 

Mr. Speaker: The House will Uk ... 
up further consideration of the follow-
ing motion moved by Shri Swaran 
Singh On the 25th September, 1964r 
namely:-

"That the present international 
situation and the policy of the 
Government of India in relation 
bhereto be taken into considera-
tion.". 

·Publlshed in the Gazette of India Extroaordinary, Part II, section 2, 
dated 28-9-64. 
: tlntroduced with the recommendation of the President. 
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Shri Barl Vishnu Kamath (Hashan-
gabad): There are some substitute 
motions Also. 

Mr. Speaker: Yes, there are some 
substitute motions. I said on the last 
·day that I would allow them. There 
is one in the name of Shri U. M. Tri-
-vedi. The hon. Member is absenl 

Then, there are three othen in the 
lMUIles of Dr. L. M. Sinlhvi, Shri 
Kamath and Shri Shinkre. Are the, 
moving those substitute motions? 

Dr. L. M. 8lnchn: YeL 

Shri Hari Vishnu Kunath: Yes, 
:No.5, Sir. 

8hri SIIIDbe: Yes. 

Dr. L. M. 81DJ'hn (Jodhpur): I be, 
to move: 

"That for the original motio~, 
"the following be substituted, 
namely:-

"This House, having oonsider-
ed t ne ,present international 
situation and the policy of the 
Government of India in rellltiOll 
thereto,-

(a) expresses its grave con-
cern on account of the pr:!vail-
ing tension between Malaysia and 
Indonesia, and calls upon the 
GovenwneDt to express ltaelf 
categorically in fa'llOur of 
Malaysian independence and 
territorial integrity; 

(b) calls upon the Governme!lt 
to counteract Chinese activitle:t 
in Asia and Africa, prejudicial to 
India's interests; 

(e) calls upon the Government 
10 broad-base the composition of 
Indian delegations and ~ man-
ning of diplomatic missions at n.P. 
higher echelons, and to stream-
line our external publicity; 

(d) calls upon the Government 
to desist from .~ ar.y 

move for the admission of Com-
munist China into the United Na-
tions and other international or-
ganisations until she renounces 
her policy of Qggression and until 
she is ready and willinl to 
undertake and implement the 
obligations of membership under 
tha Charter of the United Na-
tions; and 

(e) call upon the Government to 
endeavour to secure a rational 
alld realistic revision ot the UN 
Charter and to secure for India a 
permanent seat on the Security 
Council." ... (4) 

Shri Barl Vishnu Kamath: 1 beg to 
move: 

"That for the OI"iginal motion, the 
followm. be substituted, namely:-

"This House, having considered the 
present international situation and 
the policy of the Government. of 
India in relation thereto, is of the 
opinion that the f{)reign policy of 
Government has failed to achieve its 
objective ...... (5). 

Sbri Shinkre (Marmagoa): 1 beg to 
move: 

"That for the original motion, the 
following be substituted, namely:-

"This House, having considered the 
present international situation and 
the policy of the Government of 
India in relation thereto, and its in-
ftuences on this country and having 
also considered the fact that this 
country benefited very little through 
the policy hitherto tollowed. recom-
mends to the Government of India 
the immediate need of study and te-
appraisal of Oll'r foreign pOlicy, 1){%., 

the fundamentals of the so-caned 
non-alignment and the practical ap-
plication thereof to the various pro-
blems facing the country, constitut-
ing for that purpose a High Power 
Committee &.t Parlie.mel\t. ..... (6)-. 

Mr. Speaker: These su'MCltutl 
motiDRe a:re now bel-. the Boule, IBld 
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they would be considered along ..vith 
the others. 

Shri Heda may now continue his 
~ech. 

~ ~~ ~: (R~) 
~ ~T,!l,I3fim ;;ror ij'w.;:-m 
licft ~IJ ;:r-rm: <tT m ~ *t ti~ 
iii<: ~ ~ ;aij" <1"'11< ~ q,\<: ·ft f.;rl~ :;fr 
it ~m fit;1:rT qr f'fi ~Il 'fi1'!11fl1: *t 
ftq-f(f <r~ 'tflj"~ lftcft ~I ~ ~ q,\<: 
~ <n: ~IJ ~TQ if fiRR iii<: ft:r:rr ~ I 
~fiflol ~IJ f~if .;q1fTif ll"Q qr f'fi WR 
mire ll"'fi fomr if ~) f'f"lli'fi !ffiT 
370 ~t ~ if; <rft if m ~T~, ~ <n: 
ifR-fif~ if; 'Rf if WflR mite 'fir 
3ffaf~'lT if; orr"t if ~IJ 'fcrT 'fi'f ~ I 
tf'f>if f'f>ift ~~~ itT ~ ~ f~'f'fi 
e<'{ if<rT I it W!,fr!:l 'ITofT ~crT ~ f'fi 
WI': ~~ij" <tT ~'O'i9T ~t mr qrq- ij"Qmi 

{T (f~:rr +f1J'i: -'fiTzT licft ~<f~ ~~ 
iii<: ~ (f) ~'1 ~ if ~ 'fiT'!11fl1: <tT 
R?:ff(f en: f'RT>: "H~ 'Fl": fw ~ I 
.-rgt (f'" 'C'l1<'f 'fiT~ if; OfTT if ~ 'fiT 
~fI::P'l" f, irU·ft f~r 111 i':<1" it <rT('f 

9t ~ q,\<: j'i'fil 'f.i[ifT ~ f", lj~"'rzT 
Jt;;fT qm if; f~ WI': ""It ~<rffii{ it 
~. qT j~ ifl'tt qrqf~ if ~rft ~, ~<n: 
fq;, ",41" fiRR f'f>'fT ~ ~ ~ I 
~fiI;;r ;j\;1f, ~ qr<ft ~ itift ~ f<f; 
~ orr"t if ~t if; ilfttT 'liT ~ 
;f~ ~, ~ if; ilfttT 'liT ~ififT ~ 
~ ~ ifif<rT 'tfr 'ifTm ~ 'fiT fut'fi!1l'if 
:;;wr-rr ~T ~ I "'iii fqT<ffif ~ f'fi qrq-
_ij" ~ if qif!l1r ~T ~ f.f1Ji'f ~jJ ~ 
«~ ~ ffiik: <tT srfffillli<rT ;;n;:rit 'fiT 
flij", ~'n"if rn I 

~ ~Rq': ~'fi <:it 1{,R wmfT 
iiIt i't ~ i!>~ifT ~ fi!i" {ij" ~ i't ~ 
~~~~I~~~ 

1267 (Ai) LSD-5. 

{~ ~T ~ f<f; ~f.t i!i"<'f ~ lffi 
ifi'!TlIT qr f<f; ~ ~ Vi f<f; ~ ~ ~ 
~~~;;rnt I ~qT~ift 
.rr I AA qT ~i t:rr f'fi ~ ;fTq Ij;'f 
~~ 'f>¢m, 'f('fT <!tfT I ~ m~ 
if; f~ ~, ~ fWt ;f@ ~ f<f; it ~ 
~~ q<'f~ ~ qrq- it ~ I ~ij" iI' 
I!i1{ W'Ii ~r ~ f'fi ~ iIW(f ~ ~ ~~ 
"QIffifT :;fr <tT ~ f~q c;Ti!i" ~ f<f; 
~ ifif if ~ <:w fi!i" ;;ror ~ ~ ~ 
~ ~ oft f'f> ~ ~ij" "I"T ~, ~T 'f'iIT ~ 
~ ~ ~ if; f~ ~Rrfr <tT ~ 
oT tTT ~ f"{<1rrm ~r ?:fT fi!i" ~ f~ 
~) m W ~, ~ij"if; orR . . . . 

Iltf ~'"'" f~ ( ClTuarm) : ~ 
~fulr oft I 

~~:mm:;fr~~ 
f'fi T<fif; frn:rT1T if 'fr fi!i" ~ fGf'i if; 
~ orR ... 

Shrimati Renu Chakravartty (Bar-
rackpore); It was very clear. We 
pointed it out. He would not agree. 
Shri Kamath was also there ... 

Sh .. i Hari Vishnu Kamath (Hosh-
ang3bad); On a point of guidance for 
the future. I do not know how ttli3 
contempts took place. To the rn·~t!t­
ing of the Committee on PdVaLi: 
Members' Bills and Resolutions last 
week, I was also invited by the Chair-
man, th~ Deputy-Speaker. We were 
present at that meeting. The imple~­
sian was clear. Wihen I suggested th:lt 
the debate on that Bill be adjourned, 
it was c1ear-and the Deputy :5pp.aker 
seemed to agree by a nod of his head-
that Shri Shastri's Bill would be taken 
up after the other Bil! was disposed of. 
On that definite understanding I moved 
the motion for adjournment of the 
debate on his Bill. But suddenly some 
other Bill was taken up. I do not 
know how it happened as I had tc. 
leave the House suddenly. 
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Mr. Speaker: At that time, han. 
Members must have been alert. In the 
motion that was being moved for pos~­
poning the discUBSion on that Bill, it 
ought to have been made clear that it 
would be taken up after the other Bill 
was disposed of. 

Shri Rari Vishnu Kamalh Th~rc 

must be something in the rules 1~lr 

that. I used the wording specified in 
the rule. 

Mr. Speaker: Time also could L~ 

fiven. 

Shri Rari Vishnu Kamath: There is 
nothing in the rule3 to guide Us in th3.t 
matter. That is unfortunate. 

Mr. Stlcaker: Now Governm2nt 
might cOILiider whether it is possible 
for them to agree to it. 

Shri S. M. Banerjee (Kanpur): 
There was a suggestion by Acharya 
Kripalani that we might sit on the 2nd 
of October, Gandhiji's birthday; or we 
can sit one hour extra and have two Or 
three important discussions. This IS 

B very important matter. 

Mr. Speaker: Government might 
C"onsidcr that also. 

Shri Reda (Nizam'abad).: Mr. Speak-
er. Sir, while I was spe3king the other 
day, I was referring to how Shri 
Ranga in his speech wa, ntt°-n:->t :n~ 
to twist the policy of non .. I1 iT"""" ·'1t 
that we have been following a:J thcJe 
years. I was drawing his attention to 
the comments of columnists in US, 
UK and other western countries that 
the impact of the letter th'at -Nas 
addressed by Prime Minister Nehru to 
all heads of State after the aggres.ion 
of China was so great that it 
constituted one of the major 
factors for the decision of the Chinese 
not only to withdraw but not to take 
any drastic action in future. So to S'.ly 

that the pOlicy of non-alignment did 
not give Us any benefits is not cor-
rect. 

Then he also said that the Foreign 
Minister had given cert'ain priorities 
and in that relations with our neigh-
bours was the third priority. In fact, 
what our Foreign Minister had done 
was to give the five tenets of our 
policy. There is no question of 
priority to any of them; there is no 
question of priority No.2 or priority 
No.3. All the five eqU'ally ho:d go.xi 
and they are equally important. We 
hold to a·l these five tenets stead-
fastly and pursue them simultaneous-
ly. So, to come forward 'and say that 
We arc not respecting or c:lring for-
Nepal or B~utan and that We !:ave 
given thf'ffi t:oird priority, is not cor-
rect. That would not be painting the 
picture of the foreign policy of the 
country corrcct:y. As a leader of t'Ie 
Opposition, he owes a duty to the 
House and al~o to the country to see 
that the name of the country is 
supreme and it should not be marred 
or undermined by any such observa-
tions. 

No\\" I \\ ill enme to another aspect 
to which he referred. He was very 
harsh upon China. Very good. He 
wanted flat we should treat China as 
OUr enemy number one. Very nice. 
He wants to fight Chin'a tooth and 
nail. But what was his attitude to-
wards Pakistan? Is not Pakistan 
equal:y 'an aggressor? Is not Pakis-
tan an enemy? Is not Pakistan in 
poss~ssion of our territory? But his 
attitude towards Pakistan is sofl. It 
is not very difficult to find out why it 
is so. 

His leader had come out with a new 
theory. To appease Pakistan. he 
would like to present Kashmir to her 
on a platter. l3ut the point is: would· 
Pakistan be -appeased? The whole 
thing is that countries go by their 
own interests and therefore, we have 
to understand those interests. The 
very basis, the foundation of Pakistan 
and of .:,ur ocuntry is different. We 
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fought a non-violent war {or our in-
~ep!!ndence. The basis, the foun~lat!on 
of our country is trust and love whil~ 
that of Pakisl:1n is the communal 
spirit and t:atred. We will go our 
way and they will pursue their ' ine. 
Therefore, we have to take note of the 
line they are pursuing and from that 
angle, take uction. 

I am very happy to note thal ~ "en 
in the Swatantra party, there is no 
support to Raj'.:tji's I ine of action, ex-
cept the lone voice of Shri Ma~?ni. 
which finds expression in the press 
now and then. When We personally 
talk with the members of the party, 
we find they are vchL'menUy oppo,ed 
to Rajaji's uppeasement policy. 

You know Rajaji is a genius-good 
or evil, everybody knows. We, mem-
bers com;ng from the south, know him 
very well. In 1942 also, he had come 
out with a similar plea, and what 
was the result? The result was terri-
ble. Certain things enter into his 
mind, lake posse.;sion of his mind and 
he gets obsessed w1ln those ideas and 
pursues them; the results ure disas-
trou~ to the country. It is very good 
that the country is not giving any ear 
to him; it is equally good that even 
members of the Swatantra par'}' are 
not :ending uny ear to him. I am 
very glad to find that not only the 
bulk, but the vast majority of his (jwn 
partymen are not following his 
policy. Therefore, to give sup-
port, directly or by implica-
tion, to his policy by saying that we 
should be very hursh upon C'lina 
and soft to Pakistan is not goo:!. So 
fa'!' as the integrity of the contry is 
concerned, we should be equally ~on­
cemed with both of them, and w'lm 
the question of defence comes, no 
other consideration can be uppermost. 
But Shri Rang>;! says that We should 
curtail our defence expenditure. If 
we curtail our defenoe expendit'.lre, 
how shall we fight China, let alone 
Pakistan? With American men, arms 
and materi'als? American aid is we!-
come but after all it has a fimit. We 
must' fight with our own men. 

When the trial came, We :loticed 
that there was such a big Emo1ional 
upsurg·e in the whole country. Every-
body was contributing to the De-
fence Fund, everybody was prepa!'ed 
to enrol himself in the army, except a 
f,'w cases. In my own State the 
Nizam said thal he was u poor' man 
and he could not contribute. Ex~t'pf. 
one or two such cases, everybodY, 
whether he belonged to the pril"' .• :l.\' 
order, whether he was a poor man, a 
loabourel' or a farmer, had come lur-
wad. and even in remote places like 
'.11/ Cu:1stituon2y I found that among 
the young men and women there was 
great feding, and everybody was pre, 
pared to sacrifice everything for the 
security of freedom. 

Shri K. D. Malaviya stated that t:\e 
time had come when we should quit 
the Communwealth, but he himse.t 
very clearly said that it W'aS a ch:b, 
and there was nothing binding aay-
body in be;n"! a member of th" 
Commonwealth. The main reason or 
'argument that he gave was that in 
our disputes with Pakistan, tne atti-
tude of the prominent memoers of th,., 
COmmonwealth was not friendly to 
us as it shou:d have been, rather it 
wa, more friendly to Pakis.'an. Bilt 
will our going out uf the Common-
weallh in any way help us in this 
matter? In spite of the fact that w. 
arc in the CorT.'moIlwealth, not only 
in the Commonweoalth but, rathel', we 
are the binding factor of the Com-
monweallh the attitude of country 
"A", "B" o~ "C" is like this. If we go 
out of the Commonwealth, how win it 
help us, or soften their attitude. how 
would tJ,,'v b~~o'me more friend:y to-
wards us?' In fact, from the diploma-
tic point of view, you would Sl'e th:1' 
P-:ikistan is having all the benei1t< of 
being in the Commonwealth. beinl( :n 
the CENTO and SEATO, and ac!'<d 
to it, having a verv frienrtly alliance. 
e,'en a mili'tary aliiancc. with China. 
So we h3ve to see what :s ha.ppe."in£l 
in 'the othe' camp tak') note of it, 
and from that ang:e, we haVe ~o de-
cide OUr own foreign policy. There· 



International SEPTEMBER 28, 1964 

[Shri Heda] 

fore, it is not a good plea that at this 
moment we shuld go out of the Com-
monwealth, and I strongly oppose that 
move, and I support the Government's 
line of action in remaining in the 
Commonwea:th. Whatever benefits 
accrue to Us by being in the Com-
monwealth, we should get, Gnd what-
ever diffel'ences there are. we should 
face them. 

Let us not forget that even Shrl 
Malaviya said that we must go out ot 
the Commonwealth if the Conser",,-
five Party came to power. Let us net 
make this distinction between the 
Labour Party and the Conservative 
Party. It is a well known fuct that 
Labour is a11d has all along been more 
friendly to India. bu t let us not fOlgd 
th3t :It the timp of tri'3l the Conserva-
tive Prime Minister. Mr. Macmillan, 
had made the mo~nificent statement 
'hat they would helo India with 
everything possible. thut he would 
even send their men. 

nanga had referred to Malaysia nnd 
he saie! that we had not lent our ~~p­
port to Mulaysia, and that thereby 
we had done a grievous wrong. It is 
wrong. it is incorrect. 

Mr. Speaker: When the Members 
feel that they should mention the 
name of another Member. there ought 
to be something added to it. hoI).. 
Member or Shri at least. 

Shri Ueda: So fur as Prof. Ranga is 
concerned, he know~ very wel~ that 
1 have nothing but respect for him. 

Mr. Speaker: It is not a private 
affair betwecn him and Prof. Rar-g·a. 

Shri Joachim Alva (Kanara): You 
are right ",bout that point. We should 
be uniform in addressing Members, 
eithcr as Shri or hon. Member, or Mr. 
We sometimes call them by name, hut 
In the House of CO'mmons they say 
"Hon. Member from so-and-so consti-
tuency", just to see that t'bey do not 
fall foul of each other. 

Mr. Speaker: Either "bon. Member" 
Or at least "Shri", 

Shri Hem Barua (Gauhati): I think 
"Mr." is better. 

Shri Beda: We are very friend17 
towards Mal·aysia. and there is no 
doubt about it. We are very grateful 
to Malaysia's Prime Minister. Tunku 
Abdul' Rahman. for the magnificent 
statement which he made at thl> tIm!! 
of our peril. He knows OUr iricndly 
sentiments. and he knows that whcn 
the time comes, We will hclp 'lim, 
But the point is that we have a cer-
min role to play. and that role wc are 
playing. and because of that role, we 
are not coming out openly, but it 
does not create any mIsunderstanding 
in the other Government. In the cir-
cumstances. it is not correct for any 
Member, and much more SC, fc,r a 
leader of an Opposition Party, to 
make such a statement which is likely 
to create misunderstandings among 
the ordinary people of IndiG and 
Malaysia who may not know the intri-
cacies of the different roles that 
friendly nations have to play. 

With these words. I support the 
foreign policy of the Government. 

PAPER L&ID ON THE TABU!: 

STATEMENT REGARDING PRODUCTION AND 
PRICE CONTROL ON VARIETIES OF CLOTH or 

MASS CONSUMPTION 

The Minister of Commerce (Shri 
Manubhal Shah): I beg to lay nD 
the Table a statement regarding pro-
duction and price control on vane-
ties of cloth of mass consumption. 
[Placed in Library. See No. LT-32501 
64], 

Mr. Speaker: He was going to hold 
a press conference. Therefore. he 
thought it fit that he should place It 
on the Table. 

Shri Bart Vishnu Kamath: Nnw he 
is free to go to the pre ... 
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Mr. Speaker: How long is the Min-
ister of External Affairs going to take 
for his reply? Shall I call him at 
.. o'clock.? 

The Minister of External Affairs 
(Shri Swaran Sing-h): It would be all 
right. 

Shri Nath Pal (Rajapur): Like the 
anticipatory bail, he has given an 
anticip-atory reply already. 

Mr. Speaker: I thought it would be 
worth while having even that much, 
because if ,,:' l1ad gone to the press 
conference first, we would have taken 
exception to that. 

Shri Nath Pal: I have to offer a 
cla:-ification. When Shri Manu.eha1 
Shah started this new precedent, in 
response to your many direction8 that 
if any important statement is to be 
made p2rtaining to policy, this is the 
fo.um where it should come, and I 
congratulated him. When you uked 
the Foreign Minister about time, I 
said he had already taken sufficient 
time-not that I do not like to hear 
him-and that he had made an antici-
patory rt'P!y, anticipating points. 

MOTION RE: INTERNATIONAL 
SITUATION~ontd. 

Mr. Speak~: Now there would be 
several points raised by Members, 
and he has to reply to them. If he does 
not specifically give a reply, then too 
they would take objection. 

Shr1 Indrajit Gupta (Culcutta South 
West): On the previous day, se~'eral 
hon. Me-mbers had requested you to 
eon.ider extendin, the time of this 
debate a little. We started very late 
today too. You may kindly see to it 
that he might reply at 5 instead of 4 
o'clock. It is already I o'clock and 
there are many people to speak sti:1. 

Mr. Speaker: He has also to gc> 
away and I must consult his con-
venience also. 

The Minister of External Affai~ 
(Shr! Swaran Sing-h): I am prepared 
to surrender another 15 minutes . 

Shri Nath Pai (Rajapur): I have a 
serious !)Oint. We should put in 
longer hours of work at least to 
deserve the increased salary! 

Mr. Speaker: This is for han. Me'!ll-
bel'S to decide, not for me alone, as 
to which precedes the other, whether 
it is because they were working more, 
thev hllve got the increased salary, or 
because they have got increased salary 
they should put in more work! 

I would request hon. Members to 
condense their remarks within 15 
minutes. 

Shri Harl Vishnu Kamath: Would 
you be so good as to CIlll him at 5 
o'clock? 

8hri Indrajit Gupta: He is w:\ling. 

Mr. Speaker; He says he surrenders 
15 minutes. 

Shri Hart Vishnu Kamath: Make it 
4-30, a via media. 

Shrl Swaran Singh: I am prepared 
to start at 4.30, but if it spills over 
by 15 minutes or so, then the House 
might show indulgence. 

Shrl Hari Vis'mu Kamath: W ~ 
might push the h'3lf-hour discussion 
to tomorrow. 

Mr. Speaker: Yes, We will no~ t.'k·· 
the half-hour discussion loci" t. 
Acharya Kripalani. He will taOte 
fifteen minutes. 

Sbrl Shinkre: The han. Minister 
bas covered so m'any points and it 
will be difficult for us to cover within 
fifteen minutes all those points. 

13.00 brs. 

Mr. Speaker: Every hon. Member 
should not touch every point that had 
been mentioned by the Minister. They· 
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[Mr. Speaker] 
should take up two or three points. 
So, that is nut a very valid argument. 
{Interrupticns) 

Sbri J. B. KripalaDi (An,lOh,,·: 
Mr. Speaker, Sir, when I thought 
that the illusions about Panch sheel 
were OVer and nobody today talks of 
Panch sheel, OUr Foreign Minister for 
whom I have very great regard has 
enunciated another Panch Sheel. 
These, he considers, are the principles 
of our foreign policy. The Ilrst \., that 
"we shall continue to seek friend,hip 
and develop our relations with coun-
tries irrespective of their ideology (,1' 

their political systems." It is a very 
strange doctrine. If there .Ire crun-
tries whose ideology is aggressive and 
who nibble at our territories, I caanot 
really understand how We shall seek 
and continue tel seek the :l'i·';,dship 
of such people. They might fol:ow 
in their own country whatever ideo-
logy they choose for themselves and 
but that ideology should not be such 
that it means that they invndc uther 
countries, especially our country. 
How can We be friends w'!h 
them? Unfortunately in using poli-
tical language we do not carefully 
see what we talk about. The bcau:y 
of the language covers the defect ;n 
thought. I cannot understand how we 
can cultivate friendly relationJ, s::.y. 
with China or with Pakistan, if their 
ideology is aggressive. And I say that 
it is inherent in the communis: ideo-
logy that they should be aggressive 
because they have taken upon tncm-
_'e I yes to bring a bou t a comm un; 5t 
revolution in the world. Of course 
that objective has been modified by 
Russia; but it has not been modified 
by China. 

I have alreadv stated many times 
that this 'non alignment' has no ,ig-
nifkance today except that We ar ~ nl')t 
in a military alliance with any coun-
try. What does it mean? When we 
were in trouble, a friend of mine 
here on the Congress Party just now 
uid that the whole people rOSE: as 
<me man and made contributions. But 
could we resist the ChineSe with 
these contributions? If at that time 

help had not come from western de-
mocracies, especially from America, 
would it have been possible with all 
the money that we collected-what 
you collected was absolutely liothing 
compared to the help that was sent 
by America-to resist aggressiili1? 
How are We non-aligned when we are 
at war and are involved in cold war 
with our neighbours? I want words in 
political language to be properly used. 
How can we be non-aligned, when we 
are in hot war and cold war with 
China and Pakistan. 

Then he enunciated some other 
principles also: "we want to belp 
the UNO". Can We help UNO if it 
is being controlled by power bloc~? 

If pOwer politics are workng in the 
UNO, what is the good of our help? 
We helped the UNO by taking the 
Kashmir question to it. What was 
the result of it? 

One may leave aside all these five 
principles whiCh our Foreign Minis-
ter had enunciated. I am afraid he 
has left one principle according to 
which thf' foreign policy is guided 
and should be guided. That princ'ple 
is that we shall safeguard our legiti-
mate interests. That is the first and 
foremost principle. AI! the other 
principles are of no value at all; even 
OUr working for peace in the world 
is of no value if we do not take care 
of OUr OWn interests. If we do not 
take care of our own interests, we 
cannot even work for world peace. 
That is the first princiPle of foreign 
policv of a country. It is the first 
principle of diplomacy: that we have 
to take care of our legitimate inter-
est,. It is this principle that we have 
forgotten and neglected and it has 
placed us in such an un~avourable 
position today that we have very few' 
friends left in the world. 

I also say this. Not only have we 
to safeguard our legitimate interegts 
but We have also to make alliances, 
if necessary. Is it that we are non-
aligned eternally? Supposing there 
is an invasion of India? Before the 
Chinese invasion in 1962 autumn, we 
said that any military help from the 
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power blocs would impair our non-
alignment. But when the time came, 
though it was too late, we called for 
llelp from the Americans, after the 
Emergency was declared. But even 
then we got that help. Will we say 
at such a tim2, as we had said earlier, 
that if we took military help, we 
would be involved in the cold war? 
We got the help. That was one of 
the causes why ChikleSe went away. 
Tomorrow, it may be possible that 
·this help would not be enough and 
we will want more help and help 
WOUld come only when we are align-
ed to some country. What are we 
going to do then? Are we going to 
jeopardise the safety of our country 
and our Independence because we are 
bound down to the principle of non-
alignment whL'h has no meaning at 
all in the present world? We must 
recognise from where we shal! get 
help. 

It is very well to say that we get 
help without strings. But is it rea-
sonable to get help without strings? 
What is the meaning of 'without 
strings'? Somebody does something 
for me and I do nothing for him! 
This is very good! Somebody should 
oblige me and I do not feel obliged! 
This is what comes to be the mean:ng 
·of "without strings." I say when the 
last war as going on the British 
Prime Minister was asked, how he 
could combine with a communist 
-country when he was so anti-commu-
nist? He boldly said "I would align 
myse 1f with the very devil if I have 
to save my country from Hitler." We 
cannot make this non-aligr.mcnt as if 
it were a moral principle from which 
we cannot deviate. You may do what 
you like; you may take the help from 
America and yet call yourself non-
aligned; you may get military help 
even from Russia and call yourself 
non-aligned. But I say it is utter 
nonsense; it makes no senSe at all. 
You may USe the same word if you 
like, but it is a fact that if we are 
in trouble, we will get help only from 
the western countries; we may get 
some from Russia, but I do not know 
"Whether Russia sent us arms when 

we were in difficulty. It Jil! not It 
may send us today, but it cannot send 
us in quantity for the massive help we 
shall require, if we are attacked. So, 
let us realiSe that massive hdp In any 
emergency can come only from Ame-
rica and from the west. 

If it were not for Ame:ica today, 
the whole of Europe WOuld have been 
over-run by the communist regime. 
Ii it were not for America, there will 
be no South Korea left; if it were not 
for America, 1 have no doubt that 
there would be no South-East As:a, 
an independent South-East Asia. 
There will be little kingdoms; they 
would just be like the kingdoms in 
eastern Europe under the control of 
Bolshevik Russia and they w.ould be 
behind the iron curtain. No country 
has ever stood alone when it is in 
difficulties. So, we must at last Say 
that i~ there is any attack upon us 
We will get help from any quarter, 
alignment or no alignment. 

Then there is ano~her thing we 
must remember. It is a princ:ple of 
foreign policy; it is a principle of dip-
lomacy that our enemy's enemy is our 
friend. We have never made our 
enemy's enemy as our friend. Re-
cently, I read in the papers that the 
Formosa Government has issued a 
map which is in no way different from 
the maps that have been circulated 
about OIU bor ders by China itself. 
Why did Formosa do it? It is the 
enemy of communist China. Why did 
it circulate the very same maps that 
were circulato;d by aggressive com-
munist China? Nationalist Dr commu-
nist that China is nationally aggres-
siv~ is admitted today even by Rus-
sia. Why did FormOsa do it? Because 
we would not talk with Chiang Kai-
shek and his govemment. "We have 
nothing to do with it." Even the 
enemy's enemy is not our friend. It 
is a strange way to carryon dipk-
macy. What did Pakistan do? "India's 
enemy is China; therefore, let us 
make friends with China." And we 
are now in a quandary. This is the 
most ancient orincip1e of dipillmacy: 
that the enp-my's enemy Is our friend. 
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[Shri J. B. Kripalani] 
We have people who wanL to be 

friends with us, but we will "0t malt", 
friends with them. Take, for in-
stance, Israel. Israel is a iac t, ar.d 
Israel cannot be wiped out as nation 
unless there is another third world 
war and that also if the third world 
war is Won by the Arabs. We are 
friendly with the Arabs. So also, 
many countries are friendly with the 
Arabs in Africa, but they are also 
friendly with Israel. From Israel we 
can learn very much because they 
have made a deserl into a p.rden. 
Our problems are similar. Also, if 
we want to learn co-operation in 
agriculture, We can learn it best from 
Israel. I do not understand why in 
order to cultivate friendship with 
Arab countries we shOUld refrain 
from friendship with Israel, the coun-
try is very anxious to have friend-
ship with us. I do not think there is 
any difficulty in this. If We arc so 
much afraid, then our policy cannot 
be independent. If we are afraid 01 
the Arab countries, if we are to con-
sult the Arab countries wh~ther we 
should be friendly with Israel or nut, 
then I say we haVe no indepe:ldmt 
foreign policy. Foreign policy is not 
based upon fear. It is based upon 
independence. It is based upon o:F 
sovereignty. If we find that we 
can get a gOOd deal of knowled~~ 
from Israel, I really do not see why 
we should not have diplomatic re13-
tions with that cOUl!ltry. 

13.13 brs. 

[MR. DEPUTY-Sp\tA1tER i" the ChaiT] 

So, we must remember that there 
is only one principle in foreign pOlicy, 
and it is that by all means, by every 
means, we mUlIt protect our vital in-
terests. The five principl~s do not 
apply here. I tell the Foreil'(n Min-
ister, we will have to forget them. 
We violated the principle :.or non-
alignment when we took the mllssive 
help from the west. 

Mr. Dep1lty-Speaker: The hon. 
Member's time is up. 

8hr! J. B. KripalaDi: When did we 
take this help? We took it after the 
emergency was declared. If we had 
been careful. if we had not been 
caueht in this phrase, "nim-allgn-
ment", we would have got help much. 
earlier and We could have lesisled 
China. I do not want to take more 
time than the Deputy-Speaker would 
allow me. 

I would request our Government to 
have only one principle of foreign 
policy, and it is tha t we shall take 
care Of our vitl1 interests that are 
legitimate by all means at our .:!i$po-
sal. If it means military alliance5, it 
shall 'be military alliances. Thank 
God, nobOdy wants military allianct=1I 
with us. For, what can w~ give iD 
return? We can give no:hing. Ame-
rica has said let there be understand-
ing and let there be proper u!lder-
standing that if South-East Asia has 
got to be defended it has ,!lot ~I) be rle-
fended by ~ndia and the West. If 
Ind i a is not there, the West 
alone will not be able to dt:fend 
South-East Asia. I am surt' cf elat, 
because they will want our help. If 
India is indifferent to S')utl,-Ea.ot 
Asia's independence, then I think 
sooner or later, and sooner Ihan later. 
the West will also say, "Let them go 
to hell if they do not recognise their 
own interests. 

Shri IndraJlt Gupta: Mr. Depuly-
Speaker, Sir, the opening remarks. 
made by the Fore4:n Minister were 
in my opinion a fairly satisfactory eX-
position of the gfmeral principles of 
foreigln po'ic.- which this country has 
been following, and I welcome very 
much the reiteration and the re-dec-
laration that he has made of those-
principles. My quarrel with him is 
not so much on the things he said' 
as on the thi':1.gs whicJ. he did not say 
or omitted to say. As for the other 
arguments which have been heard in 
this debate, particularly those which 
have heen made by both the Ach'iryas, 
I do not wish to deal with them be-
cause I have not Kot the time. 
leave it to the hon. Minister to ans-. 
Wf>!' them becausc we must rCmf>mrol" 
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that this debate is taking place also 
at a time when two very important 
elections are taking place a'broad, the 
presidential elections in the United 
States aDd another presidenUal elec-
tion in Pakistan. The impact of both 
these electoral campaigns will be, I 
think, to step up the cold war atmos-
phere rather than anything else. So, 
if the sentiments of Mr. Barry (}{lld-
water found an echo in this House 
through the mouths of certain hon. 
Members, I am not particularly sur-
prised. I leave it to the Minister to 
reply to them. 

Acharya Ranga and Mr. Kripalani 
also, who suddenly find the balance 
of forces in the world changing, have 
themselves stated that alignment is 
eradually giving way to noo-align-
ment among the big powers. Just at 
this moment, they feel India from be-
ing non-aligned must become al:gned 
-a curious logic which I was not able 
to follow. In Pakistan too, I think 
President Ayub is facing probably the 
first serious threat to his power. Re-
ports are speaking of massive sup-
port which Miss Jinnah is already 
drawing in her electoral campaign 
aga'lnst him. It would not be sur-
prising, therefore, if faced with that 
Gituation, the Pakistan dictator sought 
some means of diversion, which would 
strengthen his position in the electo-
ral campaign. That divers:on may 
very well be at India's expense in 
terms of military provo~utiJ!lF al'd 
such like. Therefore, the cold war 
atmosphere is likely to increase in 
the coming weeks and not diminish 
in South-East Asia and on clur bor-
den. 

In that situation, I welcome cer-
tainly some of the very limited steps, 
steps nevertheless which should have 
been taken earlier also, which the 
new Foreign Minister has taken, such 
IJS strengthening Our ties with certain 
neighbouring countries and so on. Of 
course, we are all very happy tibat he 
made a direct contAct with Ceylon and 
that the Ceylon Premi~r is coming 
sopn to our country. nut lie' might 
Rl~o hwe !laid a little attention to 

the fact that on this question at the 
Indian settlers in Ceylon, I read in 
the Press that Mrs. Bandaranaike, be-
fore sh:" visib this country, as a pre-
paratory step, has held all-party con-
sultations on this issue. She h'1S dis-
cussed with the Leader of the Oppo,i-
tion in the Cylonese Legislawl'e, the 
Leader of the Tamil Federal Party, 
the Leader of the CommUl,io( Party ot 
Ceylon and various o~her group' h8\o~ 
all been consulted by her in all-oart-
ies conference as to what stand they 
should take in Ceylon's interests, on 
this issue when she comes to negotiate .. 
[ do not find any such paralIel move 
or thinking on the part of our Gov-
ernment. They never both~r to con-
sult the opposj,tion parties on this 
issue. They are only content to ans-
wer questions and supplementaries 
whenever they are put. 

Shri Natb Pai: They have a ficU-
tiou, consultative committee. 

Shri Indrajit Gupta: That is not 
quit'.:! the same thing. 

He has not {old us anything about-· 
[ hope he will do so in his reply ,be-
cause it is something which is disturb-
ing the country very much-thi;,L a~ 
parent impasse into which these 
cease-fire talks with Naga hostiles 
seem to have got bogged down. I do 
not know what the truth of the mat-
ter is. But We were led to believe 
all sorts of optimistic tal~s and stories 
a few weeks ago, when we were con-
cerned abaut the adivitie: roC Rev. 
Michael Scott among other people. 
But now something seemed to have· 
happened suddenly like an anti-cli-
max. I would like to know what the 
Government is thinking and or. what 
lines they want to break the dead-
lock, if it is at all possible. 

He has not told us about the renew-
ed outbursts of anti-Indian propa-
ganda by, of all people, Portu.gal,. 
which now claims to go to the' UnIted 
Nations with a complaint against us 
for having redUCed conditions in Goa, 
according to them, to a state which 
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[Shri Indrajit Gupta] 
is far worse than what prevailed be-
fore the lib~ration. and accusing us 
of acts of neo-colonialism, .. ". 

Shri Shinkre: Only the :;overn-
ment are to blame for it, for their 
lenient a:titude towards the Portugu-
ese nationals still in Goa, 

MIr. Depllty-Speake:: C,· tier, c..rdt" 
He is not yielding, 

8bri Natb Pai: His voice needs to 
be heard, Sir, because he represents 
Goa. We tried to raise this mattler of 
Portuguese complaint to, the United 
Nations ... , 

Mr, Depilty-Speaker: Order, order. 
He is on hi, legs. 

8hri Indrajit Gupta: We would like 
to k..I10W sOm'2thing about that, be-
cause India's voice has to be heard in 
reply and nothing has been SJid so 
far. 

On the qUe'3tion of china, we all 
welcome very much this reaffirmation 
of the initiative which was takiCn by 
Pandit Jawaharlal Nehru, which I 
really consider to be a bold initiative 
in the sense that we made this pro-
'POsal before the world that in tel'IIll 
of the Colombo Proposals. if China 
agrees (0 VJC3tc these seven posts in 

·the demilitarised sector of Ladakh, 
~e would consider sitting down to 
talk. with them and begin n'egotia-
tion.. Thia is basically a move in the 
direction of snatching the initiative 
away from Chinese hands in diploma-
1ic terms. But he has not told us 
whether we are just going to go on 
repeating this formula in a lifeless 
sort 0'1 mann'~r or whether in the 

·context of the coming Cairo confer-
ence of non-aligned nations next 
month, any special steps are contem-
plated by which this initiative, which 
has been taken very rightly by us, 
will be utilised to tll'e fullest, SO that 
we can mobilise maximum support 
behind our stand that these non-align-
<ed nations can give, because many 
'bere have mentioned on more than 

one occasion th:lt amone this non-
aligned family of nations, support for 
Us does not come automatically or 
spontaneously on this India-China 
border dispute. We have gr·t t'.> Will 
it for ourselves. He has not told us 
much about that. Anyway, these are 
some of the points which hie omitted 
to mention. 

This, of COUTee, is the first foreign 
affairs debate in the absenCe of Pan-
dit Nehru and if we say a few things 
which seem to soml' p~ople to be un-
charitable sometimes, I do not think 
we should b2 blamed, because thi, 
Parliament, after all, has to act as a 
sort of Vigilance Commission of the 
people too, without any offence being 
meant to anybody. Some words have 
been used lately in Parliament and 
outside about deviatio;l, to which some' 
people have a sort .~f allergic rc·ac;ion 
and they get very an:lOyed. I do not 
want to use that word. We ran use 
words like lapses, mistakes, d~par­

tures, or whatever may be the choice 
of vocabulary. We mllst fUllction as 
a Vigilance Commisshn, because it is 
our concern to sec that the basic poli-
cies whiCh we hav.' fo!lowed and 
which we consider to be correct and 
admirably suit(>{\ to the requirements of 
this country's foreign policy are firm-
ly retained and not cast adrift in this 
mighty turbulent ocean of internalio-
nal storms in which we are function-
ing. It is necessary. I personally sug-
gest that it is a distortion. it is a slan-
der, if I may say so, of the Jate Prime 
Minister to suggest even indirectly 
that he was not flexible, he as rigid, 
he was dogmatic and therefore, in the 
name of flexibility and pragmatism, 
what does it matter if we make a lit-
tle shift here and there to suit chang-
ing times. I suggest this is a slander. 
Pandit Nehru was the most Ilexible ot 
all world statesmen and flexibility if) 
diplomacy should J'I'Iean diplomatic 
tactical skill. It should mean the 
capacity for initiative c~mbined with 
firmness in adhering to principles. 
Flexibility should not become a cover 
for dilutic;m, for resilina from certain 
basic principles step b~ step, It should. 
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not become a cover for yielding to 
pressur~s which are manifestly hos-
tile. Non-alignment certainly should 
not be reduced to isolation:sm. Does 
non-alignment mean that we are just 
passive isolationists, l1<!utral On all 
issues? That is not the concept of 
non-alignment as Pandit Nehru taught 
this country. Therefore, it is only 
f!"{lm that viewpoint that We have to 
.make some critical remarks about C.r-
tain actions or certain statements of 
the Government in recent days. 

do not wish to cover old ground, 
becaUSe a lot has been said in the 
<:ountry ab:mt the' Commonwealth 
Conference in Lond')n, rather about 
one aspect of it, the mMt regrettablr; 
injection into the final communique of 
that reference to the Indo-Pakistan 
nispute. Enough has been said on 
th,,' All I would like to know i, 
w:lich other country particjp~ting in 
that conference, apart from Pakistan 
and the U.K., was so insistent that this 
particular reference mLlst be maue in 
the communique, because certainly I 
cannot believe that without Mr. 
Krishnamachari's concurrence. it 
would have been possible for that 
r:·ference to be inserted. 

Shri Nath Pai: What have you to 
sav about the omission of mention of 
Chinese aggression in the communi-
que? 

Shri Jndrajit Gupta: There are 
other aspects of the conference and 
the communiQue, whiCh represents 
the sum and substance of the c1iscus-
'Sions there. that have not been taken 
note of adequately in my opinion. 

I wish to say a few words about 
this. For example. the Common-
wealth Conference also discussed the 
questhns of economic development of 
the Commonwealth countrie" parti-
cularly the under-developed mtmbers 
of the Commonwealth-·trade, mutual 
assistance and so on. The background 
of that is provided by the United 
Nations Conference on trade and 
development which had taken place 
1n Geneva a short while earlier where 
our Indian Deleiation led by Shri 
Manubhai Shah did very good and 
(!ommendable w')rk. In that confer-

ence India had played quite a lead-
Ing role particularly in the delibera-
tions of the develooing countries-
there were 75 developing countries-
of Asia, Africa and Latin America. 
They used to sit together and chalk 
out their line of action. In that Unit-
ed Nations Conference, India, by aU 
accounts, had played a very leading 
part which was welcomed by all thcs~ 
developing countries. One woull hWe 
thought that in this field, at any !'ute, 
Shri T. T. Krishnarnacilari would 
carry forward the good work at Lon-
don. But the Press reports-thl.'y 
have not been contradicted-say that 
when this particular issue was dis· 
cussed at Marlborough House our re-
presentatiVe remain~d silent. The 
communiqu~ talks in general terms of 
assistance from the Untt"d Kingdom, 
Canada, and so on, to other countries. 
But we find that, in 1 ilC report ,Jf the 
discussions, the Afric3n countries 
were disappointed at the fact that 
India remained sile'nt and, of :111 peo-
ple, President Ayub Khan got an op-
portunity to pose at this conference 
as though he was the champion of the 
'\have-not nations' of the Common-
wealth as 8<!ainst :he 'haves'-it is 
there all on record, I have no time 
to quote them. 

What could be the possible ('xpla-
nati')n for this silence, I do not fol-
low, because it runs counter to the 
stand we took at the United Nations 
Conference on trade and development 
where we had very p{)sitive things to 
say? Is it reflection of Shri T. T. 
Krishnamachari's desire that the as-
sistance that India should /(ive to 
other under-developed countries 
should be channel1ed primarilY 
through the private sector. because we 
find that in Tecent days private Indian 
industrialists have been encouraged 
by the Government and are being en-
couraged to establish new industries 
in many South-Asian countries and 
East African countries? A high-
p.0wered delegation of the Federati~n 
of Indian Chambers of Commerce IS, 
perhaps, at the moment touring East 
Africa, Sudan, Ethiopia, Malawi. and 
Zambia. Mr. Blrla and other frIends 
of his are naturally anxious to invest 
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capital in these countnes. But, sure-
ly, what th_' under-developed coun-
tries of the O:lmmonweaIth cxpet't of 
India is that on a gOlTernmcnt to gov-
ernment basis We would try to the 
best of our capacity to render them 
assistance Shri Krishnamachari's 
silenc2 on this point at Malborougr. 
H-')use givcs rise to t:1e suspicion that 
apart from some technical know-how 
and training schemes which we as a 
Government may provide for them, 
we w~nt to leave the rest of this plan 
of capturin~ markets abroad, as it 
were, to the Federation of Indian 
Chambers -of Commerce. 

Shri Nath Pal: Sir, may I point out 
one thing. The hon. Member is very 
gallant but he is now becoming ... 

Shri Indrajit Gupta: Sir, I refuse 
to yield. Shri Nath Pai is a very 
good friend ... 

Shri Nath Pal: I would like to 
know why when there were three 
representatives, he mentions only one 
ail the time and not the failure in 
the other two ... 

Sliri Indrajit Gupta: I leave it to 
him to mention about them. He is 
also gallant, young and all that. But 
he has recently acq'lir~d the habit of 
interrupting other Members. 

Shri Nath Pal: This is an o:d 
habit, not a new one. 

Mr. Deputy-Speaker: A very bad 
babit. 

Shrl Nat..'l Pal: That is a very par-
liamentary one. 

Shri lJIdrajit Gupta: On the ques-
tion of South Africa the final com-
munique to which we are a signatory 
says: 

"It was recognised however 
that there was a differenc!' of opi-
nion among Comm'lnwealth coun-
tri~ as to the effectiveness of 
economic sanctions and as to the 

extent to which they regarded it 
itS right or practicable to seek to 
secure the abandonment -')f apart-
he'd by coercive sam·tions of 
whatever kind." 

This is the communique which we 
have signed, although the United 
Nations Resolution. which is at least 
morally binding on all member States, 
calls very definitely ior economic 
sanctions and boycoit of South Africa 
by all possible means. 

Here, if I may sav so. I think the 
ForE'ign Minister kn~ws tha~ two rlis--
tinguished representatives, one of the 
South African National Congress and 
one of the South Afric31l Indian Con-
gress are at this moment touring this 
COU'1try as guests of India. They have 
made it clear in numerous statements 
that the real trouble, the r,al reason 
why this white racist regime in South 
Africa is able to go on is the fact that 
it is being buttressed by the support 
particularly of the United Kingdom 
and the United States of America. It 
is they who, because of the millions 
they have invested, the capi tal they 
have invested in South Africa, the 
trade that th2Y carryon, the arms 
they are supplying to South Africa, 
are most reluctant to implement the-
United Nations Resolution. 

Now, in view of tili3, was it n·')l 
India's duty at Marlborough House-
we are supposed to be one of th ~ 
elder members of this family-to say 
something? Did we say anything? 
Did We just try to pass the buck 
on to someone els2 or did we boldly 
state this fact that it is no use pass-
ing resolutions about South Africa 
unless the United Kingdom changes 
its policy? There is no evidence on 
record to show that We took a stand' 
of that type. 

Shri Swann SlDgh: You know 
fully well that we h'lve enforced all 
possible sanctions against South 
Africa. 

Shoi 'n'!rajlt Gupta: 
have, anti because we 
that ... 

Of course, we 
have done 
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Shrl Swaran Singh: Any enfor'ce-
ment is mOr'e eloquent than any 

... ~ch. 

Shri Inlrj't Gupta: Because we 
have done that we are in a much 
stronger position to telI the Govern-
'ment of the United Kingdom that they 
must fall in line with the United 
Nations Resolution. 1 cannot forget 
that I have to really say a word of 
praise for Shrimati Lakshmi Menon 
who is sitting over' there, because J 
find that in her speech that she made 
on behalf of our country in the Secu-
rity Council of the United Nations on 
on 8th June, in the special discussion 
on South Africa, she minces no mat-
ters. I would ask the Foreign Minister 
to compare it with the tone of the com-
munique passed at Marlborough House. 
On 8th June the ashp.~ of Pandi1 
Nehru were in the special train going 
on the wav to Triveni San,gham, but 
I would like to think it was his voice 
speaking through the mouth of cur 
repr:sentative to the Security Council. 
Just listen to the words: 

"Unarmed. exploited, humiliat-
l'd and tortured fJe.<Jple are de-
manding justice and appealing 10 
the United Nations-the only hope 
manltind has tod'lY. They may 
be killed bv the rashness and 
madness of' the South African 
Government. This august hody 
may become an object of ,gMwing 
suspicion and scepticism of the 

1IIYlallcr nations. The spirit of peo-
ple struggling for freedom and 
equality will not yield to pres-
sures and policies ",f the South 
Mrican Government, howevt>r 
much thev mav be supported by 
external assist~nce." 

Mr5. Menon then went on to refer 
to South Africa's build-up of her 
defence forces and the British supply 
of arms to that country even though 
the United Nations had imposed an 
arms embargo, and said: 'These deve-
lopmentsare an expression of further 
dellance of the United Nations and of 
international opinion. They are a 
threat to the peaee of the world.' 

Very good. And, [rom this United 
Nations debate to Marlborough House 
in London, there ha~ been-whd 
polite word shall 1 use, !:lecause if I 
say 'deviation' some oeople get ::n-
noyed-a dilution. Has there he en a 
dilution or has there been a softening 
down (Interruption) . 

Sir, in the Kenyan Parliament at 
Nairobi last week, one of Mr. Keny-
atta's Ministers said that if the Bri-
tish Government did no~ change ita 
policy towards South Mrica, African 
members of (he Commonwealth m;.ght 
be compelled to demand Britain's eX-
pulsion from the Commonwealth. 
Quite a refreshing thought. I feel. 
When we have already accepted this 
idea that for all time to come the 
head of the Commonwealth must be 
the British Sovereign, here is a new 
African country thinking in terms of 
expelling Britain from the Common-
wealth. 

SIr. my time is up but I have a lot 
of things to say. 'I will touch just a 
few more points. On the question of 
Malaysia. of course. w~ are all very 
grateful to the Ma 18y~ian Government 
and Mr. Tunku Abdul Rehman for 
his statement of support at the time 
of Chinese aggression. But may 1 
ask whether that is the only criterion 
by which we are to judge our stand 
in relation to all other countries? U 
so, '1 would like to 1sk. why do you 
discriminate .bstween West Germany 
and East Germany. The Capital Qf 
West Germany, Bonn, has strangely 
enough become one of the main cen-
tres in EuroPe for dissemination of 
Chinese propaganda, whereas, as 
everybody knows very well. It wa. 
in the German Democratic R"public. 
in East Germany, where for the IIrst 
time after the Chinese aggression on 
India a Chinese delegation who ap-
peared at an international conference 
there was heckled an:! howled out. 
But what do we do? Werecogn!ze 
the West German Government and we 
refUSe to recognize the -G&man lJe.. 
mocratlc Republic to this day. And 
I am very sorry to know-I would 
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like confirmation from the han. Min-
ister-a story is going round the capi-
tal that the Deputy Chairman of their 
Council of Ministers who has recent-
ly been here had On behalf of her 
Governmen 1 made a new offer of as-
sistance to India of a sum of Rs. 27 
crores. They were wiling to s:!t up 
th~ entire plant and equipment the 
payment was to be in rupees, spread 
over " period of twentyfive years at 
21 per cent interest, but that offer 
had been turned down by our Gov-
ernment. Because, I am reminded of 
the ecboes of the Belgrade Confer-
enCe in 1961, the earlier conference' 
'of non-aligned nations. I remember. 
on the eve of the Beigrade cO:1.ference 
a communique was issued from Bonn 
by the West German Governm nt ad-
dressed to the nations assembled in 
Belgrade saying thai any country 
which r~stores diplomatic relations 
with East German Government will 
b~ denied aid by West Germany, This. 
Is the famous Hallstf'in doctrine, Now 
we are approaching Cairo again, for 
the second conferen~(!, and yet the 
East German Government, with which 
we have built quite ~ood trading' and 
commercial relations, is not recog-
nizo.d by us. I do not know what ~ort 
of non-alignm~nt is this; in any case, 
it is beyond me. Thev come and 
make us a good offer and we aTe told 
that it is being turned down. Has it 
sr,me b",ring, I do not know; I would 
like to know. 

Similarly. with r~g~rcl to Malaysia, 
I would only say this, We should not 
rush in where angels feaT to trPDd, 
Is it cs~enti"1 that we mu~t take sides 
in such a vny? We mav lik:- to snp-
port Malaysia but we should not do 
110 in such a way that necessarily 
Indonesia is angry. At C~.iro next 
week when we are sitting round the 
table with 50 nations Indonesia "'ill 
be there but not Malaysia, b~cause 
Malavsia is very much aligned. She 
does 'not come there. She is not there 
In the list of nations which wnJ be 
a~sembled at Cairo, I sav that if W1' 
respect Tunku Abdul Rahman's eeln-
cern for the freedom and integrity of 

his own country, we should pay equal 
respect to President Soekal'nO'3 state-
mmt that he considers Malaysia to be 
a British pistol pointed at the heart of 
Indonesia. Why do we not do that? 
We have to be very diplomatic and 
tactful in the se matters. 

I do not know how many mt'mbers 
are aware of the fact that w hen this 
new confrontation is taking place 
between Malaysia and Indonesia and 
we have committed ourselve, through 
some statement, which I consider to 
be unfortunate, even our Embassy at 
Jakarla is not manned since March 
1964. We have nO Ambassador in In-
donesia. That post is lying vacant 
and therefore we :Ire not even in a 
position to be in proper touch with 
them, Therefore, I think this kind of 
methods and practices of ours should 
be reviewed and corrected if we are 
not to commit all sort~ of diplomatic 
blunders. 

Mr. Deputy-Speaker: He 
conclude now. 

Shri Indrajit Gupta: 
another five minutes. 

will take 

Mr. Deputy-Speaker: He h3" 31-
ready taken 23 minutes. 

Shri Indrajit Gupta: In that ca -e, 
will just conclude with one morE' 

point. 

We are very disturbed about the 
reported 'action at the Commonwealth 
Prime Minister,;' Conference for the 
first time to give an institutional form 
to this association. Some hon. Mem-
ber a little while ago .'2ferred to 
the spiritual kinship and ties which 
have always been the speciality of this 
Commonwealth. Then why ~houlc'! 
this spirit be given a 30rdid Secreta-
riat, I do not understand. Lrt us 
stay in the realm of the soul. But 
here we find we have signed a com-
munique approving of th,~ settin,:?: up 
of a Secretariat. I do not know what 
that Secretariat is supposed to be. 
whether it Is a new kind of a~9()Ohl-
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tip~ but the communique ment~ns 
nothing about it. I would like to 
know whether our delegation to Lon-
don was authorised by our Govern-
ment to commit themselves for this 
and to accept it, because I am worri-
ed more by the news that there is 
a parallel move by the British Gov-
ernment, because the British Govern-
ment is interested in some institu-
tional form being brought into being 
in place of the spiritual kinship which 
is starting to disintegrate, there was 
a parallel mOJVe at Camberley where 
the Joint Chieo!s of Staff were meet-
ing, including our military com-
mander~it was reported in the 
pres,;, perhaps, it has been shelved 
for the present-to have joint Com-
monwealth defence forces for peace 
keeping operations under the United 
Nations. That joint Commonwealth 
force might have been a bit prema-
ture and, therefore, people did not; 
fall for it. But these things are not 
ac,idents; they aTe not coincidences. 
Therefore, we would like to know 
what ig the concept now of this 
kinship in the CommonwC'9ItJh. Do 
we attach more attention and more 
respC'c-t to the precincts of Marlbor-
ough House, Buckingham Palace and 
Chequ~rs, for example, than we do 
to the meeting halls in Cairo and 
Belgrade? We have to make the 
choic:" but we cannot go on lik(' this. 

Since the time at my disposal is 
over, I would like to 3av only this that 
we should be very vigilant about the 
developing co\dwar atmcspher" in 
this part of the world. There are 
pr~ssures going on nnd if Mr. Barry 
Goldwater is elected in November, the 
United States Seventh Fleet will !1.0 
on extending its area of operation in 
this part of thc' world. Other smaller 
nations have protested against the 
entry of aircraft ~at'rier3 equipped 
with missiles, but we are still saying 
that we do not know of the proposal 
to set up' any bl~~ in the Indian 
Ocean, so why should we protest. 
But these bases are not regular bases, 
but floating bases, from which a ve.-
sel could pass frOm on" cnd of the 
Indian Ocean to the other en1 come 

back bEcause they are equipped for 
modern warfare. But we do not seem 
to be concerned about these things. 

These are some of the paints 
would like to indicate bri.cfly. 
would like the hon. MinIster when he 
replies to tell us whether on all these 
matters the Governm2nt is prepared 
to say something definitely because I 
feel that there is a big opportunity 
presented to Us next we:k at Cairo 
where we can once again take the 
pr;per dynamic leadership which ;9 

. '~cted of us; not that w~ should 
"ojUme to ourselves the leadership of 
all the non-aligned cOllntries of the 
world, not that, but the role that the 
other nations expect of u. can be 
played. At Cairo if we prepare pro-
perly, whatever misunderstanding, ur 
whatever disappointments have beC'n 
caused by some of our p:'rformances 
at London can be repaired to a large 
extent if not wiped out, and there-
fore i think we should 20 to Cairo 
with that spirit. For that I wish all 
best luck, all good fortune to the 
Prime MinisLr and the Foreign Min-
ister, They will gO th(,re with <,ur 
good wishes. Let us hope> thot they 
prove worthy of this country's great 
traditions. 

Shrimati Renuka Ray (Maida): Mr. 
Deputy-Speaker, Sir, th" basic tends 
of our foreign policy were laid in the 
remote past from the time o! Buddha 
and Asoka. In the immediate past, the 
Gandhian techniqu' has been the 
guiding line. But it is Pandit .Jawa-
harlal Nehru who had been the 
chief designer and the chief architect 
for !Ill these seventeen years of the 
,--,;"., rolic" of India. It wa< he 
~ho . ~rouspd the consciousnes~ ef. a 
wider world in India. Even durm.1! 
the freedom strugi!le it wa~ Pandlt 
Nehru who thought In trrms ?f ~he 
world and human ltv and that thmktnl! 
has become the consciou~ part of 
Tndian thinking today. 

Now I am reminded ot some word .. 
that were told to me some years back, 
In 1949. by Prof. Harold La~ld. when 
I was on my way to the United Natl,ons 
as a m'!mber of the Indian delei!at'''II. 
He said: India is poor and ignorant 
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· and suffers in many ways, but she 
is the mOHt fortunate <!ountry in the 
W"":J tojay a3 ,h: is the only coun-
try which ha.; u great l~ajer and not 
II mere statesman at the helm of her 
affairs, the only person who could 
give a lead to the United Nations. And 
so it was. India's contribution due to 
Panditji has been of greatest signi-
ficance. He not only fashioned and 
tempered the instrument of non-
alignment against great criticisms, 
but later it has become the 
accepted creed of many nations, 
particularly th03e which are 
newly emerging into freedom. The 
power-blocs are coming nearer to each 
other in consequence. I am sure, the 
new Foreign Minister, who has al-
ready a hand in implementing the 
policies, will do his best. But it is not 
an easy task. 

Perhaps Shri Indrajit Gupta or some 
-other Member said that the policies of 
Panditji had no flexibility. I do not 
think such a charge can be made 
against his policies by anybody. They 
bad flex!":!ity and they used to change 
in tune with the changing times. Yet, 
.the bas'c tenets of his policy' never 
changed. I am sure the new Foreign 
Minister will carryon those policies 
.n th'2 new atmospheres that are 
bound to arise in future with under-

·standing. 
The new Minister has been to some 

neighbouring countries and I am glad 
that he is laying the basis of a neW 
understanding again with them. He 
bas told us much about China and 
bas made the position categorically 
clear. T r10 not want to dwell on this 

· point any more eX'Cept to point out at 
a later stage some of the ways in 
which We should counteract the lying 
propaganda that is going on. 
· Now I turn to Pakistan. I agree 
with those who believe that there 
should be bonds of friendship with 
this country whose people are the flesh 
of ourftesh and the bone of.our }:lone, 
whose history, tradition and culture 
are the same as ours. To the extent 
IIOssible We should go out of our way 

to make every move to be on friendly 
terms w,th them. We can even put ~ 
with insults hurled at us, but we can-
not barter away our territory. We 
should not give any solemn indication 
or show any kind of hesitation by 
..... hich an) one can misunderstand our 
position regarding our territory. We 
have to give an answer to posterity 
and We cannot, in this House or in 
this country, today barter away the 
terri tory of India even in order to keep 
friendly relations with a neighbouring 
country. That must be very unhesita-
tingly put. If it is not done, it leads 
to a lot of misunderstanding. 

That brings me to the question of 
the Commonwealth P~ime Ministers' 
Conference about whiCh much has 
been said. Let me make myself per-
fectly clear. I do not think for one 
moment that Shri T. T. Krishnama-
chari Or Shrimati Indira Gandhi, to 
whom reference has been made indi-
rectly, are in any way responsible for 
some of the things and the abuses thilt 
haVe been hurled against them are 
wrong, specially some of the things 
that have been said even during 
this debate. But I would like to say 
that we should remember that the 
architect again of this particular rela-
tionship in the Commonwealth was 
Panditji who said-I cannot remem-
ber the exact language--that this was 
a tenuous, vague thing which links 
the member-countries together. It was 
on that basis that for so long we have 
continued, but the trend today is an 
unfortunate trend. There is no doubt 
about it. Jt mav be true that a mere 
reference to good wishes regarding 
disputes between member-nations is 
innocuous in itself; but It is the thin 
end of the wedge. It does imply that 
if you can give good wishes, you ean 
also criticize. Therefore it is a warn-
ing not only to India but .to all na-
tions of the Commonwealth of what 
the future might bring. 

Then, reference has been made to 
the Commonwealth Secretariat. 
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I hear that they are going to 
lay an agenda for the next Prime 
Ministers' Conference. These things 
are dangerous. It is a dangerous trend. 
[t is something which We must try to 
avoid. It is quite true what Shri 
Indrajit Gupta has already mentioned 
that Nigeria has said-e.nd I agree 
with it-that if it comes to that it is 
worthwhile that even Britain should 
leave the Commonwealth. 

Shrl Indrajit Gupta: Not Nigeri~; 
Kenya. . ri 

Shr;matl Renuka Ray: I am sorry. 
Kenya has said that if it comes to that, 
the British can leave the Common-
wealth but we can carryon. I would 
rather agree with that point of view. 
I think, unlike Shri Malaviya and 
BOrne others who have spoken have 
said that We should immediately get 
out of the Commonwealth. I do not 
agree with that point of view. I do 
not believe in a pOlicy of receding 
-from positions. This Commonwealth in 
its tenuous form has given some con-
crete help in world affairs. It has pre-
vented the position of a cold war turn-
ing into a hot war. Is that not some-
thing? There are many other things 
that it has done. Therefore instead 
of receding from a position, I 
think, What is necessary for 
our Government particularly is 
to be alerted and for member-
nations cr[ the Commonwealth to 
remember that surely they need not 
,ubmit to these trends that are before 
them. It· is very regrettable and I can-
110t helP saying It that in this Com-
monwealth Conference reference 
wuld bem.de to China as a country 
of ,reat s~iflcance in the Far East 
and yet no reference was made to her 
argression on India. If any reference 
was to be made to China, it could not 
be done surely without that. That, I 
think, is somethmgpersonal; but the 
rest of it does not apply only to India 
but to all member-nations and they 
should all be alerted. 

Now I turn to something else which 
happened then and something which 
would be surprising but probably 
which has 'been shown up because a 
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world leader has been removed from 
the scene. We have said __ nd I have 
said in this House-time and again 
~omethinl( about our public relations. 
The public relations of India. I think 
hardly exist and we have seen a glar-
ing example of its .incompetence dur-
ing the Prime Ministers' Conference in 
London. What happened? When Pakis-
tan put out all its false propaganda 
about Kashmir being on the agenda 
to the world Press, thi; was revealed 
to us in a press despatch from the 
Correspondent of the Staternuzn first 
that it took hours before we could 
contradict it. What was happening 
to our Foreign Department? The Mi-
ni~try has been in existence for 17 
:vears. What about the public rela-
tions? I think, we haVe to take drastic 
steps today. Something has got to be 
done in order that our foreign policy 
is implemented the right way. I think. 
the new Mini~ter must take the aid of 
a proper secretariat and proper public 
relations in all the countries of the 
world. We have to think afresh. I 
would request -the new Minister-he 
is not here at the mCJment, but his 
'Mlnister of State is here and she can 
oass it on to him-that the entire 
Foreign Ministry should be overhaul-
ed just as Shrimati Indira Gandhi is 
overhauling the Information and 
Broadcasting Ministry. A similar 
thing must be done with the Forei~n 
Ministry. It is absolutely true that 
time and again. even in Panditji's 
time, it has let him down. Tod,lY 
when that outstandin~ figure is re-
moved, it is impossible for us to raT-
ry on and to be able to put across our 
policies to the re.t of the world in a 
proper wav. It is really a surprising 
thing but true. 

Another thing ·which I would like 
to mention iR that the voice of All 
India Radio never reaches to other 
countries at times when people tune 
in, neither to South East Asia nor to 
the Middle Ea~t and even to our own 
troops when the aggression was on 
and even now. Today in spite of the 
pressure that th;s HOwe put, we have 
not vet got a 1000 kilowatt transmitter 
so that India can be heard. 
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All these things need rectification. 
These are smaller things, but these 
are urgent things. They are far more 
urgent than anything else at the mo-
ment. Our foreign policy had been 
trUly laid on basic tenets. Naturally, 
many of its manifestations must change 
as times change. There is no question 
of any rigidity about it, but in spelling 
it out, in its implementation we must 
have a strong machinery and that 
machinery must be built in a proper 
manner. 

In this connection I would like to 
refer to the visit of our President 
from which he has just returned to 
the USSR and to Ireland. The Irish 
haVe pointed out that now they have 
understood the pOSition regarding 
Kashmir and India's stand. Is it not a 
refiection on the way these things 
were put forward in the past? Does it 
not bring to light that We must have 
the right type of persons going abroad 
to put across 0UI' policies. This is not 
something departmental. It cannot be 
done by persons who have not the 
right approach. Some of those who 
represented us in the councils abroad 
haVe been very good in the past but 
there were others who had failed 
signally. We must be very careful spe-
cially about the representatives to 
other countries. We must see to it 
that such representatives are persons 
who understand the underlYing ap-
proach and the stand of India and 
who have the capacity and the perso-
nality to put these forward. 

One more word and I have done. 
That is about the non-aligned confe-
rence to which our Prime Minister Is 
going very soon. Many people have 
spoken about it before and I will only 
add one word. I am sure that the 
Prime Minister .and the Forei<!'n 
Minister will make a deep impres-
glon there and many of the coun-
triE";; who today are not fully 
cognisant or who have some kind of 

reluctance to support outright the In-
dian stand in regard to China will be 
able to understand and appreciate it 
better. I am sure this whale House 
wish~s them well and that when they 
come back we hope that we hall be 
able to feel that even those COUll' 
tries who are not toiay fully aware 
of the Indian stand will understand 
it and appreciate it. I also feel sure 
in the future our policies will be car-
ried out in the spirit of the past but 
in tune with the changing times. 

14.00 hrB. 

Shri Bem Barua: Mr. Deputy-Spea-
ker, Sir, true it is that there has been 
a continued lessening Of internationql 
tensions particularly betwoen the two 
major power blocs, US.A. and 
U.S.S.R. but then newer frontiers of 
tensions have opened this time locat-
ed amongst sma'ler natiom, from Cy-
prus to Laos and from Cuba to Cam-
bodia and that i, why, Sir, I sa) that 
foreign affairs re,ponsibility has in-
creased many m!Jre t;mes and it is in 
that context tll"t the shifting of th's 
foreign affairs responsibiHty to the 
exc'usive charge of a Minister is a 
most w~l"rnne -hinl(. We welcom o 

Mr Swaran Singh to his new 
PO~sibilities and wish him good luck 
also. 

In the recent times, the -efugee pro-
blem that has been vexing In':iia for 
long has acquired newer dimensions. 
The problem has widened its ambIt. A 
fresh problem of refugees has been 
created for Us bv Burma and some of 
the erstwhile Portuguese colonies like 
Zanzibar ~es the one that Cevlon 
threatens to perpetrate on us. The 
most disturbing thing is this that the 
Cevlonese Prime Minister Is trYing to 
draw her insolration from what has 
happene..J In Burma in relation to peo-
ple of Indian or;gln. This Is what the 
Ceylonese Prime Minister has said: 

"Why should India condemn 
Ceylon expelling domiciled people 
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from Sri Lanka when Indians are 
bundled out of Burma without 
even Rs. 75 per head?" 

This is what she has said. True it is 
that Indians are bundled out of Burma 
with their property confiscated. True 
it is that they are reduced to a state 
of nakedness and all this Is done to 
glorifv the new Burmese social order, 
a social order that has been described 
by the formulators of the new Burma 
policy as "neither Marxist, nor anti-
Marxist. neither pro-capitalist nor 
pro-communist." I do not want to cri-
ticise this 'neither-nor' new Burmese 
social order. But then the fact remains 
that Indians are bundled out of Burma 
with their property confiscated and 
our Government looks on this tragic 
spectacle of ruthlessness with the 
splended indifference and unconcern 
of a dead mummy. 

Shrl S. M. Banerjee.., (Kanpur): 
Dead Indian mummy. 

Shri Hem Barna: Might be. We 
were told that arrangements were 
made to receive deposits of gold orna-
ments and jewellery of the repatriates 
with thp Indian Embassv in Rangoon. 
Then what happened? The entire Bur-
mese press raised a hUe and cry and 
charged "capitalist" India-this is 
their word-of trying to sabotage Bur-
mese socialism. And I know that al-
though to receive deposits, no prior 
sanction is necessary from the host 
country. our Government has bowed 
down to the Burmese threat and with-
drawn their decision to receive depo-
sits. Those people who voluntarily 
wante1 to leave Burma were huddled 
back from the airports. And what was 
their fault? Their fault was that they 
deposited their gold ornaments and 
jrewellery with the Indian Embassy in 
Rangoon. Our Foreign Minister goes 
to Burma. comes back and tells Us en-
thusiastically: "We discussed matters 
of mutual interest." We know you did 
that but then We are interested in 
knowing whether you were able to 
evolve any measures towards the re-

moval of hardships with which these 
people of Indian origin are confronted 
in Burma. To this, there is no reply. 

Then, Sir, it pains me to say that 
things are worsening and with it our 
international prestige, shattered into 
shambles by the Chinese aggression of 
1962, has also gone down. What pres-
tige do you have in the international 
world today except the doubtful pres-
tige of a borrower of money and food? 
We want our external policy to vindi-
cate our national rights. I will say. 
mere platitudes-we have heard a lot 
of platitudes here on non-alignment, 
On this and on that-cannotbe substi-
tutes for achievements. I haVe al-
ready said that the Ceylonese Prime 
Minister is trying to draw her inspi-
ration 'from what has happened in 
Burma in relation to the people of 
Indian origin in that country. May I 
tell you that the so-called Stateless 
million in Ceylon are morally and le-
gally Ceylonese citizens and the Cey-
loneSe Prime Minister by her various 
overtures is simply trying to beguile 
India into Ceylon's imbroglio? Our 
Foreign Minister had been to Ceylon 
also where he discussed matters of 
mutual interest with the lady. May I 
know whether he told her or not that 
the problem of the so-called Stateless 
million is Ceylon's problem, Ceylon 
must solve it and Ceylon mUst not try 
to draw India into it? Frankly speak_ 
ing. in the pOlitical harem of the 
world I do not want our Foreign Mi-
nister to conduct himself like an eU-
nuch. This problem of national mino-
rity has acquired massive dimensions. 
Colonialism is either dead or dying 
but then a different type of new colo-
nialism is on the ascendency in the 
world today. So, if we could be silent 
spectators when the people of Indian 
origin are humiliated and oppressed 
in countries like Burma and Ceylon, 
may I know why is It that you sent 
strong notes of protest against the ra-
cial policy pursued in South Mrica? 
I do not say that that was a wrong 
thing to do. But then what follows 
trom that as a natural corollary Is 
this that our Government must not 
view with indifference and unconcern 
similar situations emerging elsewhere, 
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and that too situations in which Indian 
interests are directly involved. I do 
not want to say that India should send 
gun-boats to protect national minori-
ties elsewhere tor that would be an 
utterly foolish thing to say. 'But why 
is ttthat India cannot organise or 
make efforts towards organising the 
'UN. as a supreme tribunal in the in-
terest of national minorities? The 
U.N. can at least ·formulate a set of 
rules to be observed by all civilised 
Governments vis-a-vis national mino-
rities in their countries. This sup-
reme tribunal can function as a per-
manent international commiSSIOn in 
the interests of minorities. This might. 
I know, be interpreted as an inter-
ference in the internal affairs of a 
State. Non-interference in the in-
ternal affairs of a state is a 
sound principle. But then may I ask, 
when Ngo Dien Diem Government 
persecuted the Buddhists in South 
Viet-Nam. why is it that the Mro-
Asian nations agitate for a U. N. com-
mission to inquire into or to investi-
gate into the excesses committed in 
that country? I remember when MOII-
sadeq of Iran confiscated British pro-
perty in that cOllntry, Britain did not 
abdicate her rights. She went to the 
International Court at the Hague. My 
submission Is this that when funda-
.mental human rights are so blatantly 
violated. the question of interference 
and non-inter!erenceby a civilised 
forum like the U. N. cannot arise. 

Now, let me submit a few things 
about China. Chinese bellicosity and 
her acpansionist ambitions are a 
potential source of danger for India 
and for South-East Asia. May I tell 
you that China is not interested in 
the Colombo Proposals? And it hall 

. now become' clear .as daylight that the 
Colombo Proposals are a source ot 
great humiliation for us. China is 
interested neither in the Colombo Pro-
PQII8ls nor in negotiations. What 
China is interested in is mounting 
humiliations andiDsults on India. 
Without knowing even an iot\. of the 

Chinese mind, Ceylon suggeBtecl to us 
that China was willing to withdraw 
'ler seven posts from Ladakh. And 
what happened? Our Foreign Minis-
ter jumped up and hailed the sugges-
tion as a substantial compliance of 
the COlOOlbo Proposals. And then 
what happened? Then came the rude 
rebuff from China. China openly 
stamped her foot down on the sug-
gestion and characterised it contemp-
tuously as ".another pre-condition." 

I do not know why our Government 
should go on making concessions to 
China. Have they not conceded much 
to the Chinese already? May I cata-
lc>gue them one by one? (1) By ob-
serving the cease-fire unilaterally im· 
posed on Us by China, have not our 
Government made concessions to the 
Chinese? (2) By observing the truce-
line unilaterally or arbitrarily im-
POsed on us by China, have not our 
Government made concessions to the 
Chinese? (3) By agreeing to a parity 
of posts in Ladakh, have not Our Gov-
ernment made conces"ions to the Chi-
nese? (4) By agreeing to withhold OUr 
armed personnel from NEFA under 
Chinese behest. have not our Govern-
"lent made concessions to the Chinese? 

We must not forget that even if 
China withdraws her seven posts from 
Ladakh, China remains in illegal occu-
pation of quite a few thousand square 
miles of our territory. How can you 
expect China to come to the conference 
table where the question of illegal 
occupation of our territory is to figure? 
How can yOU exopect China to do that? 
China has grabbed our territory by 
force Of arms and there the matter 
ends so far as China is concerned. To 
talk of dislodging China from what 
she has occupied, through negotiation'S . 
is all moonshine. And with the 
late3t rebuff coming from China, the 
veil of illusion is completely shattered. 
I would 58Y that it is high time for 
our Government to announce to the 
world and to the Colombo Powers that 
the ColOOlbo Proposals no longer exist 
for us. 
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There is a rather very original sug-
gestion made by some apostles 01 
peace that India should lease out 
Aksai Chin to the Chineee. There is 
no protest coming from the Govern-
ment, categorical protest coming trom 
the Government so far. If you lease 
out Aksai Chin to the Chinese, be-
cause the Chinese needs are reckon-
ed more urgent than ours, may I know 
why did you turn down Mr. Jinnah's 
proposal ,tor a corridor across north-
ern India connecting East Pakistan 
with West Pakistan? If you lease out 
Aksai Chin to the Chinese, how can 
you say 'No' to Mr. Phizo's demand 
for a separate independent Nagaland? 
These so-called peace talks that you 
are having with the Naga hostiles in 
N agaland at present are destined to 
fail, in spite of the bell, book and the 
candle with which these talks are 
started -: '1 

I remember that our late Prime 
Mini ter Mr. Nehru made an offer to 
China that India was prepared to 
hand over Aksai Chin Road to the 
Chinese for civilian use. What did 
the Chinese say then? This was what 
China said. namely 'Why should China 
need to ask India's permission tor 
using its own road on its own terri- -
tory? What an absurdity?' This 1185 
what China said on 2nd June, 1962. 

There are people who say that our 
economic situation is difficult and, 
therefore, We should appease the Chi-
nese, our enemy, by deliverinfl a por-
tion of OUr oWn territory to them. The 
economic situation is dUIlcult because 
of inflation and failure of Plan tlll'lfets. 
[n ;tead of trying to tackle the situa-
tion so as to improve conditions, to 
say that we should try to appease the 
enemy by delivering a portion of our 
own terri tory is sheer cowardice. If 
it is not a policy of weakness.md 
vaciJlation that our Government are 
pursuing or follOwing towards the 
Chinese, what else are the,- follow-inc? 

Now, may I allY that I am now 
quite confident that there can be DO 
soll.lticln to ow bot-de!' ~te with 
China except military solution? We 

must not forget that all our talks of 
negotiaiwDa WIth China have proved 
futile and e.lfate because of Chillllie 
intransigence. 1 remamher what thal 
great American lad)' Mis. Helen 
Keller, the blincl lady, said, namel.Y 
that one of the greatest calamities that 
could be~ a pe~ ~ to have eyea 
and not to see thinaa. Our Govem-
ment unfortull&tely have eyes bu~ 

they do not see th.iDp. May I say 
that our Goverrunent's external policy 
is a policy of weakness and vacilla-
tion, a policy of platitudes and pious 
wishes? Politically speaking, the 
world is changing rapidly, whereas 
our external policy is fixed, static and 
staccato and jettisoned into a set of 
dogmas. 

Mr. Depaty-Speaker: The hon. 
Member shoald try to conclude now. 

Shri Hem JIIIIoaa: I sha-U ~onclude 
in another ftve Of' sil[ minute .. 

SIrrI Bart Vislaur Kamath: He is 
the only spokesman from our big 
groop. 

Mr. Deputy-Speaker: He may take 
two or three minutes more and finish. 
There are a large number of Mem-
bers who are wanting to speak. 

Shri Hem Barua: Instead of trying 
to fit our policy into the changing pat-
tern of the world Olll' Government 
are trying to put the chanaiAI pat· 
tern of the world into their set prin-
ciples, into their fixed doima-ridden 
policies. This must stop. 

Our Government poUcy of non-
aliglllIlellt should be really non-align-
ed and must not BuBel' from any emu-
tiODal or ~ycho1Qaj.cal bias towards 
this nation or that nation, not to spltllk 
of the cIa!llliul Ea&t or the classical 
West. But, unfortanate1y. our foreigzi 
policy is not free trom such blemishes. 
We lmow in that compilation called 
Tributl!s Of Homage 011 Mr. Nehru's 
death, the massage sent by the Presi-
dent of Israel does not find a place? 
This is a disrespect shown not onl¥ to 
the President of Israel but alao to OUI 
OWn President who received the ml!S-
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sage? Even UNESCO stipendees are 
deruedpassports to Israel. 1 have 
docwnemary proof with me of Lhe 
GQvernment writmg to a U~E&;O 

stipendee, her.elf Jewish, asking .1er 
not to visit Israel, in the pOllt1cai Ul-
terests of our country. What poliLi-
cal interests do you have except blas 
against lsrael? And you call this a 
policy of non-alignment? 

That is why 1 would say that llldu. 
is tOday not a maJor la~,o~' ill _tiC 
lVllQQ~e Lalit. 1 nope and tl'USt .. na, 
when Slln Lal BanaQur ;:,n"';U'l VLSltS 
C2.l1'O Ul conne~tlon Wlth tile l'IOH-

Allgn"d Contert!nce, he would try to 
improve mal,el'S. ;:,hn Lal tlalla<lU, 
ShaSLrl lS not tired of teillng the 
natlon that he has not, ana ne JOt!s 
not propose to devlate iwm l'wL'. 
Nenru's policy. !f deviation at lea.;, 
in eXlernal aJIairs means deVlatluli 
towards a policy of firmness, 1 wou,d 
say that let Shri Lal Banadur Sha;trl 
deviate, for non-deviation or refu.al 
to deviate from Mr. Nehru's POI1CY, 
with all respect to that great m"n. 
would mean firstly permanently leas-
ing out 14,500 sq. miles of our pre-
ciOUs territory to the Chinese, and 
secondly allowing Kashmir to hang on 
eternally on the precipice of a crisis 
fOr us. 

I want a certain element of firmness 
to be introduced into our foreign polley 
So as to preBerve and promote our 
national interest. 

South-East Asia cannot be isolated 
from the Chinese global war strategy. 
Both Jakarta and Peking are respon-
sible for creating dissensions and dis-
order in South-East Asia. When 
South-East Asia is in torment, should 
our Government follow a policy of 
Micawberism? The Indian image in 
South-East Asia is steadily eroded and 
it is almost destroyed. May 1 know 
what steps our Government have 
taken to rehabilitate the Indian image 
alld create a pro-Indian climate in 
these stratelic areas? 

Apart from Laos and South Viet 
Nam, the couldron of war is boilmg 
so far as Malaysia and Indonesia lire 
concerned. In this hour of tnal for 
MalaySia, what is our attitude, When 
Malaysia is invaded by Indonesian 
paratroops? When Britain sent her 
troops, to Suez, we protested, and 
rightly protested. But now, what is 
our attitude? This attitude is a very 
helpless attitude to Malay.ia in hel 
critical hour of destiny and hislor~·. 

A map has recently been publlshed 
by CiUlla. In lt I;!, coun,nes al'l, snown 
as witnm tne orbit, WlthUl tne orbit of 
the Cnmese .i!;mpm'--perllap& as 
saleUites. In this llst of tW"lve, illdld 
occupies the 10th place. I am Ul'aid 
our Government. lIDpervious as th<!Y 
are to the realities of the sltuatlon, 
are banking too much on tne presem 
rift between China and Soviet Rus-
sia, even to the extent of negit:Ctillg 
relations with natLOns tnat matLe.'. 
This Sino-Soviet rut will continue till 
one of the two participants in the 
strife, Mr. Khrushchev or Mao Tse-
Tung, is removed by destiny from this 
mortal scene. 

Then what happens? After that, 
what? It is for that future that 1 
want our GQvernment to formulate 
their policies and attitudes, organise 
their politics and psychology and :1ot 
allow things to drift and drift, as they 
are doing at present. 

Shri .loaehim Alva: It is needless 
to mention about Shri Jawaharlal 
Nehru, for a foreign affairs debate 
without him is, in our generahon, l1ke 
Hamlet without the Prince of Den-, 
mark. His great and noble policie" 
which he formulated, will always be 
remembered after the din and bustle 
of parliamentary life is over. When 
the history of non-alignment will have 
been written. he will have the first 
and foremost place, in that history of 
the world. His words of passion and 
compassion, his declarations on vio-
lence and non-violence will always bE: 
quoted in every part of the world. 
wherever foreign policy at Its truest 
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and best will be debated upon. We 
InUetOa m!.>s Ulffi, tnose 01 Us wno have 
n"'I" d n.m lrom t.me to tlffie lor tile 
las, It! years m thIS liouse. W nether 
he spoke about a great Iorelgn Pi:I'SO-
nallty-1 recall especIally illS speecl1 
on Stalin, a ten m1Ilute speecn, which 
was one of the best spee~iles d.eliver-
ed in this Hous~r other numerous 
declarations, we shall always remem-
ber them with gratitude thOse who 
have benefited by his idealism. Some 
of Us had rough ideas, some others 
displayed violent ideas. But they 
were polished by his idealism, after 
OUr coming from outside and after 
hearing him within these great walls. 
It is impossible to start a speech for 
the first time in this House specially 
in a foreign affairs debate without 
mentioning about our great leader 
who is no more. 

We welcome the new Foreign Minis-
ter. We welcome him specially be-
cause he is a Foreign Minister who is 
not entrusted with any other Minis-
try. Sardar Swaran Singh is an im-
pressive, towering personality and I 
do hope that he will be able to put 
many things right, many things which 
the former Prime Minister and For-
eign Minister, burdened with aff.airs 
of the world and numerous other 
affairs did not find time to attend to. 
He did not have the time, spare time 
to attend to service matters like com-
plaints that a First Or Second Secre-
tary or even a chaprasi might have 
against his superiors. 11 hope the new 
Foreign Minister will keep his eyes 
and ears open, would listen to com-
plaints from anyone so that things 
may be put right. 

We also welcome the declaration cf 
our new Prime Minister in regard to 
Pakistan and China. As soon as he 
assumed his new office, he made a 
very welcome declaration in regard 
to Pakistan and China. I do not know 
what Acharya Kripalani meant. He 
wanted us to walk into the American 
parlour. He wanted Us to be subject 
to the manipulations of millions of 
dollars. We all know into what straits 
Viet Nam nas fallen. Every day 3 
million dollars are spent there. He 

almost suggested that we should waLK 
lIltO the iUnencan parlour. We re1WitO 
to wa1lt lIlto anyooay's pa!'1our. We 
snall tollow the polICieS lald dowu by 
l'nme Muuster Nenru 1.hat we shiUl bi' 
mdependent, that we Shall be sell-
reliant. We shall of course taKe Bi'i 
from other countries especialiy wnen 
we are in distress, but we shall fum!y 
hold on to our awn princIples and 
policies; but we shall not gIve up our 
independent staIld and shall not allow 
oursel yes to be dictated to, by ~he 
West Or the East. 

Hence Shri La! Bahadur Shastri's 
declaration that we want to be friendly 
with Pakistan and with China is a 
welcome declaration. These two 
aspects of policy shall remain th, ,'"r-
ner-stone of our foreign policy 1", 
immediate and long-term solutions. 

We are also happy that our honour-
able President has paid a visit to 
Russia aII<:l Ireland and created a tre-
mendoUs impression there. Ireland is 
physically a very tiny country. But 
we have been tremendOUSly i.n&pired 
by Ireland, by its great President, De 
Valera. On the other side, both Mr. 
Khrushchev and Mr. Mikoyan, the 
President of USSR, have made decla-
rations of the warmest friendohip for 
us. It will be a disastrous day when 
We separate from the Soviet Union. 
It was Pandit Jawaharlal Nehru who 
as early as 1925 paid a visit as an Jrdi-
nary perSOn to the Soviet Union and 
came back with a fervour of admira-
tion. 1 still remember the day when 
press correspondents and thousands 
of students before the thirties sur-
rounded him and asked, 'What about 
the Soviet Union?' 

All theSe are things of the past. If 
we look ahead, I think my hon. friend 
is completely wrong in ltis views. As 
regards the quarrel between Russia 
aDd China, they may make it up; we 
have nothing to do with other coun-
tries' quarrels. They may make them 
up. But It will be completely disas-
trous for India, now or in the future, 
to have any quarrel with the Soviet 
Union. We should rely on a mighty 
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and great power wmch is our ne,gh-
/Jour; we cdnnot rely 011 a rHea" 
5,060 or 10,000 ml1es away! When tilt;)' 
otfer us therr unsLwLed mo. ai, ph> 01-
cal and every kind Of support, we 
shall certainly accept it. 

AcharYIl Kripalalli never talks ot 
Sou,n Viet Nam, how South VleL Nam 
hao been turned into a desert! I wlsn 
L had tim" to quote from the Hmdu 
of Llle 70lth Sepr"mber, 1964 as early 
as three days ago, where Its South 
East Asia .orrespondent wri,es about 
the people of South Viet Nam, how 
they are distress~d, how they are m 
sore straits. They say they are not 
conununist or anti-communLt, but 
they want to be friendly with every-
body. We see how therein Geneva 
Convention has been violated. 

Some are always talking thaL w(. 

must take the protection of the U.S. 
We are grateful to the U.s.A. for the 
help she gave us. We admire the 
. idealism of America, we admire he,' 
dem.lcracy Their presidential clp.~­

tion, which I witnes.;ed tne last (ilLl' 
it was held in 1960 is one of the Sl'eat 
feats of democracy. But all the same 
we shall hug to Our own principles. 
We shall stand by our own prinCiples. 
We are an ancient country, an Asian 
country. We have our quarrel with 
China, but we are stroll« enough and 
shall expel China from our tet'1!itory 
when the tim!! comes, when we have 
developed OUr self-reliance and 
str8ftgt,b. 

I would suggest that the nomencla-
,ure of the External Affairs Ministry 
should be changed. We gave a lead tl) 
other Commonwealth countries tn thE 
matter Of pioneering a Republic with-
in the Commonwealth. Now we sha11 
cllange the description of the External 
AtI'airs Ministry to 'Foreign Ministry'. 

S~condly, We are happy that the 
post Of Secretary-General is going to 
be abolished, It was only a decora-
tive post. Now we know It is going 
to be abolished-it has been announc-
ed in the papers, 

Thirdly. th~re should be a per.on of 
a Cabinet Minister's rank to repres'}llt 
us at the UN, a man or woman who 
can deliver the goods On our behaU. 
We want a front-rank man or woman 
of Cabinet Minister status there. Air. 
Harold Wilson, the Labour leader, has 
declared that the UK will be I ep~'e­
sented at the UN by a person of Cabi-
net Minister rank if his party comes 
tll power. It is time that we did not 
ou t a thira class or ordinary olen In 
'If the foreign service to represent us 
when cruCliaI issues come up for dis-
cussion and decision, sitting by the 
~ide of people like U.K.'; Sir Pearson 
Dixon or U S.A.'s Mr. Adlai Stevenson 
or Soviet Union's Mr. Dobryn. We 
want a man or woman of stature to 
represent our country at the UN. I 
hope this will be done now that this 
new Government has been ushered in. 

I would like to say a word .lbo~t 

another matter. It is for the flr~t 
time that we have heard about a 
foreign Government inquiring about 
'I speech by our foremost VIPs. I do 
'lot know if thi> has happened In the 
last 16-17 yean. I am not a big man; 
l am not a high-up; so I do not know 
But since it has corne in the papers. 
I think it behoves us to tell those 
concerned that we are an independent 
nation. The U.S.A. ambassador is 
welcome to have the texts of thl! 
speeches of our VIPs through tho ordi-
nary press channels. But I think it 
was not quite correct to ask ",h~+ w~~ 
the speech mRde by our President, 
soe"iallv when he had deliv"red it in 
!he proper tone, representing our 
polley. 

We also know that the' leading 
journals of the world like Time and 
Life, great magazines with large ci1'-
culations in their own country, and 
1l1so in our country, never put 'l wt.r:1 
about the last visit of our hon. Presi-
dent to the United State~ of Ame· 
rica. One omall paragraph wa~ put 
in and that when he was awarde~ B 
doctorate. Otherwise, his visit was 
not mentioned in these two PlP !rs. 
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I am mentioning this, because they 
are world papers, great papers, or-
gans of public opinion; we are fas-
cinated by them and are enamoured 
of them. And the visit of the 
hOIlQ\U'\lble President at our ('ountl'Y 
there was not mentioned. 

Shri liar, VIshIMl Kamatll: Not 
great, big. 

Shri Nath 'Pal: Big papers, not 
great papers. 

Shri Joachim Alva: I did not in-
terrupt Mr. Nath Psi. I do not wish 
to be interrupted. These are great 
papers of the world, great papers of 
the United States of America. 

am mentioning these smail facts 
to show how the wind blows in the 
great seats of democracy and hQW the 
people are impressed by these things. 

In regard to China, China does 110t 
mean business. China does not want 
to vacate the seven posts in Ladakh. 
It wants to go around the world with 
the halo of a peace-maker. Three 
years ago, on my return from Africa, 
I said that China is going over our 
heads and will build up a strong posi-
tion in Africa. Today that has 
becQI1le mON than true. From Zanzi-
ba~, from Dar-es-Salaam the Chinese 
are operatiDc. In Tanganiyaka just 
e!~ven . Chinese families are training 
up eirla in the militia with even 
wooden ritles! And today in Africa 
neither perhaps the influence of Rus-
sia nor the influence of the United 
States or the Uniteci Kingdom or ~ven 
of India substantially counts. But the 
influence of the Chinese counts, be-
cause the Chinese are determined, they 
are unscrupulous in their methods, 
they are str0lli, and they are goinJ to 
create troublll. And we, who !lad. a 
place there where Mahatma Gandh.i 
made his great name with his cam-
paign on behalf of the coloured peo-
ples, We have no place therein; be-
cause many of our countrymen who 
are there still want to hug to their 
own privileled positions without be-
coming Africans. And, as our former 

Prime Minister Jawaharlal Nehru, 
said, not once but several times, that 
if we settle down in a country we 
mwt become a part of that ~ountr)' 

Unless we understalld. this basic pro-
blem that wherever we go we have to 
become a part of that country, we 
shall always be in trouble, expecting. 
that our country will run to their 
rescue on their cries: "please take us 
out of thi; trouble". 

China is today forging with a great 
pace in Africa, and I would lilte the 
House to note that China in Africa 
will be a more determined enemy and 
in a more danaerous position against 
us-will be a greater adversary at 
India or of the freedom-loving coun-
tries than China on our borders, just 
coming across NEFA. In the Chinese 
aggression against us 2,300 were killed 
3,942 we:e taken prisoners, but we 
have silll not heard of 770 who afe 
still missinc. What has happened to 
them? Even seven can be a danger 
in the hands of the Chinese on the 
Chinese radio I would like to know 
from the hon. Minister what 'has hap-
pened to these 770 men who were list-
ed as missing. 

China has violated four-Conventions 
of Geneva. It has signed the Geneva 
Conventions but it nas also violated 
thOse conventions. Here is the tPsti-
mony of Capt. Sood of the Indian 
Army. He says: "Immediatelly after 
we were captured, I saw the Chinese 
shoot dead our regimental cook who 
was wounded, although I had r.equest-
ed them to bring the cook along with 
us." And there are so many other 
statements in the brochure. I want 
you to understand how China has 
brokel!. the conventions and yet can 
get away with it. We refuse to make 
U!Ie of such propaganda. Yet I cIa not 
know what happens to our machinery 
of propaganda. I do not know where 
we are and what we are. Everybody 
\lets away making some false and 
co!ouTed starement. But when we have 
a firs t-ciaSs case to present mor·ally. 
physically and in every sense justly, 
yet we do not seem to ~t along well 
indeed. 
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I want lastly to speak about 

the treatment of South Africa. 
South Africa has been neglected 
The people of South Africa are in 
a terrible position. There are 
four million whites in the whole of 
Africa of which three million ore in 
South Africa. The resolution last year 
ID the General Assembly of the United 
Nations, condemning South Africa was 
passed by 106 votes against one. 106 
votes went ag«lnst South Africa and 
only one was in its favour. And yet 
We are not able to move an inch be-
cause of the terrific investment by the 
United Kingdom totalling l,OUO million 
pounds. And hall of that amount Is 
the investment by the United States. 
Money is more important; money 
talks, money acts, and money moves 
even mountains. And we are unnble 
to move with all our moral power and 
Ule 106 votes against South Africa in 
U1e U.N.! The English-speaking 
whites control 99 per cent of the min-
mg capital in South Africa, M per 
cent of the industrial capital aDd 88 
per cent of the finance capital and 75 
per cent of the commercial capital. 
What happens? It is a strange spec-
tacle of a few white people control-
ling the destinies of Africa. They 
live in a beautiful country, fabulous-
ly rich in natural resources and sur-
roundings, with a glorious climate 
with economy fed by the British and 
American investment, and practising 
violence to a degree not surpassed of 
the most extreme dictatorships of the 
left or the right. Such is the fate of 
the coloured South Africans, the ori-
ginal inabitants. 

When we lose our dynamic leader-
ship for indeaalism-when we are not 
after power, when we are not after 
mere positions when we do not want 
the first place in any assembly-then 
we shall not lose our idealism, we 
shall not lose our dynamic ways. That 
is what Pandit Jawaharlal Nehru, fol-
lowing in the footsteps of Mahatma 
Gandhi, taught us. The day we lose 
our dynamic leadership, the day we 
water down our idealism, we shall 
take a back place and nobody will 

look toward,s us for inspiration and 
we will be thrown in the dust-bin of 
hinory. 

I do hOPe the new Foreign Minister 
and the new Government will remem-
ber. that our idealism has to be kept 
at Its finest and zenith point. If we 
lOse that idealism for the underdoi 
for the exploited, for the black man' 
w.e shall have lost our place i~ 
hIStory; and even a tiny little coun-
try like Pakistan, finding that there is 
a vacuum as Pandit Jawaharlal 
Nehru is no more, will try to take 
that place. But I want you to 
understand that this idealism we 
shall have to retain in the treasury of 
our collective wisdom, that the opposi-
tion this way or that way shall not 
create trouble !but that We shall al-
ways stand by Our idealism, come 
what may? And then only shall we be 
able to operate in a big way and re-
tain our leadership. 

8hri Umanath (Pudukkottai): Mr. 
Deputy-Speaker, Sir, we heard from 
the han. Minister for External Mairs 
a re-assertion of the policy of non-
alignment, world peace, anti-colonia-
lism, etc. Before examining the work-
ing of this policy I shall first deal 
with the total opposition to it by Prof. 
Ranga. Rangaji drew up a picture of 
South-East Asia being gobbled up by 
communist aggression and that of de-
fence Of South-East Asia becoming a 
strategic objective, to fulfil which we 
are asked to give up non-alignment 
and ,become part of a grand South-
East Asian alliance against communism 
with United States assistance. 

Rangaji cannot take credit for the 
originality of this idea. It is a borrow-
ed idea. The correspondent of the 
Hindu. dated 5th September 1964 re-
ported a gentleman as saying: 

"He believes that in the long 
run there is no real defence 
against Communist agaression in 
South East Asia 'unless you view 
it as a much larger region than 
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the Indo-China peninsula'. He 
feels that the only counter-balance 
against Chinese Power is a coali-
tion of powers with India as its 
main force." 
Is it not clear, Sir, that Rangaji 

echoed just this sentiment of the per-
son referred to a,bove? And who is 
that person? None other than 
Mr. Humphrey, Democratic Party's 
candidate for Vice-Presidency in the 
United States. 

I do not blame our Professor for this 
borrowed stuff. Perhaps it stems 
from the extra-territorial faith of the 
Swantantra Party. 

Coming to the application of the 
non-alignment policy by our Govern-
ment, the hon. Minister said, the test 
of its success lay in the aid that we 
got from both the United States and 
USSR. If this is the test of true im-
plementation of non-alignment, 
then what about Pakistan? Pakistan 
is getting help from the United States 
and it is being offered aid from the 
Soviet Union also, and an additional 
third help is from China. Does it 
mean that Pakistan is followinJ{ a 
policy of non-alignment with suc-
cess? Indonesia and Ceylon have re-
nounced United States assistance of 
late. Does it mean that Indonesia 
and Ceylon have ceased to be non-
aligned? That is not the real test. 
The real test is what impact our 
policy hall made among the Afro-
Asian nations which cover millions 
of people in the world. 

And what is the impact? Shri K. P. 
Karunakaran, a reader in the Indian 
SchOOl of International Studies, the 
only institute specialising in foreign 
alTairs and whiCh is conferred the 
status of a University by the UGC, 
writes in the May 1963 issue of the 
Seminar: 

"Many observers in Asia and 
Africa felt that India was behav-
ing like the big brother, prepared 
to give patronising support to 
them, but not willing to court the 
intense displeasure of the big 
powers, against whom they were 
engaged in a bitter struggle." 

This is the impact of the working 
of our policy, Of ten time, it is said 
that it is due to the inadequacy of 
our publicity abroad. No, Sir. We are 
not in pUblicity; but in policy. 

Take our attitude towards the la-
test Tonkin Gulf incidents. On August 
5th, the USA warships and bombers 
attacked North Viet Nam. Describing 
the internal situation in South Viet 
Nam on the eVe of these incidents, the 
New York Herald Tribune wrote on 
August 3rd: 

"In late winter IlIld early spring, 
the Government analysts began to 
say with increasing emphasis, 
that the War in Viet Nam was 
going very badly indeed, and that 
it would end in defeat, unless 
severe, corrective measlires were 
soon taken," 
Referring to the state of internal 

administration in South Viet Nam, the 
London Times wrote on August 13:-

"With each shift of power in 
Saigon, control gets weaker, pur-
POSe is dissipated, and the enlarg-
ing prospect of total collapse 
comes nearer. A collapse in morale, 
onCe it affects the Generals and 
Civil Servants, it will ,be beyond 
the power of the Americans to 
stop." 
Is it now clear. Sir, that the attack 

on North Viet Nam in Tongkin Gulf 
was to be a calculated morale booster, 
and to carry the war into North Viet 
Nam, to avoid deteat in South Viet 
Nam? 

In this bargain, the United States 
was pushing the world to the brink of 
disaster. We, who unhesitatingly came 
out against Britain and France when 
Egypt was attacked, are now hesitat-
ing to come out against these provo-
cations of the United States. There 
cannot be non-alignment between 
forces of war and forces of peace. 

Or, take aAain our attitude to oppo-
sition to 'foreign bases, wltiiah con-
stitutes another crucial test of a 
policy of non-alignment. United 
States and Britain are exploring the 
Indian Ocean to locate a base. The 
imperialists say that it is meant to 



Intematmnal SEPTEMBER 28, 1964 Situation 

[Shr.i Umanath] 
be just a radio link. But what is the 
truth? I am giving it straight from 
the Lion's mouth. The Hindu dated 
31-8-1964 quoted a British spokesman 
as saying: 

"The new American bases being 
sought there are purely and simply 
to provide radio communication 
links, but, of course, they could 
be extremely usefUl for forward-
ing staging points for troops. If we 
find one big enough, and if we 
could lay down a runway without 
spending millions on it. we could 
have a first class base for troops 
staging." 

And what is the strategy these new 
bases are supposed to serve? I am 
apin giving a quotation from the 
London Economist dated 5th Septem-
ber. 1964. It says: 

"When the winds of change 
have pulled the last Union Jack 
from the last colonial flagpole, it 
looks as if there are still going 
to be Western interests and obli-
gations which will keep Britain 
active in the vast semi-circle of 
territory round the Indian Ocean 
and which will probably call for a 
continued British military presence 
there. as part of a joint Anglo-
American strategy." 
Is it not. clear that the plea of its 

serving as a radio communications 
link, is meant to hoodwink the peo-
ple? Is it not surprising that our Gov-
ernment, on such a crucial issue of the 
policy of non-alignment, should pro-
ject the imperialist alibi in this res-

All these are proofs of the fact that 
of late the sharp edge of our non-
alignment poiicy lUlainst imperialist 
war provocations, foreign bases and 
colonialism, is getting blunted. 

I agree with Shri K. D. Malaviya 
whl!ft he said that OUT foreign policy 
is the projection of our home policy. 
And our home policy has, of late, 
come to lean heavily on foreign aid, 
for the purpOse of industrialisation, 
foreign exchange, food and defence. 
This explains the sott-pedallinc of 
anti-imperialism in our foreign policy. 

But let us not forget the adverse 
impact this policy is making on the 
Afro-Asian nations. Shri Karunaka-
ran, discussing the various conse-
quences of this increasing reliance on 
foreign aid, writes: 

"One of such consequences is 
that in the eyes of many non-
aligm:!d nations, India, far from 
being taken as a leading member 
of the under-privileged, is con-
',idered as one moving towards 
the privileged." 
I hope the Government will take 

note of this serious deV'elopment. 
Let us gee hOW we are farina in the 

matter of bettering our economic re-
lations with Afro-Asian countries. In 
this we have to contend with C1Wrese 
competitUm in the field. And what 
do the Chinese Government do? Shri 
Ras.hidaddin Khan. writiDt in the 
issue of Semi7kJ,r of October; 1964 
says: . 

"China has been glvmg lavish 
aid to many Asian and African 
countries since 19M, spectacular 

peel' _______________ among which are: 

N. Korea & N. Vietnam 
Cambodia 
Cambodia 
Nepal 
Egypt 
Ceylon 
Indonesia 
Indonesia 
Burma 
Burma 
Algeria 
Guinea 
Ghana 

1956-61 4,000 million dollars 
1956 22.4 milliOll dollars 
1960 26.5 million dollars 
1956 12.6 milliOn dollars 
1956 4.7 million dollars 
1957 27.5 million dollars 
195'7 11.2 million dollars 
1958 14.3 million Sterling 
1957 4.0 million dollars 
1961 8.4 million dollars 

10.0 million dollars 
25.0 miTIion dotiars 
19.6 million def!ars 
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Smi Hanwnanthaiya (Bangaic.e 
City): You are doing propaganda for 
Peking. 

~hri Umanath: I am giving a quo-
tatIon from Seminar, published in our 
country. This is to show to our coun-
try what we have to contend against. 
Unless We realise this. the question of 
facing Chinese competition in Afro-
~sian countries is meaningless. That 
IS why I am quoting that. 

Most of these are interest-free 10anM, 
and their timing is also very impor-
tant. When Egypt's foreign exchange 
was blocked by the Western imperia-
li~ts: this loan was given to Egypt. 
SimIlarly, the loans to the various 
other countries were given when they 
were battlingwjth imperialism for 
freedom. When we were not prepared 
to recognise the Algerian Government 
this loan was given to them I a~ 
saying about the timing, and h'ow they 
are canvassing in the Afro-Asian 
countri'es. 

Against this background, what do 
we offer to these countries? We offer 
our private industrialists as our Mes-
siahs. Shri D. S. Joshi .had gOne to 
the African countries. Another mission 
of the FlOCI has gone with official 
blessiDgs. They advertise for collabo-
ration agreements in -these countries. 
Even in this respect,how do they be-
have? The Hindu correspondent writes 
from Nairobi on 29-8-1964: 

"Since Kenya became indepen-
dent, nearly half a dozen Indian 
trade and export promotion dele-
gations .have vUiited East African 
countries and all of them have 
been talking joint lndo-Kenyan 
projects with major Indian techni-
cal and financial collaboration 
without a single project materiali-
sing SO far." 

Why is it so? Because friends of In-
dian big business are busy exploring 
prospects of higher profltability 
through these ventures, than better 
.economic relations with these coun-
tries. The image of India, projected by 

these men, is one of a big brother who 
has come to exploit them. We cannot 
faCe ChineSe competition, nor better 
our relationship with theSe countries 
by a policy of relianCe on Indian big 
business. 

With regard to our neighbours, I 
welcome the initiative taken by our 
MInIster of External Affairs in visiting 
some of our neighbourillg countries 
like Afghanistan, Nepal, Burma and 
Ceylon. With regard to the problems 
of Indians in Burma and Ceylon, I 
welcome the approach that has been 
brought to bear, viz., one of trying to 
understand the policies that these 
Governments are pursuing in their 
own countries. and of not seeking to 
interfere in these policies in any way 
whatsoever. But, as far as the human 
aspect of the problems of lBdians in 
Burma and Ceylon is concerned, it is 
aSffiuch the responsibility of the 
Government of India as it is the 
responsibility of the other Govern-
ments. And therefore, only to 
the extent to which We come 
forward to discharge our l'esponsibl-
Jities, shaH We be able to insist on the 
other Governments to discharge theirs. 
I want that the initiative taken in this 
respect must be continuously kept up 
with vigour. I hope no efforts will he 
spared to settle the problems· of In-
dians in Ceylon successfully when the 
Prime Minister of Ceylon will be visit-
ing our country. 

Coming to the crucial qUElition of 
our settling the border .disputes with 
China, it iSBn admitted fact that there 
can never be a military solution to this 
p:oblem. After all, some time or other, 
eIther today, tomorrow, ten years or 
50 years hence, a solution to this pro-
blem has got to be found on a poritical 
basis, 

It is in this context that the question 
of withdrawal of seven Chinese posts 
has come up. Referring to the Gov-
ernment of India's stand with regard 
to this proposal, our late Prime 
Minister Nehru said on the floor of 
this House, on the 13th April, 1964? 

'11 had clearly stated to Lord 
Russel's representatives and later 
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on to Mrs. Bandarnayka, that this 
could be considered if a proper 
approach was made to us by 
China. No such approach ha5 
been made and therefore, the 
positi'on remains the same as 
before." 

Even without the Chinese Govern-
ment approaching us, our Govemmllrlt 
have considered this proposal aN1 
declared their stand that an act or 
withdrawal of the seven Chinese posts 
would be considered as fulfilling the 
obligations under the Colombo pro-
posals and that We would be prepared 
to start direct negotiations. 

What that would mean is clarified 
by Mr. Felix Bandaranaika. re-
presenting the Ceylon Government. In 
his statement to the Ceylon House of 
Representatives on 19th August. when 
he said: 

"I think perhap~ it is fair to 
sav that the most impOrtant Ques-
tion on which the two sides can 
meet and discuss matters round a 
table. would be the establishment 
of the basic principles of what 
thev are to discuss. At the time 
the Colombo proposab were 
beinl( formulated as long al(O as 
D .. rember, 1962, and January, 
19f!3 the problem was one of con-
solidatinl!' a ~ea."-flre. The cease-
fir.. Is now well and trulv ctlO-
!IOHdated, and the tension hp~ 

eased. Thp. Colombo proposals 
hAve prevented an immediate 
outbreak of conflict uain. To 
thAt extent they have mAde a 
c'ontribution, and what remain~ is 
the ultimate negotiations of a 
boundary." 

Tn so far as our Government consl-
dpred the proposal for thp withdr~wal 
of the seven Chinese Posts 
without waltinl( for the proposal 
to c'ome from the ChinesI' Govern-
ment it certalnlv amounts to our 
~ov .. mJ1 !ent taking 'some ~itiatlvl' 

for the purpOSe of breaking the stale-

mate. Having done that, 1 only sub-
mit that this initiative must be vigo-
rously pursued by all channels in-
eluding the diplomatic channel. Cer-
tainly, no one can say that resort to 
diplomatic machinery is derogatory 
to our national honour. 

1 wish to state that my submission 
is in keeping with a growing trend 
of th'ought among various cross sections 
of our people, For Instance, 1 
Times of India dated 24th August, 
1964 echoes that tend thus: 

"A failure to press ahead on the 
substantive issue after the pur-
pose of the Colombo proposals has 
been fulfilled. will ·be most damag-
ing and may indeed. remoVe all 
p'ossibility of any fruitful nego-
tiations in the future." 

Capital dated 23rd July, 1964, writes: 

'II am not .uggesting that the 
affair with China can be settled 
in a couple of days, or even 
months or years. What 1 am wary 
about is the vested interests that 
may grow over prolonging the 
affair both in New Delhi and 
Peking. Years ago, 1 had to 
negotiate with a landlord for thE 
present offices of Capital. This was 
first done through two firms of 
solicitors and the correspondence 
went On and on. I then spoke to 
the landlord direct and exchanged 
a couple 'Of simple letters with 
no legal jargon at all. ...... . 
This is where Mr. Swaran Singh 
can apply himS'elf with vigour. 
If with Mr. Bhutto his brief was 
to make the talks yield noth-
ing. with China he can take new 
initiatives .......... The Colombo 
prop'Osals were never promising. 
Other ways remain." 

As earlv as 12th June 1964, when 
Vinobhaji advocated the acceptance 
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Of the seven posts withdrawal pro-
posal, he did not want our Govern-
!r.eont to stay where it was after 
acceptance. He said: 

"India should accept it, take 
further st~ps and go ahead." 

And further, he advocated unilateral 
steps by India. 

This growing trend within the coun_ 
trv fOr our taking the initiative to 
break the deadlock arises out of a 
~prious rethinking relating to the 
harmful effects 'of the present deaa-
lock to our country. 

Even as early as May 27, 1963. Mr. 
N onporia reftected it sharply when 
h~ wrote: 

''Washington would prefer a sort 
of permanent status quo as the 
most c'onvenlerrt .olutlon of 
awkward problem. China will 
agree to this for other obvious 
reasons, which means that the 
Vo'e'ght of opini'on will be in 
faVOur of no one breaking the 
present deadlock .... 

"And if the deadlock is not 
broken at some time in some 
wav, New Delhi will be reduced 
to drifting from one point of 
helplessness to another." 

And at another place he says: 

"Peking is under no obligation 
to take the initiative since It al-
ready has what it wanted." 

S;r. this Government must take 
~erious note of this trend of th'ought 
and flrmlv go ahead. This trend was 
~nlv In driblets In 1963. Today in 
1964 it has grown into streams. Since 
it Is in full confonnitv with our 
ctmntrv's genuine interests, it is 
bnund to grow Into torrents in the 
~uture. 

Shl'l Bnaiesbwar Prasad (Gaya): 
Mr. Deputy-Speaker. Sir, the answer 
to the question whether we should 
come to terms or not with 
China and Pakistan depends upon a 

correct evaluation of the nature and 
scope of the Sino-Pakistan Pact. 
CIJina and Pakistan are in league wiLn 
England, France, West Germany, 
Turkey and Iran. The 'lim of Eng-
~f.r.d, France and v.'cst 3ermany ~ to 
drive- out the- United States 0% 
,\merica from Western Europe but 
this cannot be d'one unless Russia is 
driven out from South Eastern 
Europe. But Russia cannot be driver. 
out of Southern Eastern Europe un-
lE'ss it is driven out of the Heartland. 
But it does not lie in the power of 
England, France and West Germany to 
drive out Russia from the heartland. 
Turkey, Iran, Pakistan and China 
surround the Heartland. The last 
attempt to Integrate Central Asia 
with Turkey was made by Anwal 
Pasha. Turkey. Iran and Pakistan are 
to drive out Russia trom the Cau-
ca3US and Central Asia. China is LO 
driVe out Russia from Siberia. Cen-
tral Asia has been the h'ome of Pan 
Tslamism since time immemorial. The 
Arabs were the hewers of wood ana 
drawers of water in the Ottoman 
Empire. The aim of the foreign 
policv of Pakistan IS t'n ressurrect U,e 
Ottoman Empire with Islamabad as 
it~ capital. The establishment of a 
confederation between Turkey. Iran 
aTld Pakistan would constitute a thrEat 
to thp territorial integrity of Russia 
in thp Caucasus and Central ASIa. 
Siberia is the only region where China 
can expand. India and South-Eqst 
Asia are overpopulated. The condl-
ti"n precedent to the maintenance ot 
the American po-.v'!r in the rimland 
and of the freedom and territorial in-

tegrity 'of all the countries of AsIa, 
Mri.ca and Europe is the maintenance 
(,1 the territorial integrity of Russia 
In Asia. 

The emergence of China as an 
~'''1Jow peril and the cominj( together 
of England. France. West Germany, 
Turke-y, Iran, Pakistan and China as 
";l result of the establishment of the 
th~rmcmuclear stalemate have placed 
RURsia, America, India and the i1rab 
Wutld in one camp. The goal of 
wl1r:d disarmament would have been 
achieved by now if the Afro-Asian 
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sector of therim.ltnd in general and 
Ohina in particular had been divided 
af1.erthe close of the Second Wona 
War like Europe in General and Ger-
many in particular into two spheres 
of l41f!.uen~ssian and Amfrican. 
·Wbat United Germany was to Europe, 
probably that or m'ore is Chin" to 
the Afro-Asian sector of the rlmlalla. 
~hat Latin America in general ana 
Cuha in particular are to Unllt:a 
States of America in the New WorJ~, 
;n-obably that or more, are South 
Cbl'lR and the c'ontinental and penm-
Inllar regions of AsUi bordering ine 
Pat'ifi(' Ocean to the United States v! 
America in the Asian Sector of t:-te 
rimland. What the States of South-
Eastern Euro1Je are to Russia :'n 
Europe probably that or mar" are 
Turkey, Iran, Paki.stan, Tibet, lSln' 
kiang, Inner-Mongolia, Man~huriR "Ild 
Nn:th China to Russia in Asia. 

'Ihe division of Europe intl) \\.'0 
spheres of influenCe has provec; I,)::ne-
ficial to humanity In general ~nd to 
the peoples of Europe in partictlla~. 

The multipolar world has been ~£­
placed by a bipolar world and Europ::, 
has been enj'oying peace and pros-
perity which cannot be interrupted by 
any political catacylsm. The Second 
World War broke out because the 
status quo had become 'obsolete in 
Europe. The conflict between Russ/'a, 
America, the Arab World and India 
on the one side and England, France, 
West Germany, Turkey. Iran, Pakis-
tan and China on the other is due to 
the fact that the status quo on the 
the stage 'of international politics in 
general and in the Afro-ASian sector of 
the rim land in particular has J:>ecome 
obsolete. British, French and German 
hegemony may be established over 
Eastern Europe and Ruasia within the 
framework of a United. States of 
Europe and over large parts of Asia, 
Africa and the United States of 
America; Pan-Islamic hegemony may 
be established not only over the Cau-
casus, Central Asia and large parts 
of India but over the whole region 
ex;tending from Moracco to Indonesia 

and Chinese hegemony may be estab-
lished over Siberia, the continental 
and peninsular regions of Asia bor-
dering the Pacific Ocean and over 
large parts of India, Africa and the 
United States of America if a politi-
cal settlement is not arriVed at bet-
ween Russia and America on the basis 

. of the division of the Afro-Asian sec-
tor of the rimland into two spheres 
of influence-Russian and American. 
The heartland has been the home of 
invaders since time immemorial. The 
rimland has suffered much as a re-
SUlt of these invasions. The days of 
Chengiz Khan, Timur, Nadir Shah and 
Ahmedshah Abdali may come back 
once again if RUlsia .. .. (Interrup-
tions. ) 

15.00 bn, 

Shri ".JIII!' Stach (Ludhiana): 
The hon. Member is making an origi-
nal contribution but the other Mem-
bers are laughing. 1 do not know what 
is there to be laughed at. 

Shrl Swaran smtrh: The hon. 
Member also is smiling. 

Shrl Koya: Everybody may not be, 
I;eve in astrology. (Interruption.) 

Shrl Brajelhwar Prasad: I am not 
indulging in astrology. This is my 
estimate of the .ituation. The days of 
Chengiz Khan, Timur, Ahmed Shah 
and Nadir Shah may come back and 
if Russia is driven out of the heart-
land ... 

Shrl Swaran Stngh: They will not 
come back. 

Shrl Brajeshwar Prasad: I do. nut 
say that those days will corne back. 
Please listen to what I say. If Russia 
is driven out of the heartland, and if 
China and the Pan-Islamic States 
fail to establish law and order over 
this region India would flourish in a 
Russo-American world for .the 
does not cut across the path of Russia 
. and America in Asia. India would 
perish in a world of Pan-lslamism .and 
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Chinese hegemony for she cuts across 
the path of China as well as the 
Pan-Islamic States. 

The champions of the multi-polar 
world-England, France, West Ger-
many. Turkey, Iran, Pakistan and 
China-are bound to be routed 
be~ause the bipolar world cannot be 
broken up Into a multi-polar one. 
The world will be destroyed and not 
transformed into a multi-polar one if 
all States be~ome thermo-nuclear 
powers. It lies within the power of 
Ru~sla and Ameri~a to destroy not 
only China but the whole world with-
in the twinkling of a moment. 

The confli~ts between India on the 
one side and China and Pakistan on 
the other can be resolved only by 
the Indu~tion of Russian troops Into 
the Aksai Chin. The Chinese Inva-
sion of India has rendered null and 
void the offer that China might use 
the Aksai Chin road for civil pur-
poses If both Indian and Chinese 
troops withdrew from that region. 
The Government of India cannot be a 
party to the con~entration of the 
Chinese troops on the Sino-Indian 
and the Sino-Soviet frontiers. At 
the back of the minds of those who 
want the Government of India to 
lease the Aksai Chin to China, or to 
give up the lien over the Aksal Chin 
area, Is the idea that Russia is the 
common enemy of both India and 
China. and therefore. the Government 
of India should permit the concentra-
tion of Chinese troops on the Sino-
Soviet frontier. 

An Bon. Member: How can she 
prevent It? 

Shrl Brajeshwar Prasad: China 
needs Aksal Chin to keep Tibet and 
Sinkiang under bondage. Sinklang i. 
directly connected with China. East 
Pakistan has no connection with 
West Pakistan. The Aksal Chin road 
Is a. corridor connecting Tibet with 
Sinkiang. By suggesting to the 
Government of India that the claim 
over the ,Aksal Chin 8hould be waiv-
ed, the ground is being paved for the 

128'7(Ai) LSD-7 

construction of a corridor connectinl 
East Pakistan and West Pakistan. 

Mr. Deputy-Speaker: The hon, 
Member's time is up. 

Shrl Brajeshwar Praaa4: I am the 
only Member of this House who speakl 
only on this subject. 

Mr. Deputy-Speaker: There are 
others also. He has taken more than 
15 minutes. 

Shri Brajeshwar Prasad: Two 
minutes more, Sir. The continuance 
of the deadlock would lead to the 
liberation of the Aksai Chin and faci-
litate the passage of Russian troops 
into Tibet. Russia took back Sakha-
lin from Japan after a lapse of 40 
years. If we give up our lien over 
the Aksai Chin either the Slno-
Soviet Pact may be resurrected or a 
Sino-American entente may be form-
ed or both Russia and America may 
come to terms with China or both 
Russia and Amerl~a may be driven 
out of the Heartland and the Rlmland. 

The aim of China Is to establish 
hegemony not merely over the NEVA 
and the Aksai Chin but over large 
parts of the world. Com. Tito has 
compared Com. Mao with Cheng:z 
Khan and not with Hitler. There 
was an element of saving grace in 
Hitler. Chengiz Khan on the other 
hand was a purely destructive force. 

To expect that China which has 
conquered Tibet will solve dll!erences 
with India through mutual adjust-
ment Is sheer fantasy. England, 
France and Russia tried their level 
best from 1870 to 1939 to solve their 
differences with Germany through 
mutual adjustment. Two world 
wars and a few European wars had to 
be fought In order to liquidate the 
German menace. In the Aksa! Chin 
no mutual adjustment Is possible 
because the whole defence sYstem of 
India and the Heartland and all hopes 
of independence for Tihet and SUa· 
kiang would be shattered to pieces if 
the Chinese are allowed to build a 
missile base In that region where 
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the best missile base in the world 
em be built. The dismemberment 
of China as the resUlt of either a 
Sino-American war or a Russo-
American political settlement on the 
basis of the establishment of Russian 
hegemony over Turkey, Iran, Pakis-
tan, Tibet, Sinkiang, Inner Mangolia, 
Manchuria and North China, and a! 
American hegemony over South China 
and the continental and peninsular 
regions of Asia bordering the Pacific 
Ocean is inevitable if the achievement 
of the goal of general and complete 
disarmament is the next step in poli-
tical evolution and if the threat of 
the Yellow peril is to be combated 
by Russia and America. No honour-
able settlement with China and Pakis-
tan on the basis of vacation of aggres-
lion is possible. If negotiation was 
not a condition precedent to aggres-
sion, how can it be a condition pre-
cedent to the vacation of aggression? 

The reason why many countries are 
not sure that the Chinese action in 
the Aksai Chin amounted to aggres-
1ion is thi"lt all States are enemies of 
one another by virtue Of the impera-
tives of power politics in a world of 
anarchy. Hitler was labelled an ag-
rressor only af\i!r he Ibad invaded 
Poland and not when he took over 
the Rhineland, Austria and Czecho-
slovakia. The nnny countries which 
are not sure that the Chinese action 
In the Aksai Chin amounted to aggres-
sion are those which want to capture 
the Chinese market. Some of them 
are happy that India has been thrash-
ed by China. The widening rift bet-
ween Russis and China has brighten-
ed the prospecta of a Sino-Americen 
.entente. 'I1hls consideration impels 
~e states to pretend that they are 
not sure that the Chinese acUon In 
the Aba! Chin amounted to ag,res-
slon. There are lOme states which 
dQ not want to lrullllort India unless 
she jolnll the American bloc.k. The 
fear of China pnvents others from 
:fIar18.cterlsln~ her as an al(gressor. In 
any case. outsIders are not coml)E!t!!nt 
to pess anT Judl!'l'hf'!ntnn the auestlon 
or our frontJer with China which ex· 

tends over a distance of nearly 2,800 
miles. 

Dr. L. M. SlDchvl: Mr. Deputy-
Speaker, Sir, I am overwhelmed to the 
extent of being floored and I am un-
able to coonpose my thoughts after 
hearing such profundities propounded 
by my learned predecessor. We ar~ 
glad that the hon. Minister of Exter-
nal Affairs has taken the earliest 
opportunity t.o give us a review of 
the international situation and to share 
with us his thoughts. If I may be per. 
mitted to personify tlhe tasks of foreign 
policy in our contemporary world, I 
would describe the task of the pre· 
sent. Foreign Minister as representing 
the fullness 'and meaning of ages past 
on his face and on his back the bur-
den of the world. We wish him 
strength in order that he may be able 
to carry his burd!!n, which is a 
national task, with his accustomed 
competence. 

Before I return to the review of in-
ternational affairs put. before us by 
the Foreign Minister, I would also like 
to tender, in all humility, my felicita-
tions and arti~late the nation's grati-
tude on the return of the President 
of our Re)nlblic who has explained 
India's foreign poIicv so ably and so 
welJ while he was abroad. 

I must confess Uhat I for one and I 
hope the whole House today mi6ses 
the spiritual eloquence and the re-
freshing presence of the late Prime 
Minister even though many of us had 
on various oc .. asions differed from him. 
We are duty bound to b'lrken to the 
memory or the man wlho was the 
prindpal architect Of these forellnl 
policies, such as they are. I should 
therefore IIrst of all like to remind 
hon. M~mbers on both sides of the 
House that the arehlteet of these 
forellm policies was not a dOllmatlc 
man. the Wal n!!ftber hide-hound man 
nor orthodox. He had a livelv abhor-
rence for orthodoxy ~nd for rigidity of 
8pprollch. 

Tn sByin~ ~o. I should like to auot!! 
a lXIrtlon or his speech, which perbaPi 
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was his last speeCh in this House on 
tlhe subject. of foreign affairs: While 
dealing with Acharya Kripalani's pro-
posal to do away with non-alignment, 
he had this to say: 

"Non-alignment is not a basic 
policy of ours or of any country. 
It is our reaction to events, and 
more particularly, our desire to 
maintain our independence of 
thought and action. n, arose chief-
ly because of the two power blocs 
headed by the United States of 
America and the Soviet Union, 
and OUr desire not to get entangl-
ed witill them. To some extent. it 
continues, but many changes have 
taken place in these alignments. 
The USA and the Soviet Union 
are not so bitterly opposed to each 
other as they were, and they are 
growing closer to each other. 
Among the power blocs, internal 
differences have arisen, and in 
some roses, they amount almost 
to a split. 'I1hus, the Soviet 
Union and China. the two com-
munist powers, have practically 
separated from each other andl are 
bitterly opposed to ea:'h other. In 
the western bloc, some differences 
have also arisen. Meanwhile a 
large number of newly indepen-
dent countries have come into 
existence mtd most of them adhere 
to the policy of non-alignment." 

I am not quoting our late Prime Minis-
ter to demonstrate tillat in the last days 
of his life. he had grown to questl~ 
the foundationS' of the poll~ which 
he had formulated. I am quotin~ him 
to show that he kf'nt alive in him a 
questioning open-mindedness about 
1Ihe reali!!m and the practiC!l,1 value of 
the undeTlvinsr Ideas Of the J)l"Iltcles 
whlrh . the Government, In his opinion, 
should be following'. 

Therefore, I should like first of all 
to say that we should' not mol or 
p)9Ce on a pedestal our pollcv of non-
alhmment as if It were a' veritable 
deitv. Wf' should not plav Utls un as 
a permanent prlnl'iple. for in inteT-
nlltlon<~l af'l'airs. it would be ullwittillsr 
innocence on our part to do so. It 

would, in my opinion, sap the Vitality 
of our foreign policies and may undo 
the promise of our tomorrow in foreifll 
atfairs. 

15.1! hm. 

[MR. KBADILKAR in the Chair] 

1I10n-alignment is not to be viewed 
as a mere inacUon or inertia, prompt-
'!Ii by fear that if we act, we might 
commit sin. It was the positive con-
tent. that was given to the policy of 
non-alignment by the late Prime 
Minister which I think did do a great 
deal Of good, to this country's national 
interests in tille international con-
text. To the extent that neutrality 
or non-alignment is ne~ative. to the 
extent that it represents inertia and 
inaction, it is to be eschewed by II 
virile nation. I should like to sav that 
it is not my purpose here to say that 
non-alignment is sanctioned by a 
moral evaluation of the world, nOJ" 
would I like that our country should 
look with contempt and judge other 
countries in a denigrating way. For, 
in my opinion, Uhe global aspects of 
intemiltional af'I'airs should bring upon 
us more of a sense of cosmic humility 
rather than an attitude of presumption. 

We find that in the non-alignment as 
it has been pursued by our country 
for sometime past, there has come to 
enter a certain listlessness, a certain 
Ragging of the human spirit, a certain 
weakness. if I may say so. This. 
if allowed to continue in the foreifll 
policies of OUr country, would pf'l'ace 
the very idea of non-alignment and 
would undo the conception of non-
alignment. as a positive force in in-
ternational af'l'alrs. r submit 1,lwt the 
time hu OOme when the policies ex-
emplii'ring non-alignment should be 
reviewed realistically, with a view to 
im"art to them a forward-looking 
content. a certain programmatic vision, 
a certain hope for the under-privileg· 
ed nations of the world, to imt:nrt to 
tihese poll.cies !the promise that we 
shall redeem the freedom of the rest 
of the world. At least we shan atrIve 
towards that end. Whenever we fail 
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ar flag in this effort, we would be 
pursing a poliCY, by whatever ~ 
it may be called, which would be 
calculated to undo our national inte-
rest and which would 1Iake us away 
from playing the role tihat we should 
be playing in international affairs. 

The late Prime Minister had said 
in his last speech on foreign affairs in 
this House to which I referred that 
by and large, the content of non-align-
ment today ~s psychological. It ap-
pears IP me that it is being further 
diluted today and 1 would not pass 
any judgment on this, but it does ap-
pear 1hat non-alignment is perhaps 
being redefined today, either because 
non-alignment as it was known earlier 
has lost meaning in the world of ours 
or because it does not have the kind 
of validity or force It used to have be-
fore. It appears to me that this is 
represented by the composition of the 
forthcoming conference at Cairo. One 
would be hard put to define that con-
cept of non-alignment which combines 
.these motley nations together to a 
common approach to foreign policy 
and yet I would like to say thiat this 
association is useful not only to us, 
not only to the various small nations 
which belong to this association, but 
also to a progressive growth of inter-
national !IOclety on sound principles 
of human rights and anti-colonialism. 

I would like to submit that unless 
non-alignment is made more dynamic, 
unless, we strive togetiher to give it 
content and meaning, unless non-
al1gnment comes to have an entirely 
different aspect than it had hitherto, 
namely, a force for a war against 
poverty, a foree for emancipating the 
tinder-privil~ged nations from the 
shiackles of economic backwardness, 
we would not be able to claim the 
leadership which has been given to 
US by the nations which look to India 
as one of the fore-runners of freedom. 
~is ill because I think in the world 
of today, the emergence Of pOly-
centrism or the emergence ¢ many centres of povrer, is necedary in order 
not only to relieve the rigOUTS of cold 

war, but also to spell out the phase of 
C'l'eative development of international 
lIt>eiety. 

Mr. Chairman, the communique 8t 
the Commonwealth Conference was 
not so objectionable or exceptionable 
because it contained a somewihat in-
noeuous reference to an effort being 
made to compromise our differences 
with Pakistan, but it was highly 
objectionable in asmuch as it refrained 
to take note of the menace which 
China represents today in Asia, it was 
highly objectionable because it did not 
articulate a Cll.tegorical reaction to 
the Chinese aggression on India. Sir, 
the Chinese are carrying on today an 
incidious, frenzied, crusading propa-
ganda against us, and our response to 
this, our answer to this really is 
anaemic, it is ineffectual. It is an 
apology for an answer. Unless we are 
able to meet this threat of psychologi-
cal warfare initiated by China we will 
not be able to project India in the pro-
per perspective in the international 
world. This is happening both in 
Africa and in Aida where Asians look 
to the two examples of India and 
China with anxiety. 

In this context, I Should brie!!y like 
to refer to the question of admission 
of China. Time has come when the 
Government should rev1~ its appro-
ar'h to this whole question. The Unit-
ed Nation's Charter clearly says that 
it would admit to the United Nations 
those countries which are ready and 
willing to carry out the obligations 

. under the Charter, which are willing 
to keep peace. Our sponsorship of the 
Chinese admission to the United 
Nations does us no CTedit and it is 
wholly contradietorv, inconsistent. im-
proper and even illegal. I would !I1lb-
mit. at a time when we were asking 
for the eXl)uls1on of South Africa from 
the United NatloM'! for violating cer-
tain dictates 01 the Charter. it is 
entlrelv InC'olrnprehensible why we 
Rhould' be 1ro000sorinJ( the cause of 
CommuMlst China's admission to the 
United Nations. 
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Mr. ChalrmaB: The hon. Member's 
time is up. 

Dr. L. M. Slnghvi: Sir, allow me five 
more minutes. I am the only speaker 
from my group. 

Mr. Chairman: He has taken already 
20 minutes. 

Dr. L. M. SiDchvi: Sir, 1 have hard-
ly taken 15 minutes. Anyway, other 
speakers before me were given 20 
minutes and 25 minutes. 

Mr. Chairman: He has already taken 
20 minutes. He may have two more 
minutes. 

Shrl Kapur Slagh: Sir, he is such a 
learned speaker.. .. (lnteTTUption). 

Dr. L. M. Singhvi: Sir, if your re-
cord shows thiat I have taken 20 
minutes, 1 have nothing to say. But 
I think I have only taken 12 to 15 
minutes. 

1 want to say a word about the 
plight of persons of Indian origin 
abroad. This unfortunate class is 
tortured, it is in difficulty, the Indian 
has had a raw deal land, what is more, 
the agony anli pain end of this all is 
that he !has been disowned by his own 
Government in a certain way, not 
openly but in a way whic:h is painful-
ly $rident. I had occasions to witness 
this. I hope Indj,an diplomacy will 
show more resourcefulness to come to 
the rescue of the unfortunate, embit-
tered Indians abroad. 

Sir, before I conclude I should like 
to emphasise that the time Ihas come 
when we should try to secure a seat 
for ourselves on the Security Council 
and, perhaps, a rational and realistic 
revision of the United Nations Charter 
at an early date. 

In concluding, I should like to quote 
from the Vedas which say: ~TRli~ 
mf';a that we mus,t establi~ peace 

which will gwe birth t.o peace and 
which will be based on a proper com-
bination of our peaceful intentions and 
the capacity for righteous indignation. 

'this is the invotation which is held 
for us as a beacon light by Yaju.T Veda 
wlhich 1 have translated in these words: 

"Luckless and in error was I, 
while I was incapable of just in-
diination. I invoke you Oh just 
indignation, Fortify me wit.b your 
strength." 

Sh.ri Osman All Khan (Anantapur): 
Mr. Chairman, Sir, since this House 
met last discussed the international 
situation, the caUse of world peace 
and international goodwill has sulfer-
ed a loss in the passing away at our 
beloved leader Jawaharlalji. OW' 
great este'em for him. Our respect 
and regard for him is manifeltin our 
ad.'lering to his policies and, in Our 
carrying out the tasks for which he 
ceaselessly strived during his life 
time. 

Our Prime Minister, Shri La! 
Bahadur Shastri, has made it c1~ 

and has reiterated more than once the 
continuance of our foreign polic),. 
The policy of non-alignment and the 
policy of working for world peace and 
the principles of co-existen~ will 
form the basis of our foreign policy. 

The han. Member opposite, Shri 
Ranga, and, also Acharya Kripalani, 
referred to the policy of non-align-
ment at length in their speech~. Shri 
Ranl:a said: "It is most unfortunate 
that we stick to do&mas 101li after 
their use is over. My fear is that it 
has no positiVe role to play". Shri 
Ranga ill a senior politician and halls 
from my State of Andhra Pradesh. I 
have gr'Cat respect for him. but poli-
tically we differ. I am unable to 
understand when he calls this policy 
of non-alignment a dogma. Does he 
call it a dogma. because we have said 
our foreign pelicy is the natural result 
of our rich heritage of the ages? Sir, 
r will have to assert that this ollcy. 
of non-alignment is not merely not 
a dogma, it is the only rational, 
realistic policy the country could have 
pursUed in the present day world. 

The world today is threatened to 
utinction by Itock-pilesof nualear 
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and thermo-nuclear weapons. The 
~hought uppermost in the minds of 
people all over the world is to aave 
this world from destruction. Small 
nations and big nations are all con-
cerned because they haV'e realiaed the 
implications of a nuclear war if ever 
it happens in the present day world. 
In these circumstances. efforts for 
pe:lce and policit.!s of peace are the 
crying need of mankind.. and our 
policy of world peace is directed to 
meet this essential objective. this 
essential need rJf humanity. 

Tire hon. Member. Shri Ranga may 
agree-he acmally agrees-with this 
policy of peace. but, at the same time, 
he questions the usefulness of the 
policy of non-alignment. The ans~ 
to this is not far to seek. The policy 
of non-alignment is the natural corol-
lary to the poli.cy of peace. I may 
illll'Strate this by a common plaee 
example. Let us assume that there 
are two persons who are engaged in 
a .quarrel or in a fijtht and there a 
third and fourth persons arrive. U 
the third and fourth persons join the 
persons who are quarreling or engag-
ed in a flght the quarrel is intensificd. 
If, on the oth'er hand. those two 
persons ~tand aside, they remain non-
aligned. and they help in solving their 
dispute they would be helping in 
esta.blishing peace between those first 
two persons. 

1U9 hn. 

[MR. KllADILKAR in the Chai,.] , 
Sir. our policy c:!l non-alignment has 

so far helped in preventing conflicts 
and in reducing tension in the world. 
Our role in Korea and Congo and 
our part in Vietnam, in addition to 
our contribution in tire United Nations 
and to the caUSe of disarmament, are 
illustrations of our policy of peace 
and non-alignment. The policy of 
non-alignment has served not only its 
basic ethical objective of promotin, 
world peace but it has also paid us 
divl4ends on the home front. We had 
been able to maintain the most cordial 

relations not only with the United 
States, West Germany, United King-
dom and the other Western bloc coun-
tries but we have also been able to 
maintain the most cordial relations, 
the friendliest relations with the 
Soviet Union. This has been render-
ed possible because of our policy of 
non-alignment. If we had been able 
to secure massive economic aid from 
both the power blocs, it is due to this 
policy. We hay\:! been able to get 
economic aid not only from the United 
States and the Soviet Union but we 
haVe been able to obtain moral sup-
port as well as help to build up our 
defences from other countri'eS too to 
meet the challenge of the Chinese 
aggression. As a result of our secur-
ing the help of the Sovi'!!t Union, as 
well as the Western blOc countries, 
China today standll isolated in the 
world. This is entirely due to our 
policy of non-alignment. 

Professor Ranga and some other 
hon. Members have said that non-
alignment is not a positive policy. I 
may say that it is not a passive policy 
either. It is different from neutral-
ism. A neutral country remains aloof 
from the world issues. According to 
our policy at non-alignment, we do 
not pre-judge issues; WIe judge each 
issue on merit and take our decision. 
Having taken that deciSion, we act 
upon that decision. Shri Rania dur-
109 the course of his speech asked: 
"non-alignment against whom? Not 
against Russia, because it is not neces-
sary; nor is it Blainst the United 
States, because it is not necessary." 
Then he goes on to say that this 
policy does no longer serve any pur-
POSe becaUSe Russia and tbe United 
States are coming together. I do not 
understand him when he asks against 
whom this poJi.cy is directed. It is 
evident that this policy of non-align-
ments is not directed uainst anybody. 
If at all, it is a policy direclled to-
ward" promoting goodwill and frien1-
ship between the nations of Ute world. 

It is true that there has been lessen-
ing of tension and there hu be'en 
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better understandi~ between the 
Soviet Union and the United States. 
But to what extent has th'ere been 
improvement is a point to be noted. 
While it is true that there has been 
better, understanding, all the same, it 
is most inadequa~. The progress at 
the disarmament conference is still 
very slow. The stockpiling of nuclear 
weapons by either side is continuing 
still, threatening world to extinction. 
Unless and until We succeed in dis-
arming these two great countries, 
unless and until we make progress at 
the disannament conference, We can-
not say that the relations between the 
United States and the Soviet Union 
have improved. Many sparks of con-
flicts appear on the international scene 
off and on and we cannot say that 
these two countries have COIIlle to-
gether, justifying an alteration of our 
policy of non-alignment. Even assum-
ing these two countries have come 
together, I still feel there is no reason 
for us to give up oUr policy of non-
alignment and align ourselvea with 
the Soviet Union and the United 
States against China, as has been 
pOinted out by Shri Ranga. 

There has been some criticism both 
in this House and outside about the 
communique issued at the end 01 the 
Commonwealth Prime Ministers' con-
ference. In a short passage in the 
communiqu'e: 

"The Prime Ministers have 
noted with satisfaction the public 
statements of the Prime Minister 
of India and the President of 
Pakistan and have expressed hope 
that the problems between them 
would be solved in the same 
friendly spirit." 

There has been much hair-splitting 
about the consequences and implica-
tions of 1his communique. We have 
to read the words in the communique 
in their proper perspectiV'e. The re-
ference is not to any discussion of 
what has taken place in the Com-
monwealth Prime Ministers' confer-
ence. There is no reference in the 
communique 10 Kashmir. No harm 

could possibly be done by such • 
reference to our cause. As far as the 
reference in the communiqWe to COD-
ciliation is concerned, it is conditional 
Oil two parties agreeing to mediatiOD. 

If anybody has reason to feel diI-
appointed about tilis communique, it 
is President Ayub Khan a1 Pakistan. 
He has not succeeded to include even 
many attempts that he made at the 
Conference to have included in the 
communique a reference to Kashmir. 
He has not succeeded to include even 
a reference to the proceedings of the 
Commonwealth Prime Ministers' Con-
ference in the communiqu'e. It 
appears there was a di¥ussion for two 
hours in the Commonwealth Prime 
Minis,ers' Conference and at the end 
of the two hours the Commonwealth 
Prime Ministers agreed not to refer to 
any discussion in the communique; 
they also agreed not to reler to 
Kashmir in the communique. All 
tha t they have done is to refer to thl: 
public statements of the Prime Min-
ister of India and the President of 
Pakistan. 

It may be asked why there should 
be even that reference in the com-
munique. For an answer I can do DO 
better that quote the han. Finance 
Mini'Ster on the subject. He has re-
plied to it in a short 8'entence. He 
said "it was unnecessary but hardly 
objectionable". Many an unnecessary 
thing has gone into this communique. 
It has been done to please several 
Prime Ministers who were present at 
the Conference. 

The publicity advisers of Pakistan 
have tried to make it as if they have 
gained some victory in this Confer-
ence by this m<!re reference in the 
communique. I will sIIY that thcy 
have done this as a face-saving 
device; they have done this to cover 
up their miserable failure in their 
attempt to haVle in the communique 
a referenc to Kashmir or even to the 
proceedings of the Conference in 
spite of all that President Ayub Khan 
has said in tile Conference about 
Kashmir and the dispute between 
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India and Pakistan. Having failed in 
their attempt, they want to make 
their people ,believe that thiey have 
succeeded in their attempts in having 
included in the communique a refer-
ence to Indo-Pakistan relations. 

It will ill-serve the presentation of 
our caSe if we ourselves protest 
against the working of the communi-
que, thereby endorsing the claims at 
Pakistan. We will be playing into the 
hands of the propagandists of Pakis-
tan by doing so. But I must admit 
that there is justifiable apprehension 
in the minds of some people in this 
country that ,this reference, harmless 
though it may be, still bas its impli-
cations. It may be that the first 
reference is harml'ess. Next year they 
may go a step further and they may 
refer more directly to the dispute 
between two Comonwealth countries. 
So, therte is some apprehension, justi-
fiable apprehension if I may say so. 
I am sure, Government will resist any 
such attempt as and when it arises. 

Mr. Speaker: He should conclude 
now. 

Shrl Osman Ali Khan: Could I have 
five more minutes? 

Mr. Speaker: I am sorry, Shri Swell. 

Shrt Bade (Khargone): &! Sbri 
U. M. Trivedi is not here, I may be 
given a chance. 

Mr. Speaker: 1 am sorry, all groups 
cannot be accommodated. Shri Swell 
will have ten minutes. 

Shrt Bade: l'! Shri Swell could be 
given an opportunity, why not I? 

Mr. Speaker: They should not com-
pete with each other. I wil! see if I 
can give him an opportunity, 

Shrt Swell (Assam-Autonomous 
Districts): Mr. Speaker, I will try to 
confine to ten minutes, although it Is 
rather somewhat disappointing. 

Hr. Speaker: Quite right. I share 
Iah d1appo1ntment. 

Sbri Swell: Mr. Speaker, followmg 
the sad demise of our late Prime Min-
ister, who for seventeen 10111 year. 
was the soul and substance of our 
foreign policy, and preceding the con-
ference of non-aligned nationa in 
Cairo just by a few days, this disclll-
sion appears to have an importance of 
its own and has not come a day too 
soon. 

During the very limited time that 
you have been pleased to give me, 1 
will only draw attention of the House 
to a number of developments in the 
international world which appear to 
me to be of special significance and I 
shall conclude by urging on the Gov-
ernment to adopt a more politically 
dynamic approach towards the solu-
tion of our problems. 

Firstly, the death of Shri Jawaharlal 
Nehru by itself was the most porten-
tous event for us. Not only have we 
lost the man who with both his hands 
lifted India to an honourable position 
in the comity of nations but also his 
death has e~cited the world's curio-
&ity about us and our future. 

Secondly, our inglorious perlorm-, 
ance in the Commonwealth Prime 
Ministers' Conference in London in 
July la'st has filled many people with 
misgivings not only in this country 
but also abroad as to whether we have 
the capacity to maintain the position 
that we have been holding so far. 

Thirdly, our Prime Minister, who 
has not been anywhere outside India 
beyond Nepal, will make his debut in 
an international meet in Cairo. He 
has an onerous duty on his shoulders 
not only in filling the place, a bl, 
place, occupied by Shri Jawaharlal 
Nehru so far but also he will have to 
retrieve somewhat the position that 
we lost in the London Conference. 

Fourthly. for the first time in the 
history of our country we have a 
Minister who Is Bolely in char,e of 
external affairs and if I1"levoU'S mJ.. 
takel in .the warkin, or tile BxtenI&l 
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Mair, Secretariat or in our nusslona 
abroad. were detected in the past 
because of Shri Jawaharlal Nehru', 
preoccupauons wlth h1I duties .. 
Prime Minister, those mistakel cannot 
be excused now. 

Filthly, the prospects of peace ill 
Na&aland which were raised in our 
hearts by the current peace talks seem 
now to be dimmed and 1 am filled 
with masgivings and forebodings tnat 
if these talks shoald fail and another 
bloodbath should take place in Naaa-
land, the intervention of the Chinese 
Army or the Chinese volunteers in 
that part of Our country cannot alto-
gether be ruled out. 

Sixthly, our disputes with Pakistan 
and China remain where they were 
before. W'e have a tremendous lega-
cy and it is for this Government to 
prove whether they are worthy of 
this legacy, whether they can main-
tain it. 

The Minister of External Affairs In 

the sPeech that hie read out to the 
HOuse last Friday has reiterated that 
this Government will abide by the 
policy enunciated and built up over 
the years by the late Prime Minister. 
He has also reiterated the two basic 
tenets of that policy, namely, non· 
alignment and peaceful co-existence. 
May I submit., Sir, that I do not think 
that th'ere ar" many people in this 
country who will seriously and basi-
cally differ from that policy except 
in the implementation of it, in the 
nuances given to it, in the. emphasis 
placed on it from time to time on 
di,lferent issues? There cannot be a 
departure from that policy because 
the only alternative to that is confron-
tation and the risk of global annihila-
tion. I agree with what the External 
Mairs Minister said the other day 
that this policy has earned for us 
rich dividends; but I would not go 
into that because the time in my 

.. hands is limited. I would, however, 
take this opportunity of congratulat-
me the Minister' of Extlernal 
Mairs for having taken the earlieet 
o)JpOJ'tUnlty, lOOn afterafl8lllJling IW-

ponsibility, to visit our neighbourina 
countries, Nepal, Burma, Afghanistan 
and Ceylon. It was altogether a step 
in the right direction, for if we are 
to exist as a nation, wc have to exist 
together and g'et along with our 
neighbours. We have problems with 
these neighboU!'s of ours and these 
problems h" ve got to be solved sooner 
or later in .. 'friendly and a co-opera-
live spirit. 1 note that the Minister 
of External Affairs has also agreed to 
accept the invitation of the Foreign 
Minister of Pakistan to visit that 
country in the near future. I wish 
him godsP€'<!d in this venture also. 

That, Sir, will leave out only one 
more immediate neighboUr of ours but 
Which is the most portentous as tar 
as we are concerned, China. With re-
gard to China we have be-en repeating 
that we stand for a peaceful solution 
of our dispute with her. We have ac-
cepted the Colombo Proposals and 
we 'have gone even a litHe beyond 
that. We have said that il China 
would withdraw the seven posts in the 
demilitarised zone in Ladakh we shall 
consider that a substantial fulfilment 
of her acceptance of the Colombo pro-
posals and that we are pl'<!pared to 
sit on the negotiating table with her 
thereafter. But notwithstanding 
the rather optimistic statement of Mr. 
Felix Bandarnaik>e in the Ceylon's 
House of Representatives to this e1fect, 
China has so far prevaricated. But, 
may I submit, that there is no reason 
to be pessimistic; there is no reason 
for us yet to 10Sle our .balance and to 
cry a wolf. There is no doubt that 
we have got to safeguard our territo-
rial integrity, that we have got to 
strengthen our defences. III this re-
gard the statement mac!l! by the De-
fence Minister on the defence aid from 
the USA and the USSR the other day 
has been encouraging. But let us not 
lose thre larger world perspective and 
that if we are to solve this problem 
with China, we can solve it not in 
the military way but in the political 
way. 

We have taken a certain stand witil 
regard to China. It will be UIel_ ., 
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expect-it will be foolish to expect-
that China, a great and proud nation, 
to come round meekly to ourterms, 
specially so after the debacle that we 
suffered at her hands. But we have 
also to remember that China bears a 
chip on her shoulder because she has 
been denied a place in the Umted 
Nations Organisation which she thinks 
is her due, becaUSe rightly or wrongly 
she reels that she has not been dealt 
with properly by Soviet Russia which 
she comJders as a sister Communist 
country. But things are piling up for 
China too. Under the impact of these 
developmenta there are si,ns that 
China has been forced to rethink about 
her entire approach and attitude to 
world problems. There is the Gull 
of Ton&king episode the other day 
when next door to China the Ameri-
can FI~t pounded away at bases and 
vessela at North Viet Nam and China 
did nothing more than indulge in fui-
mination. Then, there is her quarrel 
with Soviet Russia which has escalat-
ed from an ideological difference into 
a bitter territorial and national rival-
ry. Premier Khrushchev's pronounce-
ments the other day to a Japanese 
Parliamentary Delegation that met 
him that China was laying claim to 
~80,OOO square miles of Soviet terri-
tory and that the Chinese emperoI1l 
had conquered Manchuria, Mongolia, 
Tibet and Sinkian" that Sinki~ w .. 
not a part of China and today's re-
ports in the newspapers that China 
had accused Soviet Russia of trying 
to dismember her territorial integrity 
-all these are si&ns that things ~ 
piliIlJ: up against China. It is no won-
der that we hear rumours and rumbl-
in,s of a kind of political pur,e in 
China today. It must have dawned 
even on China that she cannot conti-
nUe to be a bad boy of the interna-
tional world with impunity, that she 
cannot take on Am~rica and Ruaaia 
at the same time and continue her 
aggression on her nei&hboura. In 
this context, the statement ot Mra. 
Bandranaike seems to have more to 
it than can be lightly dismissed and 
it Is for us to take the advanta&e of 
the cituatioA. I wonder If the time 

has not come for this country to tol.l;.e 
the initiative Of trying to promote 
some kind of an or,anisation that 
would promote Asian unity. You may 
say that we have the non-aliglled 
nations conference and we have the 
Afro-/AlIi8Jl Banciung Conference. 
There is no need to talk of avoidin, 
China. We cannot avoid China. In 
any case, we are going to meet China 
in the next Afro-Asian Conferen:(' 
whenev~r that is to be held. 

May 1, Sir, Su.bmit that these con-
ferences are too broad, too compre-
hensive, that it would not be p03siIJle 
to discuss the realities of the situa-
tion as it obtains between one nation 
and another there. That would be 
possible only if that is done within a 
more elosely-Imit organisation like an 
All-Asian organisation. May I submit 
to the Minister of External Affairs t<l 
kindly think about this and s~ it 
he can take steps in this directiOn. 

Mr. Speaker: Mr. Yudhvir Singh 
Chaudhary's name was sent to me. He 
was not hue. No other name was sent 
to me. 

Sbrl Bade: I may speak, Sir. 

Mr. Speaker: That cannot be sub-
&titut.ed like this. If you had conveyed 
\t to me eaz-lier, I would have pl"oceeci-
eel in that manner. No other name 
'ilia. sent to DIe. 

Shrt Bade: I sent In)' name. Un-
fortunately, he is sick. 

Mr. Speaker: I am &lad that Mr. 
Bade is well. Then. he mi&ht have ., 
or 8 minutes. 

eft"": ~ ~~, 
~ ;fTfa tR ~ WIt IT mlPf 
fzmr~"T~ ~II ~ 
~~~ii~ir~~ 
~ ~ lWiT I{\'"u f~T I {lJ ifr~ ii ~ 
.4',4\f"iN i fit; {;f WI' ~ ~( if ~iAiT 
~ ~ W'fi\'mT fitt;fi till!_ ~)Ir • 
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"Bigler Schlait auch Var die 
unlformen und da" Essen fur aJ!e 
Angehorigen der Armeee slelch 
zer gestalten", 
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~aT~~~ ~t~ihfT 
~.;r • f.t; <Ii! "fI1r'lft !JT<m"r;fi ~ 
<tiTIf ~ I ;a"i'f<liT ~ m i\' ~ 
m'f 'if<'RIT ~, <tf~ ~T ~ Q'qm 

~~ ~Rn ~ If t 'l<: ~ ~ ~ 
f~~ t ~if ~ ~~, ~ 
~ ~qif ifiT ~ qf~ lf~ t ~T i\' 
<fT<Wi ifi': ~ ~ 6 5Ifcr~ ~ ~ <ti1: 
'l'I<: ~) ~, ~) mu q;vs 'forT 9 qr ~ 
~ ij- .,. ;;rrif i~CfTil otT ,:nr;ftfcrifi 
1fT~T t forit w ~m ~ I wrUifiT'tiT 
~ 

~ i\' ~ ~~ lf~r <'I'1'ff otT 
~ ~(ff ~ I ~<liT <ti'6ifT ~ "cmN 
CfF"fTiff!!;'1l{" I '{Wf'T lIli" 'fU ~ ~ 
~<miTT, mifi"f f'f~ ~ ;;IT ~ 
SI'!lR' ;r;:qr ~T ~ ~ ~ ~ ffi ~ fifi 
~ifT ~i'f ~ fifi lffif ~'fm: <A' 
~, "tIfT.,. ~r f~ ~fq-q'R qrn ifif;;nit I 

Shri Krishna Menon (Bombay CIty 
North): I yield to none in jOining 
-with those who have spoken before 
me in my felidtati'lns to Our Minis-
ter of External P. ffairs. 

He and the Prime Minister will be 
in Cairo in a few days to join and 
participate in a c8nference of what 

:are known as the non-aligned co];.n-
tries. 

Within the time that is available to 
me, it is not possi.ble to go into the 
11etails of this, or to cOVer the whole 
"f!.eld of world affairs which the 
Foreign Minister has been good 
-enough to cover and place before the 
'House. 

I would like to say this, that from 
the very fact that, in spite of his pre-
-occupations, tille Prime Minister is go-
ing, and that, in spite of, his fresh 
~ntry into the Foreign Office, our 
Minister of' External Affairs is going 
10 this conference, is an emphatic pro-
clamation and a reiteration of the 
non-aligned policy of this country, 

Being a democratic country, we 
'hear differing kinds of' expression 
about this, and sometimes there is al-

1S6'l (Ai) L.S,D.-a, 

most the shedding of tears, Over th"! 
wasted years, of non-alignment or 
whatever it may be called. I have re-
peatedly said in this House that It is 
merely an expression of our indepen-
dent nationalism in the context of ex-
ternal affairs. 

: t is not pos5ible here to cover the 
whole field, but only consider fort!lgn 
policy, in general terms, Or wide 
terms. It is concerned with world 
peace and the menac" to it, and the 
configurations of world political group-
ings that are concerned with that mdt-
ter and, immediately to ourselves, O'.lr 
relations, or la~k of them, with Pakis-. 
tan and China and our neighbouring 
countries. So, I will take these aile 
by on' and as rapidly as po~sible. 

It w&.s said this morning-may I 
S3.Y I menticned this matter to the 
Defence Minister before he went 
aW1y-that there was comparatively 
acti ve fighting along or across our 
cease-fire line on the Pakistan-Kash-
mir frontier. I want to say that It is 
not only on the cease-fire line, but on 
the international frontier between 
Jammu and Pakistan, that armed ac-
tion has been going on for a long time, 
but the most important things at the 
present mom'"nt to remember are 
two or three. 

Tn his answer, the Defence Mini8-
ter said that a new proposal had been 
made by the United Nations Observers 
in regard to a 500 yards corridor on 
the cease-fire line. I think this is one 
of thooe things where the U.N. Obs~r­
vers and all those others who agree 
with them, try to lead Us up the gar-
den path. This is part of the Karachi 
Agreement, that is to say, the armed 
troops armed forces, on either side are 
not to be allowed into this corridor; 
this has been the agreement for a long 
time, but Pakistan has always violated 
it, and the United Nations Observers 
them-elves have said: ''These are not 
Pakistani soldiers these are civilians 
of Pakistan or In'dian-.occupied Kash-
mir who are dissatisfied with their 
Government, and they are shooting-
everybody around, therefore We can-
not do anything about it." I think it 
?'ould be a political and diplomatic 
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mistake to be drawn into this contro-
versy and listen to Pakistan, and :;<IY 
"we will consider it" in a very patro-
nising way. 

I think the boot is on the other IGot, 
that is the U.N. Observers Commissiol' 
have neglected their duty in this mat-
ter all these years. Our people have 
been shot up in this corridor, and 
others have been allowed to come in. 
Therefore. this is not a new propo-
sal and should not be dressed UII 
as such, and we should not enter into 
a lon~-windl'ld controversy in this 
mRtter. 

The second point with regard to lhe 
Kashmir question is this. Every day 
you open a newspaper, and yOU hear 
about the various efforts made by 
do-gooders, peace-mongers, ppd-
dlers of various proposals, various 
kinds of people with prestige perhap_'. 
but not the responsibility or the power 
to implement them, whereby We are 
told about the possibilities of creating 
a new situation between Pakistan and 
ourselve;. I think it is not neces3ary, 
it is sheer hypocrisy to turn round and 
say we want good relations between 
uneighbours and so on. That Is the 
truth. But the fact of the matter is 
that Pakistan. now with China as well 
is an aggressor on our territory. She 
occupies 40,000 square miles of our 
tel'ritory in Kashmir. Furthermore, 
the last twelve years she has not 
given us one day of ~ace, and there-
fore, it is not that we are seeking 8 
counsel of vengeance. When it is saii 
by the Minister that we have our point 
of view and they have their point of 
view, it may be very polite. But if 
anybody says that I have my point of 
View, I would say that my point of 
view is I am trying to live? 'nle3e 
matters ('annot be diocussed in the alf'!-
tract. There Is only one way of deal-
mt: with Pakl~hn and that 11: s.'le 
must va~ate lI!'vression and learn to 
live Ilk .. R ('Ivllised nation. I say this 
not in n"t!er to whIt) un any ill feelinll 
but hE'ca\l'~ , believe all this 'Pe~ce­
peddl;n~ bu.~iness and aU the naive 
pt'O!IJ&"1I1s h'lvf' the effect of dPllloralu-
Inr our frieacls abroad. It tlu am 

the . effect of creating feelings iniliie 
PakIstan that we are giving in or 
something of that kind. The then 
Prime Minister in this HOUse on the 
last occasion when Mr. 3waran Siu&h 
was having a round of talks sad til lit 
if those talk; failed, the siluation 
~ht be worse. What happened 
in the round of talks? Pakistan said: 
Kashmir is an irritant. To..ls It is 
part of India; to them It IS an irritant. 
Out of that irritant they wanted al: 
of it, except one and a half districu 
of Jammu. In the context Of invasion, 
in the context of the situation to wm::b 
I referred a few weeks ago. wbcle, 
not skinnishes, not duels between one 
Or two soldiers but something ijl the 
way of a small battle has been ~ning 
on during these weeks. where n""rly 
300 Pakistan troops were engaced Oft 
that side, anti-tank weapons '~ere 

used, missiles of various ..:inds 1I'c1ud-
ing mortars and things of that cha:· .. ::-
tet' were used it is a war-like aelioa. 
War of course varie3; its qU<l1hy 
varies with quantity. We have reach-
ed a stage where it is no longer some' 
people trying to lift a lew cattle Gr 
trying to reap somebody's crops or 
carrying somebody's women, we JlbV .. 
come to the position today where it il' 
a curtain raiser to the 1947 expedition 
~I want to say without being a ;lfo-
phet of gloom that we have gLl to be-
very careful. I do not want to r~rer 
to the internal position in Kas:':1l1r. T 
want to say that if we 81 e softened up 
and if Pakistan repeats the 1947 ~ltu­
ation and says: 'we came in the.e t() 
def~nd our co-religioni-ts again!Jt 
lndian tyranny,' 'We shall be fac~ 
wIth another invasion and, beflJle the 
United Nations, after they have in-
vaded Ug, be ch'l.rged that we have 
invaded them. That is the position' 
with regard to Kashmir. 

The second problem that we have tct 
deal with is Indo-China. I am not 
goinli( here into the question of the 
wholp of ,Tndo-China problem. The 
Minister of 'External Afhirs has been' 
good enough to say that the solution 
of this .problfom or rather the way to 
th .. solutIon of this problem is the· re-
eonVi!nlng of the I. power Geltf!v. 
Conte~. I thi!lk it is goed l1li far 
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u i~ goes, -but I think the initiative of 
this country ha~ to be exercised in this 
direction because We carry a special 
responsibilily in this mater and have 
done so with some di$tinction during 
all that period from 1954 onwards. 
We have had one or two lapses in 
this matter in the sense of being on the 
side of one Co-Chairman as against 
the other, which has never hap-
pened before. Our responsibility as 
Chairman of the International Com-
mission i8 that whoever invades the 
~erritory, whoever commits ae-gressjon 
en that territory, whether it be 
~oviets, Chinese or Americans, we 
bein~ in the position of a judicially 
IlPpointed officer in that area have to 
take note of it. We have not to go into 
their private politics or anything of 
that kind. In fact as Chairman of 
the lternational CommissIOn we are 
not even expected or allowed to look 
into the politics of this country. Our 
political predilections do not come in. 
And so, if there is another armed 
att~ck on any part of Indo-China, 1he 
continued pr.esence of a large number 
of trooPs threatening that land and 
the peace of world, then it is a matter 
for this Commission. 

Mr. Speaker, there has been in the 
newspapers this morning-not that 
everything that is printed in a news-
paper is necessarilv correct-some re-
ference to the Embassy af the United 
States in this country wanting a copy 
of the speech made by our Pres;dent 
in the Soviet Union. I am aware d the 
procedure of this House that I am not 
to discuss the President. But I am 
Jlot .discussine the President, Mr. 
Speakrr. .f am discussing the action 
of another country in relation to us. 
If it is admiration of the Presi4ent-
for the good English that he speak3 
and SO on-that Is one matter. 
But this !ollows another statement 
saying that they are uphappy abo'.!! 
President's statements in Russia. 
'rile United States Ambas o3d.or in tbJ,s 
~ountry is not like a British Rpsident 
in Indian States. He is not here to 
watch over our activities, and I think 
it ~ an aft'ront to our nation; and it 
it an index of tile kind of way people 

are looking at us. I think it is high 
time that We stood up to ii. 

On the other hand, the Presi-
dent's statement is a good thing. 
We should be happy that our Presi-
dent has in very terse and concise 
words enunciated our poliCy of soci:j! 
justice at home and peace abroad 
and opposition to imperialism. In my 
submission, one of those facts of whicl\ 
we shOUld be aware is this: on tht 
one hand, though We are a Gandhiu 
country, we are not thereby essentilU,. 
a veryp!W)e~minded country. Second-
ly, though the great empire of Britaia 
had abdicated and the empire and 
France has been reduced somewhat. 
imperialism as such during the illst 
300 to 400 years has reappeared in 
different forms and ways. 

In that connection, I want to ~xpre5S my personal opinion. .I read a speeeh 
of the External Affairs Minister in 
another place the other day where 
someone made a referc nee to the buil-
ding of communication P03ts or b3ses 
in the Indian Ocean in the Chago 
archipelago on the one hand, which 
is to be followed by "nother 
ba~e at Aldabra Island, about a 100 
miles off Tanganyika. The archipelago 
is about 900 miles south of C'ipe 
Comorin. In strict international law, 
no one can say that the Brit!sh cannot 
build anything there, because they 
are the remnants of the Britislt 
empire. They are im81I islandlJ 
dottine- the Indian Ocean. But if 
this country is to be told that 
this is only a "commuunication" 
centre, and that We need not worry 
about it, then, I must say this. If I 
had the time, I could relate instan-
ces after instances. But I will just 
give. only one of them. You know 
the great North Atlantic Treaty Or-
eanisation. It was founded as a cul-
tural organisation. Everybody was 
told that one had nothing to worry 
about it: it is only an European 
notion in order to promote Europea-
nismj they are getting together. But 
today it is the largest armed super-
state in the world. In recent times, 
on the 22lld October, 1956, on the as~ 
surance of the British Government 
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aDd on the advice I tendered to the 
then Prime M'-ister in consequence 
ot that assurance this House was 
told that there would be no aggres~ive 
·action by Britan into Egpt. On the 
29lh October. the British delegate toi:.1 
the United Nations that they wer" 
taking action in regard to the reser-
vist 3 when the concentrations werE' 
taking place in Cyprus. The United 
Nations were afterwards assured that 
there would be no action of any kind. 
But on the 30th October, Britain, 
without telling anybody, during the 
midnight, gave an ultimatum to Egypt 
and by the 3rd November, the invasion 
was in tull being. 

So, thill idea of putting up a few 
radio posts. nobodv believes in. First 
of all in this age, 'in 1964, it is not 
neces·ary for ,hat "OU'lt!"y tD go to an 
island in order to have communic3.-
tions. With a small metal plate of the 
siz~ of a button. you can carry 300 
microwaves for thous3.nds and thou-
.sands of mile, dis.ance, sitting in yOUi' 
drawi'lg room. Therefore, this idea of 
having this base for this purpose does 
Dot cut any ice. It is all part of the 
spreading of the ten,acles of the em-
pire and of its vain attempt to ,'eturn 
by the backdoor. 

Wh3t We have, th£Tefore, [0 do is-
we cannot drive them oul from there-
at the same time, w:! should st&nd 
foursquare with most of the eX-
colonial countries in expressing our-
selves against this expansion, against 
the attempt of 'showing the flag' and 
in saying what actually it is. It:s 
part of the network of the modern 
tentacles. It is the old maxim: start-
ing from the English Channel and 
right throltgh Gibraltar and Australia, 
all these "block-houses" were built in 
the past. but they hav~ become liqui-
dated, and now, these new ventures 
arc made. 

In regard to the larger aspects of 
foreign policy, there has been much 
controversy in the newspapers and 
some in this House as to whcther 
there has been any change in foreign 
policy or not. If I' may say so, it is 
entirely an unrealistic question, It 

needs no answer. So long as anything 
is alive, there would be changes, but 
that does not mean you change the 
blade and handle. Th(,l"~ will be 
changes in the sense of an adjust-
ment of relationship as such. I think 
it is a great pity if our citizens would 
not'take the statements of our Gov-
ernment as categorical. which have 
been categorically repeated and set 
out seriatim in the speeches-I. 2, 3, 
4, 5 and 6-that the policy of this 
country is one of friendsh'p with 
others and so on and JO fourth: tInt 
broadly is called Non-alignment. I 
think it would be perhaps helpful if 
it were said tha t it is th~ policy to be 
practised under that name but did 
not begin under that name as a 
doctrine. It is merely the outcome 
of our historical evolution. When we 
were being taunted by othpr people 
that we are neutralists, sit! :n,g on the 
fence, till the iron sunk into our souls, 
we chose to say that we are not 
neutrals, because neutrality ;s 11 con-
ception that arises only on bell:ger-
rncy, and we are not aligned to the 
two armed blocks. So long as there 
are these two powerfUl war blocks 
In the worid, eact. capable of exter-
minating the world ann thercf~re 

there is the armaments race in conse-
quence, it is essential that we keep to 
non-alignment, because it means that 
we seek to create an area of prace. 

The position in the world during 
the last few months has been that :h" 
new forces that h~ve (merged are on 
the one hand China lnd all these col-
lecting round her, and on the oth(!r, 
the comparative isolationism, so far 
as nuclear policy is concernf'd, of 
France. So far as w~ ourselves are 
concerned, non-alignment has not ever 
meant a plague on both your houses 
or trying to get as much as you can 
from each of the the sldes. Non-
alignment has been the position where 
either the moral or whatever influence 
or we;ght we may have, would nat be 
thrown on the ride of thc armament 
race as such, because what we face is 
nuclear destruction. 

In my short time, I will onJv refer 
to one incident. On the 6th August, 
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1945, at 8.15 in the morning, an ncro-
plane flew over Japan, over a city 
called Hiroshima, a sma 1\ industrial 
city of 40~,000 people. It was flying 
at an altitud~ of 22,000 feet. In a 
mort time, a bomb came down on a 
parachute and at 2,000 feet above the 
ground: the bomb exploded. hstant-
ly 60 per cent of the ci ty was des-
troyed, hundred thousand penpk were 
killert and a hundred tilllU5"nd pprm'1-
nently injured. Three day~ la'er, the 
same happened at Nagasaki. So, we 
are living in a world cf a vast poten-
tial destruction. It is not as though 
tho 'e things could not happen. While 
there have been so many mis-
statement. about it, the dropping of 
the bomb on Hiroshima w~s a re-
rnlt of discmq;om over a p~riod of 
three months and not some whim or. 
the part of President Truman. He 
acted on the advice of Mr. Stimson 
who said, "This is the way to stGp the 
war. We have lost only 520.000 
people in all the wars of Ame-
rica since the Civil War. But if the 
war with Japan were to continue, we 
would lose very many nfbre." So, 
that was the position at that time. 
But thf' bomb that was dropped on 
Hiroshima was only l/lOOOth of the 
explosive caoRcitv of an aVerage bomb 
of torlav. Ac('o~ding to a leading 
American scientist. in the' first few 
hOllrs of the war, somewhere about 85 
million American people would be ex-
terminated. In these conditions, it is 
the duty of every country. irrespective 
of its national policy, to make what-
ever contribution it caa to lower the 
areas of tension. 

I think the second aspect of nOIl1-
alignment has been, in the last ten 
years, we have been one of the ff'W 
countries, if not the only country, with 
whom both from the side of the USA 
and the Soviet Union. they were pre-
pared to confide and discus~. Irrespec-
tive of what is said in thE' n(>wsll~~"rs. 
this country commands the confidence 
of these two rides in the gens£, that 
thev give their points of view in 
confidence and We would not leak it 
to the other or take sides in the 
matter. That is how we found our-
• elves in Korea, Indo-China or in the 

various debates in the UN and we 
were able to make some useful con-
tributions to the disarmament. As a 
result of it evolved the 18 nation com-
mittee at Geneva and it is my ~ub­
mission that in the coming year, we 
have to put marc energy inb this 
than recently. The small group . of 
much-maligned non-aligned coun-
tries, who have made grent contri-
butio", towards preventing the 
conference from breaking up and also 
sometimes found some degree of 
rapproachement between the rival 
points of view put forward by the 
Soviet Union and the United States. 
There is a proposal before the 
Gcneva Conference that there should 
be a convention of world powers 
called which would proclaim the 
abandonment of nuclear weapons. 
Unfortunately, at one time or other 
we have got miXed up in the 'absurd 
doctrine of nuclear umbrella though 
We tried to get out of it later on. 

In the economic sphere, we hav;) 
been in the position that our Gov-
ernment has done its best to get 
away from the imperi.!! off-shoots of 
economic organisqtion which is em-
bodied in the GATT agreements. but 
it is to be regretted that we were 
rather behindhand in this and the 
initiative and leadership in this mat-
ter had to be taken by other people. 
This is not said in the way that we 
must lead everything, but we should 
not be behindhand in these matters. 
Ever sinCe the time of the treaties 
initiated by Franee or the similar 
treaties emnating from West Germany 
in the 19th century, there has been 
an attempt which has now errupted 
in what is called a Common Market 
and all that-to get together in such 
a way that the poorer countries be-
come poorer. Now the world is no 
longer satisfied with thqt. In the 
teeth of the opposition of the major 
western powers. the United Nations 
has at last agreed to the world con-
fe~pi1c" bcc'u,~ of the numerical 
superiority of th£' non-aligned coun-
tries. Wf' should have no "pservations 
in cutting OUr ties w'th the imneria! 
powers in this ww and going on to a 
world of ourselves . 
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[Shl'i Krishna Menon] 
At this conference that will 

take place at Cairo are eathered 
together 56 nations, Ollt of these 56 
nations, the most important devia-
tion-I am sorry for usine that word-
the most important departure from 
the past is that ten Latin American 
na:tions are coming in the Con-
ference, Some of the ten Latin 
American nations are coming 
in as observers, But we should not 
forget the fact that the Latin Ame-
rican nations are part of the system 
of Monroe Doctrine. In spite of that 
they are corning to this conference. 

It is because, and say it 
with great humility, in spite of 
what the peOPle opposite say, 
Non-alignment is no longer an 
Indian obsession, it is no longer an 
inherited prejudice or anythinj( of 
that kind. It is ·regarded as a sHious 
contribution to international relation-
ship, a set of circumstances that 
should exist in a world where two 
groups are so armed against each 
other, The theory has been evoh,ed on 
what Is called the nuclear dE'terrent. 
It is only another name for the III ms 
race. Today. in condltionR of modern 
technology an arms rate Is not a raee 
of one country agaihst another 
only but each eoUl\ti'y racln~ 
against itself. as well, So we 
have reached the POsition no-tv Where 
there are vast quantities of destruc-
tive power. The position is such while 
there i~ fear Of destrtlctive war 
and that very fear might keep 
them from jumping into a world con-
flagration. At the same time, varicus 
little incidents take plac~it may b~ 
the one as it was in Cuba or the one 
that happened in Vletnan'l. Accldent9 
also can take plaCe and accidental 
nuclear war can result. 'that is to 
say, if the bomb of one side blows 
ofr b., accident, the nuclear war 
ha~ hn~un. They cannot keep 
qui~t. Bcc9.uge if one goes oft by 
accident, the other pe6))le wil! start 
and it goes on. If one bOlhb explodes 
in the polar regioh, we have got the 
nuclear war on OUr hands. 

But the most important factor in 
this situation, what this country along 

with otbers has been strivinR very 
hard to attain-not attain~ 80 far 
on account of the conflict between 
the two areat groups-is Ule Pl'cven-
tion of a proliferation of weapon&. WI! 
need not go into the abstract positWn 
of how many people can make 
bombs, We can make bombs if we IlI'e 
prepared to destroy ow'seJve~ in o\her 
ways. What is the immediate I.of-ilion 
in this matter- today? The polition 
is, that China on the ane hand, and 
France and Germany on the :l1.hE'r. 
have threatened to become atomic 
powers. Germany is sought to be kept 
out at this by being included in the 
Western Atomic Club, that is to say. 
by the distribution of nuclear arms to 
all the NATO powers. That will 
be severely resisted by the Soviet 
Union, because it is only 20 years 
since the Nazi army tore of the whole 
of the Ukraine and since the 
War destroyed nearly 25 millionl 
of their people. No amount of sen-
timent i.; going to be allowed. 
There will be no agreement, no rap-
prochement between the Soviet Union 
and the United States in regard to 
nuclear weapons on the basis of Ger-
many being armed wit.h nuclear we.-
pqns. 

That Is why our proximate men'lce 
-though there is no proximateness so 
far as atOm bomb is concerned-China 
bOldly sa~ that she is c!lpable of 
making tileR bombs. A very large 
number of Chinese students had gune 
everywhere. If they are preparl!O to 
stam their people they WOUld thl!n 
become a great nuclear pOwer, The 
only way to deal with this is two-fold. 
One is for the other great powers, 
either the United Statl!s or the Sbviet 
Union or the two of them together, 
to use atomic weapons against China. 
But that would be a remedy worse 
than the disease because you cannot 
iust use it agai~st China. and not 
d"strov the whole world. The othet 
wav is to get an atomic ban 
agreement before it is too late. 
The world has been going on 
from 1941 in this way and In 
1960 it was ~ecognised by ev('rY-
body that unless we dlsam serIously 
in five years the disarmament 
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wowd become very difficult. There-
fore, before China has produced a 
real atom bomb-she may have one of 
this kind for demonstration purposes 
but before China becomes an atomic 
power, which may take four or five 
years-it is necessary that the ('om-
blned forces Of the world in which 
the non-allEned countries, the much 
maligned non-alirned countries take a 
_1'1 important part, they shouid push 
forward their ideas in regard to nu-
elear disannament. This country at 
ao time can depart from the doc-
1rIne that there is only one way to deal 
with nuelear weaDOns and that is to 

·question of nuclear. i WL~ horrified 
to find a statement in one 
end them. There cannot be any 
01. the newspapers that under the 
ahadow of. a nuclear umbrella we 
-would be able to establish disarma-
ment. Fort\lIlately, the Government 
took notice of it alld corrected the 
position. That is all to the good. 

When this kind of debate is taking 
place, what we would like to .do is to 
be behind our Government d:legation 
so that the people of the world would 
know that the policy of this country is 
flased on theBe various principles, in-
cluding our solidarity with the elC-
rolonial eountries OUr consciousness 
of resistence to empire. 1 am 
not for a moment saying that 
the President of this countr)', 
under our constitutional system, 
'Can adumbrate policy; he has not done 
so. But he is entitled, as the It ~ad of 
the State, to say what that policy is, 
and the fact that he has sta ted it 
-many times indicates that it is not a 
new policy but it is an existing policy. 
If it were a Minister who h"d stated 
it as a new policy, he 'ha~ the right 
to do It but we could ask about It. 
But the Head of the Strite or Pre~i­
aent has no authority to make policy. 
1Ie can only proclaim what in fact 
exi~ts, that is to sav. 1hat we 
are aJr.llnst imperialism, a~ainst 

war and for triend~hip with thE" 
'Soviet Union. In surh clrcum-
Stance~ le,t three might be any 
misunrlershndlng, we ,hould re-
member that soon after the Prp~ident 
was In the Soviet Union, a Pakistan 

representative was also there, They 
told him point blank, categorically, 
that "our friendship with India i!> not 
a temporary matter; it is permanent 
and abiding and,. therefore, there is 
no use tryinf, to change our views on 
this queation', 

Finally, arising f1'OM the combina-
tion of China and Pakistan we 
have Oile enemy in the two of 
them, I submit to you, Mr. 
Speaker. The other day our con-
versations with Pakistan have beell 
preceded by Pakistan repudiating the 
surrender of our territory to China 
and abo disclosing the terms of that 
agreement. lIn other words, We are 
negotiating with some one who hu 
got the Western Power! on One side 
&nd China on the other. It is an 
abSUrd situation. The third factor in 
the world situation is the Sino-Soviet 
rift, as it was called. It is no longer 
a rift when one country claims near1y 
half a million sq. miles of the territory 
of the other, as it has done on us by 
stating that the MacMahon Line is 
an imperialist inheritance. So, about 
Russia is said it is a Czarist inherit-
ance. which was countered by Russia 
bv sav;n~ that China's is a Mongalian 
inhE'rltance. Whatever it was, It is 
today actually a frontier war. 

At the conference in Cairo will 
come up again the other doctrine or 
thp other proposal that the late 
Prime Minister had put forwlll"ll, 
namely. tha1: irrespective of all dim.-
cultles between countries, there shnuld 
be a no-war agreement. I aln saying 
thi, because till a few mOnth8 Ilgo, 
nearly '7,000 skirmishes have taken 
plac? between the Sovle'; and the 
Chinese personnel in various parts of 
their frontier. 

Rpferences have bet'''! made that 
there was no P'orPign Mini5tpT fnr the 
last seventeen years as thouf!h 11 was 
a ".,.('al lons~ ns '''ou'!h lilt' ('(.lmtry 
suffered th-ercbv. It is qnite true that 
in tho rhA'1fTo d cl)"'lIm .. tanre5 the 
previous po~tin., ('~nnol continue. 
Thp. laft' Prime Mi.,; .. I~r r10ps not re-
Quire AnV d('fenc(' from mp. '!'hI' his-
tory on the one 'hand, the arr0ctioM 
of . our people and the regard with 
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[ShriKrishna Menon] 
which he is held in the world on the 
other will vindicate him. I think it 
is the most ungracious thine for us 
to say that the foreign policy of this 
country had been neelected by him 
and because of that somet..'1ing most 
terrible has taken place. Apart from 
his very presence 3nd the identifica-
tion of the foreign policy with him, 
apart from that, it is constitutionally 
unrealistic because in a system of 
parliamentary government the Prime 
Minister has a special concern with 
regard to foreign policy, and I think 
that is the position eVerywhere. I 
say that because a statement of that 
kind was made in this Hous~ and 
should not go unchallanged. 

Shrl Swaran Singh: Mr. Speaker, 
Sir, I have nad the privilege of li~­

tening to hon. Members be<]onging to 
different parties and the valuable 
criticism and appreciation that they 
have made about the international 
situation as also about some of the 
problems that immediately concern 
Us in relation to our neighbourR. If I 
may say in all humility, it has been 
a source of <great education for me 
and, to a certain measure, a source of 
considerable encouragement. 

I was entrusted this responsibility 
of looking after the External Mairs 
of our country only about ten weeks 
ago. During this period I have been 
trying to understand the various 
facets and aspects of the international 
problem. I have also tried to study. 
more closely some of the problems 
that face us in relation to our im-
mediate neighbours. There are many 
han. Me'mbers here who have had 
the opportunity to study this matter 
more closely and to be associated 
with the formulation of polici'!3 here 
as well as in the international forum 
to a much larger measure and they 
have got much ,greater experiencp< 
Though to s(7ffie extent I have also 
been associated with certain specific 
issues in relation to some of the im-
portant matters that we, <as a I!OV-
ernment had to tackle during the :ast 
ten or t~elve years, I did not have 
the privilege of studying more close-

ly and more intimately some of the 
bigger intern\ltionai issues. Therefore 
this has been a very useful debat& 
from my own point of view. 

It is doubly SO because it has comB' 
after some of the efforts that I re-
recently made in establishing con-
tacts with our immedi'8te neillhboun. 
It is also important because it pre-
cedes another important international 
event, an event about which many< 
han. Members from different se~tions 
of the House made a reference, 
namely, the non-aligned conference 
which is going to take place from the 
5th October. Our Prime MinistE'T will 
be leading the Tndian delef!'8tion. 
Therefore it is a source of great satis-
faction and encouragement that on 
both these issues there appeared tct 
be a general consensus of opinion in 
favour of the steps that have been 
taken to establish more close rela-
tions with our neighbours. Also. the 
viewpoints tbat· have been exoressed,. 
with certain different shades of C!'Ill-
phasis about the objectives before the 
non-aligned conference, and the pan 
that we should play in that confer-
ence are very useful and I have deri-
ved very great benefit from these 
observations. 

I had ventU'I'ed to place a factual 
position about the international situa-
tion and I also put forward my appre-
ciation on certain important aspects 
in my opening remarks. It is not my 
intention to go over the entire 
ground. I would be content to refer 
in reply to some of the important 
points that h'3ve ,been raised in the 
course of the discussion. The policy 
of non-alignment that we have pur-
sued so far, and for which there are 
certain eloquent advocates in almost 
all the sections of the House, is a 
policy which has been evolved as a 
result of historical events and deve-
lopments and it is a cardinal principIa 
which we have followed and there 
appears to be near unanimity about 
the correctness of this policy. 

Shri Ranp (Chittoor): Question. 
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Shri Swaran Singh: May I say !hat 
I am conscious of the attitude of the 
hon. leader of the Swatantra Party 
who even now said that he questioned 
this? It is interesting, however thllt 
even he did not seriously objp.~t to 
this .... 

Shri Ranga: We do. 

Shri Swaran Singh: But while try-
ing to explain this, he said that non-
alignment should not mean this, and 
it should not m€lln that. It 1lPpear .. 
that the basic concept is not disputed 
by him. 

Shri Ranga: Why do you spe3k on 
our .behalf? Speak for yourself. 

Shri Swann Singh: It is quitE" in-
teresting that whereoas on the one 
hand he has expressed some satisfac-
tion of our country having rpceived 
help in the economic field as well as 
for stren!!thening our defence poten-
tial from countries belonging to diff-
erent power blocs but, on the other, 
by queer reasoning ultirmltely he 
landed himself with this rather 
mange suggestion that We should en-
ter into some defence' alignments 
with the Western powers. 

Shri RaD.ga: As against Chin'3. We 
do not beliwe in non-alignment. 

Shri Swaran Singh: It is hard to 
imagine that he should IIdvocate that 
thing knowing fully well that that 
will be a sure way of losing our sym-
pathy in many respects of those who 
might be opposed to that power block 
or thllt defence alignment. 

Shrt Ranga: No, no. 

Shri Swaran Singh: Let us not for-
get the help that we have been re-
ceiving in the economic field from 
socialist countries like the Soviet 
Union and other East European coun-
tries, particularly the Soviet Union. 
Let us not forget the defence equip-
mpnt that we got fwm the Soviet 
Union when we faced this danger of 
Chinese aggression. Let us not forget 

the very solid and consistent support 
that we have IIlways received on the 
question of Kashmir in the United 
Nations, in the Security Council and 
elsewhere. 

Some han. Members there took 
some exception and wanted to argue 
that I need not have SIlid that the test 
of the success of the non-alignment 
policy is the happy experience that 
We have got of getting help from the 
United States of America the United 
Kingdom, France, Japan, Germany-
and other countries who are regarded 
as members of one bloc and also from 
the Soviet Union and other countries. 
It is true that I should not cite that 
as the main reason for adopting that 
po:icy. But if by adopting a correct 
polic'y, you get a result which gives 
you the sympathy of the people of 
countries lind of big powers who 
might be opposed to each other, 
then certainly that is a reason which 
should be a source of satisfaction to· 
us and we should not lightly brush 
it aside. 

There were several hem. Me-wbers, 
Who, if I may say so, rightly stressed 
the importance of our own national 
interests in many respects. I con-
cede that they are of the highest im-
portance, and the ultimate test of 
any poliCy that we pursUe even in 
the international field depends upon 
where it lands US in relation to other 
people in the world. If by one stan-
dard and by one yard-stiCk we find 
that the policy whiCh happened to be 
a correct pOlicy from th-e internation-
al point of view, because it was a 
policy of not tying ourselves with any 
power bloc, because it was a policy 
which gave us independence of action 
and because it was II policy which 
enabled us to take correct attitudes, 
notwithstanding the consideration 
whether one power or the other 
would be opposed if we expressed 
ourselve.~ fearlessly, Gnd in addition 
to all this .... 

Shri J. B. Krlpalani: Was our atti-
tude towards China correct? 
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Shri Sw_ SlnKh: Althollih this 
is also the correct policy and the 
richt policy, if it iIllS yielded results 
·whiCh are satisfactory to Us and has 
enabled us to get support, symppthy 
and ~ctual help from the two blocs, 
-this should be a point which should 
not be lightly ignored, but we should 
try to give the correct weight to this 
important aspect. 

Shri Shlnkre: Was it because of this 
policy that we got this support or 
because of some other reason namely 
that they were afraid of China emer-
tinr as a bigger Power' 

Mr. Speaker: Let us hear the hon. 
"M'1nister now. Let the han. Minister 
continue. ., ... 

Shri Swaran Singh: It was the 
-pursuit of that policy. I repeat. which 
was the main reason, and the main 
'POint, which enabled us to get help 
from the two blocs. as T mentioned 
earlier. 

Shri Nath Pai: And also lose 14,000 
Kouare miles of our territory. 

Shri Swaran Singh: As we shall be 
going to the Non-Aligned Conference, 
"nit the House has been generous 
.. nough. and all sections of the House 
have been generous enough, til sut>-
port the Indian Delegation, I would 
lib to ~tate very briefly .... 

81lrt Bari Vltllma Kunath: Wish 
you god-speed. 

Shri Swaran Singh: .. the concept of 
non-alignment and the wav t.hat we 
propose to tackle the various prob-
lems in t.he Cairo Conference. 

Shri Kanp: '!'hat is your Ma'ntl.-
sm,.;ti. ... 

Shri Swann Sinrh: We attach the 
highest imnorbnce t.n the work of the 
Cairo Conferenr... We are convinced 
that it. will make " powerful conUi-
bution to the promotion of world 
peace and understanding. No less 
than 57 ('ol1ntries, according to pre-
.ent Indications, will particiP'llte in 
the conference, 11 of them U oble1'-

verso TheM countries hail from the 
contine-ntl of A.ia, Africa, Europe 
and South America, and th", thAt 
conference will have a ,lobe I r.hal'lc. 
ter. '!'he participants will be meetin. 
not on the basis of &eograpllical or 
regional associations, 'but on that of 
commonly held policies and princi-
ples. The policy of non-alignment 
which India was the firlt counb." to 
adopt, Bnd conslatentl7 to follow, he. 
won an increui~ly IBTge number of 
adherents. Whereas at the Belgrad~ 
Conference held in 1861, there were 
only 25 participating countries, IIOW 
there will be 57 representing between 
them more than half the membership 
of the United Nations. 

The aim of our deleaation will be. 
strongly to reaffirm the validity ang 
relevance of the policy of non-align-
ment, particularly in the light of th" 
changing world situation. We hODe also 
to Bssist in the codification of the 
principles of peaceful co-existence and 
to deviSe measures for the promotion 
of world peaee by various means, in. 
cluding disarmament and the sh:engtb-
eninl of the United Nations Organisa-
tion. 

We-hope that the canferen!!e wUl 
raise its voice against the continuing 
evils of coloniaiism and rIIela1 dl!!erl· 
minatlon which must be speedily era· 
dicated. The conference will also con-
sider the vital question of economic 
development and eo-operation, bMb 
between the develO'Pinlr countt'ieg and 
the more economically advanced 
countries as well as between 
the deVeloping countl'le!!. W~ 
hOPe to play our due part In faenltlrt-
ing the task of the conference and are 
confident that the r@!sults achieved at 
Cairo will give a fresh dvn~mism and 
sense of ))UrrmS@! ttl the poHey and 
practiee of nm-allgnment. 

n.M brs. 
Shri BUlPI What sense of purpose 

would there be when MalaysHt is not 
there' 

Shri Swaran Stnch: Havlnlr sald 
that, r will now say a few wC1'rd8 about 
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some of the otlrer pointll raised. Many 
han. Members have referred to the 
communiqUe issued after 'the last 
Commonwealth conference. Some have 
even gone to the lenath of not formal-
ly suggeatmg but hinting that we 
should review oUr position and should 
seriously consider whether we should 
continue in the Commonwealth or not. 

Shri Natb l>a1: No, but whether we 
should not expel Britain from thf' 
Commonwealth-that was the sugges-
tion. 

Sbri Swaraa. SiIlIh: I take it that 
you feel that the Comlhonwealth 
should be there, and as to whether an 
individual country, Britain «)t any 
other country should remllin in that .. 

8hri HAri YI!illntl Kamath: It they 
do not behaVe. 

Sbri Swarall Sblgh: There is the 
precedent, you know, of South Africa, 
whiCh Was there, which acted in a 
particular manner and had found Its 
Way out-it was baled out. Similar-
ly any country that does not rise up 
to the occasion lind does not react to 
the situation may find its continuance 
very difficult. As to Whether if you 
push out everybody any remnant Will 
be left or not is a inatter On 'Which 
you can form your own opinion. 

Sbri Harl V .... KUnath: It is for 
th!' future to decide. 

Sbri Swaran Singh: But as this 
matter has been raised, it is well that 
we may know the correct position. 

The Commonwealth today is an 
expanding commonwealth. Its geo-
graphical area and range of different 
peoples that Come within this associa-
tion haVe increased from a few 
<!ountries to 19, and before the end of 
the year, Zambia will be added to the 
list-as you know, Zambia will . be-
come a free country 'On the 24th 
October. We consider Our member-
Ili.lp of the Commonwealth-the 

HoUSe will recall that we decided on 
membership after a great deal of 
consideration in 1949-a& a very use-
ful means of contact with important 
countries in Asia. Africa, Europe and 
North America. It helps mutual 
understanding between important 
countries from different continents, 
and thll6 it is an association which 
promotes internal understanding. 

Amongst the most attractive fea-
tures of the Commonwealth is the 
tact that it is not a biOI: Of states, nor 
does it lay down any binding obliga-
tion on members. who retain their 
romplete freedom of pOlicy and action 
and their separate entity and indivi-
duality. We think, in response to 
the changing times this feature of 
the conunonwealth would always be 
pn!lJerved in future. 

We remember with gratitude the 
moral and material suWDrt We re-
ceived from commonwealth count-
ries rat the time of the Chinese egres-
sion a,gainst us, particulerly from 
Australia, Canadia, Malaysia. New 
Zealand and the U.K. 

Shrl Ranga: What has happened to 
Malaysia now? 

Shri Swaran Singh: A feature of 
the commonwealth is the periodic 
tneeth'lgs of the Prime Ministers at 
which Prime Ministers Of common· 
wealth cbU\\tries discuss the inter-
national situation and important 
ilIsues Of general commonwealth in-
terest in complete frankness and 
freedom. These discussions have 
been found useful in the past. As 
hon. Members will remember, some 
three years ago .... 

Shrt Hem Barua: Thp.Te is nothing 
commOh about the commnnwealth 
except the common chamber where 
'the nations meet. 

Mr. Speaker: There i. everything 
commOn except the wealth. 

Shri Swaran Singh: You are quite 
right. Therefore it is also important 
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to consider the economic aspect in 
relation to the Commonwealth. 

You might recall that three years 
ago a declaration on disarmament 
issued at the conclusion of the Prime 
Ministers' Conference was regarded 
as having made a certain contribution 
to the consideration of this question 
in the United Nations. 

Specific matters relating to any 
member of the Commonwealth and 
any bilateral differences, are .~ con-
vention barred from discussion at 
the Commonwealth Prime Ministers' 
Conference. 

Shri J. B. KrlpaJani: Will he sug-
gest that we being the biggest mem-
ber of the Commonwealth, in future 
the meetings of the Commonwealth 
should take place in India? 

Shri Swann Singh: It is a good 
suggestion. If the Commonwealth 
countries could agree, we will wel-
come them accordingly; We can even 
persuade them to do this. 

Shri Hem Barna: And invite the 
Queen also. 

Shri Swaran Singh: An objection 
has been taken to a sentence in the 
communique that was issued. 

Mr. Speaker: Is it desired that she 
should remain here? 

Shri Hem Barua: She should come 
durin.g the Commonwealth Conference 
as a guest. 

Shri Swaran Singh: Let us not talk 
about these matters, particularly 
Heads of State, in this light manner. 
All of us are convinced of the dia-
lectics of Shri Hem Barua, and he 
need not demonstrate them by occa-
sional interventions. 

Shrt Hem Barua: .She is the head 
of the Commonwealth, that is Why I 
said. 

Shri Swaran Singh: So far as thIS 
particular sentence in the communi-
que is concerned, much has been 
said abo~t this. The Prime Minister 
made a statement. The Finance 
Minister gave a press conference 
after he had returned. We should 
not. therefore, try unnecessarily to 
read into this sentence any implica-
tion that Kashmir was discussed. We 
had made the position absolutely 
clear that bilateral disputes between 
any member countries of the Com-
monwealth could not be discussed in 
the Commonwealth Prime Ministers' 
Conference. and this mention of satis-
faction about certain statements that 
had been made by President Ayub 
and Prime Minister Lal Bahadur 
Shastri really should not be taken as, 
by any means, givmg in on that 
principle. We hold strongly to the 
view that this cannot be discussed. 
We further made it absolutely clear 
that it was not actually discussed. 
Therefore, after that We should not 
continue unnecessarily to see any 
danger in this, because I would be 
quite frank in saying that this type 
of attitude doe<; we'1ken our stand 
with regard to the basic sCOPe of dis-
cussion in the Commonwealth Prime 
Ministers' Conference. When We 
have clearly put across our view-
point, which is not seriouslv contra-
dicted by any of the other -member. 
of the Commonwealth countries, we 
should not continue to hammer on 
this point again and again. 

Shrl Nath Pal: All right, let us 
leave it. 

Shri Swaran Singh: There are ~ome' 
other points which I would like to 
mention. 

With regard to the visits to the 
neighbouring countries. many hon. 
Members haVe quite rightly drawn 
attention to the difficulties that are 
being experienced by persons of 
Indian origin in Burma and in Ceylon. 
I am fully conscious of 1Jh.e fact that 
Il)y visit has not resulted .in a solu-
tion of these problems. I have no~ 
claimed that, but what I do claim Is 
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that as a result of this, there is will-
ingness on the part of the two Gov-
ernments, and also on the part of the 
persons affected, to view the pro-
blem in the light of the various diffi-
cwties and complexities of the 
situation. 

Shrl Hart Vishnu Kamath: Good 
result. 

Shrl Swaran Singh: And it has also 
been agreed both between the Gov-
ernment of India and the Government 
of Burma, and also between the Gov-
ernment of India and the Government 
of Ceylon. that this matter would be 
further discussed; that specific points 
that might be there would be dis-
cussed, and solutions acceptable to 
both parties and also to the persons 
concerned would be evolved. 

s'trl Hem Barua: This is net the 
first time that thev haVe said that 
these matters shou'ld be discussed. 
They haVe been saying that times 
without number, and We have also 
been saying like that. 

Shri Swaran Singh: I know Mr. 
Hem Barua can criticise anything but 
it is very interesting that he has him-
,elf not got anything constructive. 
How do We solve these matters ex-
cept by discussing it with the Gov-
ernment~ concerned? 

Shri Hem Barua: In my speech I 
have made constructive suggestions. 

Shrl Swaran Singh: Ma)"be, We had 
tried earlier and had not succeeded. 
I have myself said iii- my opening 
speech that this question has been 
the subject-matter of discussion for 
several years. We haVe not suc-
ceeded in finding a satisfactory solu-
tion. That does not mean that we 
should give up hope. This is the 
only way of solving the problem. 
There is no other way. Therefore, 
we should give earnest consideration 
to this matter and try to understand 
the difficulties that might be faced 
by the country concerned and evolve 
a solution which may be acceptable 
to the Government of Ceylon and to 
the Government of India and also 

broadly acceptable to the concerned 
persons .... (Interruptions >. 

Mr. Speaker: He is not yielding. 
What should I do? 

Shrl Indrajlt Gupb: The same 
point was raised here; whether our 
Government is prepared to follow 
what Mrs. Bandlranaike did in her 
own country. She discussed with the 
OppoSition Parties the problem in a 
conference. So, before going to the 
conference which is going to take 
place on this subject, I want to know 
whether OUr Government would fol-
low what she did in her cauntry. 

Shri Swaran Singh: I will be glad 
if Mr. Gupta or any other hon. Mem-
ber who may have any views on this 
5u.bjc~t s~nds them on to me. I 
welcome them. But even there, there 
was no question of having a confer-
ence or any such discussion of that 
nature. Let us not view this ques-
tion from any partisan attitude. 

Shrl Na~ Pai: That is what you do; 
that is the charge. . 

Shri Hem Barua: The initiative 
should come from you. 

Shrl Swann Singh: Mr. Hem 
Barua will have nothing construc-
tive to offer.... (Interruptions) . 

Mr. Speaker: He is not yielding. 

Shn Hem Barua: He is challenging 
me. I have offered several construc-
tive suggestions in my speech. He 
has sat down, Sir. 

Mr. Speaker: He has yielded to me, 
not to Mr. Hem Barua. 

Dr. M. S. Aney: I want to make 
only one suggestion. Will you ple3se 
consult the leaders of people of 
Indian origin before placing your 
suggestions before Mrs. Bandaranaike? 

Shrt Swaran Singh: I may inform 
the hon. Member that the leaders ~f 
people of Indian origin there. did 
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give me the honour of meeting me. 
They have given their view-point. 
It was a cross-section from the labour 
movement, the Chamber of Commerce 
and several other organisAtions. We 
will try to remain in touch with thOSe 
people. I appeal 10 the hon. Mem-
bers of this BOIllle that in a !!latter 
like this, let UII not view it from MY 
angle of our difterenoes of a politite1 
nature amongst us; this is a matter ill 
which all of us Bre equally interest-
ed in ftndine a sati&factory .0IuUOJI. 
Any suggestiOn which the hon. Mem-
bers may have would be most wel-
come to u •. I will ·be -glad to be bene-
fited by their advice in this respect. 

IIIIri Nath 1'8: Sir, what is the 
jU8tification for the iftllinuation and 
innuendo that we .hew a partisan 
attibllle' We fully agree with him 
1Ihat this is a national issue. 

..... Swarua SIIIdl: I am glad that 
they fUlly agree wHit what I _y. I 
have nothine further to add to that. 

Shri Hem Barua: We do not 3,(ree 
with the insinuation part of the state-
ment. 

Mr. Speaker: Order, order. Let 
the Minister pcoceed. 

Sbri SwaraD Singh: My viait to 
Burma did convince me that the 
action that they have takeR is IIOt 
discriminatory and is not based on 
any racial consideration Or based on 
the consideratiOn that the persons 
concerned are of Indian origin or are 
Chinese or even Burmese. The 
steps that the BurmeSe Government 
have taken for takiOi over and 
nationalising the distributiVe trade 
with regard to many commodities is 
applicable to all traders, irrespective 
of their nationality. 

Slut Bem Barna: He is speaking 
like a Public Relations Officer . for 
Burma. 

Mr. ~ker: Order, or~er. There 
ought no~ to be so many interrup-
tions, 

8briSWaNa 8IDcb: I am not averse 
to giving the correct pict.ure, to the 
him. Members of the House. I think 
I will be failing in my duty if, with 
a desire merely to cater to some strollg 
sent.rment or even some wrong ideas 
that might hilve been oreawd by un-
warnmted criticism, I do not eJ(plain 
the position. I intend to persevere 
to do my chit)' in giving the correct 
picture Md it is my duty to point out 
~c:ept to say to the people who re-
be to a.ocept any thine-that tilere 
ant many others in the country ana 
alao in this H.ouae wlho might have a 
dilhrent picture after knowing the 
correct state 01 affairs. 

SIarl Rem BanIA: "nlere aTe peopl~ 
who di~gree with both of us. 

IHu1 Swaraa SI.WIa: At any rate. 
there is disagreement on this. The 
poi!lt is that if in the purauit fill a 
policy wlhirh Is non-dlscriminatory . 
we su1'fer, and others swr.r, I do not 
mean that, that ia MY mitigatioll or 
that is any solace to the people who 
suffer. That suffering is there, and 
it is precisely with tmt object that 
we initiated .ome dis:'Ussion and ~ 
are likely to be pursued. But we must. 
understand the thing correctly and 
!Jhould not goet unnecessarily an«ry or 
should not at any rate get a picture 
which is not quite fai.r. It is not quite 
fair to say that if I correctly enunciate 
before the House the policy which is 
enunciated 0'1' followed by other Gov-
P.flIlIJents and which runs counter to 
Ute sentiments whiC'h mig1ht be hele:! 
by any section of the people or ,'lny 
leaders here,-it is very unfair to ac-
cuse me-I am acting as II public re-
lations officer for another countJ'V. In 
:tact. it is the duty of the Foreign 
Minister to improve the relations bet-
ween different countries and the rela-
tions round him and to describe those 
relations correctly. It will be wrong 
to t.lke a one-sided view in these mat-
ters. 

Shrl 1. B. KrI,.lan: We h~ye nat 
been told about the exodus of the 
Chinese frnm Burma or about the 
Im'Uan exodus,-thelr numbers. 
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Shrl swaran Singh: It is a very 
periiDent quemon. I myielf made 
lOme. enq\l.irieil. The number of 
Chinese esiablishmenfol; that have been 
hit by \U:\is nclionaliiation order is 
sll&htly less ail cmnpared to the Bm'-
mese establishmenli. Becal,lle most 
of them had .been functionini there 
inprwate trade-it is Veri interesting 
-they wan~ to (0 to Formosa. The 
Burmese Government have not got 
any diplomatic relations with FormOlia 
and they are not sending them back. 
Some of them Ihave left. The others 
are still there. But I would like to 
usure Shri Kripalani that their ap-
pr~h tp non-Bunnllile traders-and 
even Burmese traderll--is precisely at 
par. There is no discrimination bet-
ween Chineae trade~ and Indian tra-
derll on that BOOre. If I may add.....il 
.HI be quite frank with the House--
that the Indiam are taming here J:le.. 
cause we are preparoed to take them 
in. The Chinese are not aoillB beck 
because they do not want to go t.o t1w 
mainland and Formosa probably is not 
prepared to take them. That is the 
hard fact that he should note and he 
should not read I1Icial discrimination 
into that. 

Shrl Rani'll: What about hwuan 
rights? Did we ask them to beh'we 
in a human manner towards these 
people? 

Shrl Swaran SIqh: If the hon. 
Member had given even a part of his 
lI'eat intelligence to listening to w~ 
I said. he would have known tJhat this 
is exactly the word r hare used in 
my speech that there are human ron-
siderations Involved and we should 
highlight them. We did higlhlight 
those human considerations. We have 
to take these human considerations 
into account in settling this matter. 
.This mqtter has been approached pre-
cisely from tJhat point Of view. 

In relation to China, I have very 
little to add to what I have already 
_d. .The various view-p.oints tbat 
have been projected here appear to 
be mm-e or less in eonsonance with 
the apprpach that We Mye rollde to 
this verr vital. matt!!'!", namel~ having 

accepted the Colombo proposals, we 
have taken the initiative of creat.ini 
condition. in which further steps 
'Visualised in the Colombo proposals 
could take place. Some hon. Mem-
ber-I think Mr. Umanath, belonging 
to the left wing of the cOlnmunist 
partY---<luoted a statement from 
Mr. Felix Bandaranaike, which he is 
said to !have made in the Ceylonese 
Parliament. I did have occallion to dis-
cuss this matter both with the Prime 
Minister of Ceylon and with Mr. Felix 
Bandaranaike, when I was in Colombo. 
I explained our position with regard 
to that. Even as a result of my talks 
with the Prime Minister of Ceylon .. 
well as witlh the Parliamentary Secre-
tary to the Minister of External Affair. 
and Defence, namely, Mr. Felix Ban-
daranaike, I did not get an impression 
that the Ceylonese had any evidence 
in their possession to indicate that the· 
Chinese had mentioned to them that 
they would be willinl: to withdraW 
from the seven posts in the Ladakh 
region. So, there the matter stands. 
We have taken all the st.eps that we 
could reasonably take to create an 
atmosphere for further steps to nego-
tiation. But there is no response from 
China. 

In relation to ~klstan, several view-
points h:;we been expressed. On one 
Bide of the speetrum is the view-point 
whidh was put forward by Prof. Rang. 
and 90me other hon. Members that we 
should go all out to effect some settle-
ment with Pakistan. There was the 
extreme view-point presented on the 
other side that having regard to the 
way thiat Pakistan has been acting for 
Quite some time, there is very little 
manee of the two countries coming 
~hel' and that we should adopt 
some other policy. I ean well under-
stand this divergence of opinion. But 
I thil'lk that a1] section. of tM Rou. 
appear to agree on the de!rirnbility of 
establishing good nei~bourlv rela-
tions ·between the two countrle9. 
Those who have f"'('1)!"es"ec! anv doubt 
about this hav," ~""I'! so on the 1'"'" 
mHe that the sit,,~tlon is so blld that 
thi~ is not l)OSgihl .. and so it is not 
worlJh tryinjf. BIIt r wmJld t:it'onI(IV 
ure before tbe ~use tibet dUDa.llt an4' 
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complicated as the situation is, we 
should continue to do our best to im-
prove the relations between two 
neighbouring countries which hll,'e 
common historical ties and common 
culture. It is true that the recent ten-
dencies of the Press there, even of 
certain Pakistan leaders, are not quite 
helpful, and sometimes one does i'et 
a f~eling tihat the W!ay they are appr~ 
aching these difficult and complicat-
ed problems in a spirit whi~h does not 
show tolerance and does not shOW 
understanding, does not create any 
confidence in the possibility of a satis-
factory solution. But, having taken 
note of all these compl~xit.ies, let us 
"be quite clear In our mind th3t it is 
in the interest of pe3ce, it is in the 
interest of both the countries, tihat we 
should try to set.tle, whatever may be 
the differences between the two coun-
tries, in a spirit of mutual goodwill, 
and to that extent we should try to 
·explore all the possibilities of settling 
th~se by peaeeful means, by talks and 
·the like, and this is the policy whiclh 
we intend to pursue. 

Some hon. Members had mentioned 
about the present situation in Naga-
land News h~s been appearing about 
this from time to time and a state-
ment has been made some time baek 
on this matter. The latest report from 
Nagaland is not very hopeful. In fact, 
at pre~ent. it is a pity that tihe hostile 
Nagas should have gone lnck upon 
their agreement which they had al-
ready .... 

Shrl Vldva Charan Shukla (Mah~­

aamund): Sir, on a point Of order. We 
. are dhlc'Ilssinl'.' the international situa-
tion here. If ,~nvtfhing is said about 
Nagaland on this o"'Casion, it /(ives 
the Impre5§ion that it is an external 
matter and we recognise It as such. 

Shri 3. B. KrlJ)alanl: Sir, I rise to a 
point ot order. We are di9CUssinl\" the 
foreign policy here and Nanland does 
not come under that. (Interruption). 

. !Uo.., swaraD Singh: I fJlinkwe need 
not be i.o touchy. We know it is an 

internal matter. Nagaland is part of 
India. But one or two hon. Memben 
!have said soID:!thing about it. It is 
good that the present position is known 
to the House. I do no~ see why, mer~ 
Jy be~'ause I referred to this, it .~ 
comes an external matter. I do not 
know why we should be so touchy 
about this matter. Two or three hon. 
Members have raised this point and I 
am only trying to clarify the GOv-
ernment. stand, tfhat it is the Govern-
ment's intention to firmly stick to the 
view that it is for the Government of 
India to decide as to who will be in 
the Government of India Delegation. 
We do not regard the objection ruI 
valid. It has been raised that Shilu 
Ao should not be a member of the 
Government of India Delegl1tion. That 
is the position which I wanted to clari-
fy. I do not think we in any way 
lose anything; if anything, our pNli-
tion is clarified. it is known to the 
country and alro t,,> the Nagas with 
whom we are dealing with the situa-
tion. 

Shrl Kapur Singh: He dea19 witl!. 
the subject so often that it makes U8 
nervous, tbat something is in the 
offing. 

Shrl Swaran Singh: When you raise 
tI'le subje~t again and again, I never 
become neI'Vous. It is better that you 
also learn not to be nervous merely 
because We diSmISS things. It is part 
of the democratic way of life tfhat we 
discuss things, that we try to clarity 
the situation (InteTTtLption) , 

A mention bas been made about 
Ind~China and South-East Asia. I 
have nothing much tq add to what I 
have said already. The conference of 
the Laotian princes in Paris Ibas not 
been quite a success, but it is hoped 
they will resume the to'llks either in 
Paris Or elsewhere. After Prime 
Minister Phouma Il''lS attended the 
Cairo conference we hope they wi1I1 
al','ree and the wav will be clear for 
the 14-mltion conference. for which 
we have always stood, because we feel 
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that the solution of this problem of 
Laos is a matter which can be solved 
only by politi coal approach. The posi-
tion in South Viet Ntam and North 
Viet Nam is very, very difficult and 
delicate and we do continue to hope 
that the outside influence of any type, 
wlhether it is pressurisation or physi-
cal presence of troops and the like, 
some method would be found t.o eli-
minate these outside influences and 
the way would be clear for a solu-
tion of this problem when it is not sub-
jected to pressures and pulls Jirom 
outside. 

I have taken a little longer than I 
thought I would. In the course of 
these rell11rks I halVe tried to cover 
some of the important points that 
have been raised by the hon. Members. 
In the end may I say that I oppose all 
the amendments that have been mov-
ed except the one which has been 
put forward by Slhri V. B. Gandhi? 

Shri Nath Pal: This morning also I 
have tried t_,> raise it in some other 
form but it did not receive your ploo.-
sure. We wanted to know, apart from 
the many other things which we ex-
pect he would deal with, (a) what is 
the reac·tion of Government to tlhis 
complaint lodged by the Foreim Mi-
nister of Portugal with the Security 
Council of the United Nations that the 
present conditions in Goa have reach-
ed a state of despair bordering on re-
volution-this, we think, is a very 
slanderous type of propaganda against 
this country and the Minister should 
deal witlh t.his-and (b), how far is 
there any truth in the report that the 
Afro-Asian group has also lodged a 
complaint with the Secretary-GeneI'al 
of the United Nations against racial 
discrimination and ill-treatment. that 
is prac1ised against them in New York, 
and in this racial discrimination are 
any Indian diplomats also inVOlved? 

Shri Hem 8arua: In the course of 
my speech I made a reference to the 
message of condolence sent by the 
President of Israel to the President 
of India. That does not find a place 
in the compilation called Tributes of 

Homage. May I know if our Pre.;i-
dent Tecently received a messai;e 
from the President of Israel and it 
has been deliberately blacked out and, 
if so, for what reasons? 

Dr. L. M. Sinlhvl: May I know 
whether the Government have receiv-
ed a communication from the Malay-
sian Prime Minister that he would 
like to have an opportunity to ex-
plain the Malaysian point of v:ew at 
the forthcoming Cairo Conference 
and whether Government is doing 
anything about it or whether the 
Government is doing anything to pre-
cl ude any discussion of this issue by 
Indonesia at the Conference? 

wtOmf~~:lf;~T 
if ;;fT amr ~~~~ ~T ~T ~, ~~ .q 
~ ij- q~ ~qJ<;f ~1~ tfr~ ~1T ?fil~ 
?fiT l!:T ~ ~ I ~n: tT'f~ ~(lTTqn: ?fiT 
ST:fl"iJ>" ~f~or W1i'<f>T .. ", ;nrr i I aT 
IftfT ~T~ 1fr.R11f ST~ 'ft'!!f,' ~ m~ 
;i'll',' ~~ amr ~~.q ~f~!I;f'fi?fiT 
.r. i:~ tTT~ ~~ i rwo:rTIfi If;1f ~ 
?firm !l;fn: f~~<cr wr;ro;t?fiT ~ 

,., ? 
?fi~tT . 
Shri Vldya ChanD Shakla: In view 

of the deteriorating situation on the 
cease-fire line on the international 
frontier with Pakistan, has Govern-
ment thought of any immediate action 
to remedy the situation or it is going 
to wait until the Foreign Ministers 
of India and Pakistan or the Prime 
Minister of India and the President 
of Pakistan meet to consider the 
matter? Is it going to take any 
interim steps pending that meeting? 

Shrl P. VeDkatasubbaiah (Adoni): 
When the late Prime Minister has 
categorically stated that the accept-
ance of the Colombo Proposals must 
be the condition precedent for any 
further negotiations with China, how 
could the Foreign Minister react to a 
statement supposed to have been 
made by Mr. Felix' Bandaranaike to 
the effect that the Chinese Govern-
ment is agreeable to vacating the 
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[Shri P. Venkatasubbaiahl 
seven posts? Has that condition 
been removed and India is prepared 
to negotiate with China without any 
conditions? 

Shri Swaran Sln,h: I will take the 
last question first. 

Shri Nath Pai: Why should he take 
them topsy turvy? 

Shri Swaran Sln,h: The position 
is not a new one. Pandit Jawaharlal 
Nehru had clarified that position. This 
statement was made by the Parlia-
mentary Secretary to the Defence and 
External Affairs Minister to the Gov-
ernment of Ceylon to suggest a par-
ticular solution that is, the compli-
ance with some of the conditions. 

17.35 hn. 

Therefore, it was ne~essary to re-
iterate our position. This was not a 
new stand that was taken but this 
was the position which had already 
been enunciated by our Prime Min-
ister and, if I may add, that has been 
our position which has been there 
throughout. 

Shri Shukla has asked me about 
the violations of the cease-fire line. 
He may recall that the Defence 
Minister did mention this morning 
that this matter had been taken up 
for discussion between the two Gov-
ernments at diplomatic level and that 
because the Indian High Commis-
sioner in Karachi was away to London 
on account of some illness in his 
family, we had suggested to the 
Pakistan Government that further 
talks might be held in Delhi so that 
steps might be taken to stop these 
incidents. 

Dr. Lohia has said that the ques-
tion of apartheid is an important one, 
I entirely agree with him. We attach 
the highest importance to taking con-
crete sb'ps to see that this inhuman 
treatment to which the non-whites 
are subjected there, is done liway 
with. We will certainly do our best 
1\Ot only to highlight it but also to 

help in eVolving of measures which 
might yield some fruitful results. 

Dr. Singhvi has asked as to whe-
ther the Malaysian Prime Minister 
has approached us saying that he 
would like to express his view-point 
before the non-aligned conference. 
It is a fact that we have received a 
communication very recently from 
the Malaysian Prime Minister. We 
are studYing it and we will take 
appropriate action on this. 

Shrl Nath Pal: Take it before the 
3rd October, before you go to Cairo. 

Dr. L. M. Sln,hvi: And tell us also. 

Shri Swaran Slnlh: I would re-
mind the hon. Members who appear 
to be so solicitous on this issue that 
the Indian Delegation took a very 
prominent part in putting forward 
Mayasia's case at the Afro-Asian 
Ministers' meet at Djakarta. We went 
to the length of even recording our 
disagreement with the final commu-
nique on the Malaysia issue. 

Shri Hari Vishnu Kamath: Keep it 
up at Cairo also. 

Shri Nath Pal: Keep up that noble 
tradition that you have set up. 

Shri Swann Sln,h: Therefore, we 
will see as to what we can do with 
regard to this. 

Then, Shri Nath Pai has asked two 
questions. 

An Hon. Member: (a) and (b). 

Mr. Speaker: He always asks one 
question but there is an (a) and a 
(b). 

Shri Swaran Sln,h: With regard to 
part (a) of his question, there was a 
mention that the Goans are putting 
forward some complaint against India. 
We did make an enquiry and the 
latest that I knew about a couple 
of days ago was that they have not 
yet actually lodged it. But if they 
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lodge it or if they have already lodged 
it in tlhe intellVal, we will take very 
serious objection to this because it 
is an internal matter. It is not a 
matter which the United Nations 
can take up. I have no doubt in my 
mind that no cognisance will be taken 
of it. What happens in such cases 
is that these things are circulated. 
They do some mischief; but we wil I 
also give our version which will be 
circulated and we hope that there 
will be no adverse propaganda against 
us on that score. 

Shrl Nath Pai: May I correct him? 
He said that the Goans have lodged 
a complaint. The Portuguese have 
lodged a complaint. 

Shri Swaran Singh: I am sorry; it 
is the Portuguese. 

Shri Hari Vishnu Kamath: Just a 
slip of the tongue. 

Shri Swaran Singh: About part (b), 
he said that there was some discri-
mination in New York. I did not 
quite catch it, but if the suggestion 
was that we will be lukewarm on 
this issue, he is wrong. 

Mr. Speaker: Against the non-whItes 
there, the original residents, and OU!' 
Indian ..... . 

Shri Nath Pai: I do not like the 
colour word; I am very mu~-h against 
it. I used the word "Afro-Asian 
Group". Against that there is discri-
mination and a complaint has been 
lodged by them, including the Indian 
D~legation, with U Thant, Secretary 
General, pointing out this discrimina-
tion. 

Shrl Swaran Singh: I must confess 
that I have not seen that. But it is 
very much opposed to our way of 
thinking that there should not be any 
discrimination on that score. Ac-
cording to Mr. Nath Pai, we are also 
complaining in that, if I have under-
stood him correctly. If that is so, we 
are on the right track. If the com-
plaint is that we are in any way in-

volved and that we are helping in any 
discrimination, we would very much 
like to repel that. 

Shrl Nath Pai: That shows he rioes 
not know about what I asked. 

Shrl Swaran Singh: I can find out as 
to what i. the particular point that is 
bothering him. But I do want to en-
unciate our p'olicy which is against any 
dis~Timination, against tlhe Afro-Asian 
group, in any form or against the 
nationals belonging to any of these 
countries. 

About Mr. Hem Barua's point, my 
reply is, I do not know, as a matter 
of fact, if any message of condolence 
was or was not received. I am not in 
a po..ition .... 

Shri Bem Barua: made a mention 
of that in my speech. 

Shrl Swaran Singh: If he were so 
anxious about it, he could have passed 
on that information to me. That is all. 
Thank you, Sir. 

Mr. Speaker: I shall now put sub-
stitute motion No.2 moved by Dr. Ram 
Manohar Lohia to the vote of the 
House. 

The substitute mOqion No. 2 
was put and negatived. 

_To ~~~:tm~ 
<'flTT, ~~ I 

1If'~ 'Q!:m : 1t wr-rr ~r ifl"f 
oo<{ ? 

~o ~ ~ ~: 1t«r<rr 
'ifT~~ 

~~:~~r(f)~ 
"fffi" tflIT ~ I ~ ~ 'I"1ffl ~ rn, 
~~~'1T I ~Wf~irtWf 

'iiT ~ ~T & I ~ mmr t.ft" 
~I 
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'ITo ~ ~~: W "'~, 
~ifi ~hi S ifiT ~!:R -73lR ~r ~ I 

Hari Vishnu Kamath. The question 
is: 

~~R1f: ~~'fi«~ ~ 
'lI~~T '1T ;;ft q1"f.r f'lffi ~ f~~T ~ 

"That for the original motion, the 
following be substituted, namely:-

'This House, having considered 
the present international situation 
and the policy of the Government :1, 
of India in relation thereto, is of .I( 
the opinion that the foreign policy ~ 
of Government has failed too 
achieve its objective.'." (5) 

Now, I shall put the sub,titute 
motion NO.4 moved by Dr. L. M. 
5inghvi. 

The substitute motion No.6 
was put and negatived. 

Let the lobbies be cleared. 
Mr. Speaker: I shall now put ~ub­

stitute motion No. 5 moved by Shri 

Bode, Shri 
Rlari. Shri 
1Iarua, Shri Hem 

Ala,eaan, 5hri 
Alva, Shri A. S. 
A1n, Shri Joachim 
Aney, Dr. M. S. 
Buua, Shri k. 
Ba .. ppa, Shri 
BhIIn;' Dea, Shri L. N. 
Bbanu Praka.h Singh, Shri 
Bhattacharyyo, Shri C. K. 
BireDdra Bahadur Singh. Shr 
Brajeahwar Pralld. Shri 
Chandrabhan Sin"', Shri 
OIandriki, Shri 
Cbaturvedi, Sbri S. N. 
Chaudhuri, Shri D. S. 
Olaudhuri, Shrimatl Kamala 
Chetti.r, Shri Ramanathan 
ChlDli Lal, Shri 
Daljit Sin"', Shri 
DOl, ShriB. K. 
Da., Shri N. T. 
Oa.,.8hri C. 
De.hmukh, Dr. P. S. 
Deahmukh, Shri B. D. 
Dighe, Shri 
Dinooh Sin"" Shri 
Dixit, Shri G. N. 
Blayaperumal, Shri 
Glnapeli Ram, Shri 
Gandhi, Shri V. B. 
Genp Devi, Sbrimati 
Goni, Shri Abdul Ghani 
Rlnumanthaiya, Shri 
Heda, Shri 
Hem Raj, Shri 
Iqbal Sin'" ,Shri 

AYES 

Braj Raj Singh, Shri 
Kamath. Shri Hari Vi.hnu 
Lohi., Dr. Ram Mlinohar 

NOES 
Jagjivan Ram, Shri 
Jain, Shri A. P. 
Jyotiahi, Shri J. P. 
Keishing, Shri Rishang 
Khadilkar, Shri 
Khlnna, Shri Mehr Chlnd 
Kotold, Shri Liladhar 
Koujalgi, Shri H. V. 
Kripa~Shankar, Shri 
Krishna, Shri M. R. 
Lakhan:OIl, Shri 
Lalit Sen, Shri 
Lalkar, Shri N. R. 
Mahilhi. Shrimati Sarojini 
Mlilichami. Shri 
MaJaviya. Shri K. D. 
Molhotra, Shri Inder J. 
Malliah, Shri U. S. 
Monaon, Shri 
Men.i, Shri Gopal Datt 
Menon, Shri Krishna 
Mirza, Shri Bokar Ali 
Milhn, Shri Bibhuti 
Milfa, Shri Mahesh Dutta 
Mohiuddin, Shri 
Monrlca, Shri 
Murti, Shri M. S. 
Ninnjan Lal, Shri 
Oza, Shri 
Pandey, Shri R. S. 
Pant, Shri K. C. 
Pattabhi Raman, Shri C. R. 
Protap Singh, Shri 
Puri, Shri D. D. 
Ra"'unath Singh, Shri 
Rai, Shrimati Sabodraboi 

The Lok Sabha divided 

(17.46 hrs. 

Nath Psi, Shri 
Yuhpal Singh, Shri 

Raj Bahadur. Shri 
Raju, Shri D. B. 
Ram Subhag Sin"", Dr. 
Ram Swarup, Shri 
Ramakriahnan, Shri P. R. 
Rane, Shri 
Rao, Shri Hanmanth 
Rao, Shri Murhyai 
Rao, Shri Ramapathi 
Rao, Shri Ramelhwar 
Ray, Shrimati Renuka 
Reddiar, Shr i 
Sahu, Shri Rameshwar 
Sarnn.ni, Shri 
Satyabhema Devi, Shrimati 
Shah, Shri Monabendra 
Shah, Shrimati Jayaben 
Shankaraiya, Shri 
Sharma, Shri K. C. 
Shastri, Shri Lal Bahadur 
Sheo Nan.in, Shri 
Shrec Narayan Oa., Shri 
Shukla, Shri Vldya OIaran 
Siddananjappa, Shri 
Siddiah, Shri 
Sidheohwar Pro.d, Shri 
Singh, 8hri D. N. 
Sin"" Shri R. P. 
Sinha, Sbri Satya Narayan 
Sinha .. n Sin,h, Shri 
Soundarom Ramachandran, 

Sbrimati 
Subraman)'8m, Shri T. 
SUDlat Pratad, Shri 
SUfya Proud, 8hri 
Swaran Singh, Shri 
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Tantil. Shri Ramelhw r 
Tiwary, Shri D. N. 
Tyaai. Sbri 
Uitey. Shri 

UmaDath. Shri 
v, ah '. Shri M. B. 
Veeraba .. ppa. Shri 
Verma. Shri K. K. 

Mr. Speaker: The result of the 
division is: 

Ayes 8; Noes 120 

The motion was negatived. 

Mr. Speaker: Now, I shall put Shri 
Shinkre's substitute motion. namely 
substitute motion No.6. to vote. 

The substitute motion No.6 
was put and negatived. 

Mr. Speaker: Now. I shall put Shri 
V. B. Gandhi's substitute motion to 
vote. 

The question is: 

"That for the original motion, 
the following be substituted, 

Vidyaiankar, Shri A. N. 
W.di .... Shri 
y,da ... Shri B. P. 
Yuauf. Shri Mohammad 

namely:-

'This House, having considered 
the present international 
situation and the policy of 
the Government of India 
in relation thereto, 
approves of the policy of 
the Government Of India.''' 

The motion was adopted. 
Mr. Speaker: The half-hour dis-

cussion which was scheduled for to-
day has been postponed for tomorrow; 

17.48 hrs. 

The Lok Sabha then adjourned til! 
Eleven of the Clock on Tuesday, 
September 29, 1964 I Asvina 7, 1886 
(Saka) . 
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